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Wednesday, April, 10, 1985/ 

Chai,ra 20, 1907 (Sakal 

The Lok Sabha met at Eleven of 
the Clock 

[MR. SPEAKER In the Chair) 

[Translallon] 

MR. SPEAKER: Today the attendence 
is very thin. 

PROF. MADHU DANDAVATB: To­
day. tbere is qua Ii ty ••• (lnterruptiqn s) 

MR. SPEAKER : It seelllS Shri Nayak 
Is not present. Next question Shri 
Ram waroop Ram. It is prefixed by Ram 
and suffixed by Ram and Balram is siHing 
in the middJe ... (Inlerruptton8) 

ORAL ANSWERS TO QUESTIONS 

(Rngli;,h] 

Ulnternational Conference on Environmental 
Ed'ucatfon" 

*365. SBRI RAMSWAROO RAM: 
,Will the PRIME MINISTER be pleased to 

late: 

(a) whether India participated at the 
recently held International Conference on 
Environmental Education; 

(b) whether the Resolutions adopted at 
the Confe,rence Wi)) be laid On the table; 

(c) whether the Conference suggested 
some measures and means that would 
promote ecologically sustainable develop­
ment in rural areas of the country; 

(d) if so, the details thereof; and 

(e) the action proposed by Govern­
ment to implcm..,n( tbose Resolution,? 

THB MINISTER. OF STATE IN THB 
MINISTRY' OF ENVIRONMENT AND 
FORESTS (SHRI VIR SEN) : (8) Yes, Sir. 

(b) A copy of the Resolu,tioDS adopted 
at the Confercnce is enclosed. 

(c) and (d). Yes. Sit. · The recom .. 
mendatiol)s from (c) to (f) particularly 
relate to measures and means fot promotion 
of ecologically sustajD~ble de\'cJopment in 
rural areas of the Country; . 

(e) The suggestions are 
examination and cODsideration 
Government. 

Resolutions 

under 
of the 

Environmental Education Associa .. 
tions at the national level should 
be established to serve the pro­
fessional needs of environmental 
educators, to create linkages 
with Governmental and nOQ­

governmental agencies, and to 
assist in development and dissemi­
nation of curriculum materials; 

(b) University teacher training pro­
gtammes should incorporate ,traio­
ing in environmental education. 
Only When environmental education 
assumes a cenlral place io all 
education will it begin to influence 
environmental management and 
polioy. such training should in­
clude scientific and cultural studies 
related to human activities and 
the environment; 

Each nation should consider 
establishment of a Youth EQv;ron .. 
ment Corps consisting of youth 
age 16.22; the Corps would work 
OD projects which promote eeo .. 
logically sustainable development, 
especil1 lIy in rural areas . Youth 
Corps projects should provide 
envlronmental knowledge and skiJJs 
for participants in the programme; 

(d) Bnvironmental Education Councils 
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composed of local residents, ofJi· 
ail , farmers, teacher and business­
men and local bodies responsible 
for various environmentally related 
p ojects and programmes should be 
establi hed at the loca) level. Such 
Councils would serve in an advisory 
capacity to a sist in im'plemeota­
lion of programme at the local 
level; 

(e) Bnvi onmental education demons .. 
tration projects should be estab .. 
lished at the local level in concert 
with economic deveJ pment pro­
jects to demonstrate the ben fits 
of such a partnership. Such 
projects are necc sary to gain local 
support for environmental duea­
tion and to provide a working 
model for ecolugically ustainable 
d v lopment; 

Simple. easHy applicable t chniques 
should be d veloped fOr use by 
rural school teachers to demons­
trate the praotical importance of 
f;onservi ng na ture ; 

Envi onm ntal educator must 
develop , practical pedagogical 
methods which address problems 
of cnvironm ntal h alth in daily 
life. e.g. clean drinking water, 
appropriate waste di posal, proper 
sanitation practice t as well as 
provide concepts and values 
regarding human-environm nt re­
lationship ; 

Environmental Education curricula · 
.should b rcvi wed and, where 
appropriate, revised to provide 
inclusion f scientific and cultural 
(humanities, politics, economics) 
content sufficient to enStlre that 
stu4ents under tand ·the cientific 
ba is o( environment and ecology 
and the organisation and processe 
of buman societies. Without thi 
scientific and cultural understand­
ing students are unable to develop 
a useful holistic p rsp ctive for 
effective ci tizen hip and pro­
fes iona1 life; 

(i) Unjversities, educational: and 
res(:arch and dCVelopme nt iusti­
tutions should be encouraged to 

generate new vistas of knowledge 
relating to environmental manage .. 
ment in their respective areas of 
specialisation; and ' 

The International Society for 
Environmental Education should 
e tablish a global Environmental 
Educ tion communications system 
to dis eminate information and 
monitor indicators of the Bios­
phere's environmental quality such 
as soil erosion, fresh water 
availability, food production, 
energy utili ation, population 
growth, pollution loading, rates 
of defore tation, rates of' deserti­
fication and level of soil 
saJiniza tion . 

[Translation] 

SHRI AMSWAROOP RAM: Mr. 
Speaker, Sir, the problem of environment 
is getting serious. Out.wardly it doe not 
look like a problem but it i a de p wound 
which is gradua lIy affecti ng the p opJe in a 
seri ous way. 

[English] 

PROF. MADHU DANDAVATB: Is it 
an inaugural address to the question? 

[Tran ,s/ation] 

SHRI RAMSWAROOP RAM: Mere 
reference to environment or planting of 
tr es will not solve the problem of environ­
ment. Tbere are several inherent, problems 
such as the pollution of rivers which is 
taking place. Even today three crote people 
take bath in riVer. 

[English] 

PROP. MADHU DANDAVATE : Could 
the Minister cull out the question from 
his speech? 

[Tran3latlon] 

SHRI RAMSWAROOP RAM: This 
1)eing an important question, I sball take 
some time . More tban on,e crote people 
drink the same polluted water of the rivers. 
The factories are also causing pollution. 
I would Jike to thank our young Prime ' 
~;{inist r b cau e he first gave his attention 
to the Ganses. which is sacred river and 
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bas been polluted. Provision bas be~n 
made for its purification. 

MR. SPEAKER: PJe<Jse put the 
question. I know you are addressing the 
Prime Minister and not me 

SHRI RAMSWAROOP RAM: I was 
about to put the question. If you ate 
pU,tting pres ure, I may ask the question ••.• 

(Interruptions) 

MR. SPEAKER: I was myseJf feeling 
tbe pressure. 1 was thinking tbat I may 
have to put the question myself 

(lnterruplions) 

SHRI RAMSWAROOP RAM: I would 
like to know whether the Government pro­
pose to formulat a comprehensive poJicy 
in tbe Seventh Five Year Plan to solve the 
problem .of environmen t so tba t tb problem 
of rural and urba n environment is $olv d ? 
What is the outlin of that policy? 

MR. SPEAKER: So, th question was 
with you in writing. 

SHRI VIR SEN: Government are fully 
alive to all the aspects of envjronment and 
programmes have been cbalked out to cover 
all the asp cts of the problem. Government 
afe a Jready considering incJusiPIl of tb 
subject -of environment in the syJ]abus of 
the universitie and ducational institutions 
to impart environmental education to the 
peopJe and to create awareness among the 
youth in regard to the environment. AU 
these issues are before Government. 

SHRI RAMSWAROOP RAM: Mr. 
Speaker, Sir, there must be public awukening 
towards environment and the peop] shoUld 
show inter st in it. In ndia, about SO 
crore people Jiv~ in the villag sand tbey 
arc not acquainted with the word environ .. 
ment. Do Govermn nt intend to inlcude 
the subject of environment in school 
curr.icula from the primary educa tion level 
to cteate awareness in them towards 
environment so that the students come 'to 
know about nvironment from the very 
beginning, which will creat public aware .. 
ness towardS envjronment. 

MR. SPEAKER: You have put a good 
question. Let the hon. Minister reply to it. 

SHRI RAMSWAROOP RAM: I want 
that the students should be given education 
regarding environment from the primary 
stage and that the programme be peeded 
up. Government should fisure that this is 
included in the curricula from tbe primary 
stage. 

SHRI VIR SEN : Efforts ate being 
made to include nvironment as a subject 
from the primary leveJto tho degree 
level. It is also the endeavour of 
Government to include this subject in 
the curricu la of universi ties and in 
other courses and to dis erninate know­
ledge thereof to students at all levels, from 
the class I to Junior high schoOl. ienior 
chool and intermediate Jevels. 

[Engli.(;h) 

S RJ SU ESH KURUP; The Forest 
Pre ervatioo Ordinance in KeraJa is going 
too Japse this week. The Kerara Govern­
ment has declared that it j not going to 
Te·introduce the Ordinance, which win affect 
some 60,000 acres of forests in · erata, Le. 
private forest which Were nationalized. 
So, what is the attitude of the Central 
Government, regarding this? It poses a 
very serious problem. 

sa I V .R SEN: The question reblt~s 
to the recently"held conference in Delhi. 

think this will require notice. 

SHR t SURESH KURUP: It is a 
'Seriou problem re arding environment. 

(Transl tion] 

MR. SPEA KBR : He has a k d whether 
any bucll Conference was held ..... . 

SHR I V 'R SEN: Mr. Speaker j Sir J 

the Question does not hav~ any coonection 
with the Conference in any way. This 
is a separate question. The question of 
Conference does not ' arise from this 
question. 

[English] 

SHRI SURESH URUP : The Forest 
Pr~servatjQn Ordinance in Kerala is going 
to lap e this week, and Kerala Government 
has declared that it is Dot gOing to re­
introduce it. 

MR.. SPEAKER: He canDot do any ... 
thing about it. It is a State subject. That 
has to be done by ,the State Government. 
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[Trans/arion] 

TaE P).{ ME MINISTER (SHRI 
RAJlV OANDHI): The Ordinance was 
not discussed in the Conference. 

[Tram/ation] 

SHRl PRATAP BHANU SHARMA: 
Mr. Speaker, Sir, I would like to knoW 
whether the resolution of the recently 
concluded InterpstiO al Conference on 
Environmental Education ..... . 

[English] 

PROF. MADHU DANDAVATE: I 
have one suggestio : in case the Ordinance 
_s going to lapse~ let, him at least use his 
good offices to see that the Ordinance is 
not allowed to lapse . I request the 
Mini tet to use his good office . 

SHRI VIR SEN: It conCerDS the State 
Government. 

(Interruptions) 

MR. SPEAKER: The Mipister can 
make a suggestion •••••• 

(Interruptions)· * 
SPEAKER' : Not allowed. 

(Intertuption~)·· 

MR. SPEAKER: Please sit down. 

[Trans/at lor,] 

SHRI PRATAP BHANU SHARMA: 
In the recently concluded International 
Conference of .Environmental Education, 
it has been suggested in para "d" of the 
Resolution that Environment CouDcils 
should be constituted at the local level. 
OUf Goveromen t had taken a decisioQ 
about two years ago to constitute Environ­
mental Education Councils and Advisory 
Council . In view thereof, are all the 
St$te Government makio8 efforts to consti­
tute those Councils? What is the attitude 
of the C citra I Government regardiog the 
constitution of these Councils at preseot ? 

SHRI VIR SEN: Our Sta te Govern .. 
ment bas taken so'me decisions in this 
regard whil other State Governments have 
Dot t k n any deoision. However. several 
departments ~nd ilgencios ar~ already 

Orai Answers 

there which look after this work such as 
D.R.D.A., District Plaoning Committee 
and District Block Committee. So, ~hete 
is no need to constitute a Dew Committee 
for the purpose. 

MR. SPEAKER: Vir Senji, Shri 
Ramswaroop Ram has siven a good sugges­
tion. You start with the children. Tbey 
should be taught ci'Vic sense or afforesta­
tion and tbis is good for alL Every child 
in the school should be asked to plant a 
tree. They should be told tbat it is tbeir 
duty to do this and the trees will bear 
their games. 

SHRI VIR SEN: Mr. Speaker. Sir. 
there is already a scheme. "A Tree Por 
Bvery Child" scheme j's being introduced 
under the Plan. 

[Englih] 

Review of Reservation Polity 

*366. SHRt AMAR ROYPRAD AN: 
Will the Mini ter of HOME AFFAIRS be 

. pleased to. state: , 

(a) whether Government has decided 
to review th r servation policy in the 
c'ouotry; and 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE , 
MINISTRY OF HOME AFFAIRS 
(SH~IMATI RAM DULARI SINHA) : 
(a), (b) & (C). The policy or' reservation 
with reference to re$ervation ·of seats in 
Lok Sabha and State Assemblies was re .. 
viewed in 1980 when the bill for extendhlg 
the p~riod of reservation b yond 1980 
was introduced in the ~ok Sabba. It was 
felt that the Social, Education and Bcono .. 
mic conditions ' of Scheduled Castes and 
Scheduled Tribes is not at par with the 
other Sectlon of the population and there .. 
fore, there is a need for reservation of 
seats in the Lok Sabha and State 
Assemblies up to 1990, 

There , is at pre$eot no proposal to 
review t.be above. . 

PROF. MADHU DANDAVATB: 
Before he asks a question, I want some 

clarification about printing of thIS questioD. 
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Was tbere any private communication 
between tbe member and the Minister tbat 
the reservation policy to which he referred 
was only reservation regard ing seats in 

the Lok Sabhs and Legislatures and not a 
general policy in the Qouotry for se & 
ST 1 She look it for granted that it was in 
the Lok Sa.bba and Assemblies and gave 
the reply . 

MR. SPEAKER : Because she was a 
Member of the Lok Sabha herself. 

SHRIMATI RAM DULARI SINHA: 
What can I do? The hon. member who 

I had a k~d the question , he could h,ave very 
well clarified it . 

saRI AMAR ROYP.RADHAN: I 
had put my questio n on the reservation of 
se & ST, but subsequenUy it had been 
changed. However, the reply just DOW 

came from the Minister of State is that 
Hthere is at present proposal to review the 
above." At my end, at present, I am 
happy with this. But what provoked me 
is this. 

MR. S EA ER : Once i,t is quite a 
welcome cbange . 

SHRI AMAR ROYPRADHAN: 
Certainly, yes, in a general way. 
What j goinS on in Gujarat":"""'r es rVatioD 
and anti-re ervatioo. riots 1lt bas para I,} sed 
the life in Gujarat oompletely . Lawlessness 
isprevajJj 08 there . Firing, arson, looting, 
killing, everything j going on. 

PROF. N.O. RANGA : Who is doing 
it ? 

SHRI AMAR ROYPRADHAN: Let 
the Prime Minis1er answer it. When 
Gujrat aDd Madhya Pradesh were burning, 
the bon. Prtme Minister, Shri Rajiv 
Gandhi, said, the reservation po)Jcy would 
be reviewed S\ftor the Assembly eil;ctions­
reports UNI. dated 28th February. 1985 .. 
It Was l'ublished in different neWspapers. 
It was advertised through radio and T.V. 
also. May I know from the hone Minis ,tel' 
and also the Prime Minister whether 
it i not a case of pouri ng oil into the 
fire? Is it not a political stunt only? 
10 tile nca.r future, have YOll got any 
idea regarding re crvation for SC & ST in 
the case of missions, in the case of jobs, 
in tbe ca,e of Assemblies aDd Parliament 1 

Also, may I know wha t are the positive 
steps that have been taken from your end 
to stop this anti-reservation riot in Oujarat 
and oth r places 1 

PROF. ,MADHU DANOAVATE: 
Now, Sir, is it clear? He was meaning 
one thing and the Minister was say'tng 
something else. ' 

THE M NISTER OF HOME 
AFFAIRS (SHRt S.B. CHAVAN): I 
have clarified thi point wh n I was rep)y­
ing to the debate on the Demands for 
Graot of the Home Ministry, Tbe state­
ment has ~een ascribed to the Primo 
Minister that he seems to have made a 
statement that a consensus need to be 
developed on tbe policy of res rvation. 
What the Prime Mini ter bas staled wa 
in respect of the other bac kward classes 
for which a COnSel'lSUS w,lJ h ve to be 
develop d. I bad cla rified this pos ition. I 
believl! the bon. Menlber wa s not there in 
the House on that day. 

PROF. MADHU D NDAVATB 
You spoke when he wa not there I 

SHRI AMAR ROYPRADHAN 
That is the tragedy-whole trag dy_ 
of the Scheduled Cas(es and Scb dul~d 
Tribes of (he en .tire country. 

Now. 1 like to draw your attenti n to 
the tbird report of the Commissioner for 
Scheduled Castes and Schedul d Tribes. 
page 196, Chapter VI, Item No. 31. 

"The Commission suggests tbat a 
special scheme should be evolved 
for attracting the children of those 
SC Ik ST communitie whose literacy 
rate is I s than 50 per cent of the 
state average. tt 

May I know from the hon. Minister 
whether Articles 29(2) of the Constitution 
has been violated in GujaTat and Madhya 
Pradesh and SC/ST student denied 
admission there? Please state wbat are 
the steps that hav been taken for them. 

SHRI S.B. CHAVAN : Since the hon. 
Member has given this information now, 
J will require some time to asc ttain the 
facts from the Gujarat Government. 

SHRI AMAR ROYPRADHAN : This 
is in the report of the Commissioner for 
Scbeduled C .. s,tes and Tribes. 
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SURI S.B. ca VAN: The f(.lcts wilt 
bave to be obtain d from the Sta te Govern­
ment concerned and thereafter only ....•• 

SHRI AMAR ROYPRAD AN: Thi 
is in tbe report. Is thi report of the 
S'tate Government ? 

MR. SPEAKER: Let the Minister 
reply first. 

SHRI S.B. CHAVAN : Let -me get the 
information on the point which the hon. 
Member bas raised here. 1 will ascertain 
the facts from th Gujarat Government 
and then we will have to say as to what 
will be the position. 

SHRI SOMNATH ATH: In v,iew of 
the growth of population and the situation 
having changed, will the Gcwernment set 
up a Committee to re-allocate the seat f r 
Members of P~rliament and Memb r of 
Legislative Assemblie ; belonging to SeIST, 
in th State Assemblies? 

MR. SPEAKER: You mean a fresh 
delimitation of the constituencies. 

SHRI S.B. CHAVAN ! May I request 
the hoo.. Member to kindly repeat the 
question? 

MR. SPEAKER: H wants to know 
whether you have any ideas on delimitation 
of the con~tituencies . 

AN HON. MEMBER: How docs it 
come here? 

SHRIMATI RAM DULARI SINHA: 
Article 330 of the Consti {ution provid ... s 
for reservation of seats for Scheduled 
Castes and Schuduled Tribes in the 
House of the People, in proportion to 
their population. A simjlar provision of 
tbe Constitution exists if) Article 332 of 
the Constitution for State Assemblies. I 
have already stated in my original reply 
that the policy was review d and the bill 
came before the Lok Sabha in 1980. So, 
no further review j going to be made~ It 
has been further extended up to 1990. 

MR. SP AKER: He ,is not a kin'g 
~bout that . He is only asking you whether 
you have any fre h ideas about delimitation 
due to the population increa e. 

SHRI S, B. CHA VAN ~ As far a , deJi­
mitation is ooncerned, b cause of tbe 

increase in popuJation of Scheduled Caste 
and Sell duled Trib\. j tb re is a resolution 
of the N tional Development Council that 
it is the 1971 Census which wiJi be taken 
into account whiJ decidiog the consti· 
tueocies both for Parliament as well as 
As embHe , and jf the incraesed population 
is there, psr se, th number of voters will jn­
crease; but it will not lead to deHmitatioo. 

saRI CHINTAMANI PANIORAHI : 
Is it not fact that keeping the welfare 
and upliftment of the Scheduled Castes and 
Scheduled Tribe~ in view, all atong the 
Government had pursued this policy of 
te ervations ? 

Tn view of the tensions now prevailing 
in orne pal'ts of the country, is Government 
trying to reach some kind of a consensus 
on this policy aga in, jf it is oalJed for? 

SHRI S.B. CHAVA ! So far as reset­
vation in res ot of SC and ST, are 
con 'e roed. there is 00 question of cons nsus 
involved~ It is the decided policy of the 
Oowroment and there is no question of going 
back EarHe I bad referred to bon. Prime 
Minist r' statement where I said that 
consensus needed to be developed so far as 
other backward classes were concerned. 

SHRI V. SOBHANADREESWARA 
RAO : Has Ule Government gooe into the 
recommendation of the MandaI Commis· 
sion? If so, has it taken any decision 
on that? 

MR: SPEAKER: H~ has already 
replied tha t. . 

Efforts to tap Tourj t Markets of Europe 

and U.S.A. 

*367. SHIUMAT I KISHORI SINHA: 
Will the Mini ter of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(.a) whether special efforts are being 
made to tap tourist markets of Europe and 
U .S.A. to increase tourist traffio to this 
co"ntry; and 

(b) if so, the details thereof? 

THE MIN[STER OF STATE IN THE 
MINISTRY OF TOORISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT) : 
(a) and (b). A statement is laid on the 
T~bJe of the Bouse. 
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St'atement 

(a) Ye , Sir. 

(b) The measures ioclutJe advertising in 
I Newspapers, magazines, Television and . the 

Ra,(!io. Sales seminars, India evenings, 
lectures and exhibitions are also organised 
jointly with the ' airJin s, tour operators 
and travel agents. In addition, film 
shows, audio visu~l and trade shows 
are also arranged 'in clubs, universities aod 
similar places. The production .and distri. 
bution of tourist publicity literature 
(folders, brochures, map etc.) in different 
local languages other thao Engli h is an .. 
other continuing activity. 

The Government has also encouraged 
and facilitated the making of feature films 
abroad sucb as Gandhi which ht,ls re ulted 
in an overwhelming interest and curiosity 
about India. 

Thougl India is traditionally known in 
tbe ,travel world a a "cultural destination ''. 
efforts are a Iso being directed toward 
publioi ing it as a "holiday destination tJ. 

Packages eHing itineraries on "Beach 
Ad T • . ,. nd Holidays", u venture oun m a 

venue< for International Conferences and 
Conventions" arc among th n wet feature 
in the marketing campaign. ' 

The Department of Touri m in addition, 
through its hospitality pro ramme have 
invited travel writers, tour opetators, TV 
teams nd travel agents on familiarization 
tours to India 0 tha t they could obtain 
first hand knowJed e of the fac.ilitics 
available. 

The Festival of India which is sch duled 
to be inaug1,lcated in USA and France in 
June this year also expected to generate 
intere t in India to a considerable' extent. 

SHRIMATI KISHORT SINHA: Has 
Government agreed to al)ow tourist charters 
to come to India approved by forei 0 travel 
agents; if so, whether Air . India has 
e.xpr ssed appr hension that thiS wtll a,ffect 
it own tourist chatters or regular traffic? 

[Trans/ation] 

SHRI ASHOK GAHLOT ~ So far as 
the main question of the h{ n. Member is 
concerned. we know that 60, per cenl tourL ts 
come to India from Europe and the U.S.A. 

out together. In the rec~ntJy heJd con­
ference, jn which all Regional Di,rectors 
participated. we fixed tbe ,target for aurope 
at 2S per cent, for U.K. at 18 per cent and 
for the U.S.A. at 18 per cent and we are 
going ahead with that target. 

[English] 

SHRIMATI KISHORI SINHA: May 
I know whether hotel occupancy had been 
very low throughout 1984; if so whetber 
this was due to foreign tourist promotion 
chains and hotel chains of USA and Europe 
who had refused to recommend India duo 
to political or other considerations; if not. 
what were tb other reasons which pre .. 
vaiJed in this case '1 

[ Tr4nslation] 
SHRI ASHOK OEHLOT: Owing to 

the incidents which took place in 1984 and 
the adverse publictity given to them in these 
countries, the tourist .traffic to our country 
has declined, there are no two opini'Qns 
about tha't. J have already informed that 
th re has been a decline of 3.6 per ceot. but 
we are making efi'or,ts to counter the adverse 
public.ity a d we hope tha t tbis year we 
shaH be able to improve the situation. 

(English] 

SHR A.K. PANJA: There are 
restrictions on entry of foreign tourists in 
the hill station of DarjeeJing and Skkim 
ar as of Gangtok including Kalimpong. 
which a ttract a Jot of tourist,.s. Is the 
Minis ler con idering lifti.pg tho e restric" 
tions so that there may be inflow of foreign 
tourists in tho e areas? 

lTl'ansiatlon] 

SHRI ASHOK GEHLOT : So far as our 
~linistry is concerned it is our endeavour 
to attract '(oregin tourists to as many places 
as pos ible, but this question is also related 
to the Home Mini try and, therefore, it i 
necessary to consult them also. 

(Et/glish] 

~ncour8gement to Sport~ Amon Men and 
Women 

*368. KUMARI PUSHA DEVI: Will 
the Minist r of YOUTH A.FFAIRS AND 
SPORTS be pleased to state; 

(a) teps taken by th~ Government to 
encoura8e spo.rt amon mcn and women; 
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(b) the various incentives proposed to 
be provided to encocurage sports dur.ng 
1985.86; and 

(0) the details thereof? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF YOUTH AFFAIRS 
AND SPORTS (SHRI R .K. JAICHANDRA 
SINGH) : (a) to (c). A statement is hUd 
On the TabJe of the Sabha. 

Statement 

With a view to encouraging' sports in 
the countrY, the Government, in concert 
with the State governments and Union 
territory administrations. have a number 
of chemes in operation. The more important 
among them are mentioned below :-

(i) W,jth a view to making play-fields 
and stadia available, at the grass .. 
roots level~ the Government are 
operating a scheme of grant to 
State Sports Councils etc. under 
which financial as istance is 
provided, inle.r-alia, to the State 
Governments for deveJoptnent of 
play-fields and construction of 
uti lity stadia. It is proposed tha t 
in course of time each district 
headquarter in the country bave a 
mini Sports Stadium. 

For encouraging participation in 
sports among the rura I youth, a 
cherne of rural sport tournaments 

is bening op rated under which 
Jural tournaments are held at the 
block. district, state and national 
level. Similarly, for promotion 
of sports amon~ women, spor't~ 
fe tivaJ", 'for women are held at the 
block, district, state and national 
levels. 

(iii) The cherne of Sports Talent Search 
Scholar hips in operation is meant 
to encourage school and colJe,g" 
students who sbow per()mise in 
sport and games, 

(iV) The Netaji SUbhas National 
Institute of Spor,ts operates the 
national coa ~jng scheme undto;r 
which regional coacbing centres 
in dHfetent tates provide an 
opportunilY to young men and 
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women and children to under80 
training and coaohing. 

(V) The lnstitute has also set up fieJd-
ta tions in a number of universities 

to encoll,rage college and University 
stUdents to take part in spo .. ts and 
to und rgo coaching for th~ 
purpose. 

(vi) Financial asssistance j provided 
to national sports federations to 
enable them to send national 
teams abroad for participation in 
intetnational tournaments and for 
holding international tournaments 
within the country. 

The on·going programmtS for the ~ 

promotion of sports will continue in 1985-86 
with increased out-lays. In addition, 
certain new schemes . for encouraging 
participation . in sports are contemplated, 
,the more important among which are: (i) 
a scheme of holdi.Qg sports taIe.lt search 
contest$ for children of the age group 7-12; 
(Ii) scheme for adopthm of choots where 
pecial attention to sports activities wHI be 

given; (iii) setting up at sports hostels 
attached to regional coaching centres of 
Netaji Subhas National Institute of Sports; 
and (iv) a isting State Government in laying 
synthetic surfaces for athletics and hockey. 

KOMARl PUSHA DEVI : Sir, I would 
like to know from tbe hon. Minister of 
Sports whether he is a ware that la Jt year the 
A 11 India Council of Sports had prepared 
sports policy which wa submitte'd to the 

. Sports Ministry, and if so, what action has 
been taken by the Ministry t or is the 
Ministry p.reparing some new sports policy. 

SHRI ,R.K, JAICHANDRA SINGli : 
Sir ,.as far as the sports policy is concerned, 
it was placed before both the Houses of 
Parliment in 1984. 

K UMARI PUSHPA DEVI: Sir, the 
Scheme of Sporr Talent Search Scholarship 
in operation is meant to enco~rage school 
and college students who show proficiency 
j n sports and games. I would like to know 
whether rhis scholarship is given in each 
and eVery State and whether it is ' a fact 
tha t rna oy scbool aod colleges set up in 
rural and backward areas are not strictly 
implementing th~ scheme. In tbat case, 
what steps Government proposes to take so 
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that the sPOtts talent scholarship is properly 
given in each school and college to 
,encourage the sportsmen and sport women? 

SHRI R.K. JAICHANDRA SINGH: 
Sir. it is not a question of individual school 
or college. Certain standards are prescribed 
a~d accordin$ to those standards, we have 
competitions at the State level and at the 
national level a d t~ose of the students who 
come up tothat level, are given scholarships. 

SHRI THAMPAN fHOMAS · :, Sir 
during tne Asaid a Jot of money . was spent 
for developing the ports, and tbe stadia 
and other sports facilities which w(;;re made 
avaiJable in D elhi at tha,t tittle, were to be 
made use of thereafter for promoting the 
sports. There was an artic!e in India Today 
saying that the entire money which we spent 
for developing the stadia and for providing 
other facilities, as being kept idle and even 
the sportsmen from the various universities, 
who want to practice there, are not 
permitted to do so, and these are being 
kept only as sho.w .. piece. I would like to 
know whether it is oorrect and whether the 
Gov roment has any policy for the use of 
these stadia a.nd other facilities made 
available during the Asiad Games, for the 
purpose. of deyeloping ports in the 
country . 

SHRI R.K. JAICHANDRA SINGH: 
Sirt we do not have any restrictions. In 
fact a II the stadia available in Delhi after 
the Asian Games are open to all. Certain 
norms have been worked out. We have 
been holdill coaching camps in different 
stadia like Talkatora Stadium and 
JawabarlaJ Nehru Stadium. As far as the 
poople coming to see tbese stadia in Delhi 
are concerned, these being something of 
tourist attraction, we cannot stop p ople 
from coming to se.e them. But we have 
prescribed certain norms for students and 
for the public. We do not restrict anyone 
from coming into those stadia. Everybody 
is allowed to come. They have to pay 
certain fees and tbeo they can CQme and 
practise there and can use the facilities 
available in the stadia. There are no 
,restrictions . 

AN HON'BLE MEMBER: What are 
the fees, Sir? 

SHRI R.K. JAICHANDRA SINGH: 
I do Dot have tbe exact figures with me. 

SHRr BRAJMOliAN MOliANTY : Sir, 
the Na tiona) sports policY was for~ulftted 
by the Sports Council and it was appr()ved by 
the Sports Ministry. The national plan 
for development of sports during the 
Seventh Plan was under formulation. So. 
I would like to know whether the sarne has 
been finalised or not .and what are the broad 
objectives of the development programme 
for sports during the Seventh Pla.n. 

saRI R.K. JAICHANDRA SINGH 
Sir. we have various schemes like glvi'n, 
assistance. providing st~dia for the sports 
complex ... 

SHRI BRAJMOHAN MOHANTY : 
My question is different, not providing 
assistance, but the objective of tbe develop", 
mental programme during the Seventth 
Plan. 

THE PRIME MINISTER (SaRI RAJIV 
GANDHI): Sir, Seventh PJan is under 
formulation. If the Plan is presented. 
this Will come with that. 

PROF. MADHU DANDAVATE: I 
would like to kuo from the hOh . Minister 
tbat with all his good intentions whether 
it is Dot a fact tbat particularly women ate 
not encouraged to participate in sports in 
a grea ter degree. There is even a concrete 
instano~. Sir, the other day you led the 
Cricket Team of parJimentarians against 
the journaJists. Is it not a fact that there 
was not a single Jady Member of Parlirnent 
participating in the Cricket Team? Is it 
not a proof of your inability to encourage 
them? ' 

MR. SPEAKER: In that Ught, I think 
I should allow a privilege motion against 
all the Members who participate'd in that! 

(Interruptions) 

SHRIMATI OEBTA MUKHERJEE 
We shaH all be participating if you 
allow us. 

PROF. N.O. RANOA: It is the fault 
of the Pfesent Members not to have offered 
a chance to tbern . 

(Translation] 

MR. SPEAKER : I also have a point 
in my Olind. Today, the number of schools 
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is increasing and some teaching shops 
are also being opened. Schools are opened 
in houses also. There ar~ schools which 
do Dot have ?Jay .. grounds of their OWll. 

Do yOU not t,hink that it is essential for a 
scbool to have a play-ground? Schools 
have no play .. grouods for the children. 

[English] 

We should think about it on those 
lines. That is my only suggestion. You 
have to do it, the Education Department 
itself should do it. Don't allow recogni· 
tion to tho e schools which have no 
playgrounds. There should be no recogni­
tion for them. They should be banned. 

SHRI MUKUL WASNIK: Sir, may 
I know from the bon. Minister whether 
the Indian Olympic As oeiation has 
approached the Government to permit it 
to extend an invita tion to hold the 1992 
Olympic games in India and if so, the 
deci ion of the Government in this matter. 

SHRI R.K. lAIHCANDRA SINGH : 
Sit t a letter has come from tbe lOA. The 
(]overnment is can idering it. All aspects 
will have to be considered before we take 
a final d cisiOD. 

SaRI SAIFUDDIN CHOWDHURY : 
Sir, during the ASIAD we ugge ted certain 
games ,to be distributed areas to different so 
that stadia couJd be built in otber areas aJso. 
But that wa not done. It is an eye-wash 
and I did not know whether to{ political 
purpose they may be used or not, but 
there is a feeling .in the minds of the 
people that as they are lying idle~ Govern .. 
ment is considering to oonvert them into . 
wild life anctuary. Is that true? 

SHRI RAJIV GANDHI : The hon. 
Member will be most welcome to come to 
tbe stadia 1 

Resistance by Bangladesh f6t 

+ 
*369. SaRI 0.0. SWELL ": 

saRI MOHO. MAHFOOJ ALI 
KHAN: Will th Minister of HOME 
AFFAIRS be pleased to state: 

(~) whether Bangladesh Rifles have 

been arming and training villagers on their 
side to violently resist the erection of the 
Assam-Bangladesh fence; 

(b) whether Bangladesh ha be 0 con" 
structing watcb .. towers on its side of the 
fence; and 

(c) whether Government will go ahead 
with the erection of the fence as 
sche~uJed ? 

THE MINISTER OF STATE IN TaE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : 
(a) Government have no such reports. 

(b) While reports have been received 
that Baoglade h intend to construct a 
number .of watch towers on it side, so far 
.only one watich tower has been construc" 
ted by them. 

, (c) Yes. Sir. 

SHR 0.0. SWELL : Sir, ill connec­
tion with this, I am not quite convinced 
with what the Minister said that they had ' 
not received such reports because alJ that 
ha been b ,lied by tbe fact that they have 
rushed additional contingents of Border 
Securi ty Forces to the Bangladesh border 
with Tibet. Over the question of construc­
tion of a dam, the Bangladeshies are 
raising a dam which threatened to flood 
our part of the country, and when our 
workers were doing some work there, they 
said that they shouJd stop the work under 
threat of dire consequences. Now, belore 
I come to that, I would like to mention 
that yesterday I received a Jetter from a 
lady living .on th~ border of Bangladesh. 
from my State in Which she aid that she 
was going from one market to another 
within our territory. She was intercepted 
by some tlurully elements from Bangladesh. 
She was robbed of everything including 
her watch and stabbed. She was taken 
for dead by those elements. But she did 
not du,. Some people 'took her to ShlUong 
where she had been treated in a hospital 
and fortunately she seems to be well on 
the road to recovery. Now, this sort of 
thing dDes not happen once a while. This 
is not an isolated incident. Jt pappens 
frequently. Bangladeshis come at will and 
take away b tel leaves of the people from 
the garden. Th~y take away betel nut. 
They take awaY shingles. They take away 
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forest produce. They take away limestone 
and what not. It seems there is not much 
of protection for the people in our border 
area from the securi ty fotces~ I would 
lik to mention thi to the Home Minister 
and request him to end some instructions 
to our securi ty forces to be more vigilant 

, and to ensure the protectioo of the 
villagers. 

Now, Sir, the bon. Minister bas saidha', 
there is only one watchtower that is beiog 
constructed. But is it a fact t,qat they 
have ru hed special contingent of the . 
Border Security Force to , the Bangladesh 

. border wi th Trfpura ? 

SHRIMA Tl RAM DULARI SINHA: 
As regards tower, I have air ady said 
that ooe tower ha so far been constructed 
by Bangladesh. It is under t,ood that 16 
watch towers have r portedly been appro· 
ved for erection. Definite information 
j not available about the remaining 7 
towers. But, Sir, it is very . difficult to 
object to the Bangladesh Government cons­
tructing watch towers because the hone 
Member should know tbat if these are 
constructed, they are beyond 150 yards 
from the border. Prom OUf ide also. 
BSF have constructed lOS observation 
towers and tbey have proposed to construct 
a few more towers. These tower baye 
been co struct d within 150 yards from 
the border line in West Bengal, Tripura and 
Assam sectors •.••.. 

SHRI 0.0. SWELL: We know all 
these details. My question is, whether you 
have rusbed a $pecial contingent of the 
Border Security Force and if so, does it 
not belie yOllr statement that there tS no 
such preparation on tbe Baogladel)h side 
of the border to resist violently the cons­
truction of fence? 

SHRIMATI RAM DULARI SINHA: 
Sir. 27 . Battalions of BSP each having 
SOO personnel have been put 00 border fn 
Tripura, West ' Bengal, Megha)aya and 
Assam. 

As regards the construction of road 
and fencing no doubt, the fencing on the 
border would provide pbysical barriers. 
But in o.rder that it proves more effective; 
we have already decided to construct ...... 

SHRI O.G. SWELL: I would like 

the seniol' Mipister to say whethet they 
have rushed a contingent ... 

THE MINISTER OF HOMB 
AFFAIRS (SHRI S.B. CHA VAN) ! Sir, 
may I supplement what my colleague has 
said? It is a fac·t thci t Bangladeshis ate 
trying to threaten aoy activity OD our side 
of either construction of road or going in 
for fencing of the area. Some kind of a 
training i being given th;ere. We are 
getting very stray report from tbat side 
though unconfirmed. Some kind of train. 
ing is beiDg given to SQme village people 
there and ad<litiona) forces have also been 
put by t})em on the border. Similarly, we 
are intensifying our activity also. More 
Assam Rifle units are also being raised. 
The BSF battalions have also been sent to 
that area. We can assure the han. 
Member that we will take all the precau­
tions 'which, in fact, are called for. 

SHRI G.O. SWELL: I am happy 
that the senior Minister has confirmed that 
there is some such tbing going on. I con­
gratulate bim, he being a man-l think, you 
afe bigger, more generous, more under .. 
~tanding, more forthcoming and an that .••• 

(Interruptions) 

MR. SPEAKER: I think~ I wilJ take 
objection to that. 

PROF. K.K. TBWARY: He should 
withdraw this remark ••• (1nttrrupUons) 

MR SPEAKER: Protest upheld. 

PROF. K.K. TEWARY: Tbi remark 
should be withdrawn. This is male chauvi­
nism. 

SHRIMATI KRISHNA SAMI: I am 
on a point of order, Sir. 

[ Translation] 

I object to the remarks made by tbe 
hon. Member. He should withdraw 
them. 

[Engl;~hl 

MR. SPEAKER: Are you also pro .. 
te ting ? 

(Translation] 

Just listen to me. 
shy? 
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SHRIMATI KRISHNA SAUl: He ' 
,should withdraw his remarks. 

(E"KIiJh] 

SHRIMATI PHULRENU OUHA: I 
do think this Will not go into record. 

saRI DINBSH SINGH: He said 
only to attract attention. 

[Translation] 

MR. SPEAKER.: It sh uld be ex .. 
puoged oot only from the record but froOl 
tbe mind also, 

[English) 

PROP. MADHU DANDAVATB : As 
a compromise, let man go on record and 
woman be expuDged ! 

SHRI 0.0. SWELL: If my informa" 
tion is correctJ since Jast March, the cons­
truction of a fence on this border-not 
only Assam, you ate now gOjDg to construct 
a fence on the border with Mizoram, 
Tripura also and all over-has stopped. I 
do not know what progress has been made. 
Although we have seen statements by the 
Prime Minister l'eiterating that the cons .. 
trucHon will go on. I am a little perturbed 
about this question of a fence. You do 
Dot have ooly the land border. You have 
so maoy river passing. What are ' you 
goins to do about it? y~:)U cannot have 
a fence over tbese rivers. There are boats 
coming in. the Bangladeshis do cOme 
to our border and other areas in the boats 
or Canoes. What sort of protection are 
you goiog to give to that sort of a thing? 
I would like to know whether YOU have a 
,time schedule witbin which you are going 
t.o complete this fence. 

SHRI S.B. CHAVAN: In fact, the 
CPWD has been asked to have a complete 
survey of the ar a nd tbe kind of prot c .. 
tioD which is required in ditl'erent areas. 
The f Dcins will be undertaken as soon 
as this surv y i completed. So far as 
tbe river portion js concel'ned, I do not 
have the nec s ary information with me 
just now. But will pass on the informa­
tion to tIle hon'. Member. It will b" very 
difficult to prescriQ allY time sch dul¢ 
in this beca s , ultimately. it is a very 
difficult terrain in which the entire work 
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ha Rot to be done. But We wjll try to 
e~pedite the whole thing. 

[Translation] 

SHRI ~OHAR SINGH RATHORE: 
Mr. Speaker, Sir. i it a fact the t the 
wire being used for fencing at the border 
will not last more than a year or two on 
account of rains? Secondly, tbe fence 
is bing erected 100 to 200 llletres deep in 
our territory as they are not aHowing 
you to erect the fence at the bordet line. 
Will they not occupy that portion of our 
land? 

SHRI S.B. eHA VAN; Both these 
points will be kept in view. The fencing 
will not be 0 near as to provoke them to 
resort to firing and at the same time it 
should oo't be toO deep in our territory 
as to put us at a disadvantage. Their 
plan, a 'e See today, is likely to be pro­
vocative. Our Foreign Secretary is going 
to Bangladesh thi month. This matter 
will be discussed there at a very high level 
and fforts will be made to carryon this 
work further. 

We have two or three alternativ s with 
u as far as the que tion of how long 
the f noing will last is cOncern d. The 
fir t is the con truction of a road, the 
second jtJ to erect fencing. Thirdly. our 
Para-Milttary Porc s stationed there lllay 
be asked to nsure that nobody is aJlowed 
to indulge in any provocative act. This 
work is also being pursued further. 

[English] 

S~RI SRIKANTA DATTA NA~A­
SIMHARAJA WAD YAR :' Thcn,_ is a 
massive build up of Bangladesh dllies 00 
,the Tripura border and with the assis­
tance of this Bangladesh rifles build up 
and by USing those people to threa ten the 
Indian side, they are raising the embank­
ment from the specified limit of 75' even 
as high as 200 or 300' and as a result 
th .. water is flowing back into the forest 
areas of Tripura aod 40 KM of the area is 
supposedly already inundated. 

The second part of my question i~ 
whether the p oposcd fencing that has been 
put up bel wecn Bangladesh and India is 
going to be like the one which is between 
East aDd West G rmanies. 
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SHRI S.B. CHAVAN: So far as the 
first part of the question i concerned, I 
have to say that when the Foreign Secretary 
visits BangJade h, the jssues wbi.ch he 
proposes to take UP with the Bangl~desh 
Government include some of the e issues. 
We will first try to find out as to how 
tney react to it and thereafter we should 
have to decide the further course of action. 

PROF. K.K. TEWARY: After the 
decision to erec't this ' fencing a long the 
border with Bangladesh, there bave been 
skirmishes and tensions. ' I would like to 
know precis Iy two pieces of information 
from the hon. Minister. One is that when 
the Government took up this ma fter 
n mely, tbe construction of an embankment 
across the bord t with Bangladesh, the 
Baogladesh Government perhaps informed 
our Government that the money that they 
are receiving for this co struction includ­
ing \\'atch towers js coming from Saudi 
Arabia and the Government In Saudi 
Arabia has promised this money over a 
time-frame and unless they go ahead with 
this cOn truction, the money will nQt be 
forthcoming. 

My second question is, as the tensi0DS 
are mounting" the ioten ification of t "rro .. 
ri t activities in Tdpura by ,TNV volunteers 
especially bas simultaneous Jy become very 
acute. I would like to know wheth"r 
this htl,s anything to do with the intensi .. 
fication of terrorist activities by TNV in 
Tripura and whether. the Government of 
Bangladesh is trying tobelp them surrepti. 
tiously in some manner to divert OUf 

attention (rom major issues confronting 
these two countries. 

SHRI S.B. CHAVAN: About tbe 
first part of the que tion, I w uld require 
notice. ,I do not thin~ H will be possible 
to give any information at thi stage. 

To the second part of the question. I 
have to say that we do not have any such 
information as the hon. Member is giving 
here. 

SHR~ S. JA PAL REDDY: The 
Home Minister $aid th t or fixing the 
time .. chedule for construction of barbed 
wire fencing, survey is ncce sary. 

But the orne Ministl;;r on some occa­
sion reported to the HQuse tha t the work 

of barbed fencing 'has begun but it has 
to be stopped beoause of firing incident: 
Do we, therefore, lake it that the work 
of fencing had earlier begun without 
survey? 

Secondly, the firing incident took place 
jn March last year. Why this wort< has 
not been resumed during tbe last one 
year? 

SHRI S.B. Cl:IA.VAN : Last year some 
pillats \yere being constructed by CPWD 
a ad this firing incident took place aod 
three or four people were killed on our side 
and tQereafter, in fact, we wanted to go 
ahead with it but it is a fact that the 
survey of the entire area has not been 
completed. 

At least for the time being I cannot 
categorically state whether the survey was 
completed in tbat part of ,the area where 
the work was started. At least so far as 
my information goes, they had started 
the work but because of the firing incident, 
they had to stop the same. Now tbere 
js larger provccative activity on the side 
of Bangladesh, and that is why we have 
thought it necessary that, before we resume 
the work wet may take up at the highest 
level and find out from tbem as to what 
aUitude they are going to adopt. Certainly, 
thereafter, we will decide our strategy. 

Review of Triba I Sub Plan 

*370. SHRI GIRIDHAR GOMANGO : 
Will the Minister of HOME AFFAIRS be 
pleased to sta le : 

(a) whether the review of Tribal Sub­
Plan of Sixth Five Year, Plan has been, done; 

(b) jf so, the achievement made therein 
programme wise and policy-wise; 

(c) the trategy adopted during Sixth 
Plan for ~ll<)cation and administration; and 

(d) the l'roposed changed allocation 
and admini tration pblicies during Seventh 
Plan therefor? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HOME AP AIRS (SHRI .. 
MATI RAtvl DULARI SINHA) : (a) to (d). 
A statement is laid on the Table of the 
House. 
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Statement 

(a) Ye~ Sir. The Wor,king 
tribal developmeot for ev~nth five 
ye~l Plan reviewed Triba I ub .. Platl 
achievements of Sixth Plan period, 

(b) The important achievements 
during Sixth Plan incJuded- · 

0) Increased coverage of sche­
. duled tribe p'opulation under 
the broad s tra tegy of tribal 
sub-plan from about 65% 
during the Pi Ctll Plan to about 
75% dUring Sixth Plan period. 

As against a target of 27 lakh 
tribal families, to be econo­
mically assisted nearly 40 .Iakh 
tribal families have been 
assisted upto December 1984, . 

20 new primitive trib¢s Were 
identified during Sixth Plan 

. period aod development pro .. 
grallllJ,)es for : the primitive 
tribes were started. 

Measures to curve exploitative 
praotices we:re further streng­
thened. 

(\I') Literacy percentage was 
sought to· be increased by 
opening more schoolS, girls; 
hostels in tbe trjbal areas ~nd 
by higher enrolment. 

. (vi) Infra uucture d veJopmel1t 
was sUbstantially jmproved~ 

(c) A.Uooation of fund wa ensuted from 
the following sources namely;. (a) 
Suite Plan; (b) Special Central 
Assistance (SeA); (c) Central 

. Mioisters/Depa(tl11ents; and (d) insti .. 
tutional finance. Por Integrated 
Tri'bal ;DevelQpment Project, MAPA 
Pockets atld Primitive Tribe gtOUps 
~ppropriate admini$ttative arrag­
ment has .been made Project Advisory 
Implementation CommiUees were 
fornted. 

(d) The main objectiv during Seventh 
Plan .will include :-

(!) Raising the level of produc­
tivity jn the fields of .agricU]" 
ture, horticulture, animal 

hu bandty, forestry. cottage, 
viJlage and' small industr.ies 
etc. for alleviation of poverty. 
At) ast 40 lakb tribal families 
are to ,be economically assis­
ted to cross tbe poverty lioe 
by 1989-90, in addition to 
assisting a substantial number 
of tribal famiJies to provide 
a ba e to them to cr~ss the 
poverty line during succeeding 
plans. 

Education, both rorm~1 and 
non-formal w.iIl be given high 
priority With a bias for 
vocat ionaHsa tion. 

Elimination of exploitation in 
the fields of land transfer, 
~gricuJturaJ "tenancy, mouey 
lending, bonded labour and 
debt bondage, forestrY1 liquor 
vonding. trade and in ,the 
sOCiO-Cllhure spher s. 

.Provisi,on of adequa to infras .. 
tructure for productioo; anti .. 
poverty, education, anti .. 
,exploitatIve and other welfare 
progtammes. 

. (v) Vulnerable tribal areas and , 
. groups facitlg special pro ... 

blems to be identified for 
remedial action, 

Tbe degrading e'ovironmen t 
of the tribal areas to be 
improved. 

1:ne financial allocation,' for tribal sub ... 
plan areas during the eventb Plan is likely 
to be' substantially higber than during the 
Six;tb Plan. Tbe administradve units in tbe 
Tripal sub-Plan areas will be strengthelled~ 

SHRI GIRIDHAR OOMANGO: I 
want to put the b~sjc, policy .qqes(ioD, , 
becaus the answer ,giveo js different, it 
doe not reply to' my question. t had put 
a POlicy que.stjoll, and they have not given 
(he $tatisti(:s programme-wise or polioy· 
wise. Still they have ~iveQ some reply~ 
and on tbe basis of that, I wa'nt, to put my 
supplementary. . A review ' bas been dOQe. 
and in the statement that bas been given it 
is stated: 

U As asaiost a target of 27 lakh tribal' 
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families to b~ conomica Jly as isted. 
nearly 40 Jakh tribal families have 
8SS1 t'ed upto December, 1984." 

I would like to know from tb~ hon. 
Minister wheth r ' it is the view or over .. 
view of the assessment of assistance to 
tribal rami lies. 

Secondly, J want to have the reply to 
the basic policy qU stion which they have 
not answered . 

[Translation] 

MR. SPEAK R: Y u have cornered 
the Mini ter. 

[English] 

THE MINISTER OF OME AFFAIRS 
(SHRI S.B. C A VAN): The bon. Member 
was trying to find out whether it was a view 
or revi w of the Sixth Five .. Year Plan. I 
do not koow. In fact, on the ba~is of the 
informa tion which was ' uppJied by the 
respective Sta,fe Governrt1ent~, the entire 
thing has be n compiJed and given to the 
House. So, he can take it either way. 

SHR ' GIRIDHAR GOMAN:GO: I 
want d to know whether it was the 'vicw' 
or 'overvi w'. Anyway, my second supple­
mentary is this. I have not received the 
proper answer St il" I would like to know 
this from tbe hon. Minister. This is in 
respect of part (b) of my question. want 
to know whether the Stat sector outlay and 
the special Central assistanc.e reJea d for 
Tribal Sub .. Plan will be sent direct to the 
pro.iect instead of routing it through the 
Tribal Departmcn of tIle State Government. 
Then the funds will b utilis d properly for 
the prQject and th de ir d results will be 
achiev d. ' 

This wa don in the Fourth Plan, t 
tbink. [want to know whether they are 
going to adopt this policy in the Seventh 
Plan. 

SHRIMAil RAM DULARI SINHA: 
In the Fourth Five-Year Plan direct funding 
was done to the. project becau there were 
only eight projects, tribal development pro .. 
jects in the country, but DOW the number 
has 'gone up to 500 projects. So, we are 
not going to go back to the Pourth Plan 
policy. Now the funding i done from the 

Central Ministry,. from the financial insti­
tutioDs and from the State Government 
alsO. So, there is no possibility of going 
back to tbat. 

SHRI KAMAL NATH : Over the last 
two decades, maDY ' plans and schemes 
have been made for tribal upliftment, and 
as the Mini$ter has stated in the sta~ement 
laid on the Table. under the Central assis­
tallce, there are various heads where funds 
are alJocated for tribal upliftment and 
various project areas are defined. But 
over the Jast 20 years if we try and see 
wha t bas been the mileage which we have 
got from th outlay made in these areas, 
we .find that the tribals have remained as 
backward as they were before. ,This 27 lakhs 
tribal families which were targeted for 
upJiftment in the Sixth Five Year Plan and 
against which 40 lakhs tribal families arc 
c1 aim d to ba ve been upJi fted - I do not 
know where these 40 lakhs tribal families 
are in whjch district they are, in which 
Stat they are and in Which blOCks they 
are and in which part of the country are 
th e 40 lakhs tribal familie who have 
been uplifted. 

But the main question want to ask 
pointedly in this case would be that in the 
Seventh Five Year Plan one of the points 
In ntionec,1 in the statemen,t is eradica tion 
of the debt bondage. Debt bondage Js 
of two types. One is against the money. 
lenders. The other where the debt bondage 
is more orucial for the ttibals is the 
banks, where banks hav given bogus 
loans-the co .. operative banks, the Land 
Development Bank. ctc. which have given 
loans on the thumb impression of tbe 
tribal because these people cannot read or 
write. A survey was made o( this and 
Reo Birendra Singh when he was Agrlcu)­
ture Minister said on the floor of the 
House tba tal t of false Joans to tribaJs 
was detected . This tribal sub-plan money 
under the various headings-can it not 
be used for writing off these bogu loans 
or loans which do not yield allY benefit? 

For example loan arc given to the 
tribal for digging a well. But when tbe 
we)) is (Jug, no water j found because no 
water table survey was done. So where 
the Adivasl previou Jy bad no loan now he 
has a Joan liability and he has become 
even poorer. So cannot this money be 
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used in the Seventh Plan for writing off 
these debts which are not debts from 
money-) aders but loans from the banks? 

SHRIMATI RAM' DULARI SINHA: 
The Debt Bondage Abolition Ac:t is ' a 
central Act passed in 1975 and the States 
have identified the bonded labour and have 
taken up their rehabilita tion .••.•• 

(Interruptions) 

SHRI KAMAL NATH : This does not 
answer the qu stion. The question is 
whether this money can be used for 
writing off the debts which are from the 
bapks. That i , the point. Various 
NABARDs agencies have given loans to 
tribals. 

SHRIMATI RAM DULARI SINHA: 
This supplementary rela tes to the Fjnance 
Ministry. I am not in a position to 
answer it . 

SHRI KAMAL NATH : I accept that 
answer. 

SHRI ANADI CRARAN DAS; 
About 40 lakhs tribal families are report d 
to have beeD uplifted in the Sixth Five 
Year Plan-thU is upto December 1984. 
May I know from the h n. Mini ter how 
many of them were below the poverty 
line and which j s the machinery to evalu .. 
ate it? 

THE MINISTER OF HOME 
AFFAIRS (SHRI S.B. CHAVAN): About 
the question a to the number of families 
who are supposed to have crossed the 
poverty line. I think the Rural Develop .. 
ment Ministry will be ab.le to supply the 
entire information which the bon. Member 
wants to h~vc . I do n t bave those figUres 
with me. 

[Trans/alion] 

SHRI SOMJlBHAI DAMOR: Mr. 
Speaker, Sir, I want to teJl the hon. 
Minister that this Tribal Sub"Plan i an 
utter failure and it has not benefited the 
Adivasis at all. Therefore, I would like 
to know whether there is a proposal to 
.bandon thi Plan and i.Qtroduce a com-

oneet Plan for fhem as bas been done in 
the case of H~rijans ? 

SHRI S.B. CHA VA,. : So far as 
understand. this Tribal Sub·PJan is far 
more e1feotive thsQ the one launcbed for 

Harijans. I do not know how the hon. 
Member ha formed thi opinion. If there 
is orne shottcoming, I can 'accept that 
and 1 fl..e l tbere is a need to be more 
vigilant about il. But, i.t is not orrect 
to say that the Tribal Sub-Plan is a total 
failur • 

[English] 

Revival of Kashmir s ue by Members of 
British Parliament 

*371. SHRIMATI GEETA MUKHER. 
JEE: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether Government's attention has 
been drawn to a news rep0i't appearitlg in 
the "Indian Express" dated 16 March. 1985 . 
that cettuin Members of British Parliament 
have formed a 'Committee on Kashmir' to 
revive the so called a bmir i sue; and 

(b) jf so, the details thereof aud 
Governtnenes of reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI KHURSHEED ALAM KHAN): 
(a) Yes Sir. 

(b) Accotding to available reports, 
~ome British Members of Parliament pJrti· 
cipated in a meeting held on 13th March, 
1985, ~n London at which a decision was 
reportedly taken to form a so-called 
Committee on Kashmir. 

Our High Commission in London has 
been in touch wi th all concerned in this 
regard. 

SliRIMATI GEETA MUKliERJEE : In 
view of the shc;;rt time I would Jik~ to 
know what initiative has been taken by 
the High Commission beoause it is said 
in the news that Pakistani businessmen 
with tbe blessings of President Zia*ul .. Haq 
seem to hav~ initiated the formation of 
such a group 1 I would like to know what 
initiative has been taken by our High 
Commission and who are the persons con­
cerned ? 
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WRITTEN ANSWERS TO QUESTIONS 

(English] 

Afr Service from Goa to Diu 

*364. SHRI SHANTARAM NAIK: 
Will the Minister of TOURISM AND 
CIVIL AVIA,TION be p1eased to state : 

(a) wheth r Government intebd to 
start an air service from Goa (Dabolirn) 

, ~p Oiu 'Vi Bombay and paman or otber ... · 
wis~; 

(b) if so, the timc by which the service 
is likely to commence; and 

(C) if nott the rea ODS thereof? 

THE MINISTER OF S ATE IN TH 
MINISTRY 0 TOURJSM AND CIVIL 
AVIATION (SHRI ASHO GBHLOT): 
(a) to (c). Goa and Bombay are connected 
by air. Vayudoot b~ve plans to aitIink 

aman and Diu w.ith Rombay during the 
Seventh Fi:ve Year Jan period, subject 
to devc·lopm nt of the requisite infrastruc­
ture and a aiIability of aircraft capacity, 

Vi it of High Powered Delegatlol} to 
Pakistan 

*372. SHRI NARAYAN CH0UaEY 
Wall ,the Minister of EXTERNAL 
AFFAIRS be pleased to sta;te : 

(a) whether the Pr1me Minister had a. 
meeting with the Pakistani 'Pre ident in 
Moscow when they were there to attend 
the funeral of the former Soviet President 
Mr. Konstantin Chetoenko; 

(b) if $0, whether be h d proQ'ljsed 
to the President of Paki tan that a high 
p lwel'ed deJ gation will be sent to P kistan 
to pave tho way for reopenmg talks bet· 
ween the two countries; and 

(C) if so, when? 

THB MINISTER OF SATE IN THE 
MINISTRY OF EXTERNAL ~PFAIRS 
(SHRI KHURSHEBD ALAM KHAN); 
(a) Yes, Sir. 

(b) and (c) . Tbe ,Foreign 'Secretary 
visited .P kistan from 4th to 6th April 1985 
as part of a erie of visits to neighbouring 
countries. 

Allocation of Fuods to Uttar Pradesh for 
lO .. Point Programme 

*373. SHRI RAJ KUMAR RAI : Will 
the MiJ)ister of PLANNING be pleased to 
sta te : 

(a) the c;Jetails of amount propos d to 
be allocated to Uttar Pradesh for peedy 
implementation of 20-Point Programme; 
and 

(b) the number of p rsODS in Utt$r 
Pradesh who are below poverty Jin ? 

THE ' MINISrR OF STATE IN THE 
MINISTRY OF PLANNING (SHRI K.B. 
NARA YANAN) ; (a) The Seventh PI n 
and the Aonual Plan for 1985-86 of Uttar 
Prade h have Qot been' finalized so far. 
The outlays for the 20·Point Programme 
ure not fixed separately and pecUicaJly 
but at derived from the approv.ed outlays 
for releva t ector. 

(b) According to tIle consumer expendi­
tUfe survey of the Na tional Sample Survey 
Organisation (32nd Round for the year 
1977 .. 78) 50,090/0 of the total population 
of Uttar Pradesh was below the poverty 
lin .. -50.23% in 'rural areas and 49.24% 
in urban . areas . Information frorn the 
nex t consumer expendi tur survey of the 
NSSO. whiGb wa part of the 38th round 
for the year 1983 is not yet available. 

EJ:pol't of ComJ.)uters to Japan 

*374. SHRIMATI USHA CHOU-
DHARI : PROF. AMKRISHNA MORE: 
Will tbe PRIME MINISTER be pleased to 
state: 

(a) wheth r India will export to Japan. 
com put rs manufactured and d signed by 
a private firm in Beogalore; and 

(b) if SO the d'etail of tbese vatiou 
types of computers, their price ' in com· . 
parison to the world market and their 
qua) fty ? 

. THE MINISTER 0 T TE IN THE 
MINISTRY 0 SCIENCE AND 
TECHNOLOGY AND IN THE DEPART .. 
MENTS OF OCEAN BVELOPMENT. 
ATOMIC BN GY. SPACE AND 
BLECTRONIC (SMRI SHIVR,AJ V. 
PATIL) : (a) and (b). ,Under a contract 
by an Indian firm in Bangalore with a 



Japanese firm for design and development 
of sophisticated fourth generation com· 
puter system. the Indian firm will only 
supply the prototype of the computer 
systems to Japanese firm. The wor 
includes development ~)f both hardware 
and softwar. The 'scope of the design 
and development work anti details of 
these computer ystems are as follows :-

(1) Two 32 bit host computer and 
eighty terminals for Compute.. Based 
Education Sy tern, with memory module, 
disc controlJer module, LA module. 
terminal rnodule~ voice synthesizer odule, 
video mixer module etc. 

(2) Operating Sy terns Software. 

(3) B' sic software for Computer Based 
Education System. 

Th Japanese firm will launch the pro- . 
duct in the world mar t. T c price of 
the new computer systems is not known as 
the same will be det rmined by , the 
lapane e firm. 

Ne Process to Enhance Power Generation . 

*375. SHRI B. V. DESAI: ill the 
:PRIME MINISTER be pleas 'd to state: 

(a) whether it is a fact that new process 
that would enhance pow r generation by 
SO P r cent with h ... same quantity of coal 
will soon be availab1e fot' use on a com­
mercial c,ale; 

(b) if so, whelher this bas been developed 
by the Bhabha Atomic Research Centre; 

(c) if so, the detail " of ,the same; 

(d) hcther India is the first country in 
th world to .d veloJJ this new process; 
and ' 

( ) if so, by ~hat time tbe same process 
is likely t be available for power 
gen era ti n 1 

THE MINI TB OF STATE IN THE 
MINISTRY OF SCIENCE ND TECH .. 
. OLOGY AND IN THE DEPARTMENT 
OF OCEA DEVELOPMENT, AT MIC 
ENBJtG¥. SPACE AND ELECTRONICS 
(SHRI Sl:':llVRAJ V. FA IL): (a) to (e). 
Conv tioriat power plauts based on co I 
ca ' .. eh an cner y convers'on efficiency 
of b ut 40 p r cent. The etJi",i oey can be 

"',It len Answe,s 

enhanced upto about 64% by combining 
with a Magnetohydrodynamic (M.H.D.) 
power generating unit. 

The M.H.D. prinicple has been known 
for some time. The technology has been 
developed notably in th U.S,S.R. where 
tbe world '$ . first 500 MW MHD power 
station based on natural gaS/Oil is under 

, installation. 10 India, a project for the 
establishment of a pilot plant for M.H.D. 
power generation with a thermal in put 
capacity of M,W. is being execated at 
Tiruchirapalli jointly by the Bhabha Atomic 
Research Centre and Bharat Heavy 
Electrica)$ Ltd. uoder the sponsorship 
of the D partment of NOD-Convent.iona) 
Energy Sources. The pilot plant has just 
been complet d and exp riments on plasma 
generation and syst m performance ar-e 
being taken up. In this plant, clean gaseous 
fuel j obtained from coke and burnt in a 
comb'll tOot with pre-heated enriched air 
Th resulting plasma is sent through an 
M.H.D. channel plac d in an inten e 
magnetic field. This t chnology needs to 
be deve10ped further before it can be utilised 
for comm rcial scale power generation in 
India, which may be available in the 19nOs. 

Reserved and U .. ressrved · ores( Area 

·376. SHRI K. PRADHANI : Win the 
PRIME M NISTER be plea cd to Jay a 
statement showing: 

.' (a) th~ fore~t area both reserved and 
unl'e erved avajlabJe in the country as per 
the latest statat,isticc; State .. wise; , 

(b) 'the steps proposed to be tak(!n to 
st P Gutting of forests; and 

(c) the step Government propose to 
, take against those pel' ons who have settled 

ip reserve fotest lands " 

tHE PRIME , MINISTER (SHRI 
RAlIV GANDHI) : (a) A statement is 
attached. 

(b) The following st ps have been taken 
to conscrv the forests of the cOtJ.ntry : 

(i) The Forest (Con~ervatiQn) Act. 
1980. ha been enacted to check 
indi criniina te d'vlcrsion of forest 
lands tc;> non-f rest use~ 

(ii) Guidelines have been is~ued to the 
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States and Union Territories for 
preparation of working (manage­
ment) pJans (or the working of 
forests and to strengthen the enforce­
ment machinery at the field ' leve l ~ 

(iii) The National FOffSt Policy is . 
being reviewed for provid jng the 
needed thrust in favour of forest 
cOnservation and to create a 
massive people's movement for 
tbis purpose. . 

liv) An. in·depth study is being under­
taken with a vi w to work out the 
modalities for relieving pressure 
on forests, specially by encouraging 
the use of substitute materials. 

(v) A$ a measure to relieve pressure 

on our forest resources, it is 
proposed in the 1985·86 budget to 
tota lly exempt from duty, imported 
pulp and wood chips and make 
this concession available to ' all 
user industries. Customs duty on 
wood in certaiu pecifi d forms is 
a Iso proposed to reduced from the 
existing level 'of ,100 per cent to 10 
per cent ad valorem. These conces-
sioDs would eotail ~ revenue 
sacrifice of about Rs. 17.70 crores 
in i\ full year. 

(c) As a matter of pejJicy, unauthorised 
occupation of reserve forest land cannot be 
r guJatised. Action in regard ,to encroach­
ments has to be taken by the State 
Governments. 

Statement 

1437.1 145.9 6357.1 

Assam (80·81) 275.9 1087.5 3070.8 

Bihar (80-8t) 50S.l 2417.4 0.7 2923.2 

Gujarat 1288.8 106.7 569.3 1964.8 

Haryana .22.S 142.6 4.6 169.7 

182.5 1712.9 73,0 145.8 2114.2 

2188.6 2188.6 

Karnataka 395.4 411.2 191.9 3838.6 

Kerala 933.6 191.5 1125.1 

Madhya Pradesh (80·81.) 8099.5 533.6 . 15541.4 

Maharashtra 6416.7 

137.7 417.1 1515.4 

Megbalaya 70.6 851.0 

NaSl1and 48.3 51.8 189.8 289.9 

Orissa 
1.S 5996.3 

punjab 
4.4 103.4 26.1 125.3 259.2 

&aJaS1ba~ 
1507.6 339.3 3043.9 
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592.0 

Uttar Prad sh (80 .. 81) 3465.1 12.9 5 14.9 

West B ngal (80-81) 700.0 

Total 

Union Territorle 

A & NIsland 291.2 714.4 

Arunachal Pradesh 1257.4 5154.0 

Dadra & Naga Haveli 20._ 20.2 

Delhi 

Goa, Daman & Diu 4.2 101.1 25.6 130.9 

Mizoram 631.2 ' 164.7 524.0 343.0 1662.9 

Total (A ll India) 39178. 21653.7 8668.9 4620.4 7472l'.6 

Note: 1. The data, unJes otherwi e mentioned. pertains to 1981·82. 

2. Fig!-ltcs are based 00 reports recei ved from States/Union t rritorie . 

romotion of Winter Sport 

*377. PROF. SAIFUDDIN $OZ : Will 
the Mini ter of YOUTH AFFAIRS AND 
SPORTS be pleas to state programme 
undertaken by the Centra) Gover ment (.0 

promote winter sport in th country d ring 
the past ' three year ~nding on 31 Decem­
bet, 1984 ? 

THB .MINISTE OF STATE IN THE 
DEPARTMENT OF YOUTa AF AIRS 
AND SPO is (SH I R.K. JAIC, A!'JDRA 
SINGH) ! A Dum . r of steps have been 
taken for the promotion of winter sports 
in the country. The In tHule of Skiing 
and MoU'otaineel'ing at Oulmat was set 

. up in the year 1969 with a view to develop­
ing GuJmar a a mount in .. and winter 
sports resort, This t p ha belp d extend 
the tourist eson in Guhnarg. It has~ in 
fact. changed the v ry pa t rn of Hfe in 
Qulm rg frot a hill tation which was 
active on) durin the summer to one whore 
activiti s take pI ce round the year. . 

Over the years tl c Institllt ha be n 
con ucting a number of training coutses in 

winter skHog not nly at Gu)marg (Jammu 
& Kashmir)' but also at Nar a da (Himachal 
Pradesh) ano, more lately at AuJi .. Joshi­
math' (Uttar Pradesh). Thus during 1982.83, 

983·84 and 1984·85 the institute conducted 
such cours s at Gulmarg and Nark&nda. 
And at Auli-Jo hirnath it held su h courses 
durin. 1984-85. During , these thre~ years 
more than 1,000 winter port enthusiasts 
took advantage of the f"cilities made 
available and undertook training in winter 
'kiing at these C ntres. 

The Cen,tra 1 Governmeo t provided 
financial a sistance of R " 3 lakhs to the 
lawahar Institute of Mountaineering and 
Winter Sports Society to set up the Jawahar 
n thute of Mountaineering and Winter 

Sports at Aru ne.ar PahaJgam in Jammu 
and Kashmir. . The proposed institute will 
be financed jointly by· the Central Govern­
ment and the ' Governm nt of 1ammu & 
'. , 

Kilsbmir. 

Beside, the Depar~n ent of Youth 
Affair and Sp orts proposes to set up a 
winter sp rlS ce ~re of the ' N taji Subhas 



41 Wr'tt~ Answer HAlT A 20, 1907 (SAKA) Written Answers 42 

National Institute 0 Sport 
location. 

·'Rlver Water Pollution" 

*378. SH I MOHAN LAL PATEL: 
Will the PRIME MINISTER e plea ed to 
tate: 

(a) whether ther is a serio problem 
of river water pollution in the country; 

(b) if 0, the d tails of methods being 
adopted to asse s river water pollution; and 

(C) the step being taken by Govern­
ment of solve the problem of river water 
pollution in the country? 

THE PR ME MINISTE (SH I AJIV 
GAND I): (a) The pollution I vel are 
con iderably high in stretches of some 
major river ; 

(b) Wat r quality of riv r syst m is 
being continuou Iy monitored sine 1977w 78 
with resp ct to elected parameters to a S8 

the level of pollution. 

(c) Under tb provisions of the W ter 
(Prevention and Control of Pollution) Act, 
1974, the st p taken to pc vent the 
pollution in the riv rs includ 

(i) Zoning and classificatio of river 
stretches for d ignat dues. 

(ii) Formulation of Minimum National 
Standard f r variou pulJut' ng 
indu trie and their pha ed imp! .. 
mentat"on by C ntral od Stat 
Po)Juti n Co trol oards. 

(iii) P r uadin indu rie for doptiog 
pollution control measures. 

(iv) Leg I action against d fauHing 
indu trie • 

(v) Financial inc otives for installation 
and sati factory performance of 
pollutio.n co trol equipment. 

(vi) Eocouragem ot for in tallation of 
common effluents trca tmen t plant 
particularly for the smallwsca I 
industde . 

(vii) Formulation of basin-wi pol-
Jution control programmes uch 
as, the Ganga Action Plan. 

(viii) !lev lopment ' f co t·eft'ective 
technologies for pollution control. 

[Tramlati on] 

Peo pJe Living Below Poverty Lin in 
Urban and Rural Are s 

*379. SHRI C. JANGA R DDY : 
R. A.K. PATEL: 

Will the Minister of 
be plea ed to t t : 

LANNING 

(a) the criteri n adopted to ' identify 
the per on living below poverty line io 
rura 1 and urban areas and the total number 
of such pe rson , State-wise; and 

(b) the State"wi e tar et . laid down 
for bringing such per on above the p verty 
Hne for the year 1985·86 ? 

THE MINISTER OF STATE IN THB 
M[ ST OF PLANNING (SHRI K.R. 
NA A Y ANA ): (a) The poor have been 
defined tho e who e monthly per capita 
con umplion exp nditur is I s than R . 65 
in rural areas and Rs. 75 in rban areas at 
1977-78 prices, correspooding to apr capita 
d ily c lorie intake of 2400 in rural areas 
and ~100 in urban areas. 

Th concept of poverty line and the 
stimate of p rcent g of po'pulation blow 

it were attempted for the first time in the 
Six'th ive Year Plan (1980-85). These 
were a ed on the recommenda tion of the 
'Task ,orc on Minimum Need. aod 
Effective Con umption Demand'. appoint d 
by the Planning Commission in 1977. 

he main data source for th se estimates is 
the Con umer E penditure Survey of the 
National Sample Su vey Organis tion 
(NSSO). The Sixth Plan e tima es ar 
based on the 1977w 78 NSSO Surv y. which 
is th lat st availabl. he stimates for 
1977-78 of Statewise figures for rural/urban 
area are given in th stat ment attached. 

The ix th Plan base year (l979w &0) esti ... 
mate, worked out on the ba is of the 
1977-78 NSSO Survey di tribution, are 
given below :-

Year 

1979 .. 80 66. 



(b) No year ... wi$ targets are axed in 
this regatd. However J as envisaged in the 
Approach 10 the S v nth Five Year Plan, 

Andhra Pradesh 

As am 8.34 52.65 

3. Bl sr 338. 4 58.91 

94.84 43.20 

22.10 23.25 

6. Himacb~ I Pradesh 10.31 28.12 

Jammu & Ka hmir ' 14.57 '32.75 

124.10 49.88 

9. K.erala 93.42 46.00 

59.82 

214.11 

12. Manipur 3,42 

5.51 . 

N.A N.A 

158.97 ' 

13.49 

55.68 

10.93 

42993 

I . 

44 

pc~ckage ,of poverty alleviation pro· 
gratnmes will con tinu 'at an accelerated 
p co in th~ Sev~ntb Plan period. 

Number P~rceDt .. 
(Lakhs) age 

7 

36.44 35.68 206.19 

7.07 37.37 95.47 

32.94 46.07 371.38 57.49 

, 26.4 29.02 121.32 39.G4 

6.95 31.74 29.0, 24.84 

0.51 16.56 10,88 27.23 

4.35 39,33 1,8.92 34.06 

38.6.2 43,97 162.72 48.34 

22.19 51.44 ' 115.61 46.9$ 

42.74 48.09 '287.33 57.73 

61.30 31 .62 275.41 47.71 

0.56 '25.48 3.98 29 .. 71 

0.36 18.16 S.87 48.03 

0.03 4.11 N.A N.A 
10.~3 42.19 169.30 66.40 

.59 24.66 23.08 15.13 

19.12 3~.80 104.91, 33.76 

66.:59 44.79' 237,06 52.12 

11.54 59.73 

" , 50.09 
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West Bengal 

22. 

All ,Ind ia (weighted) 

N.A.-Not Available 

Note ;-(1) The above e timates are derived by using the poverty Hoe of Rs. '65 per 
capita per month in 1977-78 prices correspondi S' to minimum daily 

I calorie requirement or 2400 per t> Tson in rural 6reas and the 'poverty 
lioe of Rs. 75 .00 corresponding 10 calories . requirement of ~100 in 
urban ar as. 

(2) Th se re ults are bas d on the provisional and quick tabulation of the 
NSS on h0usehoJd consumer expdr. · of 32nd round (July 1977 to 
June 1978). 

(3) The difference between the aggregate all India private consumption 
expenditure estimated by Centr I Sratistical Or aniation in their Nationa) 
Accounts .Statistics and that driv d from the NSSO d' ta has been prorata 
adjust d among the different States and Union Territories in the absence 
of any information to allocate this differenc amOD th States and 
'Union Territories. 

(4) The number of people below poverty line relates to the population a 
Oll 1St March 1978. 

(5) For All India the nU'mber and ' perce tag of {:t! pI below the poverty 
liJ)c corr spond to the population of the St e includ d in the 
Statement. 

"Blue Pri.nt for Ganga roject" 

for pr vention of ' pollution of Gansa bas 
been prepared. 

*380. SllRI ZAINUL BASHER : W jJ] 

the PRIME MINISTER be plea ed to·state : 

(a) whether blue print for Oanga Pro· 
j ec t has beel1 pre'pared; 

(b) if so, the broad outlines the of ,blue 
print; 

(c) tbe names of th cities on the bank 
of Gaog~ which are proposed to be taken 
up for Sewerage tteatm nt and Other 
purposes; aod 

(d) whether sewerage and p~opcr 
drainage will also ,be provided to cHi s on 
the bank of Ganga \-\hich do not have these 
facilities and aJ 0 contribute to the pollution ' 

of Oansa ? 

THE PRIME MINISTER (Sl RI RAJIV 
GANDHI) : (8) Yes, Sir. an Action Plan 

(b) Th plan will include the following 
compon ots : 

-R Dovatiol of the .xisting sewage 
pumping and lr attnent 1ant. 

-RenovatiQn of t exi ting s werage 
systems. 

-InstallatioD of new sewage treatment 
plants in elect d town to treat 
s w gc ' od have , resource r covery 
in terms of bjo-gas and manure, 
besides provision for irrigation and 
aquacultur . 

) stn t<'ln nt contninin lh List of 
27 CJ < ss .. J. ci i s includ d jn th qrst pbase 
of impJ m 'nta tion is attached. 

(j) y,~s Sir. tcn ion f sewc age 
envi. aged i the Second Phase. 
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Class I Cities Located on Bank o/The 
Rivtr 0/ Ganga Included In First 

Phase of Implementation of 
Ganga Action Plan 

UTTAR P ADESH 

L Haridwar 

2. Farrukbabad and 
3. Kanpur 

4. AJJababad 

5. Mirzapur 

6. Varanasi 

BIHAR 

7. Chapra 

8. PatnB 

9. Mungher 

10. Bhagalpur 

WEST BBNOA 

11. aharampur 

J2. Nabadwip 

13. Hugli 

14. Chandanoag r 

15. Bbat ura 

16. Barractcpur 

11. Srirampur 

18. Titagarb 

19, anihati 

20. Bali 

21. Kamarhali 

22. Baranagar 

23. South urn 

24. Jad vpur 

25. Oarden Reach 

26. Naihati 

27. South'S ubu'rba.n 

[Trans/ati on) 

Pak Pr side .. t eport d Statement A bout 
MusUn.$ in India 

-381 . SaRI R.M. BUOYE: Will th 
Minis'ter . of Ext R AL AFFAIRS 
be pl as d t tate: 

(a) wh ther th President of Pakistan 

W,itttn Answer.r 48 

has recently made a statement alleging tbat 
unsympathetic treatment is meted out to 
muslim in Iodia; 

(b) jf 0, whether Government of India 
have sent any prote t' note to Pakistan 
against uch wong statements; and 

(c) jf so. wh ther Governm ot of India 
have also info med other countries of the 
world about uch wrong st tern nt 80 as 
to r it tate OUt well .. known policy of ecu­
JarislD ? 

THE MINISTER OF STATE I THE 
MINISTRY OF EXTERNAL AF AIRS 
(SA 1 K URSHEED ALA KHAN): 
(a) ~ Ye Sir. 

(b) aod (c). Governrpent regret such 
rem rks n unwarranted and unwelcome 
jot rfer nee in India' · j t rnal ffair. The 
matter has b n taken up with the Govern­
ment of a iSfan . 

India }JOW in Ch'na aDd Pa Isfan 

*382. SHRI DILEEP SINGH BHUR A : 
Wi II the Mini ter of EXTE ANL 
AFFAIRS b plea d to state: 

(a) the number of civilian and miJi taty 
per 0 n 1 held a Pri oner of War in China 
and Pakistan since the time of conflicts 
with China in 1962 and during conflicts 
with Paki tan in 1965 and 1971; and 

(b) tile step taJc n by Government so 
far to get them released? 

HE MINISTER OF STATE IN THE 
MINISTR Y OF BXTERNAL AFFAIRS 
(SHRt KAlJRSEED ALAM K.HAN): (a) 
and (b). There is no concrete joformat~on 
to suggest that there ar Indian detenus 
or Prisoners of War held in Chin(! as a 
r ult of 1962 conflict. 

43 ' Indian defence 
since 1971 conflict are 
in Pakj tao ja'ls, Government have on 
sev ral oce sion at various levels taken 
up with the P kistan O~vernment the ques .. 
tion of thCf'r release and repatriation to 
India. The p~ istan Government have 
bee taking th posi tion tbat there are no 
Indian military pef."'Onk el in Paki taD jails. 
Governmenl are, however, persisting in 
their efforts in this tegard. 
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AfI'orestatloD Programmes for Hill Areas of 
Himacbal Pradesb and UUar Pradesh In 

New Forest Policy . 
, *383. SHRI JlTENORA PRASADA: 

Will the PRIME MINISTER be ph~astd to 
,state: 

fa) whether a new forest policy bas ' 
been formulated by Government; ; 

(b) . wbdlier' th said policy aims at 
affor~station of the hill ' te ,~s in ' imacbal 
Pradesh aod Uttar Pradesh whicb were 

. sUbject to illicit and indiscriminate tree 
fel1in~ ' esuJtjgg' it) d~vastating floods in 
the reoeot past and also :putting a .20 years 
moratorium on the feUing of trees; 

(c) if .so, tbe, details thereof; and 
(d) the time by which the scheme is 

likely to be implemented? 

THB PRIME MINISTER (SHRI 
RAJIV GANDHI) : (a) to (d). Revision 
of the National orest ;Policy enunciated 
in 1952 · is . uoder consideration of the 
Government. 

Tourist potentia I in Kerala 
*384. PROF . . PI. • KURlijN : 

SHRI a.M. BANATWALLA: 
Will tbe ", Mini t r of TOURlS,M AND , 
CIVIL A VIA 'IlION be pleased to 'state : 

«(1) whether any comprehensi ve plan is 
being dra WD up to .exploi t Keea la' , toul"ist 
potential in fu.u; 

(b) the pero otage of. exploitation of 
tourist potential in Ker )a at preseQt; . 

. (c) .whether Government propose to 
develop plaoes of tourists interes( in the 
Iduktci l aod P2.\t(aoatbitta dl triet of 
Kerala ; and 

(d) if so., the details thereof? 

THE 'M NISTER OF STATE IN THE , 
MINISTRY OF TbURlSM AND C~VIL" 
AVIATION (SIiRI ASHOK' GBHLOT) : 
(a) to (d,. The Departmen.t in cQosul1a .. 
tion with the State Oovj!'rnm ot has 
identified tWo travel ci'rcuits io Kerala 
cotnpri ins 2Z ceQtte for phased develop .. 
mebt of tQurig{ infrastructure faciHfies 
with the combined resource of the Centre, 
the State and the private sectot. 

The Adrnjoi~;trative Staff Colles, 
Hyd fa-bad on behalf of the Slate <favero-, 
ment has prepared a basic tourism develop­
ment pI all which W111 serve as a guide-

Hne. for tourist ~evelopment activi,ties in 
the S ,tate~ 

The State Government has so 'far pro-
I)osal$ for provision of boating facilities 
at Periyar Tiger Reserve in 14ukki Distric, 
and pilgrim shelters at Sabar~mala. The 
aonus! ~nake boa,t event iU AraHmuJa in 
Pattanathltta . OJ trict is also given w.ide 
pubUeity .a~ part . of the . Tourism Week 
eelebratiOl]s. Construction of Guest 
Houses in the State Sector at all ,these 
oentres is aJsb un~er various pbases of 
:implementation . 

The State Government has been 
requested to submi,t concrete proposals. for 
being taken up uDder tb Seven,tb Five 
Year Plan. 

Ir'ne has set up a botel at KovaJam 
for beach holiday. Trivandrum airport bas 
been 'opened to touti t charters from abroad. 

Tibetan Demon tratioo' Against 'Occupation 
of Tibet by China . 

2344. SliRI AMAR ROYPRADHAN: 
WiU the Minister of BXTERNAL 
AFFAIRS be pleased to state: 

(a) whether . Government are aware 
that some Tibetans settled in India have 
demonstrated outside the Chinese Embassy 
in New Delhi anct other p,laces against the 
occupation of Tibet by 'China; and 

, (b) if SQ, the details theteof ? 

THB MINISTER OF STATE IN TaE 
M NISTRY OF EXTERNAL AFPAIRS 
(SHRI KHU SHEED ALAM KHAN) : (a) 
and (b). A small number of Tibetans who 
have settled in 'New Delhi demonstrated 
maiol)' outside " tbe Chinese Embassy, 
again$t the presence of Chi(lese forces in 
Tib~t and that Tibet should be granted 
independence. ,Ooverl)meot of lldia r cog­
gnise Ti~et to be .a part of China. 

Crimes Agai,~st SCs/STs 

2345; SHRI HANNAN .. MOLLAH : 
Will the Minister of HOMB AFFAIRS be 

. plea, cd to lay a staten1cnt howing number 
of murders, riots, dacoities atrocities on 
SC /STs and rap on women' repQ.rted 
4urin,g the last one year separately for each 
State and Union Tenitory including 
Delhi? 

THE MINIstER OF ST A TB IN THE 
MINISTR Y OF ' HOMB AFFAIR.S 
(SHRIMATI RAM DULARJ SINHA): A 
statement is attached. 
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Survey Re ardin Uranium Deposits 

2346. SHItI CHINTAMA I lENA: 
Will the PRIME MIN STE be pleased to 

(a) whether any survey ha been con .. 
ducted to fiod out uranium d posits in 
the country; 

(b) jf so, t eDam s of the , State and 
Districts where uch uran um depo its have 
been discovered; 

(c) whetber any xploration activitie 
have been underta en to explore uranium; 
and 

(d) if so. the re ults achieved? 

. THE MINISTER 0 S ATE IN THE 
MINISTRY OF SCIE C AND TECHNO­
LOGY AND IN THE DEPA TMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY. SPACE. AND .ELECTRONICS 
(SHRI SHIVRAJ V. PATIL): (a) Y s, 
Sir. 

(b) Uranium anomalies hav~ been loca­
ted in large- number of tat~s thtough out 
the co ntry. Names of the states with 
districts in which the uranium occurrence 
have been rec otly located by the Atomic 
Mineral' Division, are given below: ' 

Arunachal Pradesh 
Bih~r 
Himachal Pradesh 

Jammu & K shmir 
Karoataka 

Madhya Prad sb 

Meghalaya 

Rajasthan 
Sikkim 
Uttar Pradesh 

M hbooboagar. 
algonda, N eHore 

and P(aka am. 
,West Kamen . 
Siogbbhum t Palamau 
H~mirpur, I(ulu, 

,Kionaur, · Simla, 
Chamba. 
Udhampur. 
' Nortb Kanara ~ 

South anara. 
Rajnandsaon, Surguja, 
Bilaspur . 
We t J<;hasi HilJs & 
Oato HilI .. 
Udaipur & Alwar. 
W st & Ea t Sikkim. 
Tehri -Oarwal, Saba­

.' ranpur, DchraduD. 

(C) and (d) Th Atomic Minerals Divj .. 
sion has been c nducting eo.Jogical Burv ys 
a well as d tail d ground investigations 

IL 10, 1985 , WriltelJ An.,wers 
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in many parts of the promising areas and 
has established reserves of about 73,000 te 
of uranium (U 3 0 ) in indicated and in .. 
f ered cat gories. Further xplqra~joo is 
continui~g in identifying more reserves. 

Creation of Forestry D paftment 

2347. SHRI LAKS MAN MALLICK: 
Will the PRIME MINl TER be plea ed to 
stat : 

(8)' the detail regarding tbe number 
of forest vj lIage.s in the country aod the 
numb r of tribals Jiving their; and 

(b) whether Government have also 
made plan for the developm nt of fotest 
dweJJer during the Seventh Five Year 
Plan period? 

THE MfNISTER OF STATE IN THE 
MINISTRY OF E VIRONMENT A D 

ORE TS (SHR[ VIR SEN): (a) The 
States having r rest villages are Assa,m, 
(iujafa t. M dhya fad sh, Nagaland and 
West Bengal. Ther'c are in all 2285 forest 
'vifJage with a population of about ' 17.12 
1akhs, who aT mostly tribal people. 

(b) Guidelines for th~' development of 
forest villages have b en circulated by the 
Central Governm nt to all the State. 
The cone toed State Oov~roments are 
taking action to draw up plans and schemes 
for ilnplem ntation during th ~ Seventh 
Plan P(;tiod (1985 .. 90). 

Setting up of Nuclear Power PI nt in I(erala 

2348. SHRI V.S VIJAYARAOHAVAN: 
Will (he PRIME 'MINISTER be pleased to 
state: 

(a) whether Kerala had demanded the 
'dting up of a nuclear pow r plant in tile 
tate; 

(b) whether any exp rt team had vjsi .. 
ed cc:rtain :;ites in eraJa in this conoec­

tion; and 

(0) if 50, the findings of the team and 
the final deci~ion taken by Government in 
thi regard? 

THE MINlSTER OP STATE IN THE 
MIN1STR Y OF SCIENCE AND TECH. 
NOLOQY AND. IN THE DEPARTMENTS 
o OCEAN DEVELOPMENT, ATOMIC 
ENERGY SPACE AND ELECTRON!CS 
(SHRI SHIVRAJ V. PATIL) : (a) Yes, Sir: 
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(b) );'es. Sir. 

(c) Sites in Kerala have been assessed 
by the Site Selection Committee (or setting 
Up nuclear power stations and its report 
for the Southern Electricity Region of 
which l(.erala forms a constituent part is 
under COD ideration of the Qovernment. 

Ministry for Urban Development at tbe 
Centre 

2349. SHRI NA SINGRAO SURYA. 
WANSHI : Will tbe PRIME. MINISTER 
be pleased . to sta te : 

(a) whether Government bave consi .. 
dered the recommenda tions. of the study 
team .set up by the Admini trative Reforms 
Commission under the chairmanship of 
Sarvasbri Dr. B.O. Barve and Dr. C.D. 
Deshmukh to hav ful) .. tledged Machinery/ 
Ministry for urban development at the 
Centre; 

(b) if SOt the details thereof; and . 

(C) jf not, the reasons thereof? 

T IE Ml ISTBR OF STATE IN tHE 
DE ARTMENT OF ERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
CULTURB (SHRI K.P. SINGH DBO): 
(a) to (0). The Study Teams appointed by 
,the Admitdsttative Reforms Commi sion 
submitted their reports to th Commission 
and not to the Government. The Study 
Team on "Machinery of the Government 
of India an·d its Procedure of Work" did 
not recommend fhe setting up of a full· 
Bedged Ministry for Urban Development 
at tbe Centre but recommended the setting 

. uJ;) of a Department of Regional Planning 
(within the proposed Ministry of Health, 

. Family Planning and Regional Planning) 
responsible for 'rown and C<;>untry Plann .. 
ing • . Utban Development, Housin8. Lands 
aDd Local Self·Government. The · Comi­
mssion did not agree with the above 
recommendation of its Study Tea:m. . 

Mo.nument of Mabbub Mansion at 'Malakbet, 
Hyderabad 

2350. SHRI B B. RAMAIAH : Will the 
Minister of CULTURE b pleased to 
state: 

(a) whether Government's attenHOD 
has b~en drawn· to the news item appearing 
io tbe News Time dated 27 February. 1985 

regarding the . aJleged neglect of the 
Mahbub Mansion at Malakhet in 
Hyderabad and if so, corrective tep5 
taken/proposed; and 

, (b) whether Government have any 
policies/programmes to protect the known 
elCisting monument including those under 
tbe State Government, and if so, reasons 
for neglect of Mabbub Mansion? 

·THE MINISTER OP STATE IN THE 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
CULTURE (SHRI I{.P. SINGH DEO) : 
(a) Yes. Sir. The Mansion is not a monu­
ment und6r the protection of the Archaeo .. 
logical. Survey of lndta. Government of 
Andhra radesh have been requested to 
look into the rna Uer. 

(b) ArQhaeol0.gical Survey of India 
protects only tbose monuments, including 
tho e under tne State Gove nm~nt, which 
are more than 100 y.ears oJd and considered 
historically, archaeo]ogicaJly and architec­
turaJ)y to be of na tionaJ importance. As 
the Mansion is not under the protection 
of the Archaeo.logical Survey of India, the 
question of its neglect by the Archaeolo­
gical Surv, y of India does not arise. 

. "Natiooal Per pecUve 'Plan to Preveot 
W tet Pollution" 

2351. SHRI SRI HARI RAO : Will 
the PRIMB MINISTER be pleased to 
state· : 

(8) whether ther is widespread poilu .. 
tion of riVers in India, including tbe 
Ganga; 

(b) if so, the full Qetails of tbe polJu • 
(ioo and plans to prevent such pollution 
due to the discharge from farms/cities. in­
dustrial wastes ahd fertilizers/pesticides 
from the fields; 

(c) whether his Ministry has prepared 
any action Plan for prevention 'of pulJution 
in Ganga during the Seventh Five Year 
Plan; 

(d) jf SQ., the estimated amount there­
for and number of cities to be covered 
thereby; and 

(e) ' Wheth ( any National Per pcctivc 
Plan bas been draWl) for the eotire 
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country's needs to prevent pollution of 
water and if SOl detail ther f and time 
frame in which the problem is pr oposed to 
be tackled ? . 

(b) Po lu tion of major river in the 
country is con tr ibut d by disposal of un· 
treated waste wat r from the cities and 
towns (80'% to 900/0 f total ' pollution). 
PoJJution pot rltial in the river Ganga basin 
ari iDg .out of human habitation, indus­
trial use fertilis rJ e tlcides tc . has been 
estimated . . MunicIpal waste wat r acount .. 
iog for 800/0 to 900/0 ond industrial emu nts 
for 100/0 to 200/0' Studies on river .. b sil1 
specific pollution on discharge from farms, 
fertilizers an pesticides (exc pt for Ganga ) 
have ot · been made. Studies are b jDg 

initiated in he basi,os of BrahOlani~ 

Brahampufra, Cauvery, K'ri hna, Dam dar. 
Mahi and Sabarmnti in the 7lh Plan and 
such studies on tbe remaining rivers of the 
country will be tak n tiP and plans drawn I 

later On. 

(c) and (0). Yes, Sir; An expert 
Committee constituted by the Department 
of Environment has pr par d an Action 
. Plan for · t h~ P'revention of pC)IJution of 
Ganga . Undet th fir t phase f th pro- ' 
gramme, 27 class l citi s would be taken 
up at an f.imated coat of &s .. 250 crores. 

(e) No such p ,Tspective pJan has been 
drawn sO fat' . Howev f. plan will , bl.:l 
formulat d in due course of ti e. Time, 
frame cannot b predict d ,t 'hi sfage. 

[Translation] 

Comp) ints Against Military Officer 

Danapur Cantonment ecruUment 'Office 

2352. SHRI ABDUL HANNAN 
ANSARI : Will th Minister of HOME 
AFFAIRS be pJeasea to tate: 

(a) tbe oumb~r of complaints r ceived 
by C ntra) Bureau of IDve tigation, .Patos 
against tbe Military Officer of Dauapur 
Can t oment R clui tmcnt Office from 
,January, 1963 to 20 Ma.rch. 1985; and 
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(b) the number of complaints disposed 
f and those which are still pending? 

THE MINISTER OF STATE IN THB . 
MINISTRY OF HOME AFFAIRS (SHRI. 
MATI ' RAM DULA I SINH'A) : (a) and 
(b). The. information i' being collected 
and will be laid on the Table of the 

ouse,. 

[English] 

Los of Fore ts ue to Floods 

2353 . SHRI BANW I LAL BAIRWA: 
WHI the P,RIME MINISTER b pJeased to 
state ~ 

(a) the causes of the increased intensity 
of floods allover th oountry; 

(b) the extent to which Joss of forests 
ar ' te~ponsib le for such a phenomenon; and 

(c) the detail of the schemes for 
pre. ervation of forests in hill are.8S to 
preven t floods ? 

THE MINISTER OF STATE IN THE 
M N[STRY OF ENVIRON.MBNT AND 
FOR, STS (Sa I VIR SEN): (a) The 
main call eS of increased intensity of floods 
in the country are. 

(i) Denudation of forests; 

(H) Exce ive grazing; 

(iii) Extension of agricultu(e and horti .. 
culture ·to tcep · slope without 
conservation measures; 

(j'V) Poor drainag ; 

(vi) Tidal bores. 

(b) Though the exact extent cannot . be l 

quantified t denudation of forests is a major 
cause of floods. . . . 

(c) A statement is attached; 

Statement 

Stt!ps taklm/propoS!ed to be lakt!n 10 con .. 
.' erVe and develop The forests of the country 
including those In the hilly areas. 

li) The Forest (conservation) Act, 
1980 has bee~ nacted to check 
indiscriminate diversion of forest 
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lands to non-forest purposes. 

(ii) Guidelines have been issued to the 
States and Union Territories fot 
preparation of working (manag­
ment) pJans for the working of 
forests a.nd to strengthen the 
enforcement ' machinery at the 
field level. 

(,iii) The Nationa) F_orest Policy is being 
reviewed to provide tbe n eded 
thrust.in favour of forest cons r .. 
vation and to creah, a massive 
peoples· movement for this 
purpose. 

(iv) An indepth study is being under .. 
taken 'Yi th a view to work out the 
modalities for reli ving pressure on 
forests, spe.cialJy by encouraging 
tbe u e of substitut mllt rials. 

(v) As a measure to relieve the pres· 
sure on our forest resources, it has 
been · proposed in the 1985-86 
budget to .totally exempt from 
duty imported pulp and wood chips 
and make this concessi n available 
to all user industries. Customs 
duty on wood in certain specifi d 
form is at 0 proposed to be 
reduc:ed (rom .the existing level of 
120 per cent to 10 per cent 
ad va/orum. 

(vi) A Centrally Sponsored Scheme; 
"Integrated Watershed Management 
in th Catchments of flood-prone 
tivers of the Gangetic' Basin tt has , 
been in operation since 1980 .. 81 in 
the States of Haryana. Himachal 
Pradesh, Rajasthan, Uttar Pra csh, 
Madhya Pradesh, Bihar; W st 
Bengal and the Union Territ ry of 
DeJhL . 

The pace of tree planting has bl,;en ' 
stepped up with the launching of 
Centrally Sponsored Schemes: 

(i) uSoiJ, Water and Tree 
Conservation in the Hin?a­
JayasH 

(ii) ~cSocial Forestry, including 
Rural FueJwood Plantation 
and 

(iii) other social forest projects. , 

Th~ efforts are to be strengthened in 
the Seventh Plan period (1 98S .. 90): 

Bio·Ga Plants Tbrough K. V.I.B. 

2354. StiRI au Al ALWAI ": 

Will the PR:IME MINISTE~ be pleased to 

state: 

(a) the number of bio·gas plants so (ar 
fnstaJJ d through the agency of Khadi and 
VilJs$e 'Industries Board; 

(b) the State·wise break up of such 
bio-gas plants; and 

(c) whether these plants proved to be 

useful to the people? 

THE MINISTER OF STATE IN THE 
M NISTRY OF SCIENCE AND TECHNO .. 
LOGY AND IN THE bEPAR~MENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY. SPACE AND El.ECTRONICS 
(SHRI SHIVRAJ V. PATIL) : (~) and (b) . . 
The Gov rnment is implementing National 
Project on Biogas D evelopment (NPBD)~ 
to establish family based biogas plants. 
Similarly large sized community and insti. 
tutiona) biogas planrts are also being 
estahJi hed under a demonstration ~cheme 
f )T communities and institutions in various 
States. The irnpJetn nting ag ndes (or 
both these programm S are State Govern· 
meot. and badi & Village Industries 
Commission. In Madhya Prade h, however .. 
the State Government h s designated 
Madhya Pradesh Khadi & Village Industdes 
Board as the nod 1 agency for receiving 
grants djr ctly from ONES und r NPBD. 

statement jndi ting number of plant 
establish d by Khadi & ViJlug Indu tries 
C mmi sion tatewiS6 and Government of 
M.P. through its Madhya Pradesh Khadi & 
Village Industries Board uoder N.P.B.D. 
incc 198J -82 year .. wise is enclosed. 

(c) The re ponse of people to the setting 
UP of biogas plant n{\s been very encoura9-
iog, These plants provide cJean fuel and 
good quality mtlAJure. Other benefits include 
reduction in indiscriminate feJ1ing of trees, 
improv ment in rural sanitation, easy and 
efficient cooking and reduction in the 
incidence of ~ye dis ase. among village 
women and children. 
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Statemeat 

(A) State-Wise Number of Biogas Plants Established by KVle under National 
project on Biogas Development (NPBD) 

No. of Plants 
1981-82 J982-83 1983 .. 84 1984 .. 85 (upto 

Feb., 1985 

1. Andhra Pradesh SIS 702 1769 

2. Assam 23 17 182 

3. Bihar 2000 3900 4000 

4. Oujarat 1034 700 2000 1427 

S. Haryana 43 39 21 3 , 

6. J~Dlmu & Kashmir 
. 3 1 11 53 

7. Karnatalca 519 900 J500 1181 

8. Kerala 262 530 760 1082 

9. Mahara htra. 3061 2765 2709 1550 

10. 166 105 600 438 

11. Orissa 201 220 230 66 

12. Punjab 19 117 128 SS 

13. Rajasthan 28 17 63 26 

14. Tamil Nadu 313 368 533 

15. Uttar Pradesh 440 405 565 

'" 
16. West Bengal 274 205 36 

55 42 19 

8956 
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"Pollution of Yamuda~' 

2355. SaRI SUBHASH Y ADAV : 
PROF. Y.S, MAHAJAN: 

Will the P JME MINISTER be pJeased to 
stat : 

(a) . whether it has come to the notice 
of Government that Water of Ya'muna is 
high Iy polluted; 

(b) if the so, details thereof; 

(c) whether to minimi. e the pollution 
of Yamuna waters, Government propo~e 
diversion of discharge of wa te water frorn 
Najafgarh Natlah, Barapulla, Tugblakabad, 
Tra ns .. Yamuna ~reas, MCD, Sen Nursing 
Home" Mabarani Bagh and Kall{aji drain 

through appropriate sewerage sy&teOl followed 
by wast water treatment so that the effluen t 
stanrfard prescribed by the CentraJ Pollution 
Board be maintained; 

(d) whether Government also propose 
to treat the waste water at ~he drain out­
falL through de p shaft aerati.on proce~s; 
and 

(e) if s.o, the details thereof 1 

THE MINISTER ,OP STATE IN THE 
MINISTRY OF ENVIRO MENT AND 
FPRESTS (SHRI VIR SEN) : Yes, Sir: 

, 
(b) the river Yamuna is polluted ill a 

stretch from down-stream .of Wazjrabad' 
ba rrage in Delhi to Etawah thr.ough 
Mathura and ~gra ' in 'Uttar Pradesh, The 
z'one between down tream of W'azirabad 
harrag and O~hJa barrage at d.ownstream 
.of Delhi is intensly polluted. 

(c) Yes, Sir; The wa tewater in 
Barapulla. Maharani Bagh, K.alkaji, 
Tughlakabad and Trans Yamuna MCD 
drui'n bas been i~her trapped .or diverted 
considerably and thereby 35' per cent .of 
rota 1 pollution received by the Yamuna 
at Delhi is. teduc d At pr~sent fcur 
drains, namely, Najafgarb, Civil Mi,ll, 
Power House, Sen Nur,sing Home and Okhla 
Ptirnal'Y treated efflUent channel are majer 
carriers of wastewater (more than 9.5% 
per cent). These four 'dra ins are being 
trapped and diverted phasewisc. 

(d) and (e). No, Sir. Though the Central 
Board f.or Preventi.on I,ln(J Contro' of Water 
Pollution bad made such a propos I as an 

inJeritn measure in the y, ar 1979, it could 
not be taken up due- to its very high cost. 

Escape or Undertrials from l 'ihar Jail, Delhi 

2356. StiRI ANANTA PRAS~D 
SETHI! Will tbe Minister of HO~fE 
AFFAIRS be pleased to tate. 

(a) wh ther some of th inrnat of the 
Tihar Jail (Delbi) made an attempt to 
escape through the tunnel in 1984; 

(b) whether some uodertrials and 
convicts also made an abortive att rnpt to' 

escape from the prison and a Ja'rge number 
. of barden d criminals and undertrials 

managed to sJip away from tbe Jail in 1971; 
and . 

(c) jf so, the details in this regard and 
the measure ta cn by Government to 
ensure that such happenings do not occur 
in futllre ? 

THE MINISTER OF STATE IN TAE 
MINISTRY OF . HOMB A FAIRS 
(SHRIMATI RAM: DULARI SINHA) . (a) 
Yes, Sir. Such an attempt was made in the 
Central Jail en 27·9 .. 84. 

(b) No Sir. 

(c) As regards (a) above, the officiatio8 
Deputy Superintehden,t of CentraJ Jail, 
while on hi routine round, ' bad detected a 
pit which could have been converted into a 
shon tunnel. Enquirie rev aled tbe 
invoJveD"ent of one of the life convict in 
an attempt to escape. 

V~.riolls remedial teps have been taken 
in this behalf which inc Jude, trifurcation 
of Cen'traJ Jail into three uaits fer better 
and effective supcrint lJdence, posting of 
additional guards, installation or metal 
d~teotor at main entrance gate t posting of 
additional t pervi .ory staff and impart of 
spiritual and moral educat'i.on to reform 
the prisoners. 1'0 addition, chec POitS/ 
towers are also being con truet d to lceep 
extra vigil over the activitie of the 
prisoner in Jails. . 

nforcecnent of Building Bye-Laws for Fire 
Hazards in Delbi 

2357. SHRl INpRAJlr GUPTA! Will 
the Minister of HOME1AFF'AIRS be pi ascd 
to stat..! : ' • 

(a) whether there are about 300 
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buildings in the capital which are exposed 
to serious fire hazards; 

(b) if so, what steps Government 
propo e to take to enfore th bulding bye .. 
Jaws which provide for es en ti a) fire safety 
requlr mctlts; and 

(c) whether education in fire sa.f ty will 
be made compulsory for designers, 
architects and engi:neers ? 

THE MINISTER 0 STATE IN THE 
MINISTRY OF BOME AFFAIRS 
(SHRIMATI RAM DULAR SINHA): 
(a) According to the information furn'shed 
by the Delhi Administrat ion out of 235 
multi- toreyed .buildin s ' in the . capital, 
fire afety measures in 207 build ing. hav 
been found to e inadequa e. 

(b) and (c). The unin d building bye·laws 
which came into force in une J 983 make j t 

bHgatory to provide for adcqu~(e arrnnge­
ments for fire-safety a ree mm nded by the 
Chief Fir Offie t befote the built)ing plans 
at" sanctionnd. A 'no objectio.n' oertificat 
is a 1 0 required from the hief Fire Officer 
before ' grant of completion certificate to 
en Ufe that the recomm nd:1tions regarding 

. fire se( ty have been carried out. 

Th l)yo-law al ~o make .it obli a tory 
that only the atchitect and engineer 
register d with th competent authority are 
authorised to submit building plans. 

Haz rds to Human Life duc to Nuclear 
Reactors 

2358, S R BHa A N TH EN: 
W111 the PRIME MIN(STER e pleas d to 
stat : 

(a) whether suitable mea ures to reduCe 
the dangers of haZards to human Jif~ and 
enVironment have. been incorporated in the 
designs f th uclear R eac tor in the 
country; 

(b) if so, the details thereof; and 

(C) the probabilitie of large release or 
radiations particularly du ~o external 
factors lik arthquake, )ightnin or ai~ 

attack? 

THE M INISTBR. OF STA TB IN TaB 
MINISTRY OF SCIENCE AND TECH· 
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPAC AND ELE T ONJCS 
(SHR SHIVRAJ v, PATIL) : Ye Sir. 

(b) The m"a ures j n elude : 

(i) proper iting of the reactors; 

OJ) cladding of fuel with wei,) proven 
high quality materials; 

(iii) emergency core- cooling system; 

(iv) proper ins trumentation to detect 
leak ages and to ensure automatic 
shut~down of re i]ctor ; 

(v) properly designed containment 
struclUI to (onudn all radioactive 
products, ,1 n en ' of an unlikely 
acc 'dent; 

(vi) w ste mana mcnt systems for 
ga ou and liquid ffiucnts. 

( ) PJant IQ ated in eanhquake m:one 
areas are dJ igot!d to withstand shock due 
to earthqu ' ke that is rkdy to occur in' the 
area. All 'be ~tructur s at the ,plants are 
protect d against damage by lightning by the 
normal lightnin protection devices. The 
automatic shut- d wn $yst~m and the 
de. igo of the ontainment truclurc which 
is made of reinforc d concrete will afford 
ufficieru protection of the reactor. even in 

the unlikely evebt of a direct air attack. 

Plan to Beautify DarjeelinJ: 

2 59. SHRI ANA.NDA PATHAK 
Will th Mini ter of TO RJSM AND 
CIVIL AVIATION b pleu 'cd 10 state: 

(a) whether the're i any propo al or 
plan to beaulify Oarjeeling which i most 
(JttractiVe place for lhe touri t; ,and 

(b) if so, the detail thereof 1 

tHE MINfSTE~ OF STATE IN THE 
. MINISTRY OF TOU R[SM AND CIVlL 
·AVIATJON (SH r ASHOK GEliLOT) : 
(a) and (b). The Department has not 
received any propo$al from Ih Govcrnm~nt 
of W ... st ll .: ngJI for thl.! beautification of 
Darjeeling . Th~r~ h ul () no propo al 
under cOIl$i(.k ra tion 0 f the f)cpnrtmen t for 
this purpose. 
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Robbed,s in Delbi 

2360. SHRI B.V. aSAr: Will the 
Minister of HOMB AFFAIRS be pleased 
to state: 

, (a) whether number of ' robberies, 
dacoities etc. in the Capital had been in­
creasIng for the last two months; 

(b) if so, the tota'l number of robb.eries 
and dacoi ties; , 

(c) the number of e}Ctremists arrested; 

(d) action taken to heck these large 
sca le looting and increasing activiti s of the 
extremists; 

(e) whether some cifect,ive poHce system 
for Delhi was intr duced in the month of 
Februa ry J 1985; 

(f) if so, what s te:ps werQ taken' and 

(g) to what xt nt they have helped in 
checking such activi tie ? 

THE MINISTER 0 STt\ TE IN THE 
MINISTRY OF H ME AFF IRS 
(SHRIMATI RAM DULARI SINHA): 
(a) and (b). DlJrin'l January ilnd February J 

1985' the number of ca es of robberies and 
daeoitic reported wa 44 and 5 re pec­
tively. There ha b;! n a marginal increase 
in the numb' r of robb'rics but n t of 
dacoities. a compa~cd to the corre p n­
ding period of last year.' 

(vi) lnteiligcnce machinery has been 
~eared up. ~ 

(vii) Co-ordination meetings with the 
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police forces of ' neighbouring 
States are held periodically. 

Steps to IocJ;ease PopulatjolJ of Lions 

2361. SaRI AMARSINGfi ATHA W A 
Will tbe PRIME MI ISTER be pJeased to 
state: · 

(a) the number of lions in India; 

(b) whether their popuJation is deer as 

ing; 

(c) if SOt the steps b iog taken to prow 
teet them; 

(d) whether there is any scheme to 
transfer asiatic lions of Gir forest in 
Gujaea t to Barda forest; and 

(e) if so, the reasons therefor and how 
, far it will be h Jpful to protect and jo~ 
creSlse lhei~ population? 

THE MINlSTE' OF STATE IN THE 
MINlSTR Y OF ENVIRONMENT AND 
FORESTS ( H I VIR SE ): (aJ 10 India, 
lion in the wild are found in the Gir 
National Park aod Sanctuary in Gujarat 
State. Their population is estimated to 
be, 205. 

(b) No, Sir. 

(C) The) maio steps taken include the 
following :-

(1) The Asiatic lion j included in 
Schedule I of the Wild Life (Pro­

, , 1 ct ion) Act J 1912. which affotds 
it CuB legal prot etlon from hunt. 
ing and trade and comm rC . 

(2) Gir has been constituted into a 
National Park & Sanctuary. which 
provides protection to the ' species' 
only habitat in ndia. 

(3) The Asiatic l ion is aJso Ji ted in 
. Appendix-I of the Cony ion on 

Interna ional Trade in Endangered 
Species of Wild Fauna and Flora 
(CITES) under which international 
tr de in the species or d riv tives 
is strictly regulated. 

(d) The State Government of Gujarat 
has a proposal to tran locate a tew lions 
from the Gil' forest to the Barda for st in 
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Gojarat. The details Qf the scheme are 
not yet finalised. 

(e) Th r ason for the proposal is to 
en ur tl1at a second habitat is cr ... ated to 
provide audit onal spac aod to avoid 
the possibilHy of a c' lamitous loss of tbe 
entire species if any epidemic were to 
br ak out at Gir. 

We)! re of Youths in International Year of 

Youth 

2362. PROF. 'NARAIN CHAND 
PARASHAR : Will the Mini ter of 
YOUTH A Al S AND SPORTS be 
pJeas d tp state: 

(a) whether the C -operation of (he 
State Govcrnmel~ts and Uo 'versiti s hns 
been sought for the w Ifare of youth in 
the International Y"at of Youth and the 
response therefrom' and 

(b) if oot, 'whether a comprehco,sive 
programm I for such activities would b 
chalked out with the c<>-o,peralion of the 
States and the Universities at ao ear!y 
date? 

THE MINIS ER OF . STATE IN 
Tf. B , DEPART'MENT 0 ' YOUTH 
AF AIRS & SPORTS (SlfRI R.K. 
JAICHANDRA .SIN08): (a) D e tailed 
guidelines were circulated to tate govern­
mtwt and universities for celebration of 
lnt rnational Youth Y ar (IYY). eports 
received bYI the Government indicate that 

pecial progra me on IYY have been 
undertak n ' in the states and universities 
and will continue. 

(b) Does not ari e. 

R gularisution of Employees AI) oin,ted on 

Au-Hoc Basis ' 

23 3. SHR,1 AM BAHADUR SINGH: 
'Nill th PRIME MINIS R be pi ased to 
tat : 

(a) th policy 0 ' 'overnnl nt for regu­
Jarising etnploy C$ who are app jnt d in 
vari 1.1 dlfices and D parlin !'its of 

OVI,;Tllmen( on ad .. hQc b~l. is for 89 days 
and ft r' gi iog thelU ' break for one 
day for ft'f ppo'npl1 lit for 89 ays; 

those employees who arc appointed in this 

manner and who have comp1et d 2 year; 

(c) if so. the details thereof; and 

(d) if hot t the reasons for oot" regulari­

sing such 'employees who ar not Miv~n 

aoy ,benefit of annua.l iocr,emeat, earned 

leave, maternity leave. medicaJ It:ave, 
L .T.C. etc. when they have been efficientJy 
wOrking on 89 days appointment basi for 
years together? 

TI MINISTER .OF STATE iN THE 
DEPARTMENTS OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
CtJLTURB (SHRI K P. SJNGH DEO); 
(a) The Recruitment rules prescribe detailed 
metbod for rrlaking all appointmcllls in 
a regular manner. Howevet, due to exi­
gencies of ser\Tice arid immediate De ds, in 
some ea e , -ad-hoc appointmeo'ts are re 0-

tted to by Minis[rjes/Dtpartment~. Ad.hoc 
appoi n~ment are purely t mJ?or~'y in 
nature and are requir d ~o be t rmina ted 
as sdon as it.is possibJe to make appoint­
ments .in a regu!ar manner aceo ding to 
the presc,:rib d rules, There are no in true .. 
tions t res trict ad .. hoc appointmen Is to 
90 days only. Pl.!fSonS appointed on" ad- hoc 
basi d 1101 have any prefercl'Hial right 
to be C011sidcred for regularisatioo. They 
are to be cOnsid red for regular a.ppciIH .. 
ment only in (he norma l course alongwlth 
other candida! .. " if they arc olhen'visc 
eligible. 

(b) ', and (c;). However, with a vjew to 
regularising the service of a4-hoc LDCs 
working in th MinL tries/Departments and 
their n ttach d and subordinate offie,es, two 
special qualifying examinations were held 
by the Staff Selection Commission jo 1982 
and 1983.. One more such qualifying 
exam,ination is proposed to be heJd in July, 
1985. All ad·hoc emplbyees who were 
tecruited through Employmemt exchanges 
an9 were within the age limits for compet" 
ing at the Clerk's Orade Examination of 
the Stair Selection Commission on the date 
of their appointment aod haVe rendered 
at last one year's service as on 1-1-1985, 
ar eligible to appear ill that qualifying 
examination. . 

(d). Does pot arise. 
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[Trans/ation] 

Dvita(ioD for Parficip~tiol1 in International 
Youth Conference and Cultural F sUva), 

I\ingston 

2364. SHRI PIYUS . TIRAKY : Will 
the Minister of YOUTH AFFAIRS AND 
SPORts be pJea.sed to sta Ie : 

fa) whether Indian Government have 
rec ived an invita tion for sendnig (heir 
delegation to 'International Youth C nfe- ' 
rence and Cultural F~stival' to be hel .t i 1 

Kingston (Jamaica)~ 
I 

(b) if SOt the detCl i Is Tl:gardi ng the 
Indian d legation: 

(c) the rea ons for not C nstiruting 
You th Committee in lnd1u a t the N ,jOllal 

leveJ;.and 

(d) the programm .. s chalked out by 
GoVernment dudng lot'rnational Youth 
year and other detail in this r Bard ? 

THE MINlsrER F STATE IN. THE 
DE ARTMEN or YOUTH A FAIRS 
AND SPORTS (SHRl R ,K, JA[C ANORA 
SfNGH) : (a) Ye~t Sir . 

(b) To Gover.) m~nt d."jegation is aU l .. 

ding tbe Conference. 

(C) A Working Or UP at the na iOfhtl 

level w· s constituted in AugusJ, 1993 . 11 
chalked out programm for IYY whi 11 
were approved by the gov 'rnment. 

(d) A statement is attached . 

Statement 

[Invitatioll for Parri'c 'patioll n Interna­
tional Y.olllh Conferellcl..~ a rJ Culturtl/ 

Festiv!1/, Kingston.J 

(i) Obsch'ance of tbe bi rthday of 
Swami Viveka·nanda (12th JaoLJary) 
as the National Youth Day. 

ObsNvancc of January 12 t 

Janu ry 19 as N. tional Youth 
Wek. 

(iii) Holding of national and inter­
na t10,o0.1 seminars. 

(iv) Ol'ganisation of national integra· 
t ion ca mps. 

(v) Organisation of exhibitions. 

(vi) Holding of nfltional gam s. 

(vii) Holding of a nationa,1 theatre 
festiva I. 

(viii) Organisation of youth festivals. 

(ix) S<!tting up of mO!'e youth hostels. 

(.~) 1:ssue of commemorative coin and 
'tamps .. 

(xi) Organisation of speciaJ pro .. 
gramme by the N~Hional Service 
Schem·· units and the Nehru yuvilk 
kendras. 

(xii) Institution of national youth 
awards. 

. [Errglislz] 

Recruit cut of asual Worker by Arcbaeo­
logicul Survey of India 

23G5 . SHRI CHITTA MAHATA 
viII t le Minister of CUL 'UR be 

plc[:l..ed to sta > : 

(a) wheth r labou.r Jaws are not bing 
properly enforced in the Archaeolog ical 
Surv y . of Jndiu in rt:crui ting the casual 
worker; 

(b) if 0, the detail. in thi -' regard; and 

(~) if not. h w many casual worker' 
have been working there and $ince when 
and r asons f not r("guJarisi g their 
services ? 

THE MINISTER OF STATE IN THB 
DE(>ARTM NT OF PER ONNEL AND 
ADMINISTRAtIVE REFORMS AND 
CULTURE (SHRl K.P. SING DEO): 
(a) No . labol,Jr laws Qre beins flouted in . 
rearui ling the 'casual workers. 

(b) 0 es not a' l
; e. 

(c) Information, being coli cted. 

"Pollution of GomaH River 1.0 

2366. SHRI A AM VI SINGH 
TYAGI : Will the PRIME MINISTER be 
pleas d to state: 

(a) whether th~ people of Lu -knoW 
are facing a grave health hazard on account 
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or tbe pollution of water in th Oomati 
river due to discbarg" of iodu trial wa Ce 
by a di tillery; 

(b) if so, the step taken to prev ot 
thi poJlutioD,; and 

(c) whether Government will propo e 
to 3 k thi industrial unit to instal the 
latest pollution c otrol devIces immediately 
and stop production tiil ucb devices are 
installed? 

THE MINlSTER OF STATE IN THE 
MINISTRY OF ENVIRONME T AND 
FORESTS (SHRI VIR SEN) : (a) Ye , Sir. 

(b) and (c). Uttar Pradesh Pollution 
Control Board has taken regal action 
against the polluting industry ~s per th 
provisions f the Water (Prevention and 
Control f Pollution) Act of J 974, and th 
matter i pending in the Court a Di trict 
Judge, Lucknow had passed u Stay Ot·def. 

ow ver, the Board is con fantly persua· 
ding the industry to in. tall uitable diluent 
treatmen't plant. As a result the indu try 
lias already submitted a Sc erne and time 
bou'nd pro ramme f r i stalla tion and 
commissioning of the plant. 

Tourist Centres in Coimbator 

2367. SHRI R. ANNANAMnr: Will 
the Minister of T URJSM AND CIVIL 
A VIATION be pleased to state: 

(a) whether the Union Governm ot 
propo e to dove lop Top lip and Thiru­
moorthy bills in Coimbatore district, Tamil 
Nadu as Tour,i t C otr s during the Seventh 
Five Year Plan a th . place" have imm n e 
potential for Touri m Developm nt; 

(b) if 0, the details thereof; and 

(C) if not, the re ons therefor? 

THE MINI TER O' STATE IN THE 
IVI NISTRY OF TOURI M ' AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT) ! 
(a) 10 (0) . Ndth r the G~vermnent · of 
Tamil Nadu nor tho Central D partment of 
Tourism have any propo at to deyelop Top 
Jip in Coimbu tor dis rict a a touri t 

c;eotr. The Sl te Governmenf, however, 
have pl' ns to develop ThirUDloortby bills as 
an xc;ur$ion centre. . 

Rotation of lAS Oft'Jcers in Ministries 

2368. SHRI SANAT KUMAR 
MANDAL : Will the PRIMB M NISTER 
be plea d to sta te : 

(a) the normal tenur~ oran officer of . 
th tA.S. at the C Dtre as Depqty Secre­
tary, Joint Secre tary and above; 

(b) how the tenure ruies of JAS Officers 
came into op .. ration and whether these are 
being strictly followed; 

(C) the normal fay of au l.A .S. Officer 
in One Minis try or D epartm nt as D~puty 

Secretary, Joint Secretary and above and 
whether the e Officers after a stay of 3 
years in ne Ministry or D epartmen t are 
fotat d; 

(d) if n t the rea ODS therefor; and 

(c) the number of these Officers who 
have work d in the various Ministries and 
D partments f r more than 3 y ars .. 
Mini ' try-wi e and Department .. wi e nnd rhe 
reason for not rotating them in the interest 
of cleaner administration? 

THE MINISTB OP STATE ·IN TliE 
DEPARTMENT OF PERSONNEL AND 
ADMINrS ATIVE l~EFORMS . AND 
COefORB (SHRI K.P. S]NGH DEO): 

, (U) and (b). The norma} period of tenure 
for 'officers b Jonging to the Indian Adminis .. 
tral ive Serv~ce (as w 11 as those belonging 
to other All India Services and organised 
Cen ra I Services Group (A ') in different 
posts i as und .r ;-

(i,) Po ts at the level ") 

of Deputy I 4 years ineJu ive 
Se relary \.. of service 

(ii) Post at the level ( in tbe 10-
of Director and I s· years wer posts) 
Joint Seoretary J 

Posts t the level 
of Additional 
S cretary : . 

(a) Officer to be appointed as 
A(.1ditional Secrotary dirl.:ctly 
from tbe Stut /Cadre will have 
a tenul' of five year. . 

(b) tn the case of Joint Secretaries 
promoted as Additional SecIe­
tary J the combined tenurC' of 
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Jo,nt Seclctary-cum .. Additional 
Secretary should be S years, but 
the tenure will be so extended so 
a to give th officer a minimum 

f 3 years as Additiooal Secre .. 
tary . So H~~ ' tenure will nd on 
the e~piry of 5 years as Joint 
Secretary ... cum-Additional Secre­
tary or 3 y ars as ' Additional 
Secretary, wbichever is later. 

(c) The officers retiring within a 
p~rjod of '] year a fter complet­
ing the pre~cribed maximum 
period will not be tevtrtcd to 
their pal,' nt cadres. 

The tenure of individual offic: rs could, 
howev.er, be ~xtended/curtnjJed for admini w 

trative cOl1sidera tiotl' and .in public 
interest. 

(c) to (.e). It is not essentia) to rotate 
I~S officers in various Mini tri IDepar{ .. · 
mcots, in view of the limited period for 
which tbey re drawn at the Centre. 

R Ie of Science llnd echnology in 
Seventh Plan 

2369. SHRI T. BALA GOUD: Will 
the Minister of PLANNING be pleased to 
state .: 

(a) whether Government propose to 
effect some tructural changes t link-up 
Science and Technology' for ff ctive impl -
ment'ation of th Sev,epth Plan; 

(b) if so, th o detail of the proposal; . 
and 

(c) whetner all State Governmcn,ts have 
. been asked b;y the Planning ornmis~ into 

set up i~dependent d~partn·('nts of Scie nee 
and Technology? . . 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI K.R. 
NARAYANAN) : (a) and (b) . As indicated 
in the Approach to th Seventh Five Yoar 
Plan (1985-90), m ximum if rt would be 
made to ensure that Science and Technology 
appear as an essential and int~gral part of 
{l1J major socio-~conomic activities . To­
wards this end, struc tura l changes wjJl be 

, bruuaht about so th;tt the S&rT component 
gets appropriately reflected io the Plan of 
all C ntraJ Ministries/Departments as al 0 

of the State Governmentsl Linkages 
between resea.rch in production and service 
sectors, educational institutions and 
national laboratories decision rnakin$ 
bodies and u en are proposed (0 be est .. 
abU hed. Several mechanisms are being 
evolved in regard to technology forecasting, 
technology a sessment, absorption and 
adaptation of imported technology and 
grea ter utilisa tion of design ongineering and 
consultancy etcetera. 

(C) All the State Governments an4 UTs 
have been requested by the Planning 
Commission to set up Science and Techno .. 
Jogy Council /Qepartments. 

Set Back to Tourism Industry 

2370. SHRI l{AMLA PRASAD 
SINGH: Will the Minister of TOURISM 
AND elV} AVIAT10N be pleased to 
tat : 

(a) whether tourism industry receiv d a 
set back in the quantum of btl iness in 
1984·85; , 

(b) if so, the reasons thereof; and 

(0) the steps taken to attract more 
tourH;ts both national and international? 

THE MINIST R 0 STATE IN THE 
MINISTRY OF TOURJSM AND CIVIL 
AVIATION (SHRI ASHOK GEIiLOT) : 
(a) and (b). Sta tistic of foreign tourist 
arrivals are compiled on Calendar Year 
basis. 'There was a marginal decline of 

. about 3.6% in foreign tourist arrival durin 
1984, mainly du to internal disturbanc s 
in some part of th country during the 
taU r half of th year, adw rse publicity of 
these events in the foreign media and the 
instruction issued by a large number of 
foregin overnments ·10 their nationals in 
N( v¢mb r to CIlI1CC) or po ·tpone vi,its to . 
India . 

(c) The steps being taken by the 
Goveroment to improv th t urist traffic 
Include vigorolls pu licity and pro., olional 
efforts abroad to CO!Jnleract the adVerse 
media coverage ill th recent p~st, re-

. orientation of ov rseas pUblicity with 
emphasi' on c nsumer' adVertising, 
tepping up of public relations with over eas 

tour operators od trav) ascnt, inviting 
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seJected representa tives of media and travel 
trade from abroad to visit India i participa. 
tion in intern'ltional .trade fair~ and 
exhibitions. d velopment of infrastrucfural 
facilities at major tourist centres and improve­
ment in the facilitations at the airports. 

As regards domestic tourisnl, steps are 
being taken to improve tht.:, infra-struc tural 
facilities in indcntdl ' f touri t centres jointly 
with State Governments and oth r agenci s. 

[Tans/atloll ] 

Facility for Boein' Aeropl Des at 
KOla in Rnjasthan 

2371. SHRI VISHNU MODI; 
SHRI , SliANTI D!iARIWAL 

Wit) 1he M,inis trr of TOURISM AND 
CIVIL AVIATION be plea ed to sta t : 

(a) whether Avl'o aeroplan scan 1 {ld 
but not the Boeing aeroplanes at th K fa 
Airport in Raja than' ' 

(b) if 0, whether G vernment have 
taken allY action for providing 1anding 
facilities for Boeing aeroplanes at this 
airport; 

(c) if so, ~he details ther of and wh tho r 
Government have formubted a . cheme In 

this regard and if 0, ,the d taits ther of; 
and 

(d) if not, the reasons th{.refor ? 

THE MINISTER OF STATE IN THE 
M1N1STRY OF TOUR1SM AND CIVJL 
AVIA ION (SHRt ASHOK G LOT): 
(a) Ye , Sir. ' 

(b) to (d). Indian A irli.oes has no plans 
to introduc 'Boeing 737 scrvi (s to Kota 
i~ the near f~}tur C nSfquently it is not 
presently pI nn' d to upgrade the IC) nding 
faciliti es ava ila ble at Kota airport, 

[Engli.th] 

Hight between New OeJbi and 
Alluhubad 

2312. SliRl AM POOJAN PA TEL: 
Will th' Minist I' f TOURISM AN , 
CIVIL AVIATION be pleas d to ~ta te : 

(II whether there i only one flight 
b tween D Ibl and Allahab~d on e Q week; 

(b) if so, the total arning duriog 
J QUilty, 1984 to February, 1985; 

, 
(C) 'helh ' r Ihep'ng in view the fncr 

th: t A l<lhabt d city w~ once capitaJ of 
U.P'" prominent c ntre of political 
activit i s, world fame religious city wi ,th 
regular t;och of State High Court and 
Railway's and State P Hce's h ,adquaners 
fune iODing there, Oovernm nt propose to 
start daily Bjght from New Oel,hi to 

Ilahabad; and 

(d) if not, the reaSOl}s ther (de? 

THE MINISTER OF STATE IN THE: 
MINIST X OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GBHLOT): 
(a) arId (b). Indian Airlin s operate a 
service on the rOllte Delhi-Lucknow. 
Allahabad V"ranasi and back thrice a week 
with HS·748· aircraft. On the remaining 
four days this service is operated on the 
route Delh·-Agra·Lu know-Gorakhpur and 

ack. The total evenue earned on thi 
flight from Apri) 1984 to December 1984, 
WitS • 1.77 crores approximately. Tbe 
total cost of operation of this service during 
this period Wa of the Qrder of Rs. 3.37 
Cfor . 

(c) and (d). The existing tra'ffic between 
Allahabad and Delhi doc not warrant an 
increase in the frequency of the flight for 
the pte nt. 

NonwPayment of SaJes Tax by Marutf Car 
Delears In DeJbi 

2373. SHRT BALASAHE;B Vn<.HB 
PATJL : , 

SARI 'NORAlIT GUPTA: 
Will the Minister of HOME AFFAIRS be 

plea'" d (0 sta te, : 

(a) whether it is a fact that Government 
have taken steps to proceed against somc 
M~r 1 i Car d alers in th Capitol for 1/on .. 
payment of sales tax; and 

(b) if so, the details ther~of? 

THE MINISTER OF STATE IN THE 
M'INISTR Y OF SOME AFFAIRS (SHRI .. 
MATI RAM DULARI SINHA): (8) and 
(b). Ace I'd ing to the informalioTI furnishc~ 
ry 0 Ihi Admini,;trati n, Maruti Udyog 
Limited, Gurguon, (Haryana State) has 
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a~pointed 3 dealears in De1hi, namely 0) 
Mis Competent Motor t Can naught Circus, 
(iii) Mis Ganga Automobiles, Greeo Park 
axtension. and (iii) M/ s Aganall Ttaders. 
Jhandewalan Extension, New Delhi t to seH 
Maruti Cars to customers in Delhi . wo 
of these dealers vig; (i) MIs Cotnpetent 
Motors, Cannaugh t Circus, (U) Mj Ganga 
Autombil'es, Oreen Park Extension ·are 
already registered with the Sa,les TalC 
Department for sale Bnd purch~se of 
vehicle and parts thereof. The third 
d nlear Mis AganaH Traders, Jhandewalan . 
Exten ion. New Pelhi has al1plied for 
regi trstion for dealing in the same 
items aod the application is under consi­
d ration of tbe Sales Tax Department. 
Tb main object to be pursued by ach of 
these dealers. as observed from the copy of 
Memorandum of As ociation field by them 
under the Compan' s Act, 1956 i to carry 
on the business as agent, distributors, 
stockists and dealer of autombiles. 

2. Sales Tax Department of Delhi 
Adm inistration has .obsereved that none of 
these 3 dealers is pay jog tax in respect of 
transacti ns of ales f aruti Cars to th 
customers in Delhi. The delivery of the 
car to the ell tomers registered witll the e 
deale rs, is effected at tbe factory Huated 
in GurgaoD. In view of the ' nature of 
agre ment xecuted between the Maruti 
UdYO.8 Limited and the dealers , and tb 
fact of the dealers having . accepted a 
commission of Rs. 2,000/ .. per vehicle, other 
statutory documents filed ~t the sa1es tax 
ch~ok-posts of Haryana. t rms and condi­
tions . stipulated a t the time of registration 
of the customers and the factum of certain 
technical checks boing carried out by the 
dealer in Delhi before delivery of tbe 
vehicle to the customers though in the 
nam of tbe companY, by Delhi deal r , 
the Sales Tax Department feels that these 
dealers' are liable to pay local ' ales tax 
whi~h is at the rate of 100/0 at present , 

3. Appropriate assessing authority has 
jssu d notice (or a se sment to (i) Mis. 
Competent Motors, and (ii) M/s Ganga 
Automobiles . Further action by the 
'assessing authority. wbo are performing 
quasi judicial functions as enjoined upon 
t_hem under Delhi Salex Tax Act, 1975 will 
be taken by tbem aft r receipt of repJy. to 
the show cause notices and after affording 
an opportunity of bein heard. if they so 
desire, to the dealesr. 

Deportation of Indian Workers 

2374. SHRI MOOL CHAND DAGA: 
Wi] the Minister of TERNAL 
AFFA1RS be pleased to state : . 

(a) the number of Indian workers 
deport d by foregin count ies . during the 

, la t three yea s giving country-wise and year­
wi e break"up; 

(b) whether any complaints were lodged 
with th deporting countries in any case; 
and 

(c) whether our Embassies took action 
to investigate such case ? 

THE MIN1STER OF STATE IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(5 RI KHU SHEED ALAM KHAN): 
(a) Figures relating to the years 1982 
and 1983 ar readiJy available with the 
Ministry and are given in the annexure . 
A~ regards figures fo r 1984 th ' informa tion 
is being collected from our Mission abroad 
and will be Jaid on the Table of .the House 
as possible. 

(b) and (C). Detail are b iog a certained 
froJ]l OUl'. Mis ions abroad and will be laid 
on the Table of t e Hous as 0 n as 
pos ibJe. 



2. AJgeria 

3. Argentina 

4. AustraJia 

5. Austria 

6. Bahrain 

7. Bangladesh 

8. Belgium 

9. Bhutan 

10. Brazil 

Nil 

1257 

Nil 

Nil 

8 

Nit 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

20. Denmark Nil 

21. Arab Republic of E~ypt Nil 

22. Ethiopia 

23. 

24. Finland 

25. France 

Nil 

Nil 

Nil 

Nil 

214 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

( 

. (Covers Lux mburing also) 



Germah Democratic Nil 

Republic 

27. Federal Republic of . . Nil 

Germany 

28. Ghana Nil 

29 .. Greece Nil · 

30. Guinea Nil Nil 

31. Guyana Nil . Nil 

32. Hong Kong Nil Nil 

33. Hungary Nil Nil 

34. lndone ia Nil NH . 

35. Iran 4 57 

36. Iraq . * .. 
37. Ireland Nil Nil 

38. Italy Nil Nil 

39. Ivory Coast Nil NiJ 

40. Jamaica Nil Nil ' 

41. Japan Nil Nil 

42. Jordan Nil Nil 

43. Kenya Nil 

44. Demooratic P(!oplc' Nil 

Republic of Korea 

45. Republic of Korea 

46. Kuwait 

47. Laos Nil 

48 Lebanon Nil Nil 

49. Libya Nil Nil 

~O~ Nil NH (Reply covers Comotes a1so) 

,l. MaJawi Nil NiJ 

52. Malaysia ~il Nil 



54. Mauritius 

55. Mexico 

56. Mongolian Peopl ' 's 

Republic 

S7. Morocco Nil 

58. Mozambique Nil Nil 

59. Nepal Nil it 

60 . . Neth r] nds 74 131 

61. New Zealand Nil jJ 

62. igeria Nil it 

63. Norway Nil Nil (Covers celand also) 

64. Oman *. * (not available) 

65. Pakistan it Nil 

66. Panama Nil Nil 

67. Peru Nil Nil (Covers B H\lja also) 

68. Philippines Nil Nil 

69. Poland Nil Nil 

70. Portugal Nil Nil 

71. Qa tar 1229 1789 

72. Rumania Nil Nil 

73. Saudi Arabia 30·40 . 

74. S negal Nil Nil 

75. Singapore Nil Nil 

76. Re~ublic of Scych II Nil Nil 

77. Nil 

78. Spain Nil 

79. epublic of Srilanka Nil 



Sudan 

81. Sijrinam 

82. Sweden 

3. Switzert'and 

84. Syrian Arab Republic 

85. Tanzania 

86. ThaiJand 

Trinidad &. Tobago 

. 88. Tunisia 

9. Turk y 

90. Uganda 

iJ 

Nil 

Nil 

Nil 

United rab Emirates 1943 

92. United Kingdom 

93. USA , 

94. U.S.S.R. 

95. Yen zuela 

Socialist RepubJic of 

Vietnam 

97. Yemen Arab R public 

98. Peoples D mocra tic 

Republic of Yemen 

99 Yugo~lavja 

100. Zaire 

52 

Nil 

Nil 

N il (covers Barqados, St. Vincent 

Nil 

Nil 

and Grenadine, St. Luci. 
Antigua aod arbuda, 
Dominea, St. Kitts·Nevis, 
Mont ",rrat, Anguill~. Grenada 
and Turks and Caicos Island ). 

Nil (cover ' Rwanda and Burundi 

4229 

44 

*35 

Nil 

Nil 

also). 

• Gaboll t 

Equatorial Guinea. C ntral 

African R public and Republic 

of Cango. 
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, Biogas Plants in · Haryana 

2375. SHRI DHAR M PAL SINGH 
MAL K·: WiU the RIME MINISTFR be 
pleased to state: 

(a) number 0 bie·gas plants set up 
in th State of Haryan8 so far and their 
capac; ty fot' product ion of eQergy; 

(b) whether any programme has been 
chalked out by t.he GOvernment of India 
for promotion of bio-gas plants in tha t 
State during the next 3 year.; and 

(c) if so, the details there f and funds 
allocated for tbe purpose, if any 1 

THE MINISTER OF ST TE IN THE 
MINISTRY OF SCIENCE AND TECHNO .. 
LOGY A D IN THE DEPARTMBNTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY. SPACE AND ELECTRONICS 
(SHRI S VRAJ v. PATIL) : (a) 17543 
family bio as plants have been ' et up in 
the State of Haryana fronl 1974-75 to 1984-
85 (upto F~bruary, 1985). Production of 
gas depends upon the si:z;~ of the plant 
which varies from 2 to 2S cubi m tres gas 
generational per day. Besides, two projects 
for setting up insttiution biogas plants 
hav\J been complet d in the State, each 
having a· rated capacity of 105 cubic metres 
gas production per day. 

(b) and (c) . National Biogas Pro-
gramme for the Seventh Five-Year Plan 
period has beeo form lated. State-wig 
targets and requirement o( funds are being 
finalised in consultation wi th the State 
Governm ot. for the y ar 1985·86. The 
State-wise ta rgets and funds required for 
the balance of the Seventh Five-Year P~an 

will be nnalis~d after th Plan has been 
approv d . 

Pr efcrellce for Imported SiljeoD Crystals 

and 'Wafers by Public Sector Corporation 

2376. SHRI R.P. nAS: Will the 
PRIME MIN1STER be pleased to state: 

(a) whe\he' most of th public ector 
corporation prefer imported CZ Silicon 
Cry tal and Wa( rs for solar photo 'voltaics 
and semi .. conductor producti n even tbough 
ident ka l indigenou stuff are 3vaUable in 
pIe nty; 

(b) if 0, the detailed rea ons for such 
f rdgQ craze in the public ector corpoT' • 
tion; 

(c) whether there is any possibility of 
stopping uch practice soon or at .Ieast 
minimisin.g the import of such stuff- alld . 

(d) if no such possibility i there: the 
reasons therefor.c in detail ? 

THE MI ISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO· 
LOGY IN THE DEPARTMENTS OF 
OCE AN DEVELOPMENT, ATOMIC 
ENBRGY, SPACE AND ELECTRONICS 
(SH 1 SHIVRAJ v. PATIL): (a) and (b). 
The present installed cap city for CZ Sili" 
con Cry. ts Js i eVen Iy divided between 
centra 1 pttblic sector under takings and 
priva t s ctor companjes. The public sec­
tor undertakings, in addition to having in. 
hOLl .. facility foJ' cu tting single crystals 
into waf"rs, a lso proces waf rs into silicon 
devjee. One more public sector under· 
taking u e wafer for peoc ssing them into 
LSI/VLSr devices only. Material bei.ng 
manufactured by private sector companies 
j at present being valuated. Results 
available s.o far from Central Electronrcs 
Limit d (CEL) indicate that efficiency of 
the indig 'nous material wh .... n converted into 

, si Iic6n devices varies bet ween 550/0 to 8S<X of 
the d vic .. s manufactured with impo~ted 
material. Moreover, the price of jndige­
nous mat~riaJ bas been 500/0 to 75% higher 
tban tbe Imported materia.1. 

(c) and (d). Taking into account the 
r quiremellt aod availability, effort are 
m' de to r~dt'1ce . imports to minimu01. 

Visit of Sarkaria Commission to States 

2377. SHRI V.S. KRISHNA IYER: 
WiH the Minister of HOME AFFAIRS be 
plea ed to state: 

(a) bow many Sta tc;s the Sarkaria 
Commission set up to review Centre-State 
r la fions bas visit d so far; 

(b) whether all the States have r plied 
to the ue tionnaire 5 ot by the Com­
mi 'sion; and 

(c) when the Commission is exp cted 
to submit its final report ? 
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THE MINISTER OF STATE IN TflE 
MINISTRY OF HOME AFFAIRS ' 
(SHRIMATI RAM DULARI SINHA) : (a) 
Th CommL ion has visit d the States of 
KeraJa, ' Madhya Pradesh, ' Himachal 
Prad sh West Ben aJ, Tripura and Assam 
and is pr sentJy visiting th Sta te of 
Karoataka, 

(b) No, Sir. 

(c) TJ}e Commission has indicated that 
it would not b pos iblc for them to sub .. 
mit report within its pre ent term which 
is upto 30-6-1985 and has sought extcn ion 
of the term for a further period of one 
year. 

Palace or Hazarduar, Murshidabad 

2378. SHR PRIYA RANJAN DAS 
MUNSI : W{J) the Mini ter of CULTU RE 
be plea ed to state: 

(a) whether the upaJace of . azarduar" 
MUr hidllbad is colla p ins for lack "of 
maintenance; 

(b) jf so, step 'be ing tak 0 to preserve 
thi historical monument; and 

(c) wh th.r the Ministry of Tour! rn ' 
will also be o_ t)ciat d with i! to promot 
touri IT) ? . 

THE MlNISTER OF STATE IN THE' 
DEPARTMENTS OF PERSONNEL AND 
ADMINISTR A'TIVE REFORMS AND 
CULTURE S IRI K.P. SIN -'H DEO) : 

(a) No, Sir. 

> (b) The Archaeofogica 1 Survey of India 
ha been. tlnd rta killg con, erva I ion repairs 
to the Palace since April 1975. > 

(c) There is no such propo al at present 
but a latg numb r of vjf,itors have b('en 
visiting the PaJa ce, 

Appointment ' of Hindi Officer in Indian 

Missions Abroad 

2379. SARI ' RAM BHAGAT 
PASWAN : WiJl the Minister ot XTER~ 
NAL AFFAIRS be plc,,~cd to tat : 

(9) whether Hindi Officer have recently 
been appointed 'tn varion Indian Mission. 
abroad; 

(b) if so, the names of Missions where 
the appointments have been made; and 

(c) the funct ions as ' n d to these 
officers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI KHURSHBE ALA M KHAN) : (a) 
and (b) Yes. Sir. Three post of Hindi 
Office~s w re created io February 1983, for 
OIH Missions in Georgetown, London and 
Paramaribo. These were in addition to 
existing posts of Hindi Officers in Port 
Luis, P c. rt-of-Spain and Suva , All Hindi 
Officers in the above post s are in position. 

, 
(c) These are, inter alia, 

. 0) To propagate Hindi abroad; 

(ii) To h Jp th .. 'Missions in imple" 
menting Government order on 
Official Language; 

(iii) To arrange cultural Programm ' 

(iv) To explore possibilities of exchange 
of minent cholars ; 

(v) To ai and advi e Universitie in 
starting c1asse i 1 Hindi Indian 
Janguag and Indology; 

(vi) . To preptlr sPl.!echcs for visiting 
VIP' from India' 

(vii) To brin out new buUelins in 
ind i; 

(viii) To assi ts in arr. nging Hindi 
c1a ,e and managing libraries, 
and information centres' 

(xi) Deliv~ring Jectlte. 
after Educati n 
Mis~ion: 

(x) Liaison with Jocal 

[TrQn.f lation) 

and lookin.g 
w rk in th 

Lnbour~rs Prevented trom Going to Punjab 

2380. SHRI IAGDISH AWASTHI: 
Will the inist t of HOM AFF IRS be 
pre cd to ~tate : 

(3) wh th r Government arc aware of 
the news-item app aring in daily 'Jansatta" 
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dated 11-3-85 under the caption 'Hazaron 
Mazdoor Punjab Jane se Roke G&ye' 
(thousands of labourer. prevented from 
goin~ to Punjab)! and 

(b) if so, the rea ons for not allowing 
the labourers to ent r into P,,!nja b and the 
steps bing taken by Oovcrnm nt in thi 
regard? 

THE MINISTER OF STAT IN TH 
MINISTRY OF BOMB AFFAIRS (SHRI­
MATI RAM ,DULARI SINHA) : (a) and 
(b). Government has 'S e, th news·item 
in the 'Jansatta dated 11-3-85, but do not 
hav informa tion to confirm the same. A 
far as Central Government is aware there 
are no restrictions on the movement of 
agricultural labour froin other State into 
Punjab . 

Reservation of Post for se/s ,in 
Sangec,t Natak Akademi 

2381. SHR K SHAORAO PARDHI : 
Will the l\iinister of CULTURE be pleased 

, to state: 

(a) total numb r of employees/officers 
in each category of posts scparat ly workio 
in Sangeet Natak Akademi, New Ddhi ,and 
and its branch offices; 

(b) number of tho belonging to 
SCs/STs among them in each catc ory of 
po;t eparately' 

(C) whether quota reserved for SCI ISIs 
in all cal gori~s of posts is complete and 
wh ther constitutional provi~ions of re cr­
vation in recruitment and promotions as 
well as those o' 40/100 point roster ,have 
been adopted and being implemented; and 

(d) if not. the reasons for uch a heavy 
backlog in the quota reserved' for SC~/ST 
p rsons and aLo the r asons for not imple­
menting the constitutional provisions in 
recruitment and promotions and a Iso those 
of 40/100 poin.t roster? 

THE MINISTER OF STATE N THE 
DEPARTMENTS OF J'ERSON:NEL A 0 
ADMINISTRATIVE REFORMS AND 
CULTURE ( HRI K,P. SINOH DEO): 
(a) to (d). Information is being c01l ct~d 
and will b laid on the Tabl of the 
House. 

Investment of ITDC In Five Star Hotels 

2382. SHR.l AJIT KUMAR SAHA: 
\\1i1J the Minister of TOURISM AND 

IVIL AV] ION b pI a cd to state: 

4(t,) the tOt'al amount jove ted so far by 
the India Tourism D veJopment Corpotation 
(IT C) in its five tar botel projt!ct ; 

(b) the details or't he 10ea tions of these 
hot Is; 

(c) the considerations kept in view in 
making a selection of their sites; 

(d) the returns expected f om such in­
v tment; 

(0) the earnings from each of these 
hotel during the la t three years; 

(f) the rea,ODS (or bortfaJJ, if ny; 
and 

(g) remedial measures taken in this 
regard ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRt ASHO GEHLOT): 
(a) As on 31-3-1984, the total amount 
invested (capital employ d by ITDC in its 
5 .. Star hotel projeclS has been of ,th order 
of Rs. 3327.88 1akh . 

(b) and (c). The requisite information 
is given in Statemeor-I attached. 

(d) A return f 100/0 to 12% on capital 
employed in th above hotel project is 
e~p cled. 

(e) The required information IS given 
in Statement-ll attached. 

(f) . The main reason for the shortfall in 
earniOQS of some of the e hotel ha been 
on a(!count of .creation of surplus hotel 
capaci ty in c~rtain cities. OJ turbed 
conditions in some parts f the country 
Jeading to a decline in overseas tourist 
traffic hav also been responsible. 

(8) ITDC bas "taken various rem dial 
measures to improve the performance of its 
hotels. The~e include ehtering into Market .. 
log and Re ervation tie-ups with overseas 
airlines and travel ag nts, introduction of 
economy travel packages for student groups 
and by participating in world travel " trade 
forums. 



2. 

3. 

Akbar Hot I, 
New Delhi 

Ql tab Hotcl J 

New D"lhi • 
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Chanakyapuri, 
New Delhi .. ll0021 

Off Sri AlJfObindo ' 
Marg, 
N w Delhi~110016 

Gha na kya puri, 
N w Delhi 

Kumara Krupa 
. igh Ground 

Banga lore-560001 

. Trivandrtlm-69552Z 
( 

Ashok Hote), a unit of erstwhile 
Mis. Asho~a Hotels Ltd. was 
built in 1956 and amalgamated 
wjth TDC it} March, 1970. 

This building . was origiuaUy 
constructed by NDMe and has 
been leased to the ITDC for 
opera ting as a hotel. 

, The property was built by the 
. USA JD as a residence-cum-office 
complex. Following tbe curtail­
ment of the USAID mission's 
activities in ndia, 'the total 
complex was handed over to the 
Govt. of India. The residential 
blook was co,nverted iQto a hotel 
and named 'Qutab Hotel' which 
is' being operated by ITDC. 

I 

The vacant site ,lying adjacent 
to the A bpk Hotel New Delhi 
was utilised for con tructing 
this hotel. 

The site is located iI1 the heart 
of the city, in a pleasant ' loca­
lity and is suitable for a 
5·Star hotel. 

For deveJopfn beach resorts • 
the Deptt. of T9urism commi­
sS 'ioned Club Medite(ranee for 
conducting ' a survey. Kovalam 
Btach wa selected a being 
ideal from the view point of 
be uty and location. Basy 
acce sibiJi ty by air and fail was 
another factor which counted. 

The Lalitba Mahal Palace was 
the property of the Maharaja of 
Mysore. It has b en lea ed by 
the ITDC from the Karoaiaka 
State Govt. for operating it a 
a hotel. 
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Hotel Airport 
Ashok Calcutta 

Calcutta Airport, 
Calcutta-7000S2. 

The site was taken over by 
ITDC fr m the IAAI for cons· 

, iruction of an Airport ' Hotel. 
The h tl.: 1 was to meet tho 
requirement of tra.~sit passengers 
as a number of foreign airlines 

. were oparating through Dum 
Dum. , Being adjacent to the 
airport, its location was consl .. 

. dered ideal f r the fype of 
. hotel C'n 'isaged and c n truet d. 

Statement-II 

Earnings (Tuf'lover) Actual" and Budgeted for rhe Years 1982 .. 83 10 l '~"' 84.8'; 
in Respe.cl of ITDC's Five Star Hole/o; 

19S2~83 . 

Actuals Budgeted 

Ashok .. New Delbi 969.63 1022.$0 

Akbar, New Delhi 461.77 48590 

Samra t. New Delhi 34.04 36.35 

Quta b, New Delhi 130.05 126.00 

As~ok Ban'ga' fore 209.10 246.95 

Kovalam Ashok 

Beach Re ort 103.48 107.15 

M Hotel Mysore 46.82 

A!rport Ashok 

Calcutta ' 234.30 .230.60 

E ploratioD of Ocean 

SHRI NAVIN RAVANl: Wil] 

the PRJME MlNI TER be pi a, ell to ' 
state : 

(a) the names of the Ocean Sci "lice 
Institutes in the cou'ntry engaged if tho 
fieJd of .. xploca tioo of ocean; and 

(b) theit achievements in the field of 
exploration of ccan and its dcpr sit. (ill 
date? 

(Rs. io lakhs) 

Actuals Budgeted 

77.16 . 960.00 

298.12 301.70 22720 241.90 

182.10 190.00 290.0~ 280.15 

114.14 125.05 20,67 12430 

246.70 247 ·85 203. 75 200.45 , 

112.86 ' 107 95 133 .37 137.35 

50.28 44.70 

304.96 288 .85 376.64 379.80 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO .. , 
LOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ELECTRONiCS, 
(SHRI SH1VRAJ V. PATJL) : (a) and (b) 
The premi r instiHlli n i the country in 
the 6 Jd of cxpJofa .ljon of octau is the 
.National Institute of Oceano~raphy, Ooa. 
It has been eng" f:lt:d in . the survey and ' 
cxpforat jon of bot h Jiving and non. Jiving 
n. .. Ol1IC<;S in the co~:stal W~lu , the (xclu-
ive e~onomic zone and the deep sea. The 
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Institute has produced very good. result 
' during the 1a t few y af. The Central 
Salt & Marine Chemical Research Institute 
j eogag~d in the development of techno­
logy for the extrac t jon of mineral , from 
sea water and al () for desalination of sea 
wa.t~r and its conversiort into fresh . water. 
Some of th ' technologic developed by 
this In tHut arc bing used in the country', 
The Centra l Marine fisheries esc arch 
Institu't , Cochin ' has done considerable 
work in the xp)oration of living resources 
of the sea and the culture of shellfish, fin .. 
fish and eawecd", The Oil and N, ,turttl 
Gas Commi sion ha cs ried out very 
commendable w rk in the off-sh re explo­
ration of oil and ga . 

In the Ctlntra} Indian 0 ean, the 
D ep'ttmcnt of 0 'ean Developmcn't with 
the help of Council of Sci ntific and Indu:\­
trial R earch has launched a si~eablc 
pro ramme of tt surv y of po yrn talllc 
nodules itl the d ep ~ea As a resu lt f an 
ex en ive surv y of an area f about 3 
milli n qU:He kilomet[t's, tw mining sites 
have be n idt'ntified. An applica tio for 
registration of ,these two sites has ' been SCflt 

to the Preparatory 'C mmi sion of th~ 
IntcrnaHonul S abed Au ! hori!y , 

Youtb FesUv~1 of NOD-AUgnc(1 ouutries 

2384, SHRI JAGANNAl H PATNAI 
WUJ the Ministe,r of YOUTH A AIRS 
AND SPORTS b pleased to state: 

(a) wh ther Government are c nsidering 
any proposal to Qrganise a "Youth 
Festival" of the Non-aligned ounlne'ln 
th" "Int r national Youth Year"; aDd 

(b) if so, the dct.ai Is thereof .1 

(b) Does not arise. 

Implemeqtation of National WiJldlite Action 
Plan 

2385. S ' RI H.M, PA EL : Will (he 
PRIME MINISTER be pI ased to state ; 

(a) whether Government have formulated 
a National WildUfe .Action Plan .with a 

view to arresting the rapid e"tinction of 
species of f) ra and fUuna which is now 
taking place; and 

(b) if so, the aotion taken to imple­
ment this plan 1 

THE MINISTER 0 STATE IN TH8 
MI ISTRY OF ENVIRONM NT 0 
FORESTS (SHRI VIR SEN) : (a) and (b) .. 
The NaUonal Wildhfe Action Plan was 
finalised aDd adopted in October, 1983, on 
thO' recommendation of the Indian Board 
for Wildlife . . Tbe Action plan i ~ a churt r 
of action to be taken in the field of Wild­
life con erva ion in the country. The 
main components of the Action Plan are 
given below :-

(I) Establi~bD1eDt of a Representative 
Network of Protected Areas : 

E ~abli 'h a network of s~ iel)tifically 
mil na .led prot cted areas such as 
nation. I p rk, sanctuaries and 
bIosphere fe, rves, t C t;; r rcprc­
~ent ativc and viubtc samples of all 
sigl ' fic' ot bjogeogr~iphic sub .. divi .. 
,ions wi thin t.he count ry . Such 
protected a rea; ' hould hav~ an 
adequ te g ogruphic di ' tri uti n. 

( l ) Management of rolected Areas and 
Habit t RestoratioD : 

Develop appropriat • In l.l " ' c" 
, . nt sy tems for protected arCt s, 
with due regard to th~ n eds of 
,the local people and ns It' n their 
support and involv.!:nlenl; "estore 
de~raded habitat , to ' their natural 
state (as far n this can be r seer­
tained); Build up a prof s ional 
Cc dre of per 000 1 uUy trained 
in all aspect of wildlife and sanc­
tuary management; and provide 
proper ,otientat ion to all officiaJ$ 
conccl'ned with wildlife. . 

(3) Wildlife Protection in Multiple Use 
Aresas : 

fovi e adequate protection to 
wildlife in ,multiple u e areas (such 
as ptoduction for sts and pasture 
lands) so a,. to form "corridors" 
Jinking up lhe protected areas and 
providing for genetic COl)tinuit)' 
between them. 
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Rebabil itation of Endangered and 
Tbreatended ~pecie : 

Rehabilita te indigenou, endan­
gered and threatened specie 
flo ra and fauna and te tore them 
to protected portions of their for .. 
mer habitats, in a maIilner which 
previde seme reflectien of theit 
di trjbutien in recent hi$toric 
times (100 1 SO years ago) . 

C pthe Breeding Progr.amme : 

Support th management of cap .. 
fiv propagation and breedio 
programme , for plant and 
animals. for re-introductio of 
threaten d pecie to the wild and, 
where appr pria'e, utili e p des 
~bi h are plentiful. 

Wildlit 

tatioo : 
1 d catioll and Interpre-

Pro'lUote and support wildlife du .. 
catioo od ioterpretat;on aimed 
at a wider pub lic appreciation of 
the importance of wildlife to 
human betterment. 

(7) Re earch and 0 nitoring 

D ve]op research and meni loring 
faciJiti S which will previde ' a 
scientific u:lderstandiog of wildlife 
populations Ano habitates ess n· 
tinl to their proper managern nt 
and, wh r appropriate, their 
utilisation. 

omestic Legi lation ond Inter .. 
national Convention : 

Review' and updato statutory pre .. ' 
visions providing prot ction to 
wildlife and regulating all forms 
of trade, so. as to en ure their 
CUfr nt e . otivenes. Participate 
in international con',:,ention, 
designe'd to prevent the depletion 
of wildlif resour es a nd to pro .. 
yid prot elioD to migratory 
species. 

(9) N lonal COD. ervatioll 

Assists in th e formul~tion and 
adoption of a National on er­
vation Strate8Y fo u II Jiving 

natural resourees on the Jines of 
the World Conservation Strategy 
launched in 1980. 

Collaboration with Volulltllry 
Bodies , ' 

Enlist upport from and coHabo .. 
ration witb voluntary bodieS and 
agencies i the total wHc;tlife 
consefva tion effert re pt'esen ted by 
thi Action Plan. 

Implementat.ion of th Action Plan ha 
been taken up and a number of steps have 
been initiated already. The Central 
Dir,ectorate of Wildlife Preservation and 
the Wildlife Institute of India, Dehra Dun. 
are tbe nodal agencies for initiating and 
monitoring the ev.!taJ programrn sand 
proje t set out in tbe Action Plan. with 
the help of the States and Union Territo­
ries t who are directly responsible f.or the 
actual prot¢ction and management ef wild­
life in the country. The co-operation of 
other gevernmental and noo-governmental 
agencies is al~o being Dlisted. 

While action has be n initiat d 00 

mo t of the main comp'onenl of the Action 
Plan, the more otabJe sleps taken are 
given below: 

-A survey of all Nation~1 Parks, 
Sanctuaries and other area d ser. 
,vio!: protec tion statu has been 
taken up With a view to strengthen 
and enlarge the network .of pro­
tected areas io l,be ceuntry_ 

- Guiddines for tbe preparation of 
mlnugement ' J>I~ f. 1· of wilcfJife 
e erves hav be n (tra WJ) up and 

ci.tculated to all the States aod 
Unioo Territories. ' 

-Guidelines hay been ' developed 
for eliCiting public support for 
wiJdlif~ conservation. These have 
also been circulated to' aJl States 
and ~Union Territorie . 

-Review and reVJ l'on of the 
National Forest Policy has been 
taken up to incorporate specific 
concerns for wildlife conservation. 

--= Amt;odmerH to the Wildlife (Pro-
tection) Act. 1972 are unC:er 
examination. 
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___:Training and research activitie 
have beeI1 take'" 'Up at the Wild .. 
life In titute of India. 

-Captive breeding and rehabilita­
tion programm have been 
launched (e.g. th rbino-reintr,o- ' 
(luction programmes). 

-Participation in interns ional 
conventions continues to be active 
and a trea ty bas been concluded 
recently with the U S S.R . for the 
protectipn of migrat ry birds. 

-ModeJ interpretation facilities ar 
. being establi hed in orne reserves 
and zoo. 

-A committee has been constituted 
to work cut the manner in which 
t11 voluntary bodl ~/non-gover~· 
mental organisations . can conlri­
bute to the implementation of the 
Action Ian. 

-The impl mentation of th Action 
PJan ha been made the eotral 
theme of the wildlife c nservation 
prosr mm s i the ev nth ive 
Ye~r Plan . (1985.1990). 

Antarctica Stu(1y entre for Rcseafcb 

Activitie 

2386. DR . V. V KAT S I : \\'i'l the 
PRIME MINlST R be, leased to sin t : 

(a) whether any steps have b 0 taken 
to set up Antarctica Study Centre for 
research activitie ; 

. (b) if so, the details there f; 

(c) whether for the proposed fourth or 
fifth expedi lions any action ha been taken 
to acquire sbfPs and equip~ nts and for 
fabrication of ice~breakef ; nnd 

(d) if SOt the deta ils thereof and 
from which counp'Y th same are being 
imported? 

THE MINI TER; 0 STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN TH DEPART .. 
MENTS 0 OCEAN DEVELOPMENT, 
ATOMIC ENERGY. SPACE AND 
EL erR NICS (SHRI SHIVRAJ V. 
PATIL) : (a) and (b). Y s. Sir. A study 

GrOup was constituted to work out tbe 
details related to tbe sett'illg up of an 
Antarctic Study Centre, The r port of the 

. group bas since been received, aod details of 
the equipmeot required for the entre are 
b~ing finali ed . 

(c) and (d) . The Fourth rndian Antarc­
tic Exped i·tion returned to India on 25-03-
1985, leaving behind a team of 13·persons 
at lh Indian Antarctic Station. The Fifth 
Antarctic Expedition is expected to leave 
towards the end of November,. 1985. An 
enquiry bas already ·been floated through 
the Ministry of Shipping & Transport for 
chartering of a suitable ship for the a.rne. 
As regards th fabrication of an ice-breaker 
for the Indian Antarctic a tivities, th 
rep rt of another Ta k Foret; which had 
been constituted for th pur OS~ has been 
rec~iv d. D etail of the proposal for 
clearance of the same from th'e financial 
angle are 'bl!il worked lit. 

[T ansialionJ 

JlJcgal ntrance of Pakist ni, atiolull 

2387. SHRI RAM PYAR 
Will the Minister of HOM 
pleased to tate: 

PAN KA : 
FFAIR b 

(a) wb ther certain aki tant nationals 
who ilicgally entered iot lndi, have 
been arte ted during the last two months; 

(b) if SOt th number ther of and tJ e 

purpose of their infiltratjon jnt India; 

( ) wbcth r Oo\'ernmen,t have thorough .. 

Iy investigated their cases' and 

(d) if so. whether th ir Jinks. with the 

Indians have a 'lso com to light; ~nd if so, 
tbe actiol Governme~t pr pos to take 

against them? 

THE MINISTER OF TAl IN ' "HB 
MINJSTR y 0 HOME FPAIRS 
(SHIlIMAT( RAM DULARI SJNHA): 
(a) to (.d). The ir forma tiOl1 is being coJl e .. 
ted and will be laid on the T hIe of tho 
House. 
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Archaeological Circles in the Country 

2388. SHRIMATI JAY NTI PAT· 
NAIK : Will the Minister of CULTURE 
be pleased to sta te : 

(a) the naltle of H adquar ters of the 
variou archaeol ogi(:'ul circlt:s functioning 
in the country; . 

(b) how many of these nrchReolo ice J 

circles have been opened in 1984.85; 

(c) tb works und rtak n by the new 
archaeological otl' h~t so far; and 

(d) the detail thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF 'PBRS NEL AND 
ADMINISTRATIVE EFORMS AND 
CULTURR (SHRI K .P. Sf G DEO); 
(a) Names of , the HeadQLlHrt" r of 
various ArchaeQl gica! eirel s funct'Otliog 
a.re as uno r :-

1. A gra Circle. Agra 

2. Aurangabad Circle, Auru og ball 

3. :Sang lore Cir Ie, B(\~galore 

4. Bhopal i rcle. Bhopal 

S. Bhubaneswrir Circle, BhulHlil bWAr 

6. Colenlt, Cirel ~ Ca1culta 

7. Cha od igarb Circle, Chnndigarh 

8. D elhi Circle. New D elhi 

9. OauhaH Circle Gauhati 

10. 

11. Jtli pur Circle. JaipUr 

12. Mad ra~ Ci rcle~ Madras 

13. Patna CircJe, Patoa 

14. Srinagar CIrcle, S inagar 

IS. 'Vadodara Circle, Vadodara 

(b) The· following Circles have been 
opened in 1984·85 : 

1. Cbandiga'rh Cirel 

2. ]aipur Circle, Jaipur 

(C) and (d) . A, th ", e two Circles 
.. ",am" functionll only in March ['985 the 

of works is now being 

Probres in the Fi Jd ()f Electronics 

2389. SHRI HUSS IN DALWAI: 
Will h" R[ME MINISTER be pleased to 
s tate: 

(a) the progre s made so far in th fi eld 
f 'I "etr nics' 

(b) the in t(Un1 n ts munufactur d in 
Indiu at pre ent· 

(c) wh ther many western coun tries are 
buy r. of Indian Electronic goods ; and 

(d) if so, which ar th ", electronic 
if I U :t1ts Ihat ha 'e a pro. p~ctive market 
'n f{ reign ounlries ? 

THE MINISTER OF ATE I TH 
MINIST Y OF SCIENCE AND TECH~ 
N LO Y AND N THE DEPARTMENTS 
OF 0 EAN EVELOPME T, ATO MIC 

N R ,Y, PACE AND ELECT ON CS 
(SHRI S IVRAJ V, PATI~) : (a) EI ctro­
nics producti on has increased from Rs . S06 
c 01'1; in 1980 fo an ·c tim' t d value of 
Rs. 1865 cror .s in 1984 repr senting a C I]· 

P und annual grow h of about 230/0' , 

( ) A Jarr,e vari ty f Icctronic ins tru-
m(;'n ts ~ re being de in the country. Th S~ 
inc lude variou YP'S, SOil e of wh~ch ,Ore 

osc " os cope. , mul imters, . sp ctrum analy­
ser ,pulse enera to;,' , pa Hern g nerator$., 
fUDction geo€rat r, fcequ ney couoters, 
Jog i<.,: ana Iyser, osciJJa tors , recorders, 
met rs, LCR bridgers, Ie testers, etc . 

b ginn'ng ba been made to m nu .. 
facture micropl'ocessor based inst'rum tlfs 
also. 

In addi tion, various typ .. s of analyticaJ, 
m cHcal, Duel art geo- cientifie~ textil, 
mi ning cl .. ctronie instruments are also being 

"made in the country. 

(0) Yes Sir. 

(d) There are a f~w electronic instru­
men $ J'I'la~e iu the coUntry which have 
expor t pot ntini. Ptomin nt among them 
or' : Low frt:qu "ncy 0 illoscop St multi. 
meter, frequ 'n~y counters. audio signal, 
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sources, signal generators, VU meters 
ammeters. panel met r I etc. 

Public Opinion on Mandat Commission 
Report' 

2390. SHRI UTl'AM RATHOD : 
SHR B, PATIL : 

Will the Minister of lOME APFAIRS 
be pleased to state: 

(a) whether the modal1tie to elicit the 
public opinion on MandaI Commission 
Re.port are under preparation; and 

(b) jf ~o, the detail thereof and the 
period given to the public to register thejr 
opinion? 

THE MINISTER OF TATE IN THE 
MINISTRY OF HOME AFPAIRS 
(Sl{RIMATI RAM ULARI SINHA) : 
(a) and (b) The rnodalifes for el ,iciting 
public opinion on the list of Ott er Back­
ward Cl' 'es recommended by the Mand ' l 
Commission and lIot on (he Mandai Com­
mission Report are under con ider tion f 
the Government. At th s stage no decision 
has yet been taken regarding details and 
the ti ne rn.it for I'e publi to fugi t .. r 
their opinion. 

Dev lopment of Tourism '0 Orissa during 
Seventb Fite Year PI n 

2391. SHRI SOMNATH" RATJi : \Vill 
the Minister of TOURISM AND CIVIL 
AVIATION be pI ased to state: 

(a) whether Govcrnrn ,nt have a proposal 
to implement some schemes for the develop­
m"nt f tourism in Odssa ' during the 
S ... venth pj\1" Year Plan; 

(Q) if so, ' the names of the scheme 
proposcd to be taken up in Or! sa during 
the nbpve Plan period; nnd 

(c) the details thereof? 

THE MINISTER OP STATE IN 'THE 
MINISTRY OF TOURISM AND ClVfL 
AVIAT'ION (SHRI ASHOK GBHLOT): 
(a) to (Q). In the VII Five Year Plan the, 
Department will be taking up a number of 
schemes in various parts of India including 
Orissa for the d~velopmeot and promotion 
of tourism In consultation with th State 
Governments/Union ' Territories. The 

schemes in respect of Ori sa have not yet 
been finalised, 

. 
Conversion of Ahmednagar Fort 

into Museum 

2392. SHRI YASHWANRAO GADAI{H 
PATIL: WiU ' the Mini ter of CULTURE 
be pleased (0 state! 

(8) whether there is proposal to hand 
Over the Abmednagar Fort, Maharashtra, to 
th archaeoJogical Survey of india for ' 
conv rting into !l museum; 

(0) if so. wheq qovern.ment .propose to 
commence work 00 tbe museum and 

(C) if not, what i Government's thinking 

in this regard? 

THB MJNISTER OF STATE IN THE 
DEPARTM NTS OF PERONNEL AND 
ADMINJSTI ATIVE RE ORMS AND 
CULTURE (SHRI ' ,p, srNOH DEO) (a) 
No, Sir. 

(b) ~nd (C). Does not .ari c. 

SOUQd Arrangement j.n 

Kunnbrar 

2393, SHRI C.P. THAKU 
Mini ter of TOURISM AND 
AVIATION be plea~ed to tate: 

Will the 
CIVIL 

(a) whether Kunnhrar, where the 
xcavation wa's don and · mt ny articels of 

A hoka and Mauryan p..:riod wer found is 
lying ncglected; 

(b) whether Govel'oment propose to 
start Ii )ight and s und programmp there 
d peeting (he hL'tory of aJ dent Iodia; ' 
and 

(0) if so, when? 

THE M'lNISTER OF S ATE IN THE 
MINISTR Y OF TOURJSM AND CIVIL 
AVIATION (SHR,I ASHOK OEHLOT): 
(a) No. Sir . 

(b) No, Sir. 

(c) Do s not ari e. 
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Museum for Remain of Adcient Buddhist 
Monuments in Andhra Ptadesb 

2394. SHRI V. SOBHANAOREBSWARA 
RAO : Will the Minister of CULTURE be 
plea ed to tate: 

(a) whether Government are aware that 
several ancient Buddhist monuments are 

; found in Ghantasala Village. ivi Taluk, 
Kri hna Oi triet in Andhra PJadesb' 

(b) whether the Arcbaeological Survey 
of India ba ollected about 50 Sculptural 
piece and kept in a rented building by 
po tins few art ndant to protect the .pieces 
and purcha ed a site mea uring 70 cents for 
construction of a Mu eum' and 

(c) if $0: the action taken in this regard 
and also the effor t made to continue the 
excavatory work to bring out more details? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS 0 PER ONN LAND 
AD INISTRATIVE REFORMS AND 
CULTURE (SHRI K.P. SINGH DEO) : (tl) 
Yes, Sit. 

(b) The Archaeological Survey of India 
ba so far .collected 62 100 e sculptures 
lying in and arOUD the viJlage Ghantasa 1a 
and hou ed them in a rented building. 
Neces5ary laod for oonstructing a Si te 
Museum bas been acquired. 

(c) Plans for the Museum building are 
under crutiny. Recent excavations at 
Patidibba, South-west of village Ghanta aid 
have brought to light Buddhapada (symbolic 
repre entation r the Buddha in the form 
of bjs carved f ot-prints) besides structural 
and architect u'al remains oeiat d with 
Buddhi m. 

Step Taken to Promote TOUfi l1l ' during 
Sixth Plan in West Beng I 

2J95. SHRI SA TY AGOPAL MISRA: 
Will th~ Minister of TOU ISM A 0 CIVIL 
AVIATiON be pJ ased to state; 

(a) the tep the Union Government had 
taken during (he Sixth Pi:ve Year Plan 
period to promote Toud m in West Bengal; 
and 

\b) the detail thereof? 

THE MINISTER OF STATE IN THB 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT) : 
(a) aud (b) The development and promotion 
of tourism is a continuous process. During 
the Sixth F,ive Year Plan the Departmen t 
provided financial assistance for the 
following scheme in W'est BeDgaJ : 

1. Construclion of cottage at Ajodbya 
biJls. ' 

2. Construction of'trekkors hut in the ' 
Sandakphu-Pbalut region . 

3. Provis;on of trekking equipment. 

4" Celebration of BAUL fair a t 
Kanduvilfa. 

5. Plood .. lighting of Terracota temples 
in Vishriupur,' 

6. Con . truction of a barge fo provi· 
ding accommodation to tourists at 
Sundcrba l1 .• 

7 Purchase of a , mo tor launch at 
Sund rbans. 

8. Purchase of a mini bus at Jaldapara. 

9. Provisiob of boat at Rabinder 
Sarov rand Mirik lake. 

10. Augmentation of facilities at the 
Airport Hotel and Transport tJnit at 
Calcutta by IT-DC. 

A part of promotional activities, the 
Department through ITDC produces publicity 

meterial including films etc. on V$rious 
States including West B ngal. Under tbe 
Hospitality programme Department invites 
travel writers tra vel, agents/tour operators 
to visit importa ot place inclu'ding West 
Bengal. Th s'e peopl on their return 
publicise places vi j ted by them ' in tbe 
,overSeas market . 

Setting up or mall Nuclear Power Station in 
tbe Country 

2396. SHR( ,R.P. GABKWA 0: Will 
the PRIME MINISTER be pi eased to 
state: 

(a) whether India is the only country 
d signed in setting up small nuclear power 
sta~ions in the capacity ran~e Of 235 
Megawatt; 
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(b) the number of such nuclear power 
stations proposed to be set up a II over the 
country in the next two decades; 

(c) . the amount planned to be spent in 
setting up the propo$cd pow'r statiOns; 
and 

(d) whether by the year 2000 India: will 
be able to go in for sel (' .. sufficiency in 
nuclear power gcner@ tj('ln programme to 
solve the en rgy pc ds of th country's 
growing popula tion ? 

THE MINiSTER OF STATE IN THE 
MINISTRY OF SCIENCB AND TECHNO­
LOGY AND IN THE EPARTMENTS 
O · OCEAN DEV LOPMBNT, ATOMIC 
'ENBRGY, SPACB AND ELECTRONICS 
(SHRI SHIVRAJ V. PATIL); I (a) Yes. 
Sir. India. is th only country etting UP 
atomic pow r generating units with a ·gross 
rated capacity of 235 M ... gawatt. . 

(b) 12 units of 235 MWe each beyond 
Kakrapar 1 & 2 r propo ed to be et up 
in the n xt 15 ye, rs 

(c) A station consisting of two units of 235 
MWe each j c timated to c st abouf s. 609 
crore. A.t 1984·price leve l, an amount of 
approxima t , ly Rs. 4,000 crONS wiU be 
required to be spent i~ setting up these 
station . 

(d) Capabiliti s for pursuing a self­
reHant and s If·suffici nl oucl ar power 
programme hay aIr ady brrn establi. hcd 
within the C ulltry . 

[Trans/a.' ion] 

Promotional Av~nue fot J.P .S. Officers 

~397. PROF. NIRMALA 
SHAKTA W.AT. : Will Ih 
MINISTER be piC' d to ta te : 

KUMARI 
P·RIME 

(a) whether it i a fact tha t bccau e of 
disparity in pay, ca les' u·nd facilitjes attach­
ed to lAS and IPS cadre.;, high ranking 
candidates do not opt for IPS ~· , 

(b) whet her it is (} Iso a fact thrt tIPS 
carrie J·ess pI' m tiona) opporlunitj~s nnd 
higher ri. ks; and 

(c) the nction b jng tak n by the 
Ollrlh Pay onimission to mtlK' IPS c~ldr' 

more attractive? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF PERSONNSl:, AND 
ADMINISTRATIVE REFORMS AND 
C.ULTURE (SHRI K.P. SINGH nEO) : 
(a) to (c). The general pattern is that the 

•. candidat appearing for the Civil Service 
Examination ind 'cate preferences (or 
various Services like IPS, JAS, IPS and 
Central Servic,: s, Group 'A'. The order 
of preference for Various Services indicated 
by candidates depends upon eac'h indivi­
dl1~1 candidatets attitude and also his 
perc ption of facilit.ie !challenges/prospects 
in ddT< rent Services . Tbe pay scales, pr'o­
motion pro peets, etc , in d ifferent Services 
vliry depend ing upon the functional role 
different Servic s have to play and the 
duli s anq r !,ponsibilitie attache" to 
different 5ervi s. the T ird Pay Commi­
ssion had recommended different pay 
struotures for· the lAS and the IPS. How­
ever, aU ma tlers ' relating to pay structure, 
promotion pro pects, etc. of Central 
Govl.!rnment mployee$; including those 
belonging t All India Serviees Jike JAS 
and IPS, are CUfre l tJy under the considera­
tion of th Fourth Pay Commission . 

LQan for Construction of ive St~r Hotels 

2398. SHR( THAMPAN THOMAS: 
Wi 11 the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether Gov roment have c'ccided 
not' to iove t in or advanc.e loans to any 
five Star Hotels; 

(b) wheth r the Jd::lOS advanced to 
several Five 'Star HotcL' -old and those 
which promi~ed to opon duri ng tbe Asiad 
]982 have b en recovered' 

(C) if not, whether any action has· been 
taken against the defaulting hotels; 

(d) tho amount of, loan/advances given 
to five star hotels/companies which pro­
mised to con truct during A iad 82, separa­
tely company-wise; and 

(c) wheth r furtbJr ad\" nc s were given 
t\ t the tim of non .. aligned meeting and 
CHOGAM? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF TOUR.ISM ,AND CIVIL 
AVIATION (SHRI ~SHOK OEHLOT): 
(a) In the Seventh Plan, public sector. 
investm'ent will focus on development of ' 
support infra$truclure. wher as th private 
sector Will n ed to be encour ged for 
dey lopment of hotel accommodation. 

(b) nnd (c) . Repayment of loans advan. 
oed to ive .. Star botels before or a t the 
time of Asiad 1982 is governed by the 
repayment schedule. D some cases, pay­
ments are due 00 account of interest and/ 
or principal. Recoveri s ar being effected 
by the financial institution. 

(d) The amount of loans/advances 
sanction d ta Asiad hotel project by J Cl 
was Rs. 15.60 crores,' owe\, 1', Ih~ actual 
amount disbur d till D cemb r, 4 was 
R • 13 ,66 crore.s. 

(e) No, Sir. 

Licensing of Saw Mills 

2399. SHRI DIGVIJAY SINGH: Will 
the PRIM MIN[STER be plea ed to 
state: 

(a) whether the Dumber and , location 
of saw mills is a very important factor in 
pre erving forests; 

(b) whether with conversion of forest 
Jands to noo .. forest use, it is proposed to 
seek the sanction of the Union Gove rn~ 
ment before licensing Sa w 'tni lis; 

(C) whether this has been proposed ' in 
the amendments to ,the forest c os eva tion 
laws; and 

(d) if not, the rea on therefore? 

THE MIN1STER OF STATE IN THE 
MINISTRY 0 ENVIRONMENT AND 
FOR S S (SHRI ,VIR S N) : (3) Yes,. Sir. 

(b) Licencing of saw , mills does not 
require Union Government approval. How .. 
ever. wh rver it i intended to ' us~ (ore t 

land for non .. forcst purposes. prior appro .. 
val of the Union Governm nt is n C~S'i IHY 
under the provi ions of t he f1ore~t ( onsa. 
vati n) Act, 1980. 

(c) and (d) . Do not arise. 

Killing , or a 'y ou'~gQ]a n during Election 
Campaign at Port, Blair 

2400, SHRI MANORANJAN BHAKTA: 
Will the Mini ter of HOME AFFAIRS be 
p' oS 'd to state: 

(a) wheth r a murder case has bee'n 
registered 'again t a CRP Jaw n for killing 
a youngman dtlring e J ctioo oampaign at 
Port Blair, A arid N I lands, during De-

, cemb r 1984 and the Adh1i niit ration has 
sought permission from the Government of 
India to take him into custody; if so. what 
aefion Government hav~ t ken in the 
m Her; and 

(b) what action has been taken again t 
th CRP Commandant at Port , Blair who 

, wanted t up r, S9 the whole matter? 

THE MINIST R ' OF STATE IN THB 
MINJ5TRY HOMB Al1FAIRS (SHal­
MATI RAM DULARI SINHA) : (a) Yes 
Sir. The Andaman & Nicobar Ad'mini. 
tra tion have be n advised that the .case 
re j, tcpd again. t the on table may be 
inve tigat d expcditiou'lyan the Ministry 
of Hom Affair informed if prima~faclt 
CCl e j established. 

(b) It i not correct to say th~t CR F 
Commandant at Port Blair wanted to 
supp'rcs the whore matter. 'herefore, the 
qu~stion of taking action ogainst him does 
not arise. 

,[ Translatioll) 

Funds Given to Voluntary Organi~ntlons for 
Upliftmcnt of SCs/STs. 

2401 , SHRI K D. SULTANPURI: 
Will the Minister of HOME AFFAIRS be 
pi ased to tate: 

(0) the State~w ise name of organis~· 

, tion in the country which are given money 
for the uplif(mcnts of ch ... duled Castes 
nnd Scheduled Tribes; 

(b) whether a,ny memorandum has l)cen 
rec ived a ain t such ,voluntary organisa­
tion ;. ano 

(c) if S(), details thereof, Sfate .. wise ? 

THE MIN 1ST , R OF STATE IN THE 
MINJSTRY OF HOME AFFAIRS 
( 'HRIMAT( RAM DlJLART ~lNHA) : (a) 
Und r th entral Schem of Aid to Volun­
H r'y OrgQni alion the ' Ministry of Home 
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Affairs i glVlllg grant-in-aid to tbe 
voluntary organisations of all India charac­
ct r engaged in ' the welfar of Scheduled 
Castes an( Scheduled Tribes. The names 
of such volunt ry organisations which were 
sanctioned rant-in-aid during the year 
1984 .. 85 are giv n in the attached state­
ment. 

(b) No memorandum bas been received 
again t any nch ot ani ations jn the recent 
past. 

(c) Qu tion doe not nrise. 

tatement 

I '. Gbarmore Model Satra Hills & 
Plains Cu1tural In titution, North 
Lakhimpur, Assam. 

2. Ramakrishna Mis i 0, Chhatriberi 
Road. Gauhati, As am. 

3. Ramakrishna Mi ion Sewa hram, 
SiJchar, Cachar, A am . 

4. Ramakrishna Mission Ashrahma, 
Ranchi, Bihar 

5. Ramakri hna Mission Vivekanand 
Soci ly, Ja01sh dpur, Bihar. 

6. amokri hna Mi ion TUbercuJosi 
Sanetorium. Ranchi I Bihar. 

7. Sri Ramakri hna Advaita A~hrama, 
Kalady, Kerala. 

8. Servanta of Indi S ciety, Poona, 
. Mahara htra. 

9. Bharatiya Samaj Vnnati Mandai, 
Bhiwandi, OJ trict, Th ne, 
Mahara btra. 

10. Ramakrishna Mis ion Ashrama, 
Cberrapunji. P.O. Cherra Bazar. 
Meghalaya. 

11. Ramakrishn 
Meghalaya. 

Missi n, ShiHong, 

1~. Nagaland Gandhi A hram, Chu .. 
Cbu .. Yimlong. istt. Moicokchung, 
Nagaland. 

13. Ramakrishna Mis lon Ashrama, 
Puri, Orissa. 

14. Thakkar Bapa A hram, P.O 

Written Answer.f 

Nimakbandi, 
Orissa. 

Distt., Ganjam, 

15. SociaJ Work & Re earch C ntre, 
Titonia, Madanganj, Ajmcr, 
Rajastban. 

16. Banasthali Vidyapith, P. . Banas. 
thali, Rajasthan. 

17. Nilgiria Adivasi Welfare Association, 
Kota HaJJ Road, Kotagiri. The 
NilgirJ , Tamil Nadu. 

18. Kendriya Nehru Samarak P ri had, 
Lucknow. Uttar Prade h. 

19. Ramakrishna 
Narendrapur, 
Bengal. 

Miss'ion Asbrama, 
24 .. Pargana, West 

20 Ramakri hna Mi ion 
P.O. Vivekanandanagar, 
Purulia, W st B ngaJ. 

Vidyapith, 
District, 

21. Sri Ramkrishna Ashram, P.O. 
Nimpith A hram, 23-Parg' nas, 
Sunder Ban , West Bengal. 

22. N,khiJ Bharat Banbasi Panchayat, 
HO Jhargram, Distt. Midnapore, 
West Bengal. 

23. Harijan Seva 5aogh (B ogal), 
Naskarpara Road, Ghusud, owrab, 
W st Bengal. 

24. Tagote ocicty for Rural Develop .. 
ment, alcutta, West Bengal. 

2~. Ramakri hna 
Along, Di tt. 
Pr desh. 

Mission School. 
Siang, Arunachal 

26. Praotiya Samaj Kalyao Ashram, 
North Lakhimpur, Assam, P.O. 
Kimio, Arunachal radesh. 

27. Rarnakri hoa Mi ion. P.O. 
Narottam Na ar, DiSH. Tirap. 
Arunachal Pradesh. 

28. Harijan Sevak Sangh, Kingsway. 
D Ihi. 

29. Indian Red Cro Society, 1, Red 
Crc s Road, New Delhi. 

30. Hind weep rs Sevak Samaj, 198 .. H. . 
Kalibari Marg, N w Delhi. 
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31 f, Jagrao'" B·7/10-B, Vasant Vibar. 
New Delhi. 

32. Bhartiya Adimjati Sevak Saogb, 
Dr. Ambedkat Marg, Thakkar 
Bapa Smarak Sadan, New Delhi. 

33. Akbil Bhartiya Day nand Sewashram 
Saogh, Mahari hi bayanand Bhavao, 
Ramlila Ma idan, New Delhi. 

34. Akhi I Bhara tiya Adivasi Vikas 
Parishad. IS, C oniDg Lane, New 
Delhi. 

[English] 

E!xpenditure Incurred in Con t ruction of 
Alrfie Jd in Tuiria) N sr Aizawl (Mizoram) 

2402. SHRI LAL DUHO'MA : Will the 
Minister of TOURISM , AND CIVIL 
AVIATION be pleased to state: 

(a) the total expenditure incurred for . 
the coostruct ; 00 of airfield at' Tuira)" near 
Aizawl in Mizoram; 

(b) the total exp nditufe incurred for 
repair upto May, J98 ~ ; 

(c) wheth, t any requt: t has be\!n 
rec~ived from Government of Mizoram 
for sanction of fund for repair after 
May, 1984; 

(d) if $0, defat,1 thereof; 

(e) the present condition of the airfield' 

(f) whether th re i any proposal for 
the construction of anot her airfield; 
and 

(g) if 
thereto? 

0, Government reactioo 

TH MlNIS ER 0 STATE lN TI1 
MINISTRY 0 TOURISM AND CIVJL 
AVIATION (SHRI ASHOK GEHLOT): 
(8) and (b) . Th Inforn1atio(l i being 
collected and will be laid on the Table of 
the Sabha. 

(c) and (d) . Yes, Sir. ·T 1e Civil Aviation 
Department have requ ted the State 
Qovernment of Mizoram to under-take d 0 

resurfacing of the runway, provision of 
operational fencing, con ' truction of 
J'¢taining walls etc. at an f;1pproximate cost 

of Rs. 20.00 lakhs. DGCA have provided 
funds for this purpose. 

(e) The airfield i under repair. 

(f) No, Sir. · 

(g) Does not ari e. 

Vayndoot Service for Jaisalmer and Blkaner 

~403. SHRI VIRDHI CHANDER 
JAIN: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
sta te : 

(a') the o'arne of places in the COull,try 
which the Union Government have deCide{j 
to link with 'Vayud oot' service and the 
date by which they a re proposed to be so 
linked; 

(b) the reason for not introducing 
'Vayudoot ' Services there so far; and 

(c) whether Government pl)rpOSe to 
introduce 'Vayudoot' ervices to JaisaJmer 
and Bikaner and ' j f so, by what time? 

TH8 MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GSH'LOT) : 
(a) and (b) . Fourteen station in the North­
East region and 23 stations in other parts 
of India, listcQ in the attached statement, 
were identjfied for airlinki,?8 by, Vayudoot 
in it initial phase of operation. NQ time 

. frame, however, wa fixed for the airlinking 
of lhese station '. Out of these stations, 
air services to the (olJowing $tatioDs have 
already been provided : 

1. Shillong. 

2. Cooch Beha'r 

3. 

4. Cuddapab 

Rajall1und ry 

6. 

7. Nanded 

8. Rouckela 

9. Ll.Idhiana 

10. KoHl (lndia~ Airlines) 
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Dthradun 

J2. Pantnagar 

13. Rae BareJi 

In addition, Vayudoot had also started 
services to Rupsi, Kamalpur, Kailashahar, 
Aizwa'l, O.ayu. Muza£farpur, which had 
however. to be wh hdrawn due 10 poor 
load factor PI' deterioration of the runway 
surfaces . Vayudoot also operates air 
services to ' Delhi, Chandigarh, Kulu, 
Lucknow, Bon.bay, Randla, Surar, Bhav .. 
nagar, Ahmedabad, Aurangabad, Ratoagiri t 

Calcutta, Ranchi, Bhubaneshwar, paubati; 
Silchar, Tirupathi, BangaJore and Mysorc. 
L ok of infr·aslruclllre and air-craft capacity 
are among the ma in reasons for not linking 
aU the specified s'tat iolls so fa r. 

(c) Yes, Sir. SUbject to avaiJability. 
of infrastructu l'al fa cilities , Vayudoot 
services to JuisaJro rand Bikaner mgy be 
started shortly. 

Stptemeot 

The Stations 'Identified for .A/fUnk 11// by 

Vayu(ioot Sen/Ices 

I . Stations in North-East Region 

1. Rup i 

2. Shillong 

3. Kama)pur 

4. 

' 5. Oangtok 

6. 

6. Along 

8. Daporijo 

9. Itanagar 

10. 

11. Sadiya 

12. Tazu 

J 3, Zero 

14. Aizawal 

1. Cuddapah 

2. Rajalllundry 

3. \Varranga) 

4. Jamshcdpur 

5, Oaya 

6. 

7.- Purnea 

8. Raichur 

9. ' HUblj 

10. CaJicut 

fl. Bilaspu r 

J 2. JagdaJpllr 

13 . Nand d 

14. Rourkela 

15. LUdhiaJlU 

16. Kota 

17. Bikaner 

J 8. Jaisn lmer 

19. Thanj~vur 

20. Dehradun 

21. Ohazipur 

22. Pantnagar 

~ 3. Ra Ba rt Ji 

Delays ill Iodjan Airline OigM during 1984 

2404. SHRI VlJAY N . PATIL .: Will 
the Minister 'of TOURlSM AND CiVIL 
AVIATION be pleased to state: J 

(a) wh ther the iocid nce of delay in 
flight of the Indian Airline has increa ed 
in 1984 ,as compared to those ot the year 
1983; and 

(b) if so, the reasons for more delays 
and the step the Indian Ai;rlil1e contem.p .. 
late to improve the cffici ncy ? 

THE MINJSTER OF STATE IN THB. 
MINISTR Y OF TOU1 ISM AND CIVIL 
AVJATION (SHRI ASHOK OEHL ~T) : 
(a) Yc" Sir. A compared to 1983, there 
was a marginal decline in the on-time 
performanc of Indian Airlines io 1984, 
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(b) Incr ase in consequential delays 
was the main reason in the decline of on­
time perform tle .. of Indian Ajr~jne • 

A again t 93,502 fligbts operated in 
1983, Indi'an Airline with the arne fleet 
operated l,02,~27 iUg lIs in 1984. A ar suIt 
of tbe increa ed u 1 ilis t-: tion of ajrcraft~ each 
primary delay resu)t(.5d in more number control 
of airlines, such as commercial of conseque .. 
ntial delays. Delay for callSQS within the 
and engineering are constantly monitored 
and correctiv action tak n to minimis 
them. The on-time p~rfo}'mance of Indian 
Airlines durin the first two months of 1985 
has show.n 'improvement. 

Setting up of Atomic Power Station in 

Tamil Nodu 

2405. SARI ES.M. PAKE R 
MOHAM ; Will the PRIM MINIS ER 

be pleased to state ~: 

(a) number of Nuclear Pow r Plants in 
the country which arc complet ly warkins 
and producing energy for the Public 
Sectors; 

(b) wh ther Government have Ilny 
proposal to set up some more Atorn 'c 
Power Plants jo t be couotry; and 

(c) whether· Tamil Nadu also figures in 
the Plans in thi regard and th details 
thereof? 

THE MlNISTER OF STATE · N THE 
MINISTRY 0 SCIENCE AND TECHNO­
LOGY AND IN THB DE ART,MENTS OF 
OCEAN DEVELOPM NT. ATOMIC 
ENERGY. SPACE AND BLECTRONlCS 
(SHRI SHIVRAJ V. PATIL) : (a) All ~he 
five atomic power generating 'unit in th 
couotry arc operating satjsfactorily. 

(b) Yes, Sir. 

(c) Sites in Tamil Nadu have been 
assessed by the Site Selection omttlitt e 
along with other it s in the Southern 
Electricity Region for setting up nuel af 
power stations , lIs r port for the Southern 
Electricity Region of which TamH Nadu 
forms constitu nt part j ' und r consi 
deration of th Go\' rnm nt . 

2406. SHRI CHINTAMANI PANI-
GRAHl: Win the PRIME MINISTER be 
pJ ased to state : , 

(a) how many parks have b en d elared 
a Nat! nal Park in the country' and 

(~) how many of them have been visi­
ted by the Mini ter and the Secretary of 
Envi ronmen t during the last three years 1 

THE MINISTER OF STATE IN THE 
MINISTRY 0 ENVIRON\1BNT AND 

ORESTS (S RJ VIR SEN) : (a) There are 
• t preseQt 53 a tiona! ' Parks in the 
country. 

(b) During the years 1982, 1983 and 
J984, the then Union Deputy Minister for 

nviroomen t vi ited 24 National Park. 
During the ame peri(ld, the Secretary to 
the D~partment t Environm nt did not 
VI it any . 

Discussion held at Meeting of SA RC at 
M~lc 

2407. SHRf EDUA DO FALEIRO : 
Will th Mini ter of EXTERNAL A FAIRS 
~c pleased to state J 

(a) what are th ubjectl' discu ed at 
th recent m ting at MaJe (M Idiv~ ) at 
the Stand ing Committee of SARC (South 
Asian Regional Co-operation) , countries; 
and 

(b) ,the results 0 these discussions ' ? 

TaE MINISTER OF srr ATE. IN THE 
MlNISTRY 0 EXTERNAL AFFAIRS 
(SHRI KHURSHEED ALAM · KHAN) : 
(a) The main subjects discussed at, the 
Third Session of the SARC Standjng 
Cbmmittee held in Male in February 1985 
w re a review of the progress in the imple­
mentation of the SARC programmes and 
preparatioo'tj (or the SARC Summit to be 
b Id in Dhaka at tbe end of 1985. Other 
substantive items ,on tue agenda included a 
review of the financial arrangements, identi­
fication of new areU$ of co*op ration and 
a review of world economic situatiop. 
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(b) The Committee expressed its appre­
ciation at the progress achieved in the 
implementation of the SARC programmes. 
It reiterated the oe d for placing' increas ing 
'emphosis on , pcrnli nt'll activities rnd the 
formulation of pecific pr ' jects Anum· 
ber of coun~ries announced addi ional 
financial c ntributi os for the implementa­
tion, of SARC programme , The Committee 
decided to draw up a Con oHdatcd Calee­
dar of Activitie at it next ssion in 
Thimphu in May 1985. 

With regard to preparations 
SARC Submmit" th Committee had a 
prelitninary discu ion On th Possible ele~ 
ments of a declaration/Charter which might 
be adopted by the Summit od decided 
that the current Chairman (Maldives) 
would undertake further con ultatjons and 
ubmit a revised draft for consideration of 

the Foreign Mini t rs at their n xl ~etiJlg 
in Thimphu. 

the mmittee reviewed lh worl 
ecooomic ituation and xpr<:ssed it deep 
con~ rn over the continuing economic crisi 
which ha had particu]arly grave conse­
quences for 'he d v loping c untri S. It 
reiterat .d the call for the conv nin ,of an 
International on Money and 
Finance for 

[Tra,!sldtion] 

Meeting of Hindi Advisory ommittec 

2408. SHRI KRISHA PR TAP 
SINGH: Will ,he PRIME MINI TER be 
pleased to siate : 

(a) the number of meeting of thl; Hindi 
Advi ory Comm,ittee of the Ministry of 
Science & Te hnoJogy held in 1984. 

(b) tho resoluti ns pa s d in these 
meetings; and 

(C) th details regarding implementation 
of these resolutions 1 

THE MINISTER OP STAT IN THE 
MINISTRY OF SCIENCE AN TECH­
NOLOGY AND IN THE D PARTM NTS 
OF OCEAN DEV LOPMENT, ATOMJC 
ENERGY, SPAC AND L Cl'RONf S 
(SHRI SHIVRAJ V. PAXIL): (ll) Two~ 
Sit. 

(b) The following resolutions were 
passed :-

,In order to encourage writing of 
original works in Hindi on Scienti· 
fie ,subjec;rs . O '"partment should 
start a scheme of giving award. 

Department should procure a 
bilingual (Engti h-Hindi) Word 
Proces or. 

In the qepartmental meeting to 
be held. usc of HjI1~i should be 
coc . uraged. 

(iv) Minu tes of tho ' meetings of the 
Departmental Official Languag 
Implementation Committee and 
the decisions taken thereon should 
also be sen't to the . me bel'S of tbe 
Hindi Salahakar SamitL 

(v) Copies of any departtnental maga .. 
zine on science and t choology 
subject got printed by the D part .. 
ment PQuld be ent to lhe 
members of the Hindi Salabakar 
Samiti. 

(vi) All vacant . indi pos(.s should be 
fiJI d up. 

(vif) Use·of imple Hindi TerminolQ8Y 
hou Id b encouraged in the day .. 
to~day officia I work. 

(c) The action taken on the foregoing 
points is given seriatim below : 

(i) Io order to encourage writing of 
original work in Hindi on scientific 
ubjects, cherne for award of 

suitable prizes has been worked 
out by thi department and circu .. 
lated among the Planning Corumi­
s ioo. Department of Official 

aoguage and other scientific 
departments for eekiog their 
comments thereon. . 

The d sirability of purc"asi~g a 
bilingual worQ proc SSOf 'ShalJ be 
coo~ider d when the need for a 
new machine ari c . 

Use of Hindi and simple Hindi 
terminolo y in depar,tQ'J ntal meet .. 

(iv) ing ~nd day-tO-d. y fficio! work is 
alrcndy being encouraged. How. 

ever, this is a oontinuous process. 
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(V) These rcso.lutions have been im~ 
-& (V) plemented. 

(vi) As on date, there is only vacant 
post of . Hindi Trans lator . and 
action to fill up the same has been 
Jnitiated .. 

Vayudoot ServiceS to Pithoragarb, '8adrlnotb 
and Kcdarnath 

2409. SHRI lIARISH RAWAT: Will 
the Minj~ter of TOURISM AND CIVIL 
AVIATION e pleased to stat : 

(a) whether th re is a proposal to extend 
Vayudoot service to OQle remote town~ of 
th country during the Seventh Five Y,ear 
Plan period; and 

(b) if o. wh~thcr Pithoragarh, B"dri-
~ath aod Kedarnath area etc. ar likely 
to be provided ' thi' facility? 

TH MINISTER OF STATE IN TaB 
MINISTRY ')F TOURISM AND CIVIL 
AVJ~T(ON (SHRI ASHO PEHLOTJ :, 
(a) Yes, Si~. 

(b) No, Sir. At present there is no pro­
posal to link Pithoragarh, Badr inath aod 
Kedarnath with Vayudoot ervices. 

(English] 

Rigbt to Prospect India Ocean tea 

2410. SHRI SATYENDRA NARAIN 
SINHA: Will the PRIME MINISTER be 
pleased to state : 

(a) whether India's right to prospect 
the Indian Ocean area claimed by ,the 
country has be n recognis d by the Prepara­
tory Commilh:e for law of the Sea; and 

(b) if so, when will the prospecting 
start? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO· 
l-OGY AND IN HE DEPARTMENTS 
OF OCEAN DBVELOPMENT, ATOMIC 
ENERGY. SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. PATIL) ,:' (a) India 
has applied to the Preparatory Commission 
of the International Seabed Authority 
(lSA) for the registra lion of a mining 
site in th~ C otral Indian Ocean. 

(b) India's application was examined 
alons with tbe applic tions of the other 
pioneer ,jnv ... tor C0untl'ie'i like. Pranoe, 
USSR and Japan , While in the Case 0 '( 
other pioneer i V0. r couotrie$ consider~ 
able overlap of co·ordinates of the respec­
tive mining sites has bee~ found. in the 
t:ase of India 00, overlap has been observed. 

t is likely that the registration of lndia' 
application may be flnaH ed as soon as 
the rule and procedures are fully worked 
out. Th reafter, India will $tart detail~d 
prospecting of the mining site regisre.red in 
her name . 

Environment Societyn . 

2411. SHRI B .. GADHAVI : Will the 
PRIMB MINISTE be p'leased to t te : 

(a) the total amount of monetary 
grants given to the Indian Environment 
Society by the er twhile Department of 
Environment and now tbe Mini try of . 
Environment and orests' 

(b) whether tbe Indian Environment 
Society offered any environmental a ward to 

, officers of the Department responsible for 
g,iving such grants; and . 

(C) if so, details ·thereof ? 

THE MINISTER OF STATE IN THE 
MlNISTRY OF ENVIRONMENT AN.n 
FOR ESTS (SHRI VIR SEN) : (~) to ·(C). 
The total ,grants given to the IndiaQ 
Environmental Society from 1980 to 1985 
amount to Rs, 3,73,000/.. The e grants 
were given for-

(i) Bringing out Hindi & english pack 
of material on qTrees and 
Forests"; 

(ii) World . Environment Day Celebra­
tions; School poster competition 
and Exhibition; 

(iii) National Seminar on Higher 
Environmental Education; P;ubJicn .. 

' ti n of proceedings etc~ 

(iV) Re~ional Confer~nce on Bio-sphere 
Stabjlity; 

(V) Regional Mass Medin onference 
for South East Asian countries; 
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(vi) Regional MAD Worksbop for 
Centra) & South Asian countrie ; 

International Conference on En­
vironmental Educatio.n: aod 

(viii)' An Environmental Education Pro .. 
ject on Rural Youth Training. 

2. Indian Eovironmental Society ha ins. 
tituted aod 'lnnual Award-Ramdeo Medal 
for Environmental .Sciences. It is given to 

,outstanding Soientists/Administrators in re4 

cognition of their contributions to Environ­
mental Sciences in their personal capacity. 
The awards are normally decided one year 
ahead of the actual preseotation. 

Dr. Michael G. Royston Faculty Member. 

Environmental Managment Centre for Edu­

llnvironment Impact! 

Management, 

catioo in International. Management'. 

Geneva 

Not awarded 

Dr. M.S. Swaminatban, 

lnternationa I Rice Research 

' P9 iHppine , 

Mauna 

Dr. T.N. Khoshoo. Secr~tary, . 

epart~ent of Environment, 

I to Exteod Runway Facilities In 
. ealla ta Airport 

2412. SHRIMATI N.P. JHANSI 
LAKSHMI: Will the Mini ter ,of 
'tOURISM AND CIVIL AVIATiON be 
ple~se4 to s ta te : 

(a) whether there i any proposal to 
extend the runway facili,tie to land Boeing 
planes and night service in Renigunta Air 
.port in view of it National iQ)pot' tange fot 
tourist visiting Lord VenkaJc wara; and 

(b) if so, the details tb~reof ? 

THE M1NISTER OF STATE 'IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRt ASHOK OEHLO ): 
(C) and (d) . . It is proposed I to extend 

Energy from Plants 

and Management of 

Environment. 

and strengthen ,the runway at Renigunta 
(Tirupati) airport~ in the Seventh Plan 
period. to make it suitable for operation of 
Boeing 737 aircraft during day time. 

lATA Regi tered Travel Agencies in I,ndla 

2413. SHRI SURESH KURUP: Will 
the Minister of TOU ISM AND ClVIL 
AVIATION be pleased to state: 

(a) the number of travel agencies 
working in India; 

(b) Hie number out of ~he e haying 
lATA registration ; 

(C) wqether there i any move on the 
part of Government to cancel the ~pproval 
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given to other travel aaencies without lATA 
registrations; and 

(d) if so, the reasons tberefor ? 

l' B MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 

, AVIATION (SHRI ASHOK GEHLOT): 
(a) and (b). As per the records maintained 
by the Department of Touri m, there 
are 166 travel agencies to whom Department 
of Tourism has granted recognitiOD. All 
of them are lATA regis tered. 

(c) and (d). Under the policy followed 
by the Departm~nt, registration with the 
lATA is one of the conditions for granting 
regi tratlon to any travel agency. 

Nuclear Tbreat Across Bord~rs 

2414 . DR. KRVPASINDHU BHOI: 
Wi1J the PRIME MINISTER be pleased to 
state: 

(a) whether India is rated as one of 
the four " s troug" countries in non-nuclear 
weapons and will bave Hsome ~ ' abiJity to 
produce a nuclear arsenal withiQ 10 years 
from now; 

(b) whether the desirability of having a 
nuclear arsenal in the near future ha been 
consider d in view of the nuclear threat 
across our borders; ,and 

(c) if so, the steps taken or pr.opo ed 
to be taken to keep our forces fully 
equipp d to meet any eventuality? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DEPART .. 
MENTS OF OCEAN DEVELOPMENT. 
ATOMIC ENERGY, SPACE AND 
ELECTRONICS (SHRI SHIVRA] V. 
PATIL) : (a) Since India does not believe 
in nuel nr weapon , the question doe not 
ari e of ra ting India among non .nuclear 
weapons state with hypothel ica I nuclea 
weapon capability. 

(b)' In view' of the ' Govl's present 
poliCy. this. doeS not arise. 

(c) Appt'opriate and nece saty steps 4re 
being taken to safeguard the country's, 
SCC\lrity and to Qleet any eventuality. 

32 

"CeDtrs' AsslstaDce to States to 
CODtrol POUutlOD" 

241S. SHRI O. VIJAYA RAMA RAO: 
Will tbe PRIME MINISTER be pleased to 
state : 

(8) the preventive measures taken to 
control tbe pollution of ' the atmosphere 
and Water at different Government indus­
trial E tates in various States; 

(b) whetber any financial assistance is 
provided to tbe State Governments in this 
regard; and . 

(c) if so, the funds allocated for , the 
purpose State-wise details thereof? 

THB 'MINISTER OF STATE IN THE 
MINIS'tRY OF ~NVIRO MENT AND 
FORESTS (SHRI VIR SEN) : (a) As per 
the provisions of the water (Prevention & 
Control of Pollution) Act, J974 and Air . 
(Prevendon & 'Control of Pt>JlutiOD) Act, 
198. the States through their States Boards 
for Prevention and Con trol of Pollution are 
taking n c~s aty measures to con trol both 
atmo pheric and water pollution including 
pollution problems emanating from Govern .. 
ment Indu&trial Estatc:s. State PaUution 
Control Boards have requested the con. 
cerned industrial development agencies to 
take appropriate measures for pro,viding 
common waste water treatment facilities in 
the industrial estates. 

(b) and (c). No Sir. 

Burmese Insurgents fn Arunacbal Pradesb 

2416. SURI WANGHPHA tOWANG : 
WiIJ the Ministe~ of HOME AFFAIRS be 
plea cd to sfate : 

(a) whether it is a fact that Burmese 
insurgents sneak into Arunachal Pradesh in 
Tirap Di triet and kill innocent villa,gers; 

(b) if so, the details thereof; and 

(C) steps taken by Gov,ernment to 
'check the entry of Burmese insurgents and 
for th~ protection of the villagers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME APPA IRS (SHRI­
MATI RAM DULARI SINHA): (a) The 
Nala undergrounds beJongins to NatiooaJ 
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Socialist Council , of Nagaland (NSCN) 
operating from their bases in Burmese 
territory have b~en making forays iqto 
Tirap District of Arunachal Pradesh. During 
1984 they kill~d two persons in' the Tir~p 
Distric.t. 

(b) On 12-4.84, the NSCN undergrounds 
attacked Village Headman of Lonpong 
village and shot him 'dead. 

On 12-6 .. 84, an Anchal Samity member 
of a village undClr Nampong Circle in Tirap 
District was kiUed by 3 uniden~ified mis­
creants suspected to be ' NSCN under­
grounds. 

(C) District Officers have be~n asked to 
make frequent tours of the villaaes on tbe 
border in order to reinforce confidence in 
the area. Steps have also been taken to 
strengthen tbe local intelligence machinery, 
Patrolling along the Burma border has been 
intens,ified, 

Air serviceS (rom Cuddapab and Thirupathi 

in Andhra Pradesh to New Delhi 

2417. (SHRI K . RAMACHANDRA 
REDDY: Will the Minis ter of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) whether Government are ' contemp­
lating to SUirt air service from Cuddapah 
and Th,irupathi in Andhra Pra4esb to New 
Delhi; and 

(b) if so, the time by which the pro" 
I posal Will be taken up for iU1pl~mentation 1 , \ 

THE MINISTER OF STATE IN THB 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRl ASHOK GEHLOT)! 
(a) No, Sir. Cuddapah and Thirppathi 
have, however, been connecfed with 
H)'derabad by VayudocH services recently. 

(b) Does 'not arise. 

DlseontiDuatlo. of. Fuel Surcharge added 
to Alr",fare 

2418. SHRI DINESH SINGH: Will 
the Minister of ' TOURISM AND CIVIL 
A VIATION be pleased to state whether in 
view of tbe fall in tbe price Of petrol~um 
in tbe world marlcet, the f4el surcharge 
added to air-fare will now be dispen cd 
witb ? 
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, THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GBHLOT): 
There has been no decrease in the price at 
whioh tbe aviation turbine fue·J is avaiJable 
in the countfY. The question. therefore; of 
dispensing with tbe fuel surc~arge as ~ 
component of the fares of Indian Airlines 
does Dot arise. 

Introductloli of 'Family Panjika' 

2419. SHRI A.C. DAS: Will the 
Ministe"r of HOME AFFAiRS be pleased 
to state: 

(8) how many States have sO far intro· 
duced the 'Family J?anjika' recommended 
by the Committee on tbe Welfa're of 
Scheduled .Castes and Scheduled Tribes; aod 

(b) by what time the remaining States 
are Hkely to introduce the 'Family 
Panjika' ? 

THE MINISTBR OF STATE IN THB 
MINISTRY OF HOMB AFFAIRS (SHRI-

, MATI RAM DULARI SIN A): (a) and 
(b). An identity-cum-monitoring card 
known as 'Vikas Patrika' was introduc d by 
th~ Department of 'Rural D evelopment in 
the Ministry of Agriculture and Rural 
Development for the Integrated Rural 
Development Programme for adoption by 
aU State Govern.tnent~. A large number of 
States have either introduced the Vikas 
Patrika or they are working out tbe modaJi­
ties for intcoducing it. 

[ Translation] 

Electroaic~ Testing and Development 
Centre at Indor,e 

2420. SHRI MAHENDRA SINGH: 
Will the PR.IME MINISTER be ,pleased 
to state: , 

(a) whetber proposal sent by Madhya 
Pradesh Governmen t to st:t up Electronics 
TeSliD$ and Development Centre at Indore 
to provide testing facilities for · Ele,ctronics 
Industries to be set up in small scale sector 
in tbe State is pending witb Union Govern .. 
ment and if so, since when and the time by 
which decision will bi: takeD thereon; and 

(b) whether appljoations for tbe pro­
posed small scale units for the Electronics 



Complex proposed to be set up in Indore by 
M.adbya Pradesh Government ate pending 
for approval of Union Government and if 
so, since when and the time by wbictl 
decision wi J I be taken thereon i 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH­
NOLOGY AND IN THE DEPARtMENTS' 
.oF .oCEAN DEVEL.oPMENT, AT.oMIC 
ENERGY, SPACE AND ELECTR.ONICS 
(SHRI SHIVRAJ V. PATIL) : (a) No Sir. 

(b) The icQformation is being collecteQ 
&lld will be laid on the Table of the House. 

Guest House in Maniput ill' Memory of 
I.N.A. Martyrs 

2421. PROF. MEIJINLUNG KAM ... 
SON: Wi 11 the Minister of T.oURISM 
AND CIVIL A YIATI.oN be pleased to 
state: 

(a) .whether Ol)yernment of Mallipu(' 
has approached the Union G()vernment for 
settip,8 up a. gue thou e in memory of the 
J.N.A. martyrs at Moirang at ao estimated . ~ 

cos.t of Rs. 44 lakhs; and 

(b) if so, the step taken in 
regard? 

THB MINISTER OF STATE IN THB 
MINISTRY .oF TOURISM AND CIVIL 
AVIATION (SHRI ASHOI< GEHLOT): 
(a) and (b) . The Government of I Mat)iPllt 
bas submitted a revised proposal for a 
guest bous for the I.N.A. Complex at 
Moirang at an estimated co t of Rs. 18.~O 
lakbs. The proposal is under consideratioD. 

Setting up of Safari Park 

2422. SHRI RADHAKANTA DIGAL : 
Will the PRIME MINISTER be pleased to 
state : 

(a) the number of safari parks s t up at 
different pJaces in the country; 

(b) whe~her Gov~rnment have ·0 pro­
posal to xpaod the exi ' ting ipn Safari 
Parks io Orissa; and 

(c) if so, the specific measure proposed 
to be taken in this reaard ? 

Writ fen Answers 

TAE MINISTER OF STATE IN THE 
. MINISTRY OF ENVIRONMENT AND 

FORESTS (SHRI VIR SEN) : (a) Accordiog 
to ava Hable infolInatiQD; Lion Safari Parks · 
ave been t up at tb · folJowin8 pJacesin 
thhe country: 

(1) Hyderabad, Andhra Prade h 

(2) Bannarghatta. Karnataka 

, (3) Nandankana • .orissa 

(4) Borivili. Mabata htra 

(5) Chatbir, Punjab 

(6) Oir t Gujarat (under construction) 

(b) and (c) . There i no proposal at. 
present for the expan ion of the Lion Safari 
Park a 't Na odankanan . Orissa. However, 
improvement of the internal road system is 
und~r consideration. 

Ajd for 

2423 . DR ,. K~ G. ADIYOD 
Mini ter of H.oME AF AIRS 
to sta te' : 

(a) the additional aid proposed by 
Government for tbe SC/STs projects which 
have not become via ble' even aftl:f sp oding 
th~ .full · aJlolm nt accord ing to the time 
schedule in places like Wynad, Attappadi 
&od ldukki in Kerala; aod 

(b) whether there is aoy proposal to 
conduct any evaluation rudy regarding the 
pro.jects so a to avoid fur-tiler problems .in 
future? 

THE MINISTER OF STATB IN THB 
MINISTRY .oF HOME AFFAlRS (SHR.I.' 
MATI RAM DULARI SINHA): (a) The 
Ministry of Home Affairs sanctions specia1 
Assistance for Special Component .,Jan 
for tbe dev loptnent of Scheduled Castes 
and tribal sub-plan for the deveJoPltlen·t of 
tribal peopJe to tbe Keral'a GovernQlent. 
In addition Stat PJan fUnc;ls are also ~p~n.t. 
The schem s taken up cover diff~reDt sec­
tor ~ sucb as Agriculture, Co-operation, 
Education mipor irrigatL,)fl, village, cottage 
and small scale industri s. The Ministry 
is not aware of any project which h s no. 
become viable even after spending the full 
allotment. . 
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(b) The Kerala Tribal ' Research Insti· 
tute bas evaluated ITDP Attapady aod 
proposes to take up evaluation of ITDP 
lddukki in ' addition to some selected 
schemes such as Ba lwadi s and Nursery 
schemes and housing. 

Judicial Enquiry into Orgy of Violence 'n 
,Delbi and Other Places 

12424. S RI S.M. BSATTAM; 

SHRI BASUDEB ACfIARIA : 

SHRI P YUS TIRAKY : 

Will the Mini ter of HOME AFFAIRS 
be 'pleased to tate; 

(a) whether Government are intending 
to institute a Judicial enquiry into the orgy 
of violence in Delhi and other places which 
occurred after the as assination of the 
Prime Minister Shrimati Indira Gandhi. 

(b) whether there is truth in the Pres 
interview with the Prime Mloister published 
in Sunday indicating the above poss,jbility; 
and 

(C) what is the stand .of Government in 
tbis regaTd ? 

THE MINISTER OF STATE ~N THE 
MINISTRY OF HOME AFPAIRS 
(SHRIMATl RAM DULARI SI~HA) : 
(a) to (c). The maner of holding an Jud,j­
cial enquiry .8 under 'he consideration of 
the Gov rnment. 

Proposal for Changing Police Act of 1861 

2425. SHRI T. BASHEER : Will the 
Minister of HOMB AFFAIRS be pleased 
to state: 

(a) whether there is any proposal for 
changillg the Police Act of J 861 as recom­
mended by the National Police Commission; 
and 

(b) if so, 'the details thereof? 

' THE MINlSTBR OF STATE IN THE' 
MINISTR Y OF HOMB AFFAIRS (SHRI­
MATI RAM DULARI SINHA) .: (a) and 
(b) .. The National Police Commission 
which was et up to make recommendations 
for ' improvlDg tile P<?lice administration 
hi the ' country formulated a draft Police 
bill incorporating the provisions to reorient 

the police duties, powers etc. of the Police 
forces. The de tajls of the draft Police 
Bill are given in the Eighth report of tbe 
Commission. Copies of the reports of the 
Gommissjon have been placed on the table 
of the House on 30-3·83. Copies of the 
reports have been eot to the State Govts. 
for taking appropdate action. The State 
Govts. have been requested to convey 
their views on the draft Police Bill 

Inclusion of Officers in Select List for 
Grade I of Central Secretariat Ser,icc 

2426, ' SHRI SHANTI DHARIWAL 
Will the PlUME MINISTFR be pleased 
to state! . 

(a) the strength of 'officers for inclusion 
in Select Lists for '1979. 1980 and 1981 
for Grade I of th ,Central ' Secretariat 
Service as determined under Regulation 3 
of CS'S (Promotion to Grad~ and Selec­
tion Grade) Regulations, 1964; 

(b) actuaJ number · of officers 
in the above Select Lists; 

(c) the reasons for shortfall, if any; 
and 

(d) steps contemplated to cover up the 
gap ? 

THE MINISTER OF STATB IN THE 
DEPARTMENTS OF PERSONNEL ANn 
ADMINIS"fRATtVE REFORMS AND 
CULTURE (SHRI K.P. SINGH DEO) : 
(a) and (b). he strength of the Select 
Lists for Grade J of the Central S~cretarjat 
Service for the ' years 1979, 1980 and 1981 
and the number of officers act·lrlally included 
in the St!lect Lists for the respective years 
are,indicated below: 

(C) Ooe officer whose case was kept in 
sealed cover figured io the ElegibiUty LiSl 

( 
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for the years 1979, 1980 aud 1981. When 
tbe sealed cover was opened~ his name was 
incJuded in the Select List for the year 
1980 by virtue of his seoiority. This e~­
plains t~e excess of one number in the 
Select List of 1980 and corresponding one 
less number in the Select List for , 1981. 

(d) Does oot arise. 

Uuearthlog of a Mysterious Organisation iu 
U.P. 

2427. SHRI MOHAMMAD MAHFOOJ 
, ALI KHAN: 

SHR I INDERJIT 0 UPTA : 
Will the Minister oilHOME A FAIRS be 

pleased to sta~ : 

(a) wbether aU ntion of Government 
has been drawn to lhe Press report appear­
ing in the Times of Iodia dated 20 Feb .. 
1uary, 1985 regarding u,nearthing of a 

. mysterioll · organisat ion claiming to run 
parrallel Government in Uuar Pradesh; and 

(b) if so, the reactioo of Government 
thereto ? 

THE MlNlSTER 0 STATE IN THE 
MINISTRY OF' HOMB AFFAIRS (SflRI­
MATI RAM' DULARI SINHA) ; (a) Yes, 
Sir. 

(b) According to information received 
from the Government of Uttar Pradesb, 
an organisation styled as 'Karma Veer 
Ram Rajya Bhara~ Society Samiti", which 
has for its aim the funning of a parralle) 
Government, bas conjC to notice in Di~tt . 
Kanpur. One Beniram Yadav, S/o Vishal 
,Yadav r/o v{llage Hridaypur PS Bjdhnu~ 
Distt. Kanpur, is said to be the so ca Ued 
'Pradhan Adhyaksha' of the ' above organi .. 
satiob. Tbe Head Office of the organisa­
tion at Bidbnu in Distt. Kanpur W8$ raided 
by the police when uniforms, equipment, 
seals, docun'lents, not'ice of warrant of 
arrest, etc. were inter .. alia recovered. It 
appears tbat the motive of' the organisers 
was to export moocy from the common 
people for appointing them to various posts 
under the so calJed parallel Government. 
'A case bas be",o registered and 6 persons 
incl~dins BcniraQl Yadav bave becn 
arr ~ted. The investigation is in progress. ' 

, r 
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Inclusion of Cbemlcal Engineering Subjects 
I.A.S. and Eogioeerlol) S~rvice$ 

Examinations 

2428. SHRI LAKSHMAN MALLICK : 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether chemical en ineering is 
mis iog among the optionf,ll subject for lAS 
Examination, ev.en though civil mechanical 
and electrical engineering are vefY much 
there: and 

(b) if so, whether Government pro .. 
pose to include it, both in the lAS and 
Engineering Services Examinatioos as it 
has been done in the cas of the Indian 
Forest Service Examination? 

THE MINIST R OF STATE IN THE 
DEPARTM NTS OF P RSON EL AND 
ADMINISTRATIVE REFORMS AND 
CULTURE (SH [ K .P. SINOH DEO) : 
(a ) . nel '(b) . Chemical Engine ring i not 
included in the Ii t o f optional subjec ts for , 
the Civil Services (Prcliminaryand Maip) 
Examination whereas Civil, Mechanical 
and Electricat Engineering subjects are in .. 
clud d in the lis t of optional' subjects fot 
tbe Civil Services (,PreHrninary and Main) 
Examination. The exi ing scheme of Civil 
Services Examin,ation is mainly based . on 
on th Report of the ·Committee 00 Recruit­
men t PoHey a nd Selection Methods headed 
by Dr. p.S . . Kothari which had also re­
commended. the optioria 1 subjects to be 
included in the 'Scheme. In drawibg up 
tbe list of optional subjects for the exami­
nation., the Committee had observed ' as 
under ;-

If •••••• the list, both for the Preliminary 
and the Main 'ExaminatioD. should 
not be restrictive in its ooverage of 
subjects as would tend to deter pro­
misiD$ cand~dates from olferins 
themselves for selection. On the 
other hand, if the Jis t is too large, 
it wouJd hardly be feasible to maio­
tain any reasonable uniformity " of 
standard. Also. with a very large 
list of optional subjects tbe numbet 
of candidates in several subjects 
would be too small. Tbe examina­
tion in that case would split, as it 
were, into a large number of separate 
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oxaOlillations~ Therefore. subjects 
in which the Dumber. of competing 
candidates is relatively small should 
be avoided unless there are strong ' 
reasons to the contrary. It is 
apparent that there can be no clear 
out criteria for determining optional 
subjects for the Civil Services Exami­
nation, We' have tried to include 
for the Main Examination all of the 
more "common·' subjects. excluding 
those which are pecifically profes­
sional or technical. We have also 
kept in view the general needs of the 
Services. 

It is in the na ture of things that 
a list of thi oat~re bas to be' a com­
promise between several conflicting 
claims and considerations ••• , .. " . 

It would appear that the othari Com .. 
mittee did not consider "Chemical Engi. 
neering" as one of the more "common it 
subjects and did not, tbere(ore. include it 
. in the list of optional subjects. In 1978 
tbe Government bad accepted the reCom­
mendations of the Kothari Committee 
reg~rding · tbe Jist ' of- optional subje·cts. 
There was no subsequent r~view ' re ardins 
the subject of "Chemical Engineering." 

1 , There is no ' proposal under the 
consideration of the Government to include 
"Chemical Engineering" in the list of 
optional subjects for the Civil Services 
Examin8 tion. 

2. Engineering Services Examination i 
conducted by the Union Public Service 
Commission for recruitment to Group 'A· 

and 'Oroup 'B' Engineering posts in various 

Ministries/Departments 'of tbt Government 
in four disoiplines OllJ~ viz., Civil, Mechani­

cal, Electrical and Electronics and Telecom­

munication Engineering. Accordingly four 

discipline-oriented soh nies of the Examina­

tion have been devised and there ate no 

optional subjects. Since , Ch~mical Enei­

neetIl18 IS a sepa.,a te discipHne by itself, 
• I 

it canDot be included in t.t,C present 

scheme · of 
BxamioatiQn. 

Engineering Services 

Extava'iop for L()C8tiQG or UraolulD 
Hludaal PradeSh 

2430. PROP. NARAIN CflAND 
PARASHAR: 

SHRI k.O . . SULTANPURI : 
Will the PRIME MINISTER be pIe ased 

to state: 

(a) .whe*er the Department of A 'tomic 
,Energy is carrying 00 excavations in 
Hamirpur and orne other districts of 
Himachal Pradesh for the location of 
uranium·; 

(b) if so, the names of the exact places 
where -·the excavations are being carried 
out aJongwith ~ t'h~ precise dates w.e.r. 
which they have beea stratted; and 

(c) the outcome of the investigations 
so far and the likely period for which they 
are pJanned to be carried out 1 

THE MINISTER OF STATE IN THE 
.MINISTRY OF SCIENCE AND 'tECHNO .. 
LOGY AND IN THB DEPARTMENTS OP 
OCEAN DEVELOPMENT. ATOMIC 
ENERGY. SPACE AND ELECTRONICS 
(SH.RI SAIVRAJ v. PATiL): (a) Yes, 
Sir. 

Started on 

(b) (i) ASfotha, ·~6-8 .. 1977 Operations 

Hamirpur olQsed on 

Districts. 24-9-1984 

(ii) Khya, ;25·12·1984 Work in 

Hamirpua progress 

Districs', 

(c) Mining Q,t Astotha has provided 
valuabJe infotmatioD on subsurface behavi­
our of uranium mineralisation in the 
Siwalik rock. Work at Khya bas just started 
and is likely to continu for 3 to 4 years 
mor. 

Depletion of Forest Area 

24l1. PROP. NA AIN ~HAND 
PARASHAR. : Will the PRIME MINISTER 
be pleased to stat\! : 

(a) wheth r hi attention bas been 
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'drawn to' the news report published in tbe 
Economic 'TJmes ·of 18th March, 198.5 stat­
ing that the area under Forests has shrunk 
considerably since iodepeodence; 

(b} if so~ the details thereof; 

(c) if so, whether OovernmetH intend 
to take immediate steps so as to halt this 
proce s and ensure a.dequate ioct ase in this 
area unde, green cover during the Seventh 
Five Year Plan; and 

(d) if o. the nature of the steps con· 
templated for this purpose with the co .. 
operation of the States concer~ed 1 

THE MINISTER OF STATE IN THE­
MINISTRY OF ENVIRONMBNT AND 
PORESTS (SHRI VIR SEN) : (a) Yes, Sir. 

(b) The data gatheted by the ational 
Remote Sen Ing Agency indicate a los of 
aboul 18.74% of forest area in the whole 
country between 1972 .. 75 and 1980-82. The 
NRSA estimates are being analysed and 
refined to detetminc the degree of tbe errol' 
in their estimate. These steps include 
ground verification on a sample analy is. 

(c) and (d). The following step 'have 
been taken to conserve and deVelop the 
forests of the country ;-

(I) The · Forest (ConservaHon) Aot, 
1980 has been enacted to check 
indiscriminate' diversion of fores,t 
lands to non-forest purposes. 

Guideline have been issued to the 
Sta.tes and Union Territories for 
preparation of working (manage­
ment) plans for the working of 
forests and to strengthen the en .. 
forcernent machinery at tb field 
Jevel. ' 

The National Forest Policy is 
being reviewed to provide the 
needed thrust in f vour of forest 
con ervation and to create a 
massive peopJets movement for 
this purpose. 

An in .. depth study is being under .. 
taken with a vi w to wor.k out the 
modalities for relieving pr sure 

on forests, speciaHy QY. encourag. 
iog the use of sUbstitute 
materials. 

As a me~sure to relieve the pre~ .. 
sure on our fore t, resources, it 
has been proposed in the 1985·86 
budget to totally exempt from duty 
imported pulp and would chips and 
make this conce i n avaiJable to 
all usel! ' industries. Customs duty 
on wood in certain specified form. 
is also proposed to be reduced 
froD" the exi ting level of 100 per 
cent to 10 percent ad valofum. 

A massive afforestation programme 
is being ta,ken up" specially with 
the objective of bringing about 5 
million hectares of land every year 
under fueJwood and fodder planta­
tions. 

Modification of ServiCe Rules to AVOid Delay 

2432. PROF. NARAIN CHAND 
PARASHAR : Will the PRIME MINISTER 
be p~eased to state ' ; 

(a) whether Government are consider­
ing any proposal for fixing the respon ibility 
for the inordinate delay in taking/Imple­
menting decjsion at various levels of tbe 
official cbannels so as to treamline tbe 
administra tion; 

(b) if so, the nature of tbe proposals 
uDder consideration in this regard and 
whether the deJay would be constructed as 
a lapse; 

(0) whethe.r ·any modifioations in ser~ice 
rules or am~ndments in the Constitution 
are also being contemplated; and ' 

(d) if so. the nature and scope thereof 
. 'alo08 with the likely period required for 
this purpose ? 

, 
THB MINISTER 'OF STATE IN TAE 

DEPARTMENTS OF PERSONNEL AND 
ADMINISTR~TIVE REFORMS AND 
CULTURE (SHRI K.P. SINGH DEQ) : 
(a) to (d). According to, the provisions of 
the vario\ls conduct Rules that , apply to 
government ervants. they shall maintain 
devotion to duty at all timesA, Inordinate 
de Jay in taking/implementing decision sis . . 
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hence an act . ~f mis-conduct and Discipli­
nar.Y AUlhont.cs can take action against 
er.fJng government servant in accordance 
WJlh tbe' rules prc cribed in this behalf. 
No amendments to the Servke Rules ar~ 
hence , c9n templated by the Government. 
Oovernment ~re addressing themselves 
"ontiouously to improvements in procedures 

, an,d greater del gation of power; at appro­
priate Jevels. ° that deJay in takins/impl,e­
menting decisions can be reduced. 

Construction of Tourist/Youth HO$tels 

2433. PROF. NARAlN CHAND 
PARASHAR : Will the Ministet of 
TOURISM AND CIVIL AVIATION be 
pleased to state : 

(a) whetber tbe Department of Tourism 
and I.T.D.C. would lauoch a programme 
for tbe construcHon of T()urist/Youth 
hostels at all dis trict headquarters/Univer .. 
sity campu in co-operation with tbeir 
counterparts in the Sta les for th promotion 
of. touti tn and travel among tbe youths, 
as part of the activiti s in the Inte rnational 
Year of youth 1985; . 

(b) if so. a brief outline of the pro­
gramme chalked out in this regard; and 

(0) if not, whether any such compre· 
hensive programme would be included as a 
strategy to promote tourism in Jbe country, 
during the Seventh Five Year Plan? 

THE MINISTER OF STATE IN THE 
~nNrSTRY OF TOURISM AND CIVIL 
AVIATION (SHRl ASHOK GEHLOT): 
(a) to (c). The Department of Tourism had 
con tructed '18 Youth Ho tels in various 
parts of th", country, till the Sixth Five 
Year Plan. Further ten Youth HostelS are 
in various "tag s of con truction and are 
likely to be comptet d during 1985. All 
these proj cts were taken up in coJlaboratioQ 
with the concerned State Governments. 
ITDC has no specific scheme for the cons .. 
truction of the Youth ostels. 

pepartment of Tourism is now consider­
ing a scheme for the contructioQ Yarli 
Niwases, providing accommoda.tion for 
budget tourists at places of tourists· interest 
in the country in collaboration with the 
concerned State Governments. This wiJJ 
also help promoting travel amoog the 
Youth. 

Central Assista nee to Tribal Sub. 

Plan Areas 

. 2434. SHRI OIRlDHAR GOMANGO : 
Will the Minister of HO~fB AFFAIRS be 
pleased to sta te : : 

. (~) the Special Centra. Assistance pro .. 
vl.ded to the. St8tes/l{olioq T~rritories during 
FIfth and Sixth Five Year Plans for Tribal 
sub·plan areas, year .. wise and State-wise· 

,. ' 
(b) The fl!nds proviqed by the States 

during Fifth and Sixth pran for Tribal 
sub·plan areas; 

(C) whether the aims and bjecti es of 
Special Central Assistance have been ful .. 
fill~d; 

(d) if so. details thereof; and/" . . 
( ) tbe reasons f r change or:. ~matching 

grant to Special Central Assistance? 

THE MINISTER OF STATE ' IN THE 
MINISTRY 'OF HOME AFFAIRS 
(SHRIMAT RAM OULA.RI SINHA): Ca) 
State-wise and year-wise break up of Special 
Central Assis.tance prov.ided to the Statesl 
Union · Territor'ies from ~ 1974-15 to 1978 .. 79 
and J 980·81 ' to 1984 .. 85; is giv~n in the 
statement annexed . 

(b) During the ,Fifth Plan (1974 .. 79). 
the States/U.Ts provided ifunds to tbe tune 
of Rs. 760 crores for the Tribal sub-pla.n 
areAs and for the Sixtb Plan period. they 
provided about Rs. 3550 crores , 

(c) and (d). The Special Central Assis­
tance has , been provided for the Tribal 
ub-plan programmes i!) ITDPs t>rogrammes 

,for Tribal pockets o\ltside ITDPs and pro­
grammes for primitive Tribe. 181 ITDPs 
have been formed and 245 Pockets have 
also been identified. 72 communities who 
ate very backward hav been identified as 
Primitive Tribes for pecial programmes. 
The programmes for these areas and groups 
are being implemented bYl the State Govern­
ments generaUy in a satisfactory manner. 

(e) The Special Central Assistance is 
meant as an additive to the States' efforts 
from the very inception of the Tribal 
sub-plan. 
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Setting up of Industries" 

2435. SHRI GIR1DHAR: GOMJ\NGO : 
'Will the PRIME MINISTER be pleased to 
stat~ : 

(a) the name of the rivers which are 
being polJutfd due to setting- up of Ihe 
industries in Orissa; 

(b) the tota'! poulation and villages 
a.tfected wi_h air and wat r pollution' 

(c) the steps so far taken by 
In,eot of Orissa and the indllstrie 
air and water pollution; and . 

(d) the guide lin. s j sued by hi Ministry 
to check the pollution and admilli tra:tiVe 
and legislative mea u(,cs sugge ted to chl:!ck 
further pollution there? 

THE MINISTER OP STATE IN 'fHE 
MINISTRY OF ENVIRONMENT AND 
FOR STS, (SHRI VIR SEN) ; (a) The major 
rivers in Orissa where industrial effluents are 
being discharged are Brahamani, NagavaJJi, 
Kolub, . Badanandi. Mahanadl. Mandira. 
Rushlk:u)ya .-

(b) The total population' and villages 
atTe(;ted by air and wa t r pollution have 
Dot yet been surveyet'1'. . 

(c) f:1nd (d) . Th~ Orissa State Govern .. 
ment and the SUI te Bofltrd for Prevention 
and Contr ' 1 of .po.llution h~ye , taken . up 
programmes to asses significant pollution in 
rivers Bud population and ,vUlageS affected. 
Major polluting industries ar,e being moni· 
tored for brioging their efHu nt discharges 
within acceptable minimum standards . 
Orissa State Board is awa'Te of the legis· , 
lative and other mea ures as presctibed in 
WJlter (Prevention and Conttol of P'oUution) 
Act~ 1974 and Air <prevention and Control 
of Pollution) Act, 1981. 

,Major polluting industrie t\re being 
subjected to 4No ObjeCtion Scrutiny' b fore 
siting and issue of licences . . 

Crimes 1and Accidental Dea:fbs in Delhi 

2436 • . SHRI HANNAN MOLLAH; 
will .he Minister of HOME AFFAIRS be 
pleased to state how manr incidents of 

riots, dacoiti~s, murders, thefts and burg­
)arie I rapt's, dowry deaths, kidnapping of 
childfen t suicide , Accidental dea ths (road 
accident, industrial aCOldent or any other 
kind of accident), lifting of cats, eve. 
teasins' and humili,f}tioo to women rolk~ 
took pJace in Delhi during 1984 and 1985 ? 

Tl-IE MINISTER OF STATE IN THE 
M(NlSTRY 0 flOME APP~IRS 
(SHRIMATI RAM DULARI SINHA) 
The detai Is are a fOllow, :-

Hardtinf! Speech of Sri Lankan President 
Accusin~ Groups In Jndla 

2437, SaRI G G. SWBLL , Will the 
Minister of EXTERNAL AFfAJRS be 
pleased to st~te : 

(a) whether th~ Shd Lankan President 
in his speech to ~he Sri Lan~an .Pa,rliament 
on 20 February, 1985 , accused gr'oups in 
India of co-ordination for what he termed 
aD impending 'Just battle' in Sri Lanka 
(lnd warned thnt if Sr4 Lanka did not t.ke 
adcqua te measures the inte~natjoll~1 bor~ers 
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of Sri Lanka would be ' pushed Southwards 
towards, Colomb ; 

(b) whetber Government took up the 
matter with the Sri ankan President 
regarding his hardline s p cch; and 

(c) Whether io view of this develop­
ment Governmen t are reassessing its posi­
tion vis .. a-vis the question of the Tamils 
in Sri Lanka? 

THE MINIST R OF STAT IN THE 
MINISTit Y OF EXTE NAL AFFAIRS 
(SHRI KFIURSHEED ALAM KHAN) : (a) 

Yes Sir. 

(b) and (c). Gc)vcrnm nt of India have 
expressed regret Over his remarks. 

Forejgn Secretary called the Sri Lankan 
High Commissioner to convey Govern­
ment' dismay over the r petition of the 
~harge that we have denied ~n a number of 
occasions . 

T.V. rial Pro'ra.mm Sponsored ' by Air 
, India 

2438. S RI SANAT KUMAR 
MANDAL : Wi1l th Minist r of TOURISM 
AND CIVIL VfATION b pI ased to 
sfa te : 

(a) wtlether Air-India bas recently been 
sponsoring sottle programmes/s ria's beirlg 
exhibited jtelecast through the Doordarshan 
network in the country; , 

(b) if SOt the aims and objects thereof 
and the amount spent thereon during 
1984·85; 

(c) the rationale behind sponsoring the 
'Sorry' serial on the T. V. and the amount 
spent threreoo; and 

(d) whether the Air-Iodia sponsors such 
serials' abroad also; if so, in which 
countries and the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GBHLOT) : 
(a) Y s, Sjr. Durins the finanCial year 
1984.85. Air-India had. spon Or d · the 
(oHowing programmes through the 
Doordarshan network :-

(i) Ooe hour of a Jive telecast of the 
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opening ceremOny ot the Olympic 
Games at Lo Angeles. 

(ii) Half all hour of a live teleca t of 
the closing ceremony of the 
Olympic Game - at Los Angeles. 

Half an hour of the high·Jight$ of 
the opening ceremony of Olympic 
Games in the Los Angeles. 

(iv) Ten epi odes of the British serial 
"Sorry. ,t 

(b) These programmes were spon ored 
by Air-India with a view to promote Air­
India amOngst the high yield traffic. A 
sum of Rs. 16.7S lakhs was spent in spon­
soring these programmes during 1984-85. 

(c) The objectlv of Air .. lndia s advetti­
si ng policy du iPS the financial yea ... 1984-
85 WllS to seek the patronage of high yield 
travellers j . . who travel executive , cia s 
or first c1as. Air·India '8 advertising 
ag ney advi ed them that English TV serials 
particularly comedies attracted uch high 
yield · travellers. ir-India therefore, 
examined several pr gramm s of thi cate­
gory available With Doordarshan ' and 
selected "Sorry' as the best available. A 
sum of Rs. 10 Jakh at the rate of Rs. 1 
Jakh for each serial was spent in sponsoring 
the programme. 

(d) No, Sir. 

[Trans/ali on] 

Conversion bf Wasteland into Fertile Land 

2439. SHRI C, JANGA REDDY : 
Will the PRIME MJN~STER be pJeased to 
state: 

(a) whether he had announced that SO 
!akh hectares of waste land would be con .. 
verted in to fertile land every year; 

(b) if so, the text of the a!2nounceme~t 
made, in this regard; 

(c) the areas of various kinds of 
fallow, saline and seepage affected land, 
out of the above waste land, in different 
States and Union Territories and the means 
of irrigatiQn ~i ling and those to be mado 
available there to mak~ these area (atile; 
and 
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(4) wbether A SUtt) or, more than Rs. 
tbree.' thousand crores is proposed to be 
SpeDt OQ tbis scheme annually and whether 
this SUrD would be provided for in the 
aDnua) plans and the budget ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND 

'FORESTS (SaRI VIR' SEN): (a) aod (b). 
In his broadcast to the nation On 5th 
January. 1985, tbe Prime Ministrer stated: 

"Continuing deforestation bas brought 
~, race to face wi tb a major ~coJogi­
'cat and socio·economic crisis. The 
treDd must be baited. I propose 
immediately to set up a National 
Wastelflnds DeveloPment Board with 
the objective of bringing 5 mIllion 
bectares of fand every year under 
fuelwood and fodder plantation. We 
shall develop a people's movement 
for afforestation. U 

~ 

(0) The details are .given below :-

SJ. Cate80ry 
No. 

1. Cuhurable wastelands 

2. Fallows otber tban current 
fallows 

Area 
Million 

hactaTes 

16.73 

9.82 

I 

3. Batten aDd unculturable laDds '20.17 

4. Water .. logged areas 6.00 

5. Alkaline soils 2.50 

6. Saline soils 5.50 

7. Ravines & gullies 4.00 

8, Riverine Jands 2.73 

9. Area subject ,to shifting 4.33 

Statewise figures ar" available fot items 
J. 2, 3 aod 9' above and are given iD the 
attached statement. Statewise figures for 
other items are not available. 

The prescnt irrig.8tion potentia) of the 
country is be'tween 57 to 60 million 
hectares. Tbis is expected to increase sub· 
stantially in the next two or three decades. 
Wastelands will also benefit from this io .. 
crease in irrigation potential. 

(d) The exact requirement of funds are 
being worked out and provisions required 
for realising tbe approved target wiH be 
included in tbe annual plans. 

Statement 

1. 

2. Assam IS42 

3. Bihar 

Oujarat 

65 

141 

109 

939 

332 

13 

Area (000) hectales 

Cultivable 
wastelands 

224 
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8 

8. Karnataka 844 SS8 

9. Kerala 86 . 27 

to. 1096 

11. 802 

12. Manipur 

231 261 4SS 4S6 

Nagaland 422 49 657 

15. Ori~sa 189 249 

1'6. 98 41 

17. 2917 

l8. Sikkim 205 

19. 577 459 

20. Tripura 2 2 136 

21. 716 1143 

22. West Bengal 61 374 

23. IDS 85 

24. 94 

2S. 2S9 74 

26. Pondichery 

27. A & NIsland 

28. Chandigarh 

29. Dadra & N. 

30. Delhi 

31. Lak,hdweep 

..........., ... ~ ... ----",__ .. 
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[English] 

Violation of International Air Traffic Rules 

2441. SHRI NARSING~AO SURYA .. 
WANSHI : Will the Mini t r of TOURISM 
AND CIVIL· AVIATION be plea ed to 
stat : 

(a) whether th ree' arc set of Inter .. 
na tional A ir traffic rules or laws framed; 

(b) if so, whether any country has 
violated the e rule within Indian air space/ 
territory or in the case of Indian ·aircraft 
in any foreign country· 

(0) if so., which countries were involved 
aod what rules were violated by them; and 

(d) whether these rutes were violated 
in case of Hijacked Indian planes On their 
landing in other countrie atong with such 
Hijackers. ? 

TH~ MINISTER. OF STATE IN THB 
MINISTRY OF TOURISM AND CIVIL 
AVlf\T[ON (SHRI ASaOK GEHLOr): 
(a) Yes, Sir. The Internati()na I Civil 
Aviatian Organisation ha laid down 
variou Rule and Regulations to be 
adhered to by aircraft engaged in inter­
national aviation. 

(b) No such viola f on has been report­
ed in the recent past. 

(C) Does not ari e. 

(d ) No, Sir. Air traffic services rules 
are m ant to regulate ord fly operation of 
ioteroationa 1 flights and do not cover 
hijacking. 

Developing of Indigenous Silicon Crystal 
and Wafers 

2442. SHRI HANNAN MOLLAli: 
Will the PRIME MINISTER be pleased to 
state: 

(a) Gov roment~s Planoing fOr develop· 
ing indigenous siJjcon .crystals aod waf rs 
production; 

(b) progress achieved ' in this matter; 
and 

(C) by what time import of such items 
js going to be topped 1 
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THE MINISTER OF STATE IN THE 
MINISTR Y OF SCIENCE AND TECHNO .. 
LOGY AND IN THE DEPARTMENTS 
OF OCEAN D VELOPMENT, ATOMIC 
EN ROY, SPACE AND ELECTRONICS 
(SHRI Sr-UVRAJ V. PATIL) ; (a) and (b). 
At present there are thre production 
agencies in the country which have been 
given licences for manufacture of . ilicon 

jogle crystals at;ld wafers, out of which 
two have already started op rations. tn ' 
addition to this, t:hree pubHc sectqr com­
panies have e tabU hed such f cili ties 
mainly for their in .. house consumption. 

(c) This aspect would be ' considered 
as soon a the quality , quaotl ~y ano price 
of tbe inqigenous product meet the 
national requirements . 

We tern Ghat Development 8ch me 

2443. PROF. P.I. KURIEN : WiJJ the 
Minister of PLANNING be pI a 'cd to 
sta te : 

(a) whether aoy comprehensive plan 
bas been drawn up ""r the Western 
Ghats Development S '·heme for the develop­
ment of villages lying in the Kera la ection 
of the Western Ghat; and 

(b) if so, the detail thereof 1 

THE MINISTER 0 STATE N THE 
MINISTRY OF PLANNING (SHRI K.R. 
NARAYANAN) : (a) and (b). No com .. 
prehensive PJan has been drawn up for the 
devtJopment of viHages lying in the Kerllla 
portion of the Westetn Ghats region under 
the Western Ghats Development Programme 
(WGDP). The empha is under this 
Programme is on 4Ieco .. conservation" and 
ueco·deveJopment" and the fuods provided 
are in the nature of modest additives to 
tbe State Ian. 

[Translation] 

I\illing of Indian Arl;nY er oone. by 
Naga Rebels 

2444 . . SHRI MQOL CHAND DAGA: 
Will the Minister of HOME A FAIRS be 
pleased to state; 

(a) the number of Indian army person" 
nel killed by Naga rebeJs in Manipur a 'od 
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nearby area's during the past four years 
upto February j 198~. 

(b) the number of Naga rebels arrested 
so far a d the action take'o against them; 

(c) the compensation grant d so fat to 
the hejrs of dec used arrby personnel and 
the injured army jawan.,; and . 

I 

(d) the quant,um of sophi Heated arm 
and ammunition tecov rc.;d from the Naga 
rebe,)s aod how the e arm aod ammunitions 
ha ve been rccuverd ? 

TaB MIN STE OF STATE I THE 
MIN[STRY OF HOMS AFFAIRS 
(SHR,fMATI RAM ULARI SINHA): 
(a) The number of Indian 'army personnel 
killed 'by the Naga rebel io Milnipur 
during the last fou r" y~a('s Upto ... bruuy. 
1985 i 33 ~ 

(b) The numb.'!r of arrested NJga rebel 
is 291. Procecution were laun had against 
these arre .ted persons. 

(~) The informatio.1l i b ~ ing coll,.,c ted 
aod -wIll be laid on th ", Table of the House . 

(<J) Tho Dumb r or a sort·d weapons 
so recovered is 82. In addj.tion 800 ,round 
of ammunition have been r~covered , These 
arlDs and ammUnition were rec vcred during · 
counter-insurgency operation and from the 
person who surrendered. 

. [E"vlish) 

~tUog up or Nuclear Power Station 

in K rnataka 

2445. SHRI B,V. DESAI: 
SHR( V.S. KRl 'HNA IYER : 

Will the PRIME MINISTER be 'pleased 
to state : 

(a) whether Governmcnt have approvcd 
tbe location of a Nuclear Pow r Station in 

arnataka; 

(b) if so, whether according to this 
decision two units of 235 MW each will be 

. built on the banks of Kali River close to 
the Cadra Dam; 

,(c) if so. 'he main features of th . prQ" 
posed plant; 

(d) to what exttnt power situation will 
be improved in ~arnataka State; and 

(e) by what time these two pOwer 
plants are 'likely to be completed? 

THE MINISTER Op STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO. 
LOGY AND IN THE DEPARTMENTS 
OF ' OCEAN DEVELOPMENT ATOMIC ' 
ENERGY, SPACE AND ELECTRONICS 
(SHRf SHIVRAJ V. PATIL) : (a) Yes, Sir. 

(b) Ye~, Sir . 

(c) The two units are of the standardised 
Pre urised Heavy Wa ter Reactor type 
which use ·natural urani.um as fuel and 
beavy water as moderator and cooJant. 

(d) The two units when fully com. 
tnissioned will generate 470 MWe. 

( ) Th two units are expected to be 
completed and commissioned by 1994. 

u.s. Firm's Offer to Sell on·Con eotl9na' 
Energy Devices 

2446. (SHRI BALASAHEB VIKHE 
PATIL: Will the PRIME MINISTER be 
pleased to state : . 

(a) whether Mcdonnell Douglas of USA 
have propo.sed to seU non-conventional 
energy devices to OUr country; 

(b) whether Government have gone in 
for it; and 

(c) Government's policy with regard to 
purchase of such equ~pments since the lovol 
of technology available in tbe country is 
fairly high to produce tbe same? 

THE MINISTER OF STATE IN THB 
, MINISTRY OF SCIENCE AND T~CHNO. 

LOGY AND IN THE DEPARTMENTS 
OP OCEAN DEVELOPMENT ATOMIC 
ENERGY, SPAcE AND El,.ECTRONICS 
(SHR SHIVRAJ v. PATIL): (a) No 
formal offer has ' been made l?y Mcdbnnell 
Douglas of USA for tbe sale of DOD­

conventiooal energy devices to the qovern-
ment o( India. 

(b) Does not , aris~. 
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(C) The purchase of sucb equipment 
from foreign countries i$ governed by the 
Techoolo8Y Policy Statement and the import 
policy which is issued ever~ year. The 
import policy (or 1985·86 is under for­
mulation. 

nefelopment of T.ransport and ComQlunl­

catloa Durlog Seventb Plaq 

2447. SHRI CHITTA MAHATA : Will 
, . the Minister of PLANNI .~ be pleased to 

state : 

(a) whether Government propose to 
take some progressive teps for the develop .. 
ment of transport and communication in 
the country during the Seventh. Five Year 
Plan; and 

(b) if so, the details thereof 7 

THB ,MINISTER OF STATE IN THE 
MINISTRY OF PLANNI ' G (SHRI K.R. 
NARAYANAN) : (a) and (b) . The Seventh 
Five Year Plan is still under preparation. 
However, the Plan approach to Transport 
and Communication "as indi at d in 
the document on the •• Approach to the 
Seventh Five Year Plan" which was laid on 
the Table of Lolc Sabha OQ the 30th July. 
1984 .. 

Lien in -Parent Department Aft r 
Joining Nationalised Baoks 

2448. SHRI lITENDRA PRASADA: 
Will the PRIME MINISTER be pleased to 
tate: 

(a) whether persons joining oafionali~ed 
banks such as Syndicate Ban. Or; nta) 
Bank of Commerce etc. as Hindi Officers 
\\ itb Jess than 10 years Government service 
are allowed to keep lien in tbeir parent 
office so as to allow them to avail them­
selves of pensionary benefits; 

(b) if so. whether persons selected as 
such with morc than 10 year Government 
service are not allowed to retain their line 
for this purpose; 

(c) if so, the justification tberefo~; ~nd 

. (d) the action being taken by Govern­
ment to allow such ..,er oos with 13·14 
years Government service to keep lien in 
their parent office 0 that they may also 
avail themselves of the pensionary bcbefits 7 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF PBRSONNEL AND 
ADMIN ISTRATIVB REFORMS AND 
CULTURE (SHRI K.P. SINGH DBO) : 
(a), (b), (C) & (d) Nationalised bank: ~re 
treated as autonomous bodie contrQlJed 
aod finanqed wholJy' or sub tantially by tbe 
Central Government for the purpose of 
grant of prorata retirement benefits to the 
permanent Centra I Government employees, 
who take up appointments in the b nks 
with proper perm is ion and are subseque~tJy 
ab orbed therein with the approval of their 

_ parent Departtn nt. As per the exi ting 
instrucUo'os issued by th Government, 
pt:rmancnt Government servants, who take 
up appointment in autonom Us bodies, 
may be aHowed to retain their lien in the 
parent 'cadre for a pecifted, period, subject 
to certain condition . 

[Translallon} 

810gs Plant in Mahar shtra 

2449. SHRI R .M. BHOY : WiJl the 
PRIME MIN 1ST R be plea ed to state: 

('a) whether the Union · ovetbment r 
making effort to set up oon biogas plants 
in various States; 

(b) if o. tbe d tails of tOt( pr ress 
made in thj regard so far; and 

(c) the number of bio .. ns plants eel up 
in Maharashtra so far and the number of 
bio .. gas pJant ptop sed to be t up dutipg 
the current financial year 1 

T a MINISTER OF STATB IN THE 
MINISTRY OF SCH3NCE AND T CR. 
NOLO Y AND IN THB DEPARTMENTS 
OF OCEAN D VELOPMENT, ATOMIC 

NBRGY. SPACE AND . LECTRON CS 
(SHRI SHIVRAJ V. PATIL): (a) to (C) 
Setting up of family type biogas pl~nts a as 
part of 'National Proj ct on Biogas 

eveloprnent' by the Government has been 
Ullder impJemention since 1981-82. SimiJarly 
commllnity and institutional boigas plant 
oHarge izes are also being e tabHshed under 
a demon tration scheme for communities 
and institutions in various States in~Juding 
Maharash-tra. Information indicating the 
State-wise achievement up to February. 1985 
in re peet of family type biogas plants for 
National Project OQ Biogas Dev topment. 
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and Community/Institutional biosas plaots 

fot the Sixth Plan period is given in the 

enclosed Statements I & U. The proposed 

targets for 1985-86 fOf family type biogas 

pJant 'under National Proj ct on Biogas 

Development is 2.5 lakhs and for com­

munity and institutional biogas planes for 
the same period. it is 100. State-wise tar­
gets and requirernen.ts of funds for 1985·86 
are being finaJjs~d in consultat,ion with tbe 
State Governme:nts. 

Statemeat-I 

Achievement 

No. 

1982 .. 83 983·84 1984·8~ (upto 

Feb. '85 
completed) 

1 4 5 6 

1. AOdhra Prad sh 3324 7669 13037 
" 

2. A sam 23 180 .,208 388 

3. Bihar 2064 5312 6001 2766 

Delhi 5 8 34 6 

S. Gujarat ' 1807 5217 7004 6374 

6. llaryana 47 2259 ~551 ' 2409 

7. 1282 3037 7274 S668 

8. Kcrnla 262 392 1277 2024 

9. Madbya Pradesh 468 5154 5602 3050 

10. Maharash tfa 3061 24009 37014 

11. Odssa 280 1552 

12. Punjab 505 13S~ 

13. ,Rajastb n 1220 2581 

14. Tamilnadu 1275 7326 

15. Uttar Pradesh 12188 1523,9 

16. West Bengal 274 1665 

17. Other States & UTs 98 1276 

92590 

*10 addition, 37,236 plant were reported to be uoder construction in February 1985. 
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Statement showing Stat~ .. 'K'ist number of 

community and Inb'titutional blogas 

plants set I4P IIpla February, 1985 

S. 
No. 

'1. 

3. 

4· 
5. 

6, 

7. 

State 

Bihar 

Delhi 

Gujijrat 

Haryana 

Himachal Pradesh 

, 8. Karnataka 

9. KeraJa 

10. Madhya Pradesh 

U. Maharasbtra 

12. OrisJa 

13. Punjab 

14. 

15. 

No. of Communityl 
Institutional Biogas 
plants completed 
upto Pebruary, 1985. 

6 

5 

1 

2388 

20414 
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Addition. 182 community/iosti. 
tutiQnal biogas plants were under construe­
ti n ,in February. 1985. 

Uodertriais in Jail 

24S0. SHRI D lLEEP SING}! DHURIA : 
Will the ' Mini ter of HOME AFFAIRS be 
pleased to s~ate : 

(a) the n.umber of undertrial prisoners 
in variou jails in the ' country at present. 
S'fa t ·wise; 

(b) the numb r more of tban one year 
old ondertrial prl oners, out of them; and 

(0) the number of tbose prJsoners out 
of them against, whom no charg ·sbee't has 
been filed in the court 0 far? 

THE MINISTER OF STATE IN THe 
MIN1STRY OF HOME AFFAIRS (SHRI .. 
M. TI RAM DlJLARI SINHA) ; (a) and 
(b) . "Prisons" is a State subject. However. 
availabJe information 'is given in tbe 
attached stat ment. 

(c) "Prisons" and "Police tf beiDg State 
ubj cts, such information is not .compiled 

OD an all India basis. 

prisoners in 

jails for more 

than 1 year 
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Haryaoa 

Figures a ot) 31.1.85 ' 

. Pigures as on 31.12.84 

'Karnataka Figures as on 31.1.85' 

Kerala 1393 -do-

Madhya. Ptadesh 916S 7~3 

Maharashtra 5893 262 

Manipur 313 76 

Meghalaya 244 177 as on 31.12.83 

Na8ala~d 396 97 ---do-

Orissa 4098 360 Figures as on 31.12.84 

Punjab 180 

514 

Sikkim 2 igure as on 31.12.84 

Tamil Nadu 26 Figures as on 31.12.84 

Tripura 10 -do-

Figures (l 00 30.6.84 

West Bengal 324 Figures as on 30.1.85 

A & N Islands Figures as on 31.1.85 

Arunachal Pradesh 

Chandjgarh 22 as on 31.12.84 

J:?adra & . Nagar Haveli 6 

Delbi 

Goa, DaO)an, & Diu 

Lakshadweep 

Mizoram 
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[English] 

Development of Electronic Telephone 

S"jtclihu~ Tecboolo f 

2451. SHRI B.V. DESAI: Will the 
PRIME MINISTER be plea ed to stat 

(a) whether preparatory work for the 
major national project On the development 
of electronic t Ie phone switchi technology 
is Over and the team of experts is confident 
that an indigenous switching syst m wiJJ be 
availabJe in tbree years; 

(b) if so. the main points of the xp rts' 
comments on new technology; 

(c) the time by which· the work on the 
new system wilJ start; 

(d) time by which this ystem is likely 
to be completed and made operative' ana 

(e) the total expenditure involved for 
tbe new system ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH O· 
LOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ' ATOMIC 
ENERGY, SPACE A D ELECTRO res 

, (SHRI SHIVRI\J V. ~ ATIL) : (a) Yes t Sir. 

(b) According to the experts, the new 
technology will sati fy foUowin,S main 
points :-

0) It will cater fot the special need 
of Indian Tele .. communicatioo Net­
work io respect of Traffic, Environ­
ment and Technical skills. 

, (ii) It wiU be modular and flexible to 
cater for rapid growth snd n100tb 

integra'tion in existing telecom 
netWork. 

(iii) It will provide for phased intro .. 
duction of teJematic services like 
Data, Fascimile, Video conferenc­
ing, etc. 

(iv) It will enable indigenous d velop .. 
ment of manufacturing and 
sophisticated technological skills. 

(v) It will enhance elf-reliance in 
switching equipment and incr~ase 
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the potentia) for its export to 
other dev loping countries. 

(c) Wor on the new system ha corn­
menced from Augu t, 1984. 

(d) Th~ trial System is expected to b~ 
ready by Mid 1987. 

( ) Estimated cost of the development 
of the new system is s. 3S crores 

M dais and Cettiftcates to tbe Staty or 
Air India 

2452. SHRI SANAT KUMAR 
MANDAL : WiU the M,jnist r of TOURISM 
AND CIVIL AVIATION be pleas d to 
s tat : 

. (a) tbe circumstances under which the 
commendation certifi ates and m daIs to b 
giv to Air Indias staff for their contri-
bution toward the ucce s of A iad Game 
Were found Jost; 

(b) di cipJioary action ha be n or i 
being taken against errjpg Officials f r this 
lap e; and . 

(c) wh ther the e commendation cerU­
flcat and m daJs have since be n is u d to 
th Air-India' ' officers and s taff CODC rned? 

TH MINIST~R OF TAT,E IN THJ; 
MJNlSTRY OF TOURISM AND eVIL 
AV1ATION (SHRI ASHOK GaHLOT): 
(a) Air India- h d rec ived 50 medals aod 
100 cettifica e from the Special Organising 
Committee of t e IX Asian Games for 
distribution I among it officer aod staff in 
recognition of th services rend r d by tbem 
in connection with the Asian Games. The e 
medals and certificates were found missing 
from the corporate offiCe Qf Air India a't 
Bombay. 

(b) Air ndia i' taking disciplinary 
action against an employee from Whom 
some of these medals were recovered. 

(c) Yes, Sir. 

Central Assistance ,to Triba' Populated 
States. during Seventh Plan 

2453. KUMAR I PUSHPA DEVI; Will 
the Minister of HOME AFPAIRS be 
pl ased to state : 

(a) the amotJnt of Special Central 
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Assi taoce provided to different Sta tes for 
various sub-plan programmes during the 
Sixtb Plan period; 

(b) whether Government have a pro­
posal to enhance th amount of Spcciai 
Central Assistance to orne backward and 
tribal pope latco Sta,t s for vari QS ub .. plan 
programmes during the Sev nth Plao period; 
and 

(C) the amount of Spe inl Central 
Assistanco likely to be made availablo to 

Madhya Pradesh for the above purpose 
during the Seventh Plan? 

, . 
TItE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS 
(SHR MATI RAM DULARI SINHA): 
(a) The informatioQ is lven in the state-
ment annexed. . 

(b) and (C). The quantum of Special 
Central Assistance to b provided to the 
States!U. Is. dVr;ng the Seventh Plan perjod 
bas not yet b' en finalised. 

Statement 

ndhra 

As am 319.01 477.33 

Bihar 973.98 1566.89 ' l832.41 

56 .64 718.26 798.26 908.26 1087.62 

81.22 121.94 140.20 158.27 200.51 

17.17 61.00 68.00 , 77.98 122.61 

57.00 , 48,00 56.00 62.51 ,64.01 

2412.86 2677.83 3104.95 3652.52 

544.16 578.67 646.00 758.75 799.33 

Manipur 112,05 17.1.00 197:09 238.94 

Ori~sa 886.45 1344.4Z 1495.89 1763. t 9 

5 0.79 636.79 722.11 839.30 

Sikkim ' 22.00 25.00 29.18 37.17 

• 95.00 . J05.00 121.88 135.41 

Tfipura 142.00 ' 159.00 181.82 199:34 

17.81 24.39 26.00 

West Bengal 421.00 500.08 $24.60 

A & N Islands 14.00 

12.8,] 6.00 , 



J7$ 

2455. SHRI G.G. SWELL: Will the 
PRIME MINISTER be pleased to state! 

(8) how 100g now INSAT has b eo in 
the geosynchronou orbit and wheth r it is 
in good health; 

(b) its rated capacit,Y in telccommuni .. 
cation~ tel' vi ion ' transmission, aerial 
photography, land and geological mapping, 
and weather forecast; , 

(c) whether we have been able to fully 
utilise (he capacity; and 

(d) how long INSAT will be in orbit 1 

lHE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO· 
LOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ELECrRONICS 
(SHRI SHIVRAJ V. PAT1L) (a) The 

INSAT,.}.8 satellite, Jaunched on 30th 
August 1983, ha completed over 19 months 
in orbit . . The performance as welJ as the 
general health of the satellite cootiune to 
be satisfactory. 

(b) The INSAT .. IB setelJite has twelve 
transpond r channels for tbe purposes of 
Fixed Satellite ' Services (FSS), two high­
power transponder channels for the 'Broad .. 
casting Sate) Ii te Services (BSS), a . very 
High Resolution Radiometer (VHRR) for 
meteorology earth observation, and a Data 
Relay Transponder (DRr) for relay of 
meteol'ologica J, hydrolog;~a I and , oceano­
grafic data from unattended Data Collec .. 
tion Platforms (OCP). With the sjzing 
of the .ni.tial ground segment facilities, 
transmission techniques and the pJanned 
interconneClivities, about 4000 two·way 
spe"ech cireui ts or equivalent are to be 
derived from ten of the twelve PSS trans­
ponder chan~e l s: two FSS transponder 
channels have been planned as functional 
spares . 'The two high .. power BSS . trans .. 
ponder cbannels support TV direct broad .. 
cast as' weJl as programme distributionl 
networking services an addition, a number 
of other narrow~band services such as 
Radio Networking, s~cond audio channd 
for nationally networked TV programmes, 
etc, also sbare these high-power BSS 
transponder channels with TV. The Very 
Hiah Resolution Radiometet (VHRR) on 
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board INSAT·IB i$ designed to provide 
, half-hourly synop Ie observation of 

weather systems. 

(C) The utilisation of INSAT-IB is 
proceeding generally satisfactorily and full 
utilisation is expected to be achieved 
before the end of the current calander year. 
At present, aU 30 fixed telecommunications 
earth stations are operating with INSAT·IB 
and a total of 2033 twol-way speech circuit 
or equival Dt have been loaded on the 
network. In addition, (our transportable 
terminals are available to support short 
notice demands. Presently, some 6S 10Dg­
distance routes are in operation u ing 
INSA T·IB faci Ii tie . Both high"power 
BSS transponder channels are in .use (or 
TV ervice. Of the existing about 172 TV 
transmitters in the country. 163 are in 
the INSAT .. IB network. These transponder 
channels are also supportjng a two channel 
radio ~etworking which, as of 15th March, 

, covered 51 of the 91 intended AIR radi.o 
stations; the full five-channel radio net .. 
working is scheduled to be operationalised 
in this month. The second audio cbannel 
for the natiOllafly networked programmes, 
which commeoced in March 1985. is also 
derived from one of the two BSS transponder 

cbanne.ts 'on INSAT-IB. To date, the NSATIB 
VHRR, the . meteorological imaging 
in trument, ha .been commanded to give 
about 6000 weather imageries. INSAT 
weath~r imageries are being regularly pro­
cessed at the Meteorological Data Utilisa .. 
tiol) Centre .(MDUC). Data products 
such as upper wind chart and sea surface 
temperature charts are being teguJarly 

.generated. The processed imageries are 
also being sent i,o near real-time to about 

fourteen S .. condary Data Utilisation )bcations 
n.i the country. Further, as of 15th March. 
thirty five Da ta Collection Platforms 
(DCPs) have been installed. 

(d) The lNSAT is an operational 
. system as such, its space-segment is design­
ed to I)e maintained in operation on a 
continuing ba i. The tirst .. geoeration 
INSAT (INSAT-l) satellites have a design 
life of seven years in orbit. The second­
generation INSAT (INSATIoII) satellites 
are also intended to have . a seven year 
on"orbit life. On the basis of tbe perfor. 
mance of INSAT .. IB in the last 19 months 
and tbe cerrect estimation of propellanc 
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remain'ing on board. INSAT-IB is estimated 
(9 have an useful on"orbit life until lat~ 
1989. In mid-1986, the next INSAT-I 
satellite, INSAT .. IC. is stated to join 
~NSAT .. IB in orbit to provide an active, . 
on-orbit spar capability aud to complete 
tbe two,.satellite INSATB I pace-segmeot. 

Sport Author ity of India 

2456 . .sHRt G.G. SWELL: \Vill tbe 
Minister of YOUr AF AIRS AND 
SPORTS be pleased to tate: 

• (a) whether be vi i ted the headquarter 
of the Sports Authori ly of J n ia recently; 
if so, his reaction at the talling and other 
matter; 

(b) the budget allocated , to th 
. Authority; and 

(c) the amount it has spent so far? 

'THE MINISTER OF STATE 1 THE 
DEPARTMllNT OF YOUTH AFFAIRS 
AND SPORTS (SHRI R .K. JAr­
CHANDRA SINGH)! (a) the Minister of 
State for Youth Affairs and Spott visited 
the offices · of the Sports · Authority of 
Iodia (SAT) and noted it staffing ' position , 
and other matters. 

(bf The budget propo ai' for SAl for 
1985-8'6 total up to Rs . 550 lakhs, 

(c) Since it inception SA r had in­
curred an expenditure of about Rs . 288 
lakhs up to 31st March, 1985. ' 

Assault on Offielals of Tlhar Jail 

2457. SH , I MOHD. MAHFOOJ ALI 
KHAN : Will the Mini ter of HOME 
AFFIRS be" pica. ed to state: 

(a) whetner certain officials of Tihar 
Jail were recently assaulted by the Punjab 
exttemi ts 10dgeo in the jail; 

(b) if so, the detail thereof; and, 

(c) action ' taken by Governmont in the 
mattet ? 

THE MINISTER OF STATE IN TH 
MINISTRY OF HOMS AFFAIRS (SHRl· 
MATe RAM DULARe SeNHA) : (a) Yes, 
Sir. 

(b) At about s.lS p.m. on 13,3,19 S 

2 undertrjaJ prisoners and a National 
Securi ty Act detenu bad assauhed one of 
the Assistant SUperintendents in th District 
Jo.iJ and caused ~jm injuries. An alarm 
was rai ed immediately by, tbe jail authori .. 
ties and the ituation was brought under 
control. Lat r, tbe Assistant · Superinten­
dent was got medically examined in the 
Ram Manohar Lobia Hospital. 

(c) A caSe under Section 186/353/332/ 
506/34 IPC has been r gistered at Police 
Station. Janakpuri against tbe deJinquent 
prisoners . F r committing st!rious jail 
offenc s, the 3 accused persons have been 
warded punishment of 3 months segrega­

tion and toppage of their. interviews for 
the arne duraHon, under the provisions of 
;Punjab Jail Manual. as applicable to the 
Union Territory ot Delhi. A Clo e watch 
is also bing maintained ov r the three 
prisoner . 

Incre .. sc of Nuclear Cap bility of Pakistan 

2458. SHRI NARAYAN · CHOUBEY : 
Wil.1 the PRIME MINISTER be pleased to 
tate: 

(a) wh ther Oovernrn~nt are aware of 
the continuous reports; both inside and 
outside the country, of the s teady increase 
of the nuclear capability of Pakistan; 

(b) if so, Gov fnment's reaction 
tbct;'cto; 

(c) the extent to which endia is depen. 
dent on foreign ' countries for the produc­
tion of nuclear ene~gy; 

(d) the l:lction Government propose to 
take to increase indie nisa Hon of our 
country's atomic energy progratnm ; and 

(~) whether the programme is time­
bound; ,if so, the tentative time-limit to 
compJet iodig nisa tion of the pres nt 
phase of atomic energy programme? 

THB MINISTER OF STATE IN THE 
MINISTRY OF SCEINCE AND TECHNO­
LOGY AND IN ,THE DEPARTMENTS 
OF OCEAN DEV LOPMENT ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI S~nVRAJ v. PATIL) : (a) Yes, 

. Sir. 

(b) Government have taken into 
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account these reports witb Nspect to our 
Security requirements. 

(c) to (e). India is to·day one of the 
few countries in the world to design, cons­
truct and operate nuclear power reactors 
indigenously. Thi j a result of con is .. 
tent efforts to train and develop manpower 
and technology requir d f r . the nuclear 
power l'rogramme. 

[Trans la flon] 

Power Generation in Atomic Power Plants 

2459. SHRI DIL EP SeNOR 
BaURIA : Will the PRlME MINISTER 
be pleas d to state: 

(a) tbe Quantum of being generated .in 
atomic power plants in th country at 
pt s nr; and 

(b) 'the per unit co t of this power 
generation? 

THE MINISTER OP STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY 'AND IN THE DEPART. 
M NTS OF OCEAN EVELOPM NT, 
ATOMIC NEROY, SPACE AND 
ELECTRONJCS (SH'Rt SHIVRAJ V. 
PATIL): (a) All the five atomic pow r 
units in the country are operating at 
preseot. The p wer It!vels and g",nera t'ion 
in million units ' (MD) during March 1985 
are as follQwS : 

Tarapur Atomic 
Power Station 

Unit-I 

Unit .. l[ 

Rajasthan Atomic 
Power Station 

Unit .. I 170 MWe 

Unit,,11 

Madra Atomic 
Power Station 

200 MWe 

180 

(b) The pr vai1ing rate of power upply 
from Tatapur Atomic Power Station is 
34.89 p!Kwh. The corre' ponding fate for 

~ Rajasthan Atomic Pow r StaUoo and 
Madra Atomic Power Station Unit .. I is 
35.49 p/Kwh and 42.01 pjKwh respectively. 

(English 1 

New Tourist Centres in Uttar Prad~h and 
H imacbal Pradesh 

2460. SHRI JlTENDRA PRASADA: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be plea, c.d to state: 

(~) wbe ther the Union G vetpment 
provided any as j tance during th las·t 
thre ... year for opening new louri t centres 
and developi ng places f touri ts impor" 
tance in the hill-areas f Uttar Pradesh 
and Himachal Prad h; 

(b) if so, the details f the places so 
developed and entre open d; and 

(c) the PI' v'i ion for central assistance 
1985 .. 86 ? 

THE MINISTER OF STATE IN THE 
M1NIST Y OF TOURISM ~ND CiVIL 
AV1ATION (SI RT ASHOK GEHLOT): 
(a) and (b). The Dcpartm gt in ,consul .. 
tation with State Oovernments of Uttar 
Pradc. 11 and Himachal Prod sh have identi 
fled thr e Travel Circuits comprisiDg 25 
centre . in Uttar Pradesh and ' 22 centres 
in Himachal Prade h for phased develop-, 
men t through the cOlllbind resourc~s · of 
Central, Sta te and the private sectors. 

During ·the last three years the Depart­
ment has taken up the followins schemes 
in the hill areas of Uttar Pradesh and 
Himac·hal Pradesh ;-

UTTAR PRADESH : 

(i) Purchase of Trckkfng Equipment 
and yacht sails. 

I 

Oi) Construction of a restaurant and 
cottages at Auli. 

Winter Ski courses at Narkanda 
by Indian In titute of SkHng aod 
Mountaineeriog. 
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(c) Schemes for the year 1985·86 would 
be finalised in consultation with tbe ' State 
Government. 

Revenue Earned from Tourism 

2461. PROF. P.J. KURIEN. · Will the 
Minister of TOU ISM AND CIVIL 
AVIATION be pleased to s ta te : 

(a) the percentage of increa e in tbe 
revenue earned from Tourism during the 
last three years with year-wi e break-up; 

, and 

(b) the target for each y"a,r ? 

THE MIN1STE OP STA TB I:N THE 
MINISTRY OF TOURISM AND CIviL 
AVIATION (SH I ASHOK GBH OT) : 
(8) As p r th estimate released by the 

e erve Bank f lad j • the foreign exchang 
earnings from tourism during the years 
1980·81 to 1982-83 and the perc ntage 
chang s OVer tb previou years are a 
given below : 

1981-82 

previous year 

1166.3 26.8 

1063.9 

1130.6 

(-) 8.8 

63 

(b) Target · are fixed in terms of tourist 
arrivals and not i t rms of r v Due earned. 
The growth target of tourist arrivals duriog 
Sixth Plab period was 15~0 par annum. 

Declaring Keral 8 . Backward State 

2462. PROF. P.I. KURIEN : Will the 
Minis'ter of PLANNING be pleased to 
state: 

(a) whether K~rala has not been 'coosi· 
doted to b a backward State; 

(b) whether this has resulted in Kerala 
losing certain concessions enjoyed by back­
ward States; aod 

(C) if so~ what steps are bing taken 
to dedare Kerala as backward State? . 

THE MINISTER OF STATE IN' THE 
MINISTRY 0 PLANNING (SHKI K.R. 
NARAYANAN): (a) Kera)a has not been 

. considered to be ~ backward State in the 

sense of its having a per capita income 
below the 'national average for being eligible 
during the Sixth Plan period for a sbare 
in the 200/0 of the Central assistance set 
apart under tbe modified Gadgil formula 
for States having a per capita income below 
the national average. 

(b) There is no other concession enjoy­
ed by backwa.rd States in the matter of 
allocation of Central assistance for State 
Plans. 

(c) This would depened on the pet 
capita income of Kerala vis-a .. vis , the 
national average. . 

PIa os to Encourage Domestic Tout.' In 

2463 . PRO . P .]. KURIBN : WiJl the 
Mi~i ter of TOURISM AND CIVIL 
AVIATION be pleased to tate: 

(a) whether any comprehensive plan 
has been drawn up . for encouraging 
domesdc toutism in the country; 

, (b) whether the existing facilities for 
domestic tourists are adequate; and 

(c) if not. tbe measures being contem .. 
plated to encourage domestic tour.ism ? 

THE MINISTER OF STATE IN THE 
·MINISTRY OF TOUR SM AND CIVIL 
, AVIATION (8 RI A8HOK OEHLOT): 
(b) to (c). Promotion of domestic tourism 
is a major constituent of the Department's 
approach ill the Seventh Five Year Plan. 

,With this end in view, Department has 
sugge ted f rmulation .of schemes under 
various h ads sucb as trekking and 
mountaineering, b~a.oh bolid.ays. wild life 
tourism, and construction of cheap hotels 
at places or touri t interest. Concreto 
project will be finalised in consultation 
with the State Governments. Also, the 
Department is co ... ordin·ating the efforts of 
the State Tourism D~velopment Corpora .. 
tions of various States and Union Territo .. 
ries to provid package tours for domestic 
touri ts to visi t various part of the 
country. The development of faciJities 
for domestic tourists is a ~ontinuous pro­
cess in which the Centrat Government the 
State Government nnd the private sectors 
play their respective roles jn co­
ordination • 
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In 1978 the Department g'ot r gisfered 
the Bharatiya Yatri Avas Vikas 5amtti , 
an autonomou ciety to con~tructl 

establish new dba amshaJas!sarais/mus fir· 
khana$ etc. at various places of piJgrima8c 
inte.rest. The ciety receiv s gran ts from 
the , Government a well a donation from 
individuals/in titutiOD. Th Department 
ot Tourism has released R, 40 lakQs a 
grant-in-aid to Bbaratiya Yatri A,vas Vik s 
Samiti during th 6th IaH period : 

The Samiti ha commission d to 
dharamsbalas and con truction wo;k at 
five otber ctharamshala is under pro.gress . 
Construction at 10 more loea tions i likely 
to be taken ·by the Samiti dud ng th nt,xt 
few years . 

The Department is aJ 'o con idering a ' 
scheme for constJuction of Yatri iwases · 
for budg t tourist at pIa s of tourist 
interest during th Seventh Plan . Tbe 
details will b work d out in consultation 
with the State Government. . 

Forti ~ As fstance f~r Nue ear PI at 

2464. SalH NAV1N-RAVA I: Will tbe 
PRIME . MINISTER be pleased to state: 

(a) wh ther any foreigo country ba 
offered their ssistance to establish nuclea~ 

plants in India; 

(b) if o~ the nam~s of such countries 
and whether. tbe Governme It of India has 
accepted thei offer; and 

(C) if so, the details thereof? 

THE MINISTER OF STATB I THE 
MINISTRY OF SCIENCE A D TECHNO­
LOGY ND IN TaB DEPARTMENr , 
OF OC AN DEVELOPMENT ATOM} 
·ENERGY, SPA B AND ELECTRONICS 
(SHRl SHIVRAJ V. ·PATIL) : (a) .Yes, 
Sir. . 

(b) and (c). India is making her own 
reactor but wi I! always consider oft rs 
consistent with h r own capabiliti sand 
programmes. 

VIN RAVANI: WW 
OME AF AlRS be 

(a) the number of 1 ported ' train 

dacoities in the country that took pJace 
during the y -ar 1948' 

(b) wh ther the tra in dacoi tie ate in· 
erea ing t accord ing to th" figures of tbe 
corresponding period ·during 1983; 

(c) whether ,any arrest has been made 
during the year 1984 and numb r of d*,coity 
ca es solved during the year' and 

(d) the st ps envi 'aged by Government 
to ensure pro tection to tbe passengers 1 

THE MINISTER OF STATE IN THE 
MINISTRY OP HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : (a) 
t,o (d) . The State Government and Union 
Terri tory Administrations are responsible 
for enforcing Jaw r Ja ting to offences. The 

. available iofol'maUoo relation to train. 
dacoitics/robberie reported during the 
years 1933 & 1984 j given in the Statemeot 
attached . No data in regard (0 number 
of art s1 maoe during the year 1984 and 
the number of dacoity cases solveq during 
1984 i compiled 011 all India ba is. ' 

2. Th~ RailwaYIi are taking following 
measures to prevent incidents of crimes on 
the RaiJw*,ys ;-

I. The drivers of th trains hav oeeo 
directed to sound the distress 
whjste l' if the train is brought to 
a. sudd~n unscht)duled balt so that 
the e cort pa.rty is put on the 
al re. 

Coach attendants have been in­
structed to rc lain vigilant and 
prcvwll t o'ry f unauthorised 
passengers into rt~ 'erved compart­
mCilts. 

3. The Resear,ch. , Design and 
Standards Organisation of the 
Railways has been ~dvised to 
sugge t improvement in the lock. 
ing arrangements of sliding doots 
of companll)ents t improvment in 
the yestibu)e~ t9 prevent unautho­
ri 'ed elltry and provi ion of better 
lighting facilities in . and outside 
the compartments. 

3. The following 
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taken for the safety of passengers , and 
tbeir bel~ngiDgs. 

Night passengers/Mail/Express 
trains are escorted by arined 
police. 

Plain clothes staff has been depot d 
to watch suspicious persons. 

3. At way side railway station where 
there is no Thana or Out .. Post, 
Oi trict Police Staff have been 

Statement 

directed .. to remain present at Railway 
Station at train timings to watch 
the suspicious persons. 

History sheets of active criminals 
are being opened. 

Police escort parties have been 
directed to detrain at ¢very 
stoppa~e, where train stop~ and 
take a round of the traio and 
watch suspicious ·persons. 

I 

State-wise il1cidellts of Docoities/ Robbe"le, In running trains reported 

~urlng the yearJ 1 Y83 .t 19H4. 

Andhra Pradesh 1 2 3 

As am 6 16 22 16 19 

Bihar 43 37 0 ... ' 45 31 8.2 

Delhi Nil Nil Nil Nd 1 1 

Gujarat 1 6 7 Nil 4 4 

Goa, Daman & Diu Nil Nil Nil Nil Nil 

, Haryana , 2 2 Nil Nil 

J & K Nil Nil Nil 
KetaJa NiJ 1 

1 3 2 

M.P. 18 4 

38 50 9 

Orissa 5 10 

Punjab 4 S· 

5 9 2 

2 2 

U.P. 51 
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Light· and Sound Programme jp Kooark , 

2466. SHRI JAGAN ATH PATNAIK : 
WiU the Minister of TOURISM AND 
CIVIL AVIATION be pleased to ta te : 

(a) the places of TQurist Intetest where 
Sound and Light rogramn1~ arc 
conduct d; 

(b) whetber there is any proposa I 
under con ideration to start S und and 
Light Programme at ;New place ; and 

(c) if so, whether K 
will also be inclured 
programme'/ ,\ 

ark in Orissa 
jI) the said 

THE MINISTER OF STATE IN THE 
MINISTRY F TOURISM A D CIVIL 
A VIATIO (S I ASHOK GEHLOT): . 
(a) The places of tourist interest wher 
Sound and Light Programm s hav beeD 
introduced are as under :~ 

(i) Red Fort, D'elbi 

(ii) Sabarmati Ashram, Ahmedabad 

(iii) Shalimar G rd n, Sri agar . 

(iv) Teen Murti House,. New Delhi. 

(b) Work on Sound and Light Show at 
t Buxar (Bibar) is under progres . 

(c) There is no such propo at under 
consideration . 

COD tructloo of a Compo ite Stadiu · 10 

West Bengal 

2467. SH ANNAN MO AH: 
Will the Minister of YOUTH A FAIRS 
AND SPORTS b plea ed to state: 

(a) ' whether Government are aware of 
the fact that tbe Government of West 
Bengal i constructing a most moderp 
composite stadium at Salt Lake; 

(b) whcth r Government hav al 0 

received aoy r presenHltion frolD Oovern­
ment of West Bengal se king finanCial 
assistance for constructing the stadium; 

(c) jf so, the steps taken to help th 
construction of the stadium; 

(d) if not, whetb r the OOVernment 

would render all help, financiaJ and other­
wise to .compJete thal tadium; and 

, 

(e) if so, details thereof'/ . 

T E MI , ISTE OF TATE IN THE 
DEPARTMENT OF YOUTH AFFAIRS 
AND SPORTS (SHR R.K. JAICHNDRA 
SINGH) : (a) to (e) , Gov roment is aware 
that a modern compo ite stadiuOl is being 
constl uctcd by tbe Oovetntnent of West 
Beng I at Salt L ke City. The last re· 
presentation was received in the Depart .. 
ment (rom the Government of We t Bengal 
in 1983 for financial as i~tance to complete 
the above stad,ium. The State Government 
wa informed in Dee mber, 1983, 1hat 
such financial assistance a was permis ible 
under the pattern a,p'proved for th~ purpose 
was aJ , adrui ibl f r the stadium. 
However, du t oon traint of r sourc s, 
it Wll$ n t p ibJ for the Central Govern .. 
m~nt to grant financial a i tance of the 
magni tude required to c,ompJete the 

tadium. Th bud,getary cQostraints 
continue. 

Salt La e ~lectroDic Project in ,We t Beogal 

~468 . S R HANNA~ MOLLAH: 
Will tbe PRIME MINISTER be pleased 
to tate: 

(a) whetbe he b ' direct d the Dart .. 
n ent of Jectronics to clear all pending 
proposals for Electronic industrial lic nces 
for this purpos . 

(b) jf so, how many such propo als 
have since been cleared by ·the D pattmeu t ; 

(C) names of the sites where sUl;b uoits 
a't gOing to b in tall d; 

(d) capita) ' investment involved in these 
projects with State·wis detail; 

( ) whether the Salt Lake Electronics 
Project of We t Benlal also cOme under 
this directive; . 

, I 

(f) Whether the said proj ct · has 
been cleared by the Department; 

(g) if so. when; and 

(b) if not. , the reasons for that in ' 
details? 
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THE PRIME MINlSTER 
RAJIV GANDHI) : (a) No, Sir. 

(b) to (h). Do not arise. 

Rcpercnssiol) on nd'a Due to 
Ethnic Strife 

2469. SHR B.V. DESAI: Will the 
Mittister of BXTE'RNAL AFFAIRS , be 
pJ ased to state : 

(a) wh ther lead ~ of the Indian delega~ 
ti n has told ' tbe U. . Human Rights 

ommi . ion ~hicb ttl t in GeneVa dudnS 
th month of March that it cannot r main, 
d tach d in r lation t the ethnic tri~ 

in ri Lanka because thi ha r purcussions 
on Indfa and has most Vere social 
p Utica 1 and econo ic hurd ns; 

(b) if s , the reaction of th U. . 
Human ight Commi ion on thi i ue; 
and 

(c) the . teps Union Gov rnm nt pro. 
pose or taken so far in this regard? 

THE MINISTER OF STATE IN T . E 
MINISTR OF ' XTERNAL AFFAIRS 
(S Rl U SHEED ALAM KHAN) 
(a) Yes, Sir. 

(b) and (C). The U.N. uman Rights 
Commission has be n discus ing the h 1man 
right sin a tion in Sri I.:anka following 
thnic .violence in th~t country. 

We have conveyed to the Sri Lankan 
Government that India's offer of good 
offices • . if required will b a vailable to . 
facilitate a potHiea) solution t.o tIl ethnic 
problem in Sri Lanka. 

Meal Allowance to PiJots and othu Cabin 
few Members or Indian 41rline 

2470. SH J PRI A RA JAN DAS 
MUNSI : Will th Minister of TOURISM 
AND CIVIL A VIA rrON be pI ased to 
state: 

(a) whether Jher is any distinction of 
'meal allowance' between the pilots aod 
other cabin crew member of the Indian 
Airl~nes; 

(b) i(.BO. the reaSons thereof; and 

(e) the eXisting practice 'in Air India 
and other 'major International Airlines' in 
this regard? 

THE MINIS ER OF STATE IN THE 
M.INISTRY OF TOURISM AND CIVIL 
AVIATioN (SHRI ASHOK OEHLOT): 
(a) Yes, Sir. 

(b) Pilots of the Indian Airlines stay in 
hotels of higher rating as compared to tbe 
cabin creW and are titled t commensurate 
\\ ;tb their tatus to a higher meal allowance 
than the ca bin crew. . . 

(c) Air India pilot are al 0 entitled to 
higher meal 'allowance than Cabin Crew 
memb rs. The position obtainiog in other 
International Airlines, however, is not 
known . 

Development QlOng Developing Counfrie 

for outh-South Co.~perati.oD 

247L ,SHRI PRIYA RAJAN DAS 
MUNSI: W.ill the Minister of 
EXTERNAL AFFAIRS be pleased to 
state : 

(a) whether any rogres~ has been 'made 
or deY lopm n t taken place in th ,develop .. 
ing cou tries towards greater South-South 
Cooperation; 

(b) the specific tolc to be played by 
Indian in raj I indu try aod agricultural 
field for the other countries in South; and 

(c) the details thereof? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI HURSliBED ALAM KHAN) : 
(a) Yes Sit. Considerable progress bas been 
made t wards greater South·South co .. 
operation at the biJateral a well as 
multilateral I vI. 

(b) aocl (c). India has b en closely 
associated with effort toward .greater 
cooperation among dey loping countries in 
th sc fields. At th multilateJ;'a1 level 
India is actively participat participating 
in the implemc!ntation of the Nonaligned 
Action Programme as well as the Caracas 
Prograrnm of Action of the Group of 77. 
rhcse activities cover a large number of. 
sectors including industry anel agriculture. 
As Chairman of the Non-aligned Movement 
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India is also responsible for follow-up 
action on the Nonaligned Action ProBramme 
and for its coordination with activiti'e 
under the Caracas Programme of Action in 
cooperation with tbe Chairman . of the 
Group of 77. I 

At the bilateral level India has extended 
technical assistance in these sectors to 
many developing, countries., particularly in 
Africa and Asia. We have set up mote 
than 200 j()int ventures in various developiog 
couutries. We have also undertaken fail 
construction work in countrie like Iraq, 
Algeria, etc. Recently. we have donated 
100,000 tonnes of wheat to African countries 
south of Sahara affected by severe drought 
and famine. We ate also assisting these 
countrjes it) increasing their food 
production. 

Defelopment of Paramilitary Forces in 
We t Bengal 

PRIYA RAJAN DAS 

MUNSI: Will the Minister of HOME 
AFFAIRS be ,pleased to state: 

(a) number of CRP Battalions sought by 
West Be.~gal Government during 1981-82 to 
1984·85 (yearly break·up) 

(b) whether any other para-mili'tary 
forces like BSP etc . was sought by the 
West Bengal Government to deal with the 
law and order situation;. and 

(C) if 0 the reasons therefor? 

THE MlNISTER OF STATE IN THB 
MINISTRY OF IiOME AFFAIRS (SHRI. 
MATI RAM DULARI SI HA) ; (a) to 
(c). The GQv~rnment of West Bengal have 
made request froQ) time to time for 
deployment of paramilitary forces~ In 
accordance with the reque ts, the Dumber 
of coys of para-military forces provided 
Governmcnl of W st Bengal during the 
period from March 1981 to February 1985 

given in the stateme~t attached. 

Statement 

Dtployme"t of pa"Q-militar)' forcts in West Bengal durin, the per,;odfl'om 

April 1981 

May 1981 

June 1981 

July 1981 

August 1981 

September 1981 

March 1981/0 Feb,uary~ 198 . 

No. of coyS 
deployed on 
semi. perma­
nent basis 
on law & 

No. of coys 
deployed on 
law &. order 
duties includ-
109 statio 
Buard duties 
on aemporary 

basis 

No. of coys 
deployed on . 
Law & order 
duties con-
nected with 
Assembly/ 

Lok Sabba 
eleotions 
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November 1981 

December 1981 

January 1982 

February 1982 

March 1982 

April 1982 

May 1982 

June 1982 

July 1982 

Augu t 1982 

September 1982 

October 1982 

November 1982 

December 1982 

1anuary 1983 

February 1983 

March 1983 

April 1983 

May 1983 

June 1983 

July 1983 

August 1983 

October 1983 

November J 983 

Decemb r 1983 
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12 

12 

10 

10 

to 

10 

' 10 

10 

9 

10 

10 

8 

8 

8 

8 

8 

8 

R 

8 

8 

8 

8 

8 

--
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February 1984 

March 1984 

,April 1984 9 

May 1984 8 

June 1984 9 

July 1984 10 

August 1984 10 

Septemb r 1984 10 

October 1984 )0 

November 1984 10 

o cember .1984 10 

January 1985 10 

February 8 

ADD.al Plan Allocation for West Bengal 

under Fith and Sixth Plan 

2473. SHRI PRIYA RAJAN DAS 
MUNS : Win the Minister of PLAN NO 
be pleased to state: 

(a) the aetual annual pJan allocations 
under Fifth and SiKth Plan period for 
Wes ; Bengal since 1977 to 31st March, 
1985 (year-wise); 

(b) the actual expenses of the a lJocatiop 
and actual amount o( money t hat was 

' lapsed every year since 1977 to 1984-85 
for not 'bavit)8 been able to spend the pla.n 
~llo~atioQ in West B.en~al· · 

14 (Lok Sabha 

elections) 

, 

(c) whether it has adversely affected 
the developmental glowth of West Bengal 
in Agriculture, Industry, Dairy Develop .. J 
,ment and Pow r Generation Programme; 
and 

(d)' if so, tbe details therefor? 

THE MINISTER OF STATB IN THE 
MINISTRY OF PANNING (SHRI K.R. 
NARAYANAN) : (a) and (b). The infor .. 
mation is contained in Statement·1 
attached. 

(C) and (d). SoortfalJ ip 'Plan expendi­
tur is one of the factors affecting physical 
achievements. Physical . achievements jn a 
few area as compared to the Sixth Plan 
tatgets aTe given in Statement-II whiCh is 
fltta he4 . 
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1977·78 

1918·79 

1979 .. 80 

]980-81 

1981·82 

1982 .. 83 

1983 .. 84 

Statement-I 

575.10 

638.00 

490.00 

540.00 

(Rs. crores) 

Varia tion over 

303.65 (-) 12.77 

368.49 (-) 2.91 
383.21 (-) 66~7!J 

449.20 (-) 125.90 

454.33 (-) 183.67 

470.55 <-) 19.45 

506.94 <-) 33.06 

1984-85 (Plan could not be finalised du to Jarge gap between 

asked for by the State and avaiJabJe 

Statement-II 

Short/ails in physcial achfevemlJnts In a few areas during the Sixth Plan in 

Addition installed to capacity 
ShQrtfall is as under 

(i) I<olaghat Thermal Power 
Station 

(ii) Rammam aEP 
Bnergisation of Pump .. sets 

IDdultry 

~mall Scale Industries 

Industrial Estates/Area 
No. of Units 
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A ~ti'itles In Space 

2474. SHRI HUSS IN DALWAl; 
Will the PRIME MINISTB R be pleased to 
'state: 

(a) the steps Government propose to 
take in furthering the activiti s in Space;; 
and 

(b) when wiJJ India be able to do its 
entire space activities on its own? 

THE MINISTER OF STATE IN THE 
MINISTR:Y OF SCIENCE AND TECHNO· 
LOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY. SPACE AND ELBCTRONICS 
(SHRJ SHIVRAJ V. PATIL): (a) The 
steps being taken to further the activitje 
in Space are those wh.ich are contained in 
the Space Profile for tbe decade 1980-90. 
The I major objectiv s of the Space Pro­
gramme for the decadt= 1980·90 as approved 
by Government are: 

0) to develop an rndian Remote Sen­
sing (IRS) Satellite for the effective 
utilisa tion of rell)ole sensiQS 
technology and promote the e tab­
lishment of a national resources 
survey and management sytttem; 

(Ii)' to improve the capabilities of the 
SLV-3 Launch Vehicle. develop jts 

variants for enhanced payloads 
and to conduct their launches. A 
concomitant of this is the develup~ 
ment of launch vehicle (;apable of 
placing remote sensing atellite in 
polar sunsynchronous miSSIons 
from ranges within the country; 

to acquire la uoch capabili ty of 
geo yncbronous missions in com·· 

. munications, meteorology and 
other space applicatlons for 
national needs; 

(iv) to enhance the capabilities and 
utilisa~ion of the ISkO Telemetry" 
Tracking and Telecornmand Net­
work (IS RAe) as wen as tbe 
natiooal test and launching ranges; 

(~) to accelerate the indigenisati()n of 
th 'pacecraft of the INSAT 
(Indian National Satellite) System, 

so as to replace the imported first 
gen~ratioD spac segment by I .!dian 
built ~atellite,; and 

(vj) to strengthen and develop indus .. 
trial infrastructure in tbe country 
for taking up space-reJated tasks. 

. (b) The Indian Space Programme is 
duected towards the goal of self-reliant use 
of spa~e ~ec~nology for national develop­
ment, It~ m~ln tbrust~ being (i) satellite 
commUOlcatlOn for various national uses' 
(ii) satellite femOle sensing for resource' 
survey nd management, envir~nmental 
~.~nitoriDg and meteorological services and 
~1It~ d¢veJopment and operatjonalisation of 
tndlgenou~ sateJlite' and launch vehicles for 
providing these space serviceS . The above 
goal is expected to be achieved with the 
accompHs.hment of, the projects and ' pro­
grammes Included In the Space Profile for 
1980-90. However. there would be elements 
where imp()rt of rna tedal, equipment, etc., 
cannot be totaJJy avoided. . 

EtJ~ct of Matbura Refinery o~ Taj Mahal 

2475. SHRI HUSSAIN DALWAI : Will 
the Minister of CULTURE be pleased to 
state: . , 

(a) what is tbe condition of Taj Maha). 
Agra at present; 

(b) whether on account of Mathura , 
Refinery the condition of the beautiful 
monument has started decaying; and 

(C) steps Government propose 'to take 
to save this World's greatest monument? 

THE MINISTER OF STAtE IN THB 
DEPARTMENTS OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
CULTURE (SHRI K.P. SINGH DEO) : 

(a) Taj Mahal is in a good , state of 
preservation. 

(b) No, Sir. 

(c) The Archaeological Survey of India 
is continu()u Iy monitoring the air pollution 
and for this purpOse has set up sensitive 
monitoring instruments to measure the 
ambient ajr and a field laboratory to 
analyse particulate maMer. Specific 
steps. like closing down the two fbermal 
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plants, replacing steam 1ocomo,tives with 
diesel engines in tbe Railway marshallipg 
yard etC. have been undertaken by the con .. 
cerned agencies. Besides, a green belt is 
being developed between Ma:thura and 
Agra. An Export Committee has also 
been coo thuted in June, 1984 to go into 
all aspects such as tructural preservation, 
chemical conservation and aesthetic aod 
tourist requirement 9f Taj Mahal and to 
recommend measureS to keep it in a .good 
state of preservation . 

Air India Flight for Haj Pilgrimage 

rrom Bombay. Delhi, Madras aod 
Trivandrum 

2476. SHRI HUSSAIN DALWAl: 
Will the Minist r of · TOURiSM AND 
CIVIL A VIA,TION be pi ased to state: 

(8) the number of fl ,ghts char~ .red 
every year for Haj pilgrimage through Air 
lodia from Bombay and Delhi to Mecca; 

(b) whether Government are th1oking · 
of charteting flights from Madras and 
Trivandrum for the r:onvenience of local 
pilgrims; and 

(c) if'so, when? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOUR'ISM AND CIVIL 
AVIATION (SHRI ASHOK GBHLOT): 
(a) The numb:",r of flights charter opera ted 
duri og the last six years for Haj pilgrimage 
by Air India from BombaY/D~lhj to ,Jedduh 
is as uuder : 

(b) Due to operational constraints, Air 
India have presently no plan to operate 
flights either from ~1adras or Trivandrum 

. for the 1985 Haj season. 

(0) Does not arise. 

. Constructi()n of ive Star Hotels 

2477. SHRI CHITTA MAHATA : Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to slat¢ : 

(a) the Dumber of five star hotels which 
have so far been constructed and arc to be 
constructed in the Seventh Fiv Year Plan, 
detailing the (.Hlrpose thereof; and 

(b) the amount so far 'invested and to 
. be invested in the construction of the 
remaining five star hotels? 

THE MINISTER 0 STATE ' iN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT): 
(8) There are at present 53 functioning 
hotels in the 5 .. tar (including S·star Deluxe) 
category on the approved Jist of the 
Government . The number of hotels 
approv d for construction in this category 
so far is 22. There hotels ha've been 
approved from the point of view of their 
suitability for foreign tourists. . 

(b) The information is b~ing 'coUected 
and wiJJ be Jajd on the Table of the Sabha. 

Amount In ested for Removal of Poverty 
in tbe Country 

2478. SHRI CHITTA MAHATA: 
WilJ the Minister of PLANNING be 
p leased to sta te : 

(a) the amomnt so far invested for 
alleviation of poverty from the country; 

(b) to what extent th poverty ha. so 
far been removed from the rural areas in 
the country; and 

(C) the amount to be invested further 
in the Seventh Five Year Plan? 

THE MINISTE OF STATE IN THE 
MINISTRY OF PLANNING (SHRI K.R, 
NARA Y ANAN) (a) he major poverty 
alleviation programmes io the Sixth Plan 
were; Integrated Rural Deve]opm nt pro .. 
gramme (lRDP), National Rural Employ" 
ment Programme (NREP), and Rural 
LandJ . s J3mpJOytncnf Guarant ~ Pro .. 
gramme (RLEOP). The Sixth Plan 



Written Answers \ APRiL 10. 198 Wrttten Answers 

investments under these programmes were ~ 
Rs. 1463.79 crores (upto December 1984) 
under IRDP' R. 1649.54 crore (up to 
January, 1985) under NREP; aod Rs. 292.90 
crores under RLEGP (upto January, 1985). 

(b) The estimates of people living below 
the poverty line are ba ed on the House~ 
hold Consumer Expendi ture Survey conduc­
ted by tbe National Sample Survey 
Organisation (NSSO) . According to the 
Survey for '77 .. 78. the number of persons 
below tbe poverty line in rufal areas Were 
estimated at 252.8 million. 10 the Sixth 
Five Year Plan. a number of poverty 
allevjation programmes were implemented. 
The Jate$t Survey on Household Consumer 
E~penditure was conducted in 1983. After 
the results of the Survey become available, 
the estimates o( the extent to which the 
poverty has been removed in rural areas 
wi Jl be worked out. 

(c) The S~vl!nth Plan i still to be 
fina lised. 

Location of Atomic Power Plaot in PunJab 

2479. PROF. RAMKRTSHNA MORE: 
Will the PRIME MINISTER be pleased to 
state : 

(a) wh th r Government have decid d 
to locate Atomic Pow r Plant in Punjab; 
and 

(b) if so, when the plal1t is likely to be 
commissioned ? 

THE MINIS'rER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH .. 
NOLOGY AND 1 THE. EPARTMENTS 
OF OCEAN DEVELOPMENT. ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. PATIL) = (a) aDd 
(b) r A finai decision with regard to various 
sites for location of future atomic power 
plaot in the Northern Electricity Region, 
of which Punjab for~s a constituent part, 
is yet to be taken. 

Stepping up of Computers System Production 

2480. PROF. RAMKRISHNA MORE: 
Will the PRIMB MINISTER be pleased 

(a) whether Government have decided 
to step up computer syst ms production 

from the preseot Jevel of 2000 systems per 
annum to '10,000 systems by th end of 
1985-86; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO .. 
LOGY AND IN 'THE DEPARTMENTS 
OF OCEAN DEVELOPMENT ATOMIC 
ENERGY, SPACe A D ELECTRONICS 
(SHRI SHIVRAJ V. PATIL) l ) No speci. 
fie target has been laid down for produc­
tion of computers by the end of 1985 .. 86. 
However, tbe indicative targets have been 
fixed for the t rtninal year of the Seventh 
Five Year 'llJan Le. 1989·90. 

(b) Does not ad e. 

Ma fer Ian for Development of Touri m 
io Oriss 

24SJ. SliRI SOMNATH RATH: Will 
the Minister of TOURISM AND CIVIL 

A VlATION be pleased to stat 

(a) wb ther a Master PI n has been 
prepa red in Oris a for the developDl nt of 
tourism; 

(b) if so. tbe amount advanced so far 
by the Union Government for implement .. 
ing the Mast r Plan; and 

(0) the fioancial provisions roadt; for 
implementing tbat Plan in the year 
1985 86 ? 

THE MINISTER 0 STATE IN THE 
MIN 1ST Y OF TOURISM AND CIVIL 
AVIATION (SH'RI ASHOK OEHLOT); 
(a) to (c) . A Master Plan for Konarak 
has been prepared. Master Plans in respect 
of Udaigiri .. Ratnagiri-Lalitgirj and Cbllka 
Lak are under preparation by t~e Town · & 

. Country Planning Organisatio~. In 
Konarak,' the Department bas undertaken 
the construction of a toilet block at an 
estimated cost of R. 3.49 lakhs, out of 
which all amount of Rs. 2.01 lakbs has 
already 'been released to the State Govern .. 
ment. Schemes for Udaigiri- atnagiri­
Lll1itSiri ant'! Chilk~ Lake will be taken up 
only after the master plans have been fina­
lised and ootifi d by the State Oover~rneot. 
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ScbeUle to Utilise W,.tstland for Energy 
Squrcel 

2482. SRRI SOMNATH RATH : Will 
the PRIME MINISTER be pJeased to 
state: 

(a) whether Planning Commission bas 
approved the Scheme submitted by the 
Department of ~on .. Conventional Energy 
So~rces to utilise waste and for energy . 
sources; 

(b) if 0, tbe detail of financial 
allocation made for that scheme; and , 

(c) when the above scheme is expected 
to be irnplem nted ? 

THE MINISTER. OF STATE IN THB 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DEPART. 
MENTS OF OCBAN DEVELOPMENT, 
ATOMIC ENERGY, SPACE AND 
ELECTRONICS (SaRI SHIVRAJ V. 
PATIL) ; (a) to (c). The PJan proposaJ 
of DNES contain a component for energy 
plantations on wasteland. owever, the 
Seventh Plan allocations for the DNES 
have not yet been finalised. For demons .. 
tration projects of energy plantations, an 

'allocation of Rs. 2 crores has been made 
in the Annual Ian Budget of DNES fot 
1985-85. EnerBY Plantations wiU b taken 
up within the available funds during the 
curr nt year. 

USA Activities in Indian Ocean 

sa C.P. 'THAKUR: 
SHRI BRAJA MOHAN 

MOaANTY: 
, . 

Will the Minister of EXTBRNAL 
AFFAIRS be pleased to state : 

(a) whether with the installation of 
pow rful tran mitters in Lanka by U.S.A., 
the U.S.A. ha increas d its activity in Indian 
Ocean; aod 

(b) the steps Iodia is going to under­
take against this sophisticated ystcms 
which will keep an eye on out all de~ nee 
prepared bess ? 

THE MINISTER OF STATB IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI HURSHBED ALAM KHAN): 
(a) Accordin,8 to information available 

the powerful transmitters proposed to be 
iostalJed in Sri Lanka . are part of the 
short wave reJay station of the Voice of 
America. 

(b) Government are keeping a careful 
watch on all developments in the area, 
that may hav.! a bearing on India's se-cu­
rity enviroDQlent. 

"Pollut on due to Cement Industry in 
Cbittorgarb,' Rajasthan" 

2484. PROF. NIRMALA KUMAR.I 
SHAKTAWAT Wi)] the PRIME 
MINISTER be pleased to state: 

(a) whether Government are aware 
that the cement industry is the second 
biggest cause responsible for pollution in 
tbe ,country; 

(b) the area of land in hectares 
damaged in . Chittorgarh d.strict of 
Rajasthan due to pollution . by cement 
industry; and 

(C) the steps being taken by cement 
industry to check pollution and the other 
steps propo ed to be taken in this 
regatd ? 

TaE MINISTER OF STATE, IN THe 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI VIR SEN): (a) Yes. 
Madam. 

(b) Land . Use Study made around 
Birla Cern nt Works, Chittorgarh indicates 
that there has been no damage to the 
agricultural land. 

(c) According to the Rajasthan State 
PolJutibn Control Board. the Birla & 
.1.K. Cement Works have alreac!y inst,alJed 
pollution control equipment and have also 
appointed con ultants to achieve the 
prescribed standards for mission. 

[Trans/ali on1 

Danger due to MUitary Bases in Indian 
Ocean 

2485. PROF. NIRMALA KUMARI I 

SHAKTAWAT : WiJl the Minister of 
EXTERNAL AFFAIRS be pleased to 
tate: 

(a) whether a garVe danger has been 
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posed from ,th~ 8ulf coun tries on acoount of 
the setting up ' of military bases in Indian 
Ocean and thQ opening of el ctronic spying 
qentre in Pakistan; 

(b) the steps being taken by India to 
safeguard against these dangers; and 

(c) whether any agreement has been 
reached with tbe Soviet Union to face these 
dangers jointly? 

THE MINISTER OF STATB IN THE 
MINISTRY 0 EXTERNAL AFFAlRS 
(SHRI KHURSHBED ALAM KHAN) : (.a) 
Oover~meDt have repeatedly made known 
their view that gr at power miJjtary 
presence in the In~Han Ocean threatens the 
security of the littoral states. Provision 
of any military facilities to the great 
powers in the Indian Ocean, including the 
Gulf, would therefore be a matter of 
concern to the Government. 

Government bave, on ~everal occassions, 
also made knowo their concern regarding 
induction of sophisticated weaponry into 
Paki tan including the so·called '~awkeyet ' 
Early Warning' Airborne d fence sy tern. 

(b) Government are monitoring with 
utmost vigil all developmeot having a 
bearing on thecountry·s security. 

(c) No, Sir. 

[English] 

Setting up of Atomic Energy Regu .latioD 
Aothorlty 

2486. PROP: NIRMALA KUMARI 
SHAKTAWAT: Will the PRIME 
MINISTER be pleased to state: 

, (C) whether an Atomic Energy Regula­
tion Authority has been set up to regulate 
tbe safeguard aspects of atomic energy 
activiti 5; and 

(b) if so, the details thereof? 

THE MINISTER OP STArB' IN tHE 
MINISTRY OF SCIENCE AND TECH­
NOLOGY AND IN THE DEPARTMENTS 
OF OGEAN DEVSLOPM}lNT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI HIVRAJ v. PATIL): (a) Yes, 
Sir., 

(b) An Atomic.... Energy Regulatory 
Board has been establi hed in 1983 to carry 
out regulatory and safety functions 
envisaged under the Atomic Energy Act 
1962 Jay down safety standards and frame 
rule and regulations aod to ensure 
compliance with afety codes and st~ndards 
dUring the design construction and 
operation of nuclear facilities. The 
Board is Chaired Dr, A.K. De. 

(Tran~/ationJ 

Tamil Speaking R.efuges (rom SriLaoka 

2487. ~ROF. NIRMALA KUMARI 
SHAKTAWAT : Will the Minister of 
EXTERNAL AFFAIRS be pleased to 
state. 

(a) the number of Tamil speaki og 
refugees who came to India from Sri Lanka 
duting the 1a t one year; 

(b) whether they have come to India 
with proper Visas and whether they have 
not gone back even after the expiry of 
their visas; aDd 

(c) if so, the action being takeo by 
Government to ensure their J'epatriation to 
Sri Lanka? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 

. (SHRI KHURSHEED ALAM KHAN): 
(a) The number of Tamil speaking refUgees 
who came to India from July, 1983 till 
end of March, 1985 is over 85,000. 

(b) A large number of the refugees 
have come to India without visas. Visas of 
tho e who came with travel documents 
have, at) expi~y . been edend'ed for a short 
term. 

(c) The Government have repeatedly 
impressed upon the Sri Lankan authorities 
the necessity of creating condition which 
would enable the refugees to return to 
their homes in safety and dignity. 

[English] 

"Protocol on ~n"ironment With France'~ 

2488. SHRI DIOVIJA Y SINH: Will 
the PRIME MINISTER be ple'ased to 

t 
state; 

(a) whether India has a protocol on 
Environment with France; 
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(b) whether the French system of 
setting up and runl)ing River Basin 
Authorities is being studied for il11pJementa .. 
tiOD in India; and 

(c) how does the French method vary 
from the Ganga Valley Board 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI VIR SEN) ; (a) .Yes, .Sir. 

(b) Although the French Government 
have: offered to har their experience, the 
concept of French River Ba in Authorities, 
does not appear to be appropriate t6 
Indian conditions in the present context. 

(b) The Central Ganga Authori ty bas 
been set up with the specific task of 
overseejng the implementation of lin Action 
Plan to prevent poHution of the Ganga, 
while the river basin authorities 
in France have a Jarger mandate 
of ov rseeing diff, rent aspects of river 
b in management. 

I • 

ue of instructions Regarding Rotation or 
ssistBnts/Desk Officer slunder Secretaries 

2489. SHRl SANAT KUMAR 
MANDAL : WiJl the PRIME MINISTSR 
b~ pleas d to state: 

(a) whether in the wake of tbe PM·s 
drive or ensure a clean administration and 
promptt disposal of papers, his Ministry has 
is ued any departmental instructions to 
the havious ~rfini$tries and Departme~ts 
dealing with the public viz .• the Ministries 
of Commerce. Industry, Finance, Petroleum , 
& Chemical and Fertilizers etc. for 
rotation of A~sistants/Deslc Officers/Under 
Secretaries and above who had been 
working on vulnerable seats for the last 
more than 3 years; and 

(b) if so, the details tbereof ? 

THB MINISTER OF STATE' IN THE 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REPORMS AND 
CULTURE (SHRI K.P. SINGH DEO) : 
(a) Yes, Sir. The instructions are applicable 
to all the ca~egories of Government 
servenfs. 

(b) It will not be in the public in,tcre t 
to disolose the details. 

C Trails/at 10nJ 

Amount Spent on the Construction or Simla 
Airport 

2490 .. SaRI K .D. SULTANPURI : 
Wi)l the Minister of TOUR.ISM AND CIVIL 
AVIATION b~ pleased to state; 

(a) The amollnt spent by Government 
, on tbe construction of Simla Airport during 

the last tbr(:e years; aod 

(b) the details of the . amount Govero­
ment propose to spend 00 the entire 
scbeme 1 . 

rHE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AV ATION. (SaRI ASHOK GEHLOT) : 
(a) The Un!on Goverment bas not incurred 
any expenditure on the construe'lion of 
Simla airport during the laS( three years. 

(b) It I,s estimated that expenditure of 
Rs. 4.72 crore on the baJance of earth 
work and construction of ruoway and 
associated pavements. terminal building 
etc. wi)) be required to be incurred to make 
the proposed aerodrome fit for operations. 
Subject to the project being sanctioned by 
the competent authority. this expenditure 
is proposed to be met by the Centra) 
Government. 

(English] 

Killing of Protestors in South Africa 

2491. SHRI DHARAM PAL SINGH 
MALIK: Win the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether , recently there has been 
killing pf peaceful pro,testol's on very mass 
scale in South Africa; 

(b) if SOt the details thereof; 

(c) whetber any ~fforts are being made 
by Government to take up the matter io 
UNO against such killings in South Africa; 
slld 

Cd) if so, the details thereof? 

THE MINISTER. OF STAT IN THB 
MINISTRY OF EXTERNAL A11'FAIRS 
(SHRI KHURSHEED ALAM KHAN) 
(a) and (b). According to reports, on 218 
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March, the 25th anniversary of the Sharp­
evil)s massacre, the South African police 
fired at peaceful crowd of about 4000 people 
in Cape Province wbo were protesting 
against apartheid. Nineteen. people were 
reported to have been ki lied in the firing. 
Earlier, in the middle of February 1985, 
several black people lost their lives in 
police firings and other clashes wbile pro­
testing against forced evictions from a 
colony in Cross Roads near Capetown. 

(c) and (d). Even before the killings of 
21st March, India, on behalf of the Non .. 
aligned countrie, tabled a resolution at 
the UN Security Council on March 10, 
1985 cond rniHng the · -wanton kilJing of , " . . 

. peaceful prot tors, and asktng the Councl I 
to make the Soutb African Gov rnment 
drop the '~high treason n cbarge against 
16 leaders of the United Deillocratic Flont · 
and other organisations oppo ed to apar­
theid. The re olution a1 0 called for un­
conditional release of thes@ and other 
political prisoners and detain es in South 
Africa. This reso]ution wa pa sed un­
animously on March 12, with , all 15 
Security Council members voting { r it. 

India was a prominent participant in tbe 
specia' meetings held under the auspices of the 
UN Special Committee Against Apartheid on 
the occasion of the 25th anniversary of the 
SharpevilJ massacre. The meetings de .. 
mand d that tbe racist regime give up tbe 
apartheid policy and also appealed to the 
countries which coJlaborat d with the racist 
regime to end such collaboration. 

,. Air Pollution in The Capital" 

2492. SHRI DHA AM PAL SINGH 
. MALIK: 

. SHRI VILAS MUTTEMWAR ~ 

AMLA PRASAD 
SINGH: 

WHltbe PR ME MINISTER be pleased 

to state: 

(a) whether aUeotion · of Government 
has been drawn to the press reports 
appeared in the Hindu tan Times dat , d 7th 

, March 1985 wherein it he een stated that 
a study conduct,ed by the pollution oard has 
revealed th t considerabl air Pollution ha 
been in rea ed in the capit(ll due to $5 000 

Industrial Units and seven lakh mobile 
vehicles; 

(b) jf so, whether the Central Board 
for prevention and Control of Water 
Pollution has also recomme~ded some 
measure to ' minimi e th pollution in the 
capital' and 

(c) the aotion Government propose to 
take in r~gard thereto and to check 
poJIution ? 

·THE MINISTER OF STATE IN tHe 
MINISTRY OF ENVIRO MENT AND 
FORESTS (SHRI VIR SEN): (a) The 
pre s report" has come to the knowledge of 
the Government.· owever studies of'the 
Central Board for Prevention and Co trol 
of Water Pollution do not reveal that air 
pollution has jocrea ed ~n the CapitaJ due 
to 55,000 Industrial Units & 7 lakhs mobi1e 
vebicle . The estimat d fi ures have not 
originated from the Centr 1 Board. 

(b) Yes, Sir; 

(C) As 82% of industrial pollution is 
contributed by 3 P wt.'r Statio'ns. 40/0 by 
two Che lical lants and 14% by 
400 Industrial Units, the steps taken are 
h~ follow :-

(i) Directives were given to two 
Thermal Power Stations to retrofit 
flyash arresting devices. 

(ii) Directive was given to DeJhi Blec. 
tricity Supply Undertaking to 
close down tbe Rajghat Power 
Station. To facilitate closQre of 
this power Station, clearance from 
environm nta) angle ,ha been 
given to build 2,,67.5 Megawatt 
capacity pu)versized Coal Power 
Plant aloogwith stipulations fOf 
conttol of fly-ash and utilisation 
of ash in the new plant. 

(iii) Doe Chemical PJant was directed to 
shift from single CODvcr ion. single 
a bsorption process of Su Ipburic 
Acid Manufacture to that of 
doubie , conversion double absorp­
tion process. . 

(iv) Another Chemical Unit has , been 
directed to pratice better house 
keepins COfJditiQfl , 
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(v) The Central Board through Chemi· 
cal Engineering department of 
I.I.T, Delhi, developed an 
improved furnace Model for 
d~monstratioD. Commercializatioo 
of tb d¢sign is being explored. 

(vi) Delhi Administration has been 
asked to amend tho' relevant RuJes 
undor the Motor Vehicles Act, . 
1939 to incorporate , emission 
tandaJds (for immediate future) 

for compliance by December. 1985. 

Conversion ot Scheduled Castes and 

Adlvasi in North East by 
Christi D Missio 

2493. SHRI DHARAM PAL SINGH 
MALIK: Will the Mini ter of HOME 
AFFAIRS be pleased to state: 

(a) wh ther Government's attention 
ha been drawn to the neWs item appeared 
in Nav Bhara t Times dated 1 March, 1985 
wherein it has been sia ted that a number 
of Christian Missions frorn European 
couotties~ U.K. and China, have come to 
India during the last three months; 

. (b) whether Government are aware 
that these missions are making propaganda 
against Hindu Dharam, Galldhivad aDd 
converting Scheduled Castes and ,Adivasis 
in North Bas tero Sector of India ; and 

(c) the action taken by Government in 
regard thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY 0 HOME AFFAIRS 
(SHRIMATI RAM DllLARI SINHA) : 
(a) Yes, Sir. (The neWS item appeared in 
the Nav Bharat Times dated 10th 
Match, 1985) 

" 

(b) and (0). No specific reports of this 
nature )lave been received. be authorities 
concerned keep vigilance in the matter. 

Tourists Arriv .. 1 io J. & K. 

2494. SaRI DHARAM PJ\_L SINGH 
MALIK: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state : 

(a) whether attention of Government 
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has been drawn to the pre s repor,ts 
appeared in the H'industan Tim~s of 10 
March, 1985 where"in it has been stated 
that the sudden spurt in 'the activities of 
pro .. Pak OrgaoisatiQD in .Jammu and 
Kashmir has been causing a grea t concern 
aod has affected the . on coming toutists 
season; 

(b) the action Government bave taken 
to meet the situation; and 

(c) whether it has affected the State 
economy which is alredy under strain due 
to poor tourists arrival during the Jast 
2 years Z 

THE MINISTER OF STATE IN THB 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK OE8LOT): 

- (a) Yes t Sir. ' 

(b) and (c). Yes, Sir. The set .. back to 
the tourist trade ja Jammu & Kashmir 
State during tbe past two years on account 
of disturbed law 81)d has order affected the 
State 's economy. Tp assess the distress 
caused to t,he variou segments of the 
tourism industry a central team of officers 
constituted by the Planning Commis ion 
visited Jammu & Kashmir in October 1984. 

In or~er to counter tbe adverse publi­
city in the foreign media. tbe Department 
of Tourism )aullched a campaign, tbrough 
its overseas offices, to publicise the return , 
of normalcy, in Kashmir. Some of the 
special efforts' taken to promote tourism 
exclusively ,'n Jammu & Kashmir include 

, the folJowing : 

(I) Jammu & Kashmir is now being 
marketed not only as a holiday 
resort, but also as an jdeal centre 
for conventions and con~ r nces. 

(ii) Winter group discount fares of 30 
per 'cent have been offered by 
Indian Airlines on round trip 

, fare~ in tbe Delbi-.Srinagar.Delhi 
sector for gro\lps 4 of or more 
passengers. 'this is valid from 1st 
November to 31st March. The 
discount is also available to 
tourists aVailing of the "OuJmarg 
Winter Package". 

(iii) A special package tour of s~ven 
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days in Kashmir includi,ng 3 days 
skiing at Gulmarg for Rs. 1400/. 
has been introduced by tbe J & K 
Tourism Development Corpora­
tion and 

(iv) It1creasit)S lhe umber of I.A. 
flights between Delhi and Srinaga ... 
aod introducing a flight between 
Srinag~r and Bombay. 

Promotion of, Tourism In Orf sa 

2495. ' SH.l~1 CHIN' AM ANI JENA : 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether , despite the fact that 
Orissa is richly ndowed with touri t poten .. 
tail manifesttd in her fa jnatin bache 
llDcient. monuments of gr at rchitectural 
pl~ndour luxuriant for t r ich in wild )ife. 
and famou places of pilgrimage. its 
sdeveloplJ1ent is v ry POOf; 

(b) if so, the steps bing taken to 
promote tourism in Orissa both at the 
national and international spheres' 

(c) the numb r of tourist offic s. and 
tourist counters fUDctioning in Ori sa; 

(d) whether there is any proposal to 
open more touri t office and tourist coun,.. 
tets in Orissa; and 

(e) if sO, the de~ails thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
A VIATIO (SHRI , ASHOK OEHLOT) : 
(c) and (d). The devc:loprnent and pro .. 
motion of tourist infrastructQraJ faciHties 
is a cotltoinous process.. 1n view of the rich 
tourist potential of Orissa, the Department 
in consultation with the State Government 
have identifi d two Travel Circuits covering 
20 centres in the State for phased develop .. 
ment through the combined resources of 
Centl'al, State and the private sectors. In 
the <>th Plan the D partment bad taken 
up th following schemes which are under 
various stage of implc menta tion : 

(i) Mast r Plan of Konark; 

(ii) Master Piau of ChiJka Lake and 
Udaygiri-Lali tgiri .. Ratnagiri; 
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(iii) Deve)opment of Lion Safari at 
Nandan Kanan; 

(iv) Forest Lodge at SiroJipal; 

(V) Toi let Block til t Konark; 

(vi) Provision of bOQ.ts 'at Chilka Lake~ 

(vii) loodJig ting at Khandagiri· 
Udaygiri;. 

(viii) Con truction of Yatrika at Puri 
throll h the hartiya Avas Vikas 
Samiti. a re i tered society; 

. (ix) Expan ·iOIl of Hotel Kalioga Ashok 
Bbubneswar by ITDC; 

(x) Con tructioD of a jOlOt ventur·e 
hotel t Puri by IDTC in coHabo .. 
ration with qris a Tourism 
Development Corpora tion ' ' 

(xi) Openin of a Gov foment of India 
T~uri t Office "*t Bhubtlcswar~ 

(c) to (e). The State Governm nt has 
16 Touri t Offices in rliffetent part of 
Orj a in addition to one each in Delhi 
ana Calcutta and 15 Tourist Couoters at 
variou railway tations/airport in the 
State, The Dep rtment. howe~er,. has no 
i)roposaJ for opening any Tourist Offices or 
Count rs in the Statet in addition to the 
office a~ Bhubo swat. 

Pro otion of Sf to List 'F' (Executive) by 
DeJhi Poll ce 

2496. SHR[ KESHAORAO PARDHI: 
Will the Minister of HOME AFFAIRS b 
pie·ased to refer to th~ reply given to Un ... 
starrted Question ' No. 497 00 25th July. 
1984 regardjng promotion of S. Is to List 
cP' (Executive) by Delhi Polic,:: and state : 

(a) the number of cadidate promoted 
as espector so far from List 6F t and the 
number of tbose belonging to Se/ST 
communi ti s; 

(p) whether provisions of reservatiol) 
in promotion and tbose of 40 Point Roster 
have been implemented; 

(C) if so, numb .r of SC/ST Sub-Inspec. 
tors promoted as Inspectors from the said 
List If" and tbe extent upto wbicb' backlog 
has been fi Ilcd; . . 
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Cd) if not. the reasons for violation of 
the above provisions and for not filli ng the 
backlog; and 

(e) ttie ' eligibility criteria and the 
normal as well as extended zone of con j .. 

deration adopted at the time of drawing 
. the said List CF t on tbe basis ot written 

examination and interview ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFA1RS (SHRI .. 
MATI RAM DULARI SINHA) : (a) 60 
candidates have so far been promoted in .. 
cluding 9 Scheduled Caste 'Bod 'S Scheduled 
Tribe candidates. 

(b) Ye , Sit. 

(C) and (d) . 9 Constables belonging to 
Scheduled Caste category and 5 constablt: 
for Sob duled Tribe Category have been 
promoted. There is no backlog in thel 
Scheduled ea te categorY. However, the 
backlog iD tbe Scheduled Trib category 
could not be filled up as the. required num .. 
ber of the candidate could not , qualify 
the test . 

(e) Confirmed Sub-Inspectors (Execu­
tive) with 6 year service were eJigibl as 
per Rules 11 .of the Delhi Police (promo­
tion) & CDnfirmati.o ) Rules 1980. 

Ttibal Culture 

2497. SHRI RAM BHAGAT 
PASWAN : Will the Mi ister of CULTURE 
be pleased to state: 

(a) whether G.overnment bav~ taken any 
special step t.o protect the cu1tur of tribals 
in India; 

(b) if SOt the' reaSDns therefor? 

(c) 'whether Government will issue 
directive to Sta te Governments t.o protect 
the culture of tribals in India; and 

(d) if Dot, the reasons. therefor 1 

THE MINISTER OF STA E IN THB 
DEPARTMENT OF PERSONNEL AND 
ADMINISTR.ATIVE REPORMS AND 
CULTURE (SHRI K.P. SINGH DEO) : 
(a) and (b) , Yes, Sir. 

The Department of Culture operates 
s~be,m s .of financial assistance to voJuntary 

organisations and musems. In the opera­
tion of these schemes. preference is given 
to projects related to triba1 art forms aDd 
culture and their preservati.on. 

2. The three National Akademies, 
namely Sangeet Natak Akademi, Lalit Kala 
Akadcmi and Sahitya J\kademi whicb are 
fully funded by the Centra) Govt. have 
als.o schemes to preserve aDd protect tribal 
cuJ~ure. 

3. The Sangeet Natak Akademi has 
done extensive work in tribal belt in 
augmeoling the tribal art forms in the 
shape of audi.o .. recording, video recording 
and 60 mm movie films. 'Onder the scheme 
of ClDevelopment of Tribal Culture", tribal 
fe tivals in different parts of the country 
are funded. The Akademi has organisea 
thr.ough respective state akademies, festival 
.of triba'i music in Himacbal Pradesh 
Lakshadweep, Sikkim aod Manipur. · Th~ 
Akademi has a collection of large number 
of musicaJ instruments, masks and artifacts 
numbering Over 600. The Akademi also 
pr.ovides financial assistance t.o voluntary 
.organi ations f.or promoting tribal art and • 
culture. 

4. The Lalit Kala Akade,mi is cooduc .. 
ting a survey of f.olk .art f.or documentation ' 
.of folk art including tape recording 'and 
photographs and collection ' .of specimens. 

5 . The Sabitya Aka~emi also has a 
programm to pubJi h a collecti.on of tribal 
tales and songs of Orissa aDd jn Kaonada. 

6. The Central . Institute of Indian 
Languages, Mysore. under the Ministry .of 
Educadon is also engaged in pronloting 
and developme.nt of tribal and other border 
Janguages with a view t.o helping their use 
in school education and adult education. 
Financial assistance is also provided by the 
Ministry of Educati.on t.o voluntary .organisa­
tions for promotion of Indian languages 
including trIbal JanguJges. 

(C) and (d). Although the Central 
G.ovt. cannot issue direction , it shaH be 

. endeavour to persuade tbe Sta te G.ovetn .. 
ments on the need for pr·ot ction of vari.ous 
fDrms of tribal 'arts and making suitable 
provisions While formtlJa ting th ir plan 
schemes. 
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Casual Laboures in the Minis,try and its 
Offices 

2498. SHRI RAM 
.P ASWAN : WiJJ th Minister of EXTER· 
NAL AFFAIRS be pleased to state: 

(a) the number of casual labou'rers in 
. his Ministry and its offices/departm~nt /sub­
ordinate office lattached offices who have 
been mad regular during the Ja~t three 
years, office-wi e and year .. wise : 

(b) tbe number of casua I workers who 
ave been working for more than two years 

and 'have not been made r guler and th 
t easons therefor; . 

(C) whether bis Ministry has formulated 
any time-bound programme .cor making 
them regular; 

(d) if so, the details tbereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI KHURSEED ALAM KHAN) : (a) 

The numb r of casual labourers ab orbed 
again t regular Group 40' posts in the 
Ministry alld Its offices during last three 
years are as follows; 

(i) Headquarters of the Ministry of 
E~ternal Affairs : 

1982 ; 5 

1983 : 26 

1984: Nil 

1982: Nil 

1983 : 5 

1984: Nil 

(iii) Other Subordinate/attached 
Offices: 

The requisite informa tJo,n is being 
collected and would be pJaced on the Table 

of tbe House. 

(b) The number of. c:l ual labourers 
who , have been working for more than 

22 

not been' absor bed 
Dt po ts are :-

(i) Headquarter of Mini try of Ex­
terna J Affairs.--61 

(ii) External Affairs HosteJ- 3 

(iii) Other Subordinate/Attached 
Offices-As in (iii) Qr (a) above. 

These casual labourer were engaged 
after 20th March, 1979, but Dot through 
the Employment Excban8 . 

(C) The Ministry j unable to formula te 
any time-bound programme for absorption 
of casual labourers against reaular Group 
'n' posts since relaxation of the prescribed 
norms cannot be a 'sumed. 

(d) Does not arise. 

(e) Tb d p rtment of Per onnel ijnd 
Admini tralive Refprm have )aJd down 
norms for regutari ing Casual Labourer 
war ing in Oovernm nt Offices. These 
are ;-

(i) Casual labourers hould have ' been 
recruited aftet 20th March, 1979 

only through the Employment 
. E~chan8e ; 

(ii) They should have put in 240 days, 
of work in ,each of the two conse­
cutive years; and 

(iii) They should pos ess other pres­
cribed quaJi6ca~ioDs regarding sse 
education etc. 

The casual labour rs have not been 
ai;)sorbed as yet aga.inst regular Group 0' 
posts Since they did not meet the criterion 
of recruitment throush the Employment 
Exchange. . 

Sub·Standard Food for Players 

2499. SHRI RAM BHADUR SINGH: 
Wi II the Mioister of YOUTH AFFAIRS 
AND SPORrS be pleased to state : 

(a) whether his attention has been 
drawn to the new item which appeared in 
the Indian Express dated 5 March, 1985 
under the caption "Sub-standard food for 
players' wherein it has been alleged that 
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about two dozen men and 
for 300 participants io 
Badminton Championship 
tbeir indignation at the 
food served to them by the 
JawaharJal Nehru Stadium; 

women offioials 
tbe National 
ha ve expressed 
poor quality of 
caterer at the 

(b) if so, tbe reaction of 'Government 
thereto; and 

(c) the steps Government propose to 
·take against those responsible for serving , 
. ub .. standard food to players and to ensure 
that good qua.Ji ty food i served to them in 
future 7 

THE MINISTER OF STATE IN THE 
DEPARTMENT 0 YOUTH AFFAIRS , 
AND SPORTS (StiRI R.K. JAICHANDRA 
SINGH) : (a) Yes, Sir. 

(b) and (c). Government feel that 
ca tering arrangem nts in the re idential 
wing should be satisfactory. The Sports 
Authority of India has since introduced a 
system of sample chtcking and testing of 
food, besides taking further measures to 
ensure cleanliness and hygienic conditions. 

Rever ion of Depufationists to Parent 

Offices 

2500. SHRI RAM BAHADUR SINGH: 
WiJl the PRIM MINISTER be pleased 
to state: 

.' 
(a) whether it is policy of 'Government 

to revert to thejr parent offices all the 
deputa.(ioni ts who have' completed five 
year on deputation; and , 

(b) if so, whetl;let instruction have been 
sued to aU the Ministries asnd Depart-

, Olents of the Government tbat 4l1J those 
completing five years on deputation should 
immediately b reverted to their parent 
offices? 

THB MINISTeR OF STATE IN THE 
DEPARTMENT 0 PERSONNEL AND 
ADMlN]STRATIVE REFORMS AND 

CULTURE (SBRI K.P. SINOH DEO): 
(a) and (b). In the case of officers governed 
by general deputation orders, the period 
of deputation sha.lI be subJeot to a max.imum 
'of three years in all cases except for those 
posts where a longer period of teoure is 
prescribed. The Administrative Ministries . 

may grant extension beyond ~be pr,escribed 
limit uP(o one year .aner obtaining orders 
of their Secretary, i,o case where such 
extension is considered necessary in ' public 
loterest. Exten'sion beyond one year would 
be with the specific approval of the Depart .. 
men.t of Personnel and Training. 

In 1983, the then Prime Minister bad 
directed that in that all ca es of deputation 
to excadre posts which are governed by the 
general deputatioo orders, the tcnDure rules 
should be strictly applied. T~e. directions 
of the then Prime Minister bad been 
communicated 10 all Ministties/Depart .. 
ments. Subsequently in November. 1984 
the present Prime Minister issued anotber 
direC:::tive for strict adherence to the tenure 
rules. This directive wa communicated 
by the Cabinet SecJetary " to aU the 
Secretaries of the Ministries/Departments 
for taking . necessary action to ensure 
compliance. 

Fire-arm as Gifts from Acroad 

2501. SaRI RAM BAHADUR SINGH: 
SHRI C.P. THAKUR: 

Will the Minister of HOME AFFAIRS 
be pleased to s ta te : 

(a) whether there has been a sudden 
sport in the arrivaJ of small arms in the 
country from abroad as gifts; 

(b) if so, what is the quantity of sucb 
fire-arms arrived in December, 1984, 
January. 1985 and 'February, 1985 , and 
the quantity of fire·arrns arrived during 
the whole year (1984); and 

(0) if so, the reaction of Government in 
regard thereto ? 

THE MINIST R OF STATE IN rAB 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : 
(a) to (c). Import . of smaU fiirearms. 
presently, is perm~ssible under (a) the gift 
scheme and (b) the Baggage Rules. 121 
customs clearance pecQlits were i sued by 
the offipe of the Chief Controller of Imports 
and Exports tiJl 1UDe 1984 for the import of 
fire arms. Relevan.,t information regarding the 
number of weapons arrived in the months 
of December 1984, January 1985 and 
February 1985 as also for tbe year 1984 is 
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beiog collected from tbe concerned 
authorities. 

Restriction on arms Prodctlort 

2502. SHRIINDRAJIT GUPTA: Will 
the Ministet of HOME AFFAIRS be 
pleased to state : 

(a)' whether Government had decided to 
restrict 'iirms producti n to ~he public 
sector only in 1958' 

(b) if so, wbeth r th~re are a number 
or licenced private gun factories producing 
thousansd of weapons every year. 

(c) if so, the deta i Is and the reasons 
ti)erefor; and 

(d) whether Government have a proposal 
to wind up or take over all these prtvate 
arms manufacturing unit ill the country 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOMB AFPAIl~.s (SHRI­
MATI RAM DULARI SINHA) : (a) to 
(d). Governments's policy regarding manu .. 
facture of arms and ammunitio:o by private 
agencies was formulated in the light of the 
Industrial Policy Resolution of 19.56 
.According to this policy manufacture of 
arms and ammunition would be a Central 
Government monopoly. However, the 
existing units in the private sector which 
were a lready licensed for rna nufacture of 
arms and ammunition were allowed to 
continue such manufacture subject to the 
foJ1owing conditions; 

(i) revolver. pisto Is and rifle weapons 
and ammunitions used in such 
weapons are not to be manur etuted; 

the trictest securi ty precautions 
are observ,ed so as to prevent any 
diversion of the products of such 
factories to unauthorised hands; 

the operations of uch units should 
b strictly te tricted to the i terns 
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already ·rna nufac(uted by tbem; 

(lv) no expension of th~jr activities 
tbrough w;'deniog the range ·of 
their production and/or increasing 
the capacity of the items in the 
production by them is to be under­
taken without the prior sanction 
of the Government of Iodia; and 

(v) the breacb loading shot-guns 
should be proof tested as p~r 
approved regulations of the 
Government of India. 

No fresh licences for manufacture of 
arm.s and ammunition were to be granted. 
subject to the following exceptiOQS :-

0) there WQuld be no objeotion to 
the manufacture of percussion 
caps and ajr-rifles/air"suns by 
private firms till this work can be 
undertaken in ordanance factories. 

(ii) there would be no objection to 
licences beina iS6ued to private 
partie for the purpos of re­
pairs of arms and ammunition 
and farbications of . components 
and parts of such articles for tbe 
purpos~ of carrying OUt such 
repairs. s bject to the conditions 
tbat such .components jparts etc. 
are not · manufactured for the 
purpose of, or utilised for 
~ssembl~~8 into complete arms/ 
ammurlltJOn. 

Oovernment of 'India are the authority 
for the manufacture of arms and ammuni .. 
tion, t:>ut the State Governments are ~he 
authority for renewal of tbeir licences. The 
Jist of private manufacturers is given in 
the Statement attached. 

There is no .proposal at present to wind 
up or take over the private arms manu* 
facturing ullit in the country. 
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2. Mis Indian National Arms Co. Oauhati 205 SBBL 

2. 1. Mjs Pfizer & Co. 298 BL Gun 

Z. MIs Arms Strong Go. 168 

3. 681 

4. M/s B.S A. Bros. 411 

S. Mis Baj~nath & Co. 119 

6. Mis Biro & Co. 389 

7. MIs Budhoo '& So os 588 

8. ;: 110 

9. MIs Da'ss & Co. 898 

10. 176 

,I. Mis Gfrdhari & Sons 327 

Mis Oiri La! & Co. 284 

13. Mis Mewa Lal & Co. 496 

14. Mis Oriental Arms & Co. 302 

IS. Mis Junni'lal Sharma & Co~ 251 

16. Mis M. Bansidhar & Sons 335 

17. Mis Green & Go. 285 

18. Mis Soukhi & Sons. 352 

19. Mjs Royal Arms & Co. . 308 

20. MIs M. 0, M. Co-operative Society 1869 

21. MIs Delux Arms & Co. 472 

22. MIs Rrnd Arms & Co. 1S3 

23. MIs M. Chand & Co. 220 

24. Mfs M. HorH & Co. 234 



3. ' Himachal 

Prade -h 

Jammu &. 

26. MIs Titul' & Co. 

27 . Mis MUDSi & Co. 

28. Mis N .P. Sharma & Sons 

29. Mis Shankuntala Devi 

Mis Lowtan & .Co. 116 

32. MIs J huri & Soo 288 

33. Mis Sharma & Sons 296 

34. Mis Ba~do & Sons 61 

35. MI Tridip & Co. • 21.9 

36. Mis Chinawati Devi 74 

37. Mis Bihar Small Arms, Bikhtiarpur 598 

J'. MIs He~bee & CQ, Maodi 

2 . . Mis Vir Singh & Co. Mandi 

3. MI Cousins, Mandi 

4. MIs Prem Sagar & Sons, Mandi 

l. M /s Mebar Singh & Sons, Jammu 

2. MI · Khurmi Gun Work. Jammu 

3. MIs Hem Raj Oun, Jammu 

4. ,Mis Tawi Arm & Co. Jammu 

S. MIs Standard Gun Work. Jammu 

6. M/ 'Popular Gun Works, Jammu 

7. Mis Arnar Worksh p, Jammu 

8. Mis Friends & Co. Jammu 

9. Mis Santokhoo Gun 

10. MIs Prit'em Singh &, Son " Jammu. 

11 . Mis Goverodhan Lal & Sons, Jammu 

12. MI Uttam Gun Work~, Jammu 

13. MIs Bhargav Arms Co~ Jammu 

14. Mis Kalsee Gun Works, Jammu 

15. Mis Free India Gun Manufacturers, 

Janmu 

480 BL/ML Gun, 

780 BL/ML GU81 

780 BL/ML Guns 

700 Shot Ouns 

600 Shot GUDS 

180 Shot GUDS 

600 Shot Guns 

300 Shot Guns 

600 Shot GUns 

600 Shot Guos 

600 Shot Guns 

300 BL Guns 

360 BL Guns 

672 BL Guns 

360 BL Guns 

300 Sbot QUDS 

600 Shot Guns 

600 Sbot Ouns 



MIs Bumrab Gun Manu. Jammu 

17. Mis ~hajuria GU?' Works, Jammu 

Mfs KlJa·lsa GUD Works, Jammu 

MIs Sbiva Gun Works, Jammu 

21. MIs Khair-ud .. Oin &, SODS, Jammu 

22. MIs Modern Gun Works, Jammu 

23. MIs Vi ' hwa Karma Gun Works, 

Jlilmmu 

24. Mis Gulab GUD Factory. Udnampur 
, 

25, Mis Hunter Gun Eactory, Udha.mpur 
I · I , It, 

,26. Mis Bbarat SmaU Arms Pvt. Ltd. 

Kathua 

M/s Soban Sjngh Eoggr. Works Kathua 

Mis Zaroo. Guo FaCIQry, Srioagar 

Mis Subhana Gun :Pac.tor,)l, Srioagar . 

30. Mis Umer D~d Gun Factory, Rajouti 

1. M/s.Owarka Arm" Store, Bellary 

Mis SUjatha Arms Manuf. Co. DeIJary 

300 Shot Guns 

600 Shot Guos ' 

360 Shot Gu'ns 1 

300 

60 

300 BL/M.L Guns 

750 BL/ML 

MIs Himalaya Arms Manu'. Co. DeBary ~800 BL/ML. 

1. MIs Rajpllt GUD Service, Rewa . 

2. Mis Mohan Lal Gopal Krishao 

Gupta, Sagar 

Mis Bhara t Arms Co. Bhopal 

4. MIs Capital Arms Co., Bhopal 

6. MIs Husainl & Co. Dewas 

MIs Pida Hussain, Indore 

MIs Narain JaB4npath Slkligar, 

Raj .. sthan 

MIs Yardicband 'PannaJal, Rajasthan 

MIs MobanJal KaJu Ram 

54 ML ,Quns 
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500 ML Guns 

1. Mis lnastf All & SODS Jodhpur SOO ML/BL Guns 

8. ~/s New Light Art Works. Jodhpur 

9. Mis Ganesb Arr;ns ~ Co., Jodhpur 333 ML Guns 

667 ML Guns 

200 ML Guns 

100 ML Guns 

10. MIs Bhati & Co. Jodhpur 

Mis Rasool Bux & Sons, Bhilwara 

Mis Abdul Gani & SODS, Bhilwara 

13. Mjs Rajasthan Gun Manufacturing 

Udaipur 

8. Manipur 1. Mis East & End A.rms Co~ 

500 ML GUns 

657 BL Guns 

9. Uttar Pradesh 1., Mis A. K. Neogr & Sons, Kanpur 766 ML/BL Guns 

9 ML/BL Guns 

400 ML/BL Gun 

2. Mis Radha Prasad. Ghazipur 

3. MIs Narendra & Co., 0 hradun. 

Research Vessel for Exploring Bottom 
of ·Sea 

2503. SHRI VJJAY N. PATIL: Will 
.he PRIME MINISTER b pleased to 
sta te : 

(a) whether bis development bas pur .. 
chased any Research v'e seJ~ for exploring 
the bottom of tbe ea; a od 

(b) if so, the detai I tbereof.? 

THE MlNISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO· 
LOGY AND IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENijRGY. 'SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. ,P'ATIL) : (a) and (b) 
Vest Sir. Tbe Department of Ocean Deve,Jop· 
ment has acquired a sophisticated oceano .. 

roabic research vessel 'Spgar Kanya' from 
West Germany under the West Germany 
Assistance Programme, for deep sea survey 
and exploration. The ship is 100.34 metre 
long with a gross tonnage of about 4,000 
lonnes. It has 13 laboratories on board 
with hi Jy sophis~icated equipment in 

It is also provided with 4 compu .. 
The Department has also obtained 

another r search v ssel ·Sagar Sampada'. 
under the Da nish As Istance PrQgramme. 
from D::nmark. It j' 7LSO metre loog with 
a gro S tonnas_ of 2661 tonnes , tbi ship ' 
has 6 excdJent laboralorie. Tbe spepial 
feature of ,this vessel is that it had an ice .. 
strengrhened buH ~od can fish in Antarctic 
water . 

Report of Official Langu8'ge Comlhittee 

2504. SHRI VIJAY N PATIL: Will 
the Mini Cer of HOME }\FPAIRS be 
plea ed to ta te : 

(a) wh ther the Official Language 
Committee bas submitted any report or in­
terim report· and 

(b) if so. what are its main findings 

and recommendations? 

THE MINISTER OP STATE IN THE 
MINISTRY OF HOME AFPAIRS (SaRI­
MATI ,RAM ' DULARI SINHA): (a) no. 

(b) Queslion does not arise. 
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lacr. e in Indian AlrllDes IIgbts from 
New Delbi to Madras 

2505. SHRI B.S.M. PAKEER 
MOHAMED: Will the Mini ter of 
TOURISM AND CIVIL A VIA TION be 
pleased to state: 

(8) whether Government propose to 
increase the number of flights of Indian 
Airlines from New Delhi to Madra; and 

(b) if 0, the detail th reof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT) : 
(8) No, Sir. The capacity provided bet­
ween Delhi and Madras is considered 
adequate to cater to the existing traffic 
delLand . 

(b) Does not ari e. 

I 

Un atisf dory Performance of ~O-Po;n 
Pr()gramme 

2506. SHRI AMARSINGH 
RATHAWA : WiJlthe Mini ter of PLAN· 

ING be pleased to state: 

(a) whether according to the lalest 
report r ceiv d by th Planning Commi­
s ion from the State Gov rnment the im· 
plementation of mo t of the chemes under 
20·Poiot Programme till December, J984 
has been un ari factory; 

(b) if so, the detai Is in this regard in 
respect of ach State; 

(c) the reason for uosa tis factory per· 
formance' and 

(d) action taken in the matter 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI K .R. 
NARAYANAN) : (a) No, Sir. According 
to the Reports received from State Govern­
ments, implementation of the 20·Point 
Programme was 'Very Good' under 11 
point., 'Good' under 4 points and 'Poor' 
under 6 points . The gradation are on the 
basis that achievement of 60(% of the 
Annual Target by the end of D cember is 
treated as Very good, between 51 % and 
and 600/0 as 'Oood' and below 5Jo/08S 
'Poor'. The reports also show that more 

than half of the Slate and Union Territo­
rie have recorded more than 60% achieve­
ment in more than half of the points. 

(b) A set of statements giving tbe per­
formance of the States in imp!ementation· 
of the 20·Point Ptogramme till December, 
1984 is laid on the Table of the House. 

[Placed /" Library See No. LT .. 834/85j 

(c) Does not arise. 

(d) After the i sue of , the Monthly 
Progress Reports the Planning Commission 
has been writing to Cheir Secretaries of 
Sta tes indicating the points in which per­
formance is poor and urging them to take 
suitable action so that targets are achieved. 

Danger to Wild Life 

2507. SHRI AMARSINH RATHAWA: 
Will the PRIME MINISTER b pleased to 
state: 

The step being tak n to incr ase the 
population of wild :ire? 

THE MINISTER 0 STATE IN THE 
MINISTRY 0 ENVIRONMENT AND 
FORE TS (SH I VIR SEN); Step are 
being taken to conserve wildlife and 
ther by improve their overa II sta tus and 
incrcas their numbers. The attached state­
ment gives the detail . 

Statement 

A numb r of initiatives have been taken 
in recent year for wildlife conservation in 
India. The imporfant measure are given 
below:-

(i) A Central Icgi lation called the 
Wildlife (Protection) Act, 1 1972, 
has been enacted to provide uni­
form Jegi Jation for wildlif con­
servation throughout the country. 
The Forest (Conservation) Act, J980, 
checks indiscriminate diversion to 
non forest u es of forest lands, 
which are the main habitat of 
wildlife in the country. 

(i i) The Indio n Board for Wildlife, 
, which is the highe t advisory body 

in thi field in the country. has 
acquired sta rur~ and i nfJuence 
after the Prime Minist r took over 
as its Chairperson since 1980. 
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(iii) From 19 National Parks and 205 
Sanctuaries in 1980, the nefwork 
'of protected area~ in the country 
has been expanded to S3 National 
Park and 241 Sanctuaries cover .. 
ing about 3% of the total land 
area and about 120/0 of the forest 
area of the cQuntry. 

Speci I Projects Uke Project Tiger 
and Crocodile Project bave been 
launched to save the endangered 
species, and th se have proved 
successfUl . 

Trade and commerce as ell as e .. 
port and import of wild atdma'I, 
birds, pi 'of and their derivatives 
are strictly cootrolJed .. 

(vi) Ceotrally .. POD ored scbeme have 
been launcbed to aid the develop­
ment of 6ationa I parks and sanc­
tuaries (including tiger reserves) 
and zoo and ' to promote conser .. 
vation awareness i.. nd education. 

(vii) A national level institute called 
the ~Yildlifc! Institute ,0/ India has 
beeD establishttd for promoting 
wildlife training, education and 
research. 

(viii) The WJld Ii fe Wee is observed 
every year in the first week of 
October for creating goneral 
~wareo s aQd eliciting public 
support for conservation. 

(ix) India i a signatory to five. inter­
national conventlons- the Conven .. 
tions on International Trade in 
Endangered Species of Wild Flora 
and Fauna (CITES). Wet]ands~ 

. Whaling, Migratory species, and 
with the USSR on Migratory 
Birds. 

(~) A National Wildlife Action Pla:n 
has been adopted recently, which 
provide the framework of stra .. 
'togy. programmes and p,rojects for 
wildlife conservation in 'the future. 
lts main CompJn"nts are: 

-establish.n .. nt of a r\!presentaive 
network of pr,ot~cted areas; 

,_management of protec.ted areas 
and babitat restoration; 
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-wildlife protection in multiple use 
areas; 

-rehabilitation of endangered and 
threatened pecies; 

-captive breediDg programll)~s; 

-wildlife educating and interpreta-
tioo; 

-research and monitoring; 

- domestic , legislation. and inter .. 
national conventions; 

-national conservation strategy; and 

- collaboration with voluntary 
bodies!non.governmentaJ organi-
sations. 

Implementation of the Action PJan has, 
been taken up and several steps have been 
initjated already. The nodal agency is the 
Central Djr~ctorate of Wildlife re ervatiQo 
and the Wildlife Institute of India. with 
the active help of the Governments and 
of the Union Territories as well as the 
co-operation of voluntary bOdies and other 
national/international agencies. 

Tbe Action Plan has been made the ' 
central theme of the wildlife conservation 
pr gramme for the Seventh Five Year Plan 
(J 9RS-90) 

(Translation] 

Scheme to Promote Domestic Touri~lIl 

2508. SFlRI MOOL CHAND DAGA: 
Will the ' Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether Department of Tourism has 
formulated any scheme to promote domestic 
tourism; 

(b) if so. the outlines thereof; 

(C) whether the scheme has been imple. 
, mented during the last three years; 

(d) the amount spent thereon so rar; 
aQd ' . 

(e) the Qumber of tourists iD~rea$ed 
during the Jast three years as a result of 
Government policy to promote dome$tic 
tourjs~ 1 
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I, THE MINISTER. OF STATE IN T:l{B 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT): 
(a) to (d). Promotion of domestic tourism 
is a major con tituent oJ the Department's 
approach in the Seventh Five Year Plan. 
With thi end in view Department has 
suggested formulation of schemes under 
various heads suph as trekking and moun .. 
taineering, beaoh hoHday~,. water sports 
inclQding white water sports, wild life 
tourism, and construction of cheap botels 
at places of tourist interest. Concrete 
projects wiJl be finalised in cODsuJtation 
with tbe State Governments. Also, the 
Department is co-ordinating the efforts of 
the State Tourism Development Corpora­
tions of various States and Union Territories 
to provide package tours for domestic 
tourists to visit various ,parts of ' the 
country. 

In 1978 the Department got registered 
the Bharatiya Yatri Avas Vikas Samiti an 
autonomous ociety to construct/e tabJi h 
'new dharamshalas/Sarais/musafirkhanas etc . . 
at various places of pilgrimage interest. 
The Society receives grants from tbe 
Government as well as donation from 
i.ndividuals/institutions. The Department 

. of Tourism bas released Rs. 40 lakhs as 
grant .. in-aid to Bharatiya Yatri Avas Vikas 
Samiti during the 6th Plan period. 

The Samiti has commissioned twO 
dharamsbalas and construction work at five 
other ' dharamshaJas is under progr,ess. 
Construction at 10 more locations i likely 
to be taken by the Sari'liti durIng the next 
few years. 

Department is also considering a scheme 
(or construction of Yatri Niwases for 
budget tourists at places of touri$t interest 

' during the Seventh Plan. Th~ details will 
be worked out in con uJtation with the 
State Government. 

(e) There is no machinery at pre ent to 
comp'ile statistics .pertaining to Domestic 
Touristn. 

OpeDIDg of More Yuvak Kendras 

2S09. SHRI HARISH RAWAT: Will 
tbe Minister of YOUTH AFFAIRS AND 
SPORTS be pleased to state: 

(a) the total number o,r N hI u l'uvak 

Kendr,as functioning in tbe country and 
whether Government propose to open more 
Yuvak Kendtas in the near future; 

(b) if so, the pJaces where these new 
Kendras wjJJ be opened; 

(C) whether there is shortage of staff in 
some , of the existing ¥uvak I<endras; and 

,'(d) if so, the measures taken to meet 
this shortage 1 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF YOUTH AFFAIRS 
AND SPORTS (SHRr R.K. JAICHANDRA 
SINGH) : (a) and (b) There are 197 Nehru 
Yuvak Kendras functionj 'ng in the couotry. 
About 100 additional kendras are proposed 
to be set up during the curreQt financial year 
.at pJaces to be decided in consulatipn With 
the state governments . 

(c) and (d). In some of tbe Kendras, 
whole-time youth coordinator are to be 
posted. Recommendations fr.om the Union 
Public Service Commission for this purpose 
have beeD tequested for. In a few kendras, 
there is also a shortage of clerk in respect 
of whicb the appropriate authorities have 
been approacbed. 

Losses Sulfered by Indian Air Lines 

(rom Blrd$ Hittjng 

2510. SHRI BARISH RAWAT: Will 
the Minister of TO~RISM AND CIVIL 

, AVIATION be pleased to stat~ : 

(a) the total 19S8 suffered by the Indian 
Airlines during the last one year as n result 
of birds bitting aeroplanes; 

(b) whether it is a fact that maximum 
accident of bird hitting have occurred 
near Airports; and 

(c) if so, the step proposed to be taken 
to keep the areas near Airports clean to 
ensure that birds do nOt ga ther there? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOUR.ISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT): 
(a) The costs of repairs to Indian Air .. 
lines aircraft in bird hits during the Jast one 
year (from '1.4.84 to 31 3.85) amounted to 
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Rs. 59.06 lakhs (Rupees fifty-nine lakhs and 
six thousand only). 

(b) Yes, Sir. 

(c) Measures such as cutting of grass 
around the runway strips , spraying of 
insecticides, use of incinerators for bUrning 
garbage, installation of sodium vapour 
lights in the operational area, prevention of 
garbage dumping in the operational area. 
improvement of general sanitation within 
and around airfitld.s are being continuously 
taken. With a view to operate public aware­
ness regarding the need for maintaining 
cJeanliness in and around the airport, it is 
proposed to Jaunch a multi .. media education 
compaign. 

[English] 

Implementation of Recommendations Made 

by High PO'W,er Panel on Minoritie 

2511. SHRI O.M. BANATWALLA 
wiH the Millis ter of HOME AFFA1RS be 
pleased to state : 

(a)' whether Government bave co si­
deted the recommendalions of High Power 
Panel on Minor ities appointed under the 
chairmanship of Dr. Gopal Singh; 

(b) the details of the recommendations 
made by tbe said Pane); 

(C) tbe deci ions of Government on the 
recQmmendations; 

(d) whether the report of the Panel 
will be laid on the TabJe of the House; 

(e) if so. when and action. if any, 
tlken for the implementation of the re-
commendations; and ' 

.. 

(f) if no decision has been taken as 
yet, the time by which decisions will b 
taken and steps taken to expedite the

l
, 

taking of decisions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA): , 'a) 
to (0·. The Report is under the considera­
tion of the Government. Appropriate 
decision regarding laying of ,tbis Report on 
the Table of the Ho se will be taken at an 
appropriate time. 

[Translation] 

Scbemes to Promote Tourism 'n Himacbal 
Pradesh 

25J2, SHRI K.D , SULTANPURI 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state : 

(a) the details of the schemes imple. 
mented duting the Sixth Five Year Plan 
by Government of Himachal Pradesh to 
promote Tourism and Civil Aviation; and 

(b) the amount of money beina pro­
vided to Government of Himachal Pradesh 
by the Union Government during the 
Seven th Five 'Year PI~n and the places for 
which such schemes will be prepared nd 
th details thereof 1 

THE MINISTER OF STATB IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI .t\HSOK OEHLOT): 
!~) and (b) . Information is being collected 
and will be laid on the table Qf the Rouse. 

[English) 

Regulation of Casual Labourers/Peons/ 
Loaders Working in Air Indja at PalatQ 

Airport 

2513 , saRI KESHAORAO PARDHI: 
$HRI S.L. MURMU : 

Will the Minister' of TOURISM AND 
C1VIL AVIATION be p)eas~d to state: 

(a) the number and names of casual 
labourers/peons/loaders e tc. who were 
empJoyed as casual labourers/peons etc. in 
April/May, 1979 and the number ~nd 
names of tbose among tbem who have since 
been regularised; 

(b) the reasons why the rest of them 
have not so far been regulaJ."ised gespite 
their having been working with regu1at 
break or interval;, and 

(C) the time by which they will be 
reguJarised ? 

THE MINISTER OF STATE IN THE 
MINISTRY OP TOURISM AND CIVIL 
A VIA TION (SHRI ASHOK GEHLOT): 
(a) and (b). Eight casual labourers were 
employed in Air.India in AprH·May. 1979 . 

• 
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Out of (be,se only one viz Shri . Jaibbagwan 

Singh has b~eD regularised. An ' statement 

containing the requisite information is 
I 

attached. 

(0) At pre$ent there is a ban on crea­
tion of · posts. As soon as this ban is 
tifte\! and the p sts are sanctioned for 
Delhi Office, the casual workers will be 
conSidered in their turn for regular 
appointment. 

Date of join­
ing' as Casual 

Worker 

Sbri Babulal, 
Shri Munila 1 

2 . Shri Jaibhagwan Singh, 
son of Sh. Khushi Ram. 

Shri Amarjit Singh, 
son f Shri Ba1ber Singh 

5-4 .. 1979 

His name was not included in the 
permanent wait Jist since he had not 
completed 180 days, 

Appointed with effeot from 15th 
ovember, 1983. 

SeJected but did not report for pre­
employment medical examination 

despite repeated reminders. Hence 
his name was removed from per-
manent wait list. • 

There was a complaint of miscon­
duct against ,him. His name was • 
therefore, excluded from the perma-
nent wait list. 

Has not been appoioted on perma­
nent basi <lue to embargo on recruit .. 
ment and non-availability · of 

. vacancy. 

Has not been appointed on perma... · 
nent basis due to embargo on recruit­
ment and non-availability of 
vacancy_ 

lias not been appointed On perma. 
:nent basis due to embargo on 
recruitment and noo .. avaiJability of 
vacancy. 

Despite cOl}.1munjc~tions seot to him 
by Air-India Delhi Office he failed 
,to appear for interview for a perma .. 
nent post. His name has, therefore 
been excJuded from permanent wai; 
list. 
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Promotion or Non .. Sel'ect List 
Officers as U n~er Secretaries 

2514. SUR! BANWARI LAL BAIRWA: 
Will the PRIME MINISTER be pleased to 
state : 

(a) whether select list officers of Grade 
I of ess of 1983 have not so far been 
appoillted as Under Secretaries on regular 
ba9is; 

(b) whether 60 Section Officers not in .. 
cluded , in tbe Select List for Grade I of 
CSS so far. have been promot d as Under 
Secretari s in various Ministries under 
orders of tbe Departmen t of Per$onneJ and 
Administrative Reforms; 

(c) whether tbe UPSC bas been con .. 
suited for appointing these . 60 Non-Select .. 
List Officers as Under Secretarie t when the 
Select List Officers bave yet to be providt'd 
again t the regular vacanci's of Und r 
Secretaries and 

(d) if not, the reasons therefore? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRAtIVE REFORMS AND 
CULTURE (SHRI K.P. SINGH nEO) : 
(a) All the officers included in the Select 
List of Grade I of Central Secretar,iat 
Service for the year 1983, txcepting tbose 
who are not available, being away on long 
leave or on d putation etc have b~en ad ... 
justed in different Ministries/D partments. 

(b) By orders issued by DepartlT'Jent of 
Personnel and Tra ining, on 18 9.1984, 
Ministries/Departments were asked to give 
promotion to 60 Desk/Section Officers, as 
Under Secretary, on pureJy ad-hoc basis. 
for a period of one year, by upgrading the 
posts of Dl!sk/Sccti<:>n Officers held by 
tbem, to the level of Under Secretary as 
personnel to tbem. 

(c) and (d) . As these promotions were 
purely ad-hoc in nature, for a limited 
period, consultation with the Union Pubfic 
Service Commi ion in the matter was not 
required under the Rules. 

Anti .. Poverty SiratelY to Rural Area. 

2515. SHRI MOHD. MAHFOOJ ALI 

KHAN : Will the Minister of PLANNING 

be pJeasf'd to s ta te : 

(a) to what' extent rural planning has 
acbieved its objective in the .matter of 
gelle'rating fural employment, reducing the 

poverty percentage and exodus of villagers 

to cities during tbe Sixth Plan period; and 

(b) the conception flaws io tbe anti­

poverty trategy in rural areas and how 

Govetnmen t propose to remove tbese flaws 

to achieve the de ired results during the 

Seventh Plan period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHKI K.R. 
NARA YANAN): (a) A number of pro .. 
grammes have been launched in the Sixth 
Ptan with tbe objective of reducing povery 
and unemployment in the ,rural areas. The 
major programmes are; tbe Integrated 
Rural Development Programme (IRDP), 
the Notiona) Rural Employment Programme 
(NRBP), and the Rural Landless Employ. 
ment Guarantee Programme (RLEGP). 
A statement showing the targets and perfor­
mance under these programmes is enclosed. 
Some of tbe other planned measures which 
would help to achieve these objectives 
are; redistributive Land keforms, Drought 
Prone Ar as and Desert Development 
(DPAP and DDP), and the Minimum 
Needs Programme (MNP) which aims at 
providing basic a'menities in the rural areas 
in order to improve the living conditions of 
the rural population. It is expected that 
all these measures together would also help 
in reducing migration from the rural to tbe 
urban area's. 

(b) The strategy has ~een generally 
accepted a$ conceptually sound. However, 
the o.perational problems that have come 
to notice are being looked into in the con .. 
te~t of the formilia tion of the Seventh Pive 
Year Plun. 



Statement 

P~'formancl! under JPDP, NREP & RLEGP 

I. 

t. AUocations (Rs . crores) 

2. \ Expenditure -do -

, 3. ~rm Credit · 

Mobilised - do-

. 4. No. ot fami -
lies assis ted (In Jakhs) 

5. No. of SCI 
ST benefi .. - do- · 
ciaries 

6. SC/ST Benefi-
ciaries fami-
lies as per-
centage to 
the total 

7. Pe .. house-
hold invest .. 
ment 

11. N.R.B.P. 

1. Alloca tion 
2 . Expenditure 

3. Mandays of 
employment 
senerated : 
(a) Target 

(b) Achieve­
ment 

111. R.L.E.O.P. 

<0/0) 

(in million 
·mandays) 

(a) Allocation (Rs. crores) 
(b) BJlpendi.ture - . do-

. (c) Mandays of (in million 
employment mandays) 

generated: 

(I) Target 

(ii) Achievement 

Sixth 1980-81 1981·,82 1982 .. 83 
PJan 

1500.00 250.55 300 .66 400.88 

158.64 264.65 359.59 

3000.00 289.05 467.59 713 .98 

150.00 27.27 27.13 . 34.55 

7.81 10.01 14.05 

3107 

407.36 

406.09 

773.51 

36.85 

15.37 

3201 

34000 360.00 38000 400 .00 

30C·400 
per 

217.53 317.71 394.76 392.22 

.Pcriod of Reporting varies ftom State to State. 

407.36 

274.82* 

518.92 

24.03· 

10.17 

3303 

460.00 
327.3;2* 
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U.K. 'Sikb Commandos' Plan to Liquidate 
FarniUes (tf AkaU Leader 

2516. SHRI MOHO. MAHFOOJ 
KHAN: Will the Minister of EXTER 
AFFAIRS be pleased to. state: 

(a) whether attentio.n of Go.vernment 
has been drawn to the Pre s Report app aT­
ipg in Times o.f India dated 20, March. 
1985 regarding U. . Sikh Co.mmandos' 
plan to liquidate the famili es o.f Akali 
leaders who. would enter into any a ~t'ee­
ment with the Government of Punjab issue; 
and 

(b) if $0, the reactio.D of Go.vernm nts 
therefo? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI KHURSH)3ED ALAM KHA ) : 
(a), aod (b) . The Oovernm nt bas seen the 
Times of Ind ia report. The Government 
has also. seen the text of the orig ina l le tt er 
from a group calling it elf "Servant of 
Psnth Sikh Commando Das ta tt whiCh 
appeared in the March 1 j Sue of a Punjabi 
Janguage weekly "Des Par("esh H publ,;sbed 
from LondoD . Thi weekly aDd its editor 
are well·k:nowb for bolding extremist views, 
'Out Higb Commission in London has for,. 
mally brought' this Jetter to the no.tice 
of 'British Foreign aDd Commo.uwealth 
Office. pointing out tbat the editor i not 
only using the columns of the pap r to 
incite people to. murder, but a l 0 to. 
announce their intention to commit murder. 
The British authorities have been urged 
to take appropriate punitive measures 
against the aews'" paper, its editor and tbe 
so .. called "Sikb Commando Dasta ." 

"Pollution by Toxic Cbemicals in 
Hyde .. abad" 

2517. SHRI O. VIJAYA RAMA RAO : 
Will the PRIME MINIS TE be ph~S(d to 
state: 

(8.) the details of toxic chemicals that 
ate coming ou~ from t.he factories under 
G"\- ... rnments undertakings like lDPe; 
H r, HCH, HAC & NPC in Hyderabad by 
wl.;ch tbe entire adjacent aDd surrounding 
areas are contaminated; 

(b) the prev ntiv measure taken by 

to prevent the water contami" 
nation' and environmental pollution to. 
bring these under WHO limit , ; and 

(,c) the steps taken to provide safe 
water at and urroundings areas o( 
Hyderabad? 

THE MINISTER OF STATE IN THE 
MIN1STRY OF ENVIR )NMENT AND 

ORESTS (SHRl VIR SBN) : (a) As per 
the information furnished by Aodhra 
Pradesh PoHution Control Board, 00 toxic 
chemicals are discharged by IDPL, HMT, 
HCL HAL and NFC outside their premises. 

(b) None o.f the filuents of the abo.ve 
industries is entering into drinking water 
pro.ce S at pre ent . The Board is prescrib· 
ing lSI tandard of 51' citic stipulations 
oepend ing on the s itu tions . No WHO 
limits are adopt d . 

" (C) Regular monitoring done ' to 
ensure wb'o.)esome dri.nkiog water. The 
resid ual c"IOrine in the distributiog . system 
i check d daily bes id ge ttin'g the water 
sample tested for chemical aQd bacteriolo­
gical par meter . Monthly meetings are 
a I 0 convened a nd review Illea ures taken 
to ma intain who) some supp ly of drinking 
water in the twin ci ti s." 

Post-Matric Scholarship to Scbeduled Castel 
Scheduled Trib Student 

2518. SHRI G. VIJA YA RAMA RAO : 
WilJ the Mini ter of HOME AFFAIRS be 
pleased to state : 

(a) how many S heduled Caste and 
Scheduled Tribe students are covered under 
post ~ma tric scholarsbi p for 1984 .. 85 in tbe 
country, State-wise; , 

(b) whether there is any proposal to 
revise the amount o.f scho.larship in view of 
the general iaceen e in prices and cost of 
living and , education; 

(C) wbether there is any prOPo.sal to 
encourage the outstanding students by grant 
of special SchoJarship; and . 

, 
(d) , if 0 , th.e details thereof? 

THB MINISTER OF STATE IN' THB 
MtNISTRY OF HOME APFAIRS (SHRI· 
MATI RAM DULARI SINHA): (a) A 
statement is laid Oh the' table ot the House. 



(b) . The post.matric scholarship scheme 
for SC/ST students was ' Jast reviewed ,in 
1980 and the revised rates of scholarship 
came ioto force from 1st July, 1981. The 
scheme will be reviewed again in due course 
of thne. 

1. 

2. Assam 

3. Bibar 

4 Gujarat 

S. Haryana 

6. Himachal Pradesh 

7. Jammu & Kas~mir 

8. Karnataka 

9. Kerala 

10. 

11. Maharashtra 

12. Mao'ipur 

3. Meghalaya 

14. 

(c) and (d). There is no proposal 
under con ideration of the Government of 
India. However some of the States/U.T. 
Administrations are giving incentives to 
meritorious students out of their own funds 
in addition to P.M.S. 

19728 

26400 31816 64216 

31929 18 199 50328 

8269 8269 

1600 1400 3000 

Not Available 

48(27 3641 517668 

27364 J480 28844 

18100 8~52 26352 

17431 113395 

5100 5500 

4940 4912 

8374 8374 

Orissa I 13 J 22 10153 23275 

Punjab 20265 2026$ 

Rajasthan 96,81 23306 

Sikkim 25 305 ' 330 

Tamil Nadu 61568 432 62000 

Tripura 3320 1751 5071 

Uttar Pt~desh 1387 190902 

West Bengal 4486 

Dadra & Nagar HaveJi 9 

34. Delhi 

25. Goa. Daman &. Diu 

Mizorath 
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[ Tran~/ation] 

2520. SHRI VISHNU MODI: Will 
the Mini fer of TOURISM AND CIVIL 
A VIATION be plea~ed to state: 

(a) whether Government have con i­
dcred/approved any pr0posoal for the 
expansion of VayudoOt services in 
Rajasthan: 

(b) if so, tb places seJected to be 
covered under this scheme of ex.pansion of 
Vayudoo"t service and the details in .'hi 
regard; and 

(c) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVlL 
AVIATION (SHRI ASHOK GEHLOT): 
(a), (b) aod (c). The three stations of 
Kota, 9iksner and JaisaJ.mer in Rajasthan 
had been initially id~ntified to be airJinked 
by Vayudoot service. Kota had in the 
meantime been airlinked by Indian Airline . 
It i proposed to introduce Vayudoot 
services to Blkaner and JaisaJmer during 
the current year .subject to the dev¢loment 
of tbe requi He infra tructural facili ties'. 

[English) 

'tourist Centre in AQdhra Pradesh 

2521. SRRI K . RAMACHANDRA 
REDDY: Will tbe Mini ter of TOURISM 
AND CIVIL AVIATION be .pleas d ' to 
state: 

(a) whether Government are aware of 
of a big Baniyau Tree called "Thi 
MMAMMA MARRIMANU" io .Kadiri 
Taluk in Andhra Pradesh, whjcb has $pre"d 
to an extent of 10 acres; 

(b) whether Government propose. to 
improve this as a Tourist Centre by provid­
iog basic amenities such as·a rest house and 
boarding facilitj~s . to tourists; and 

(c) whether this Baniyan Tree is the 
biBlest one in Asia? 

THB MINISTER OF STATE IN TH8 
MINISTRY OF TOORISM AND CIVIL 
AVIA rION (S(-JRI ASHOK GEHLOT): 
(a) and (b). The .Baniyan Tree known 
as "Thi MMAl\IMA ~fARRIMANU~' and 
Jocated at a place 13 miles South·Bast of 
Kadiri Taluk in Ananthapur District is 
reported, to spread over S acres. The 
Central Government has Dot received 
any propo al t~. develop ' MMAMMA . 
MARRIMANU as a place of tourist 
iotere °t. 

(c) According to the Ananthapur Dis .. 
trict gazetteer. this BaDiyan Tree is pDe of 
the biggest of its kind in Soutb India. 

One Family One Job 

2522. SHRI A.C. DAS: Will the 
Mini ter of PLANNING b pleased to 
ta te : 

(a)' wbe.ther there is any proposa I under 
consideration of Government to introduce 
~One family one job', 'one family one 
child' and cone family one residential bouse' 
scheme thro'ughout tbe country; and 

(b) if so, tbe s~Jient features o( tbe 
scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI K .R. 
NARAYANAN): (8) No, Sir. It may, 
bowever, be mentioned tbat. progressive 
reduction of unemployment was one of the 
objectives of the Shtth Five Year Plan and 
the Approach to the Seventh Five Year 
Plan (1985-90) also envisHge orientation' of 
programmes and policies to the objective of 
providing productive employment. In the 
Sixth Plan, besides generation of ·employ­
ment through economic growth, special 
programmes oriented towards benenciaries 
and towards employment were introduced, 
through tbe group of' programmes known as 
the 'Anti .. Poverty , Pro8rRm~es'J among 
which wefe the National Rural Employment 
Pro ramme. the InteJ(rated Rural DeveJop .. 
meot Programme, the Scheme for Training 
Rural Youth for Self Employment 
(TR YSEM). III 1983, two new programmes 
were jn~roduced: the Rural Land.lt!ss 
Employment Guaraptee Programme and the 
Scheme for providing self employment to 
educated uoetnployed youth. Details of 
these schemes wilJ' be found in . the Annual 
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Plan document (rom year to year which has 
been placed on the Table of the House~ 

(b) Does not arise. 

Activities of Insurgents in Mantpur 

2523. PROP. MEIJINLUNG KAMSON ': 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of . incidents of loot­
iog, or attack. 'or abmush made by the 
insurgents upon the civilians, or official t 

or security parties in Manipur during the 
recent time from 1st December. 1984 till 
date; 

(b) details of the incidents; and 

(0) measurec; taken by Government to 
control the situation? 

. THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI .. 
MATt RAM DULARI SINHA) : (a) The 
number of incidents is fifteen. 

(b) The details of the incidents in 
Manipur involving insurgents since 1.12.1984 
are given in the statement attached. 

(C) Security measures have been 
tightened. Combillg operations in the 
affected areas have been taken up aDd 
strict vigiJ is being maintained . 

Statement 

6. 

Khamlaluns 
Lejrak~ Saibam 
lmphal 

Post Office 
Singjamei 
Impbal. 

Rural Bank 
Lilong BranOQ 
Lilong. 

Meitei extremi t fired upon a Manipur 
Police Patrol at Impha'. though no casualty 

Was reported on ei the,r side. 

A sroup of unidentified Maitei extremists 
natched away at gunpoint a sum of about 

ks. 3000/.frooo the headmi.stress of a primary 
school at ImpbaJ. 

Some Meitei extremists snatched away one. 

32 pistol from a State Govt. official at 
Imphal. 

A gourp of unidentified armed miscreants 
looted a sum of Rs. 25.000/- at gun-point 
from the staff member of a local petrol pump 
at ImphaL 

Two unidentified youths with sma II arms 
suspected to be Meitei extremists snatched 
away a sum of Rs.832/" from the P.O. Sing . 
Jamei, ImphaI. 

Two identified youth snatched away 
Rs. 598 / .. at a gUnpoint frorn Rural Bank. 
Lilong and fled away on bicycle. The youth 
believed fo be Meitei extremist. 



'Between Laiting 
in Lei hi 
(Ukhrul District) 

Near Chassad 
(lJl.tbrul) 

Three Unidentified you~h With one small arm 
entered tbe hop of one Nonmanipurj at 
Lamlong Bazar_, and demand Rs. 10.000/- , 
When the shopkeeper pleaded inabiHty to 
comply, 'the YQuth fired 213 rds. causing 
jnjury to the shopkeeper and his aSS'ist8nt, 
snatched Rs. 400 .. 500 being sales proceeds of 
the' day frQrn . the cash box and then fted 
away 01) bicycle OQ which tbe:y come. Both 
tbe injured persons admitted .in RMC 
Hospital for treatmen.t. 

Two . unidentified youth $natc;hed ' away 
Rs . 18950/-a10ng with a , scooter at gun poin. 
o ftom one Birebdra BabHwal (rom the, gate · 
of North AOC, Imphal. 

Four unidentified youths with small arms 
suspected to be Meitei e"tremists snatched 
away a sum of Rs. " 88303/.. from the 'tWo 

employees 0" tbe Polytechnic. 

A group of Meitei ext~emists forcibly took 
away gold ornaments worth about Rs. 40.000/­
froln tbe residence of a Meitei at ImphaJ. 

Some unidentified Meitei extremists raided 
.be house of a Meitei at Illlpha J and took 
away gold besides Rs. 1500/-

Pout' security personnel were kiUed ' and 7 
other injured in an ambu h on the convoy of 
the Chief Minister of Manipur in Ukhrul 
district on Dec. 8 by Naga (NSCN) .uO~. 

On Feb. 18, a S,P vehicle was ambushed by 
a StOUp of NSCN underground at ~ Village 
neaf Chassad (Ukhru) district) resulting ,in 
the dea,th of 13 SF persoooQI including ' a 
leO anCl 1 village Volunteer Force (VVP) 
personnel. The NSCN carried away 13 

, weapons (1 LM'G. '9 SLRs and 3 Carbines) 
besides the beloogins of the decea cd SF/VVP 
personnel . 

I 

On the night of Maroh 13, a group of NSCN 
underground sh6t dead Rungonal A:oal, a 
IvoJunteer of VUlage VQhlOt'eer Force (VVP) 
in the hHters' residence at Chakpikarot18 
(Cbaodel district) . 

Earlier. QO the same eVening the above gtoup 
of NSCN ha$ snatched away a stun of 
Rs. 700/- from the SDO, Chakpikarong. 
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Changes Proposed for Delhi Police 

2524. DR. KRUPASINDHU BHOI 
Will tb Minister of HOM AFFAIRS be 
pleased to state: 

(a) whether some far reaching changes 
are propo ed for tbe Delhi Police; 

(b) f so, the details thereof; and 

(c) how far it will 'go in making the 
law and order situ tian , better in Delhi 1 

THE MINISTER OF STATE IN 'tHE 
MINISTRY 0 , HOME AFFAIRS 
(SHRIM r RAM DULARI 'NHA): 
(a) to (c) . Recommendations made by a 
Group constituted to undertake a quick 
study of 0 Ihi Police Administration are 
under examination by the Delhi Adminis­
tration and the Ministry of Home ffairs 
for follow up action. 

AkaU Oal to go Ahead 'Yith Action Plan 

2525. SHRI BHOLA NATa SEN: 
SHRI ANAND SINGH: 

WilJ the Minister of HOMB AFFAIRS 
be plea ed to state ~ 

(a) whether attention of 'Government 
has been drawn to the n ws item HAkaU 
Dal to go ahead with AcHon Plan", Which 
bas appeared in the Hindustan Times of 
March 20~ 1985.; 

(b) if so, th details of the Action 
Plan and the ultimatum if any serv~d by 
the Akali Oal; 

(0) what ar the present demand of 
Akali Daf; and 

(d) the step taken/ roposed · to be 
taken by Government? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): (a) to (d). 
Government have se n press reports adout 
the programme of th AkaJi Dal. No 
communioation has been ree ived from 
them in regard to their pre ent demands. 

A Cabinet Committee consisting of 
three Ministers which ha been formed to 
study the problem and to look at aJferJ;1a .. 
ives for a peacef41 s~ttleOlent qs earlr a 

possible. is currently looki~ into various 
aspects of the rna tter. A number of AkaU 
leader, who were under detention. have 
been released with a vlew to create a con­
genial atmosphere for furthering solution 
of the problem., The Committee has 
already met a cross section of society at 
Chandigarh. It would shortly visit other 
places also in Punjab. 

Increase In Opera.(jonal Expenses of Air 
India, Indian irlioe and Vayudoot due to 

Hike in Petroleum Prices. 

2526. SHRt BHOLA NATH SEN. 
SHRIMATI KISHORI SINHA! 

Will the Minister of TOURISM AND 
elV IL A VIA TION be plea ed to sta to : ' 

(a) whether the operational expenses 
of Air India, IndJan Airlines and Vayudoot 
are likely to go up as a result of the recent 
hike in ,the petroleum prices; 

(b) if so, tho details thereof? 

(c) how these airlines arc expected to 
meet the additional expenditures on fuel; 

' and 

(d) whether t'here ,is any proposal to " 
increase the air fares to meet the additiooal 
expenditure? 

THE MINISTER OF STATE IN THB 
MINISTIl Y OF ,TOURISM AND CIVIL 
AVIATIO (SHRI ASHOK GEHLOT) 
(a) Yes, Sir. 

(b) The operating expenses of Indian 
Airlines and Vayudoot are estimated ~o 
increas by Rs. 35.72 crores, and Rs. 7S 
lakhs r spectively. In the case of Air 
India, the hike in petroleum prices would 
affect operatjons only on the domestic 

' sectors , aod On practice flights wb.ich wiU 
involve an additional expenditur of Rs: 40 
to SO Jakh . 

(C) and (d). The additional expendi. 
ture WOllJd h ve an adv fse effect on tbe 
operating results of Indian Airlines and 
Vayudoot necessitating an upward revision 
in the fares. Air India will Q~ p.ble t 
a bsort> tJle addi tional expendi ture, 
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Poverty in tbe Seventh Fi,e Year Plan 

2527. SHRI SA AT KUMAR 
MANDAL : Wjll the PR ME MINISTER 
be pleased to state: 

(a' whether it is proposed to give new' 
thrust to or stry in th Seventh iv 
Plan to hnprov an<i str ngthcn 
husbandry of the (ore't of t e ' untry 
and to raise the productivity of the {or sts 
for meefing the ess ntial need of the 
peop~e and th nation on a u lain d bas is; 
and 

(b) if so, the broad futures of th 
pr"opos d plan and the nature of the 
improv m nt anticipated to be mad in 
this b half in the Sunderban area of West 
Bengal? 

THE MINISTER OF STATE IN THE 
MINISTR OF ENVI ONMENT AND 
FORESTS (SHRI VIR SEN) ; (a) y . , 
Sir. 

(b) The broad feattlres are to strare t 

as peediJy as possible a1l d nuded areas 
including rnangfov s. About 5000 hectare 
in Sunderbans of West Bengal are proposed 
to be affore ted at a co t of R. 4.5 crates 
(S 10 or so of th forestry sector outlay) 
during the Seventh Five Year Plan. These 
figures are tentative since the VII Five 
Year Plan Os yet to be finalised. Thi 
would belp minimise wind and wave-induced 
soil erosion and would stabilise the unique 
mangrove eeo-system in Sunderban. It 
would also provide gainful etnployment to 
the communities in and around the ar ao 

High Cost' of Power Through Nuelear Po"er 

TYAOI: WiH the PR M 
pleased to state: 

(a) cost of generating one 
energy in a Due en.,. pOW "f" plant; 

(b) is it cheape'f than the c ' st of hyde} 
ijnd thermal power per' MW; 

(C) if not. , the reasons for tbe Govern .. 
ment's l°ecent d cision to slep up the 
production f nuclear energy; and 

(d) whether Gov rnmcnt wiJI reconsi· 
der j ts oHcy of iocre ased seocrn ion ,of 
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enetgy through l1t 01 ar POW r plants in 
view of its high r ost per unit, e viroo .. 
ment, I hazards nd comparativ Iy short 
life of th nucl .. ar r actors? 

THE . INISTER OF STATB IN THE 
MINIS RY OF SCIE CE AND TECHNO .. 
LOGY AND IN HE DEPA TMENTS 
OF aCE BVELOPMENT. ATOMIC 
EN R Y, SPACE AND ELECTRONICS 
(SaRI SHIVRAJ Vo P T L) : (a) The 
prevaiJing rat of .supply of J ctricity from 
nuclear po er sta lions in the ~ou try is 
in the range of 35 to 42 paise/Kwh. This 
incl d s a rate f return on investment 
of 120/0' " 

(b) Nuclear eJ ctricOt;y is cheap r than 
electricity produ ed by coal·fired thermal 
power pla nts in the loc tions b iog consi­
dered. Compari~o witb hyde) power had 
not b en carri d out. 'lS it ould be 
desirable to exploit aU available resources 
of hyde} power . 

(c) 0 es not sri e. 

(d) International stu ies n risks and 
ben fits or various energy soutces indicate 
thn t use of n clear energy for electrici y 
genera fion j ao environmcn (iiJly benign 
option and ha relativeJy Ie S over"all 
impact OD the environment compar d to 
coaJ-fir d power stations. The d sign life 
of nuclear power lations an c aJ .. fired 
power plants is identical. 

Nuclear Free Zone in India.- Ocean and 
SOld h ,A sia 

2529. SHRI DHARAMVIR SINOH 
TYAGI : WiJJ the Minister of EXTERNAL , 
AFFAIRS b plea cd to state: 

(a) whether the sta tement of the Prime 
Mioistel' in th course of his interview to 
Mi s Dani Ja Kuncva 0 the Bulgarian 
TV about th~ desirabOlity of establishing 
a nucJ a r frce Zone in the Indian Ocean 
irnpli s India's re ognition of denuclearisa­
tion of the lndian 00 an as a part of the 
Indian Oc an Peace Zone prop sa]' and 

(b) whether the said statement of the 
Prime Minis! or signal Tndi8 s rethinking 
over her erstwhile ~tand on 'the proposal 
for establishing a nucl ~r fre Zone in 
South Asia? 



THE MINISTER OF STATE J THE 
M1NlST Y OF EXTERNAL AFFAIRS 
(8 RJ HURSEE AL~M RAN): (a) 
India upports UN R so1ution 2832 (XXVI) 
of 197 j on the c tab U bmen t off a Zone 
of Pe co in th I. di n Ocean. This 

. resolution, intcr alia. caBs u Jon the Great 
Powers to liminate from the Indial 
Ocean · Call bases, military iostaJlation 

nd 1 gis tical uppfy faci)iti Sf the dispo­
sition of nuel ar weapons and weapons of 
mass dest.ructioll and oy manifestati·oo of 
Or ai Power milita.ry p cs nee in the 
Indian Ocean conceiv ·d in the context of 
Great Power rlva}ry!' 

(b) 0, Sir .. 

Recomlllen atfons of Haldipur Committee 
: Tribal Areas 

2530. SH I GrRIDH Rl GOJ 1ANGO : 
WiJl the Mi nister of HOME AF AIRS 
be pleased to ta t : 

(6) ' wbether hi .. Ministry has exarnin d 
the per onnel p Ji y r commended by the 
Haldipur Com itte tegardil g the riba 
at as; 

(b) i S I the main rec 
in the r ports and th rect.>mm ndation 
adopted and. communicated to the conc~er­
ned Mini tdes and tb Sta tes; and 

(c) if not, the rc~sons for deJay ? 

T IE MlNISTB 0 STAT 
MINISTRY OF HOM 
(8HRIMATI RAM ULARI 
(a) Yes, Sir. 

(b) The maio recomm ndation, .. io the 
Working Group report l' lated to 10netary 
and other com ens~ tions and ' incentive,s" 
to be given to officers po te'd in the tribal 
areas. They al 0 Cbvered policy r gardjng 
recruitment, qualification, training and 
r servation. ThiS report \\a taken as a 
basic policy paper for formula tion of the 
Tribal Sub·Plan durhlg lh Fiflh Plan. Pot 
irnplementati n of th recomnlendations 
relaOng to mooetary inc~ntives, 7th Pintt .. 
nee Commission awarded Ct;;otr ' l grants. 
in .. aid to the Stu Ie The ewer m::.de 
available to th m during 1979-84. The 
8th Finance Commission have aJso awarded 
Central assistance to tho States which win 
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be made available to them from 1979",84 ' 
onwards. 

New Z~aland's Policy to Bar Entry 
uclcar Armed Ves els Into 
. their Port 

. 
2531. SHRI DRA AMVl SINGH 

TY AGI : Will the Minist r of EXTER,NAL 
AFFAIRS be pleased ' to state: 

(a) whether Government are aware of 
the policy of the new Labollr Gov rnment 
of N w Ze laod Barring the entry of 
foreign nuclear armed vessels into their 
ports; and 

(b) whether Government propose to 
follow a imiJllr course by not allowing the, 
nuo ear warship of foreign countries into 
th Indian port ? 

THE MINISTER OF STATE IN THB 
MTNISTRY 0 EXTERNAL AFFAIRS 
(SHRI Kt. URSHEED ALAM KHAN) : 
(a) The New Z aland GoverorneI)t's deci .. 
sion to bar t e entry of foreign nuclear 
armed hjp~ into it port i similar to 
the Government of India' perceptions a d 
p liei s in this regard. 

(b) The 00'1 roment of India does not 
~ormit warship of any nation, which are 
quipped with nuel r arms, to visit Indiao 

pods. 

Conversion of SCs/STs Tbroug Allurements 
by ROlDa.n Catbolic Church, West Beogal 

2 32. SHRI R .P. DAS : Will the Minister 
of HOME AF A RS be pJea d to state; 

(a) the activities of the Roman 
Catholic Church ba~ed in Krishnagar, West 
Beogal; 

(b) the landed properties it has acquir-
ed in the recent past and the total assets it 
holds now in Kri hnagar; 

. (C) wheth r Government re aware 
that this Church ba 10Dg been engaged in 
converting faith of some of the peopJe of 
the Sch dut d Gfl~te Hod Scheduled Tribes 
through material allurements in the di trict 
of Nadia, W\:st Bengal; and 
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(d) if so, what step Government have 
taken so far in this regard ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF HOME A FAIRS ( HRI 
MATI RAM DULARI SINHA) : (8) The 
Rotnan Ca tholic Church in Kri hnagar, 
District Nadia, West B nsa) j engag~d in 
relief and welfare activities among the 
poor people of the district by way of run­
ning ' school, hospital, relief sQ",ieties. 
They aJ 0 undertake ,activities for spreading 
the Christian doctrine. 

(b) The Church has recently acquired 
40 Bigbas of land in dift rent parts of 
'Nadia District. Total assets of the Church 
are e timated at about Rs. 98 lakh . 

(c) T~el'e is no specific informa tion 
about conversion of Scheduled Castes and 
Scheduled Tribes people to Chd.tianity in 
Nadia District in fhe recent pa t. There 
is. however. report of 34 Adivas families 
of Nadia District being convert d to 
Christia,nity in 1976~ through inducement by 
tbe Church. 

(d) Activiti s of th~ Cbtlrch are being 
kept under watch by We t Bengal 
Ooveromen t. 

E penditur Incurred by Sta es Again t 
Si tb Plan Allocations 

2S33. SHR . B;\LA ASSB VIK E 
PATIL: Will the Minister of PLANNI G 
b pleas d to tate: 

(a) whether State-wise figutes are avai .. 
lable showins the expenditure actually 
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incurred by State Oovernment of their Sixth 
Ian allocation; 

(b) if 0. the details thereof? 

(c) the name of the Sta tes which were 
actuaHy mokin n negativ contd ution for 
year together and only living on Central 
assJ lance and over-drafts· 

(d) }Vhcther as a result of non-plan 
exp oditure incurred aod plan target could 
no~ be achieve ; and 

(e) if 0, what correotive step a'fe 
bing planned to ensure that uch things do 
not recur during the Seventh Plan period? 

THE MINISTER OP STATE IN TH 
MINISTRY OF PLAN ING (SHRI K.R. 
NAR.AYANA ): ta) and (b). A statement 
is enclo ed. 

(c) No S~ate except Sp cia) Ca legory 
States like A sam, Jammu & K hmir, 
Maoipur, M gbalaY3, ag Jand, Sikkim 
and Tripura ha been making a negative 
contribution. 

(d) Non-plan xp nditure has gone up 
fOf variou t asOos in all th States thereby 
reducing the availability of resources for 
the plan. The shortfall in plan achieve­
ment C 0. to somo ext nt, be attributed to 

horlfall in plan expenditure as a conse­
quence thereof. 

(e) The resources of the States for ' the 
Seventh Plan are being assessed 00 a 
reaHslic baSIS. 

Statement 
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Kerala 

Mahara htta 

Manipur 

Meghalaya 

Nagaland 

Orissa 

Punjab 

Sikkim 

Tripura 

3225.00 

3680.00 

1800.00 

560.00 

900.00 

2265.00 

1550.00 

3800.00 

6175.00 

240.00 

235.00 

210.00 

1500.00 

1957.00 

2025 .00 

122.00 

3150.00 

245.00 

5850.00 

3500.00 

47204.00 

3 

2989.77 

3855.22 

1634.48 

655.18 

920.94 

3933.66 

6529.27 

242.42 

26t.cO 

224.71 

1555.72 

1901.18 

2087.51 

130.41 

3593.57 

284.18 

6206.70 

2294.06 

48030.93 

*Includes Actual Expenditure for four years (Le. 1980-81 to 1983 .. 84) 

outlay for 1984·85. 

Transfer or us High Tecbnology 

2534. SHRI BALASAH];:B VIKHB 
PATIL : Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether Government have reached 
an agrl!ement with Government of USA on 
the Question of hiab technoiosy transfer; 

(b) whether Oovernment will Jay down ' 
th guidelines for import of high technology 
from o,ther countries; and 

(c) wba t safeguards wi)) be provided 
to ensure that the country doe not import 
discarded technology in the namt of foreign 
~echnology ? 
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THE MINISTER OF STATE IN HE 
MINISTRY 0 EXTER AL AFFAIRS 
(SHRr KHURSHEED LAM KHAN): ) 
A M morandum of Under tanding (MOU) 
for technol gy transfer was concluded 
betwec Government of India and Govern .. 

, ment of USA in November 1984. As cnvi .. 
saged in the MDU, repr sentative of the 
two gov fnments In t in ~arch 1985 t 
work our the impl mentation procedur of 
the MOU. The ar rescntly be ing 
processed according to the normal proce­
dures of the Government of India. 

(b) and (c). ,The Technology Policy 
statement annouDced in January 1983 h s 
set out the guidelines for the acquisition of 
technology, This provides tbat considera­
tion wi)) be given to the choice of, and 
sources of technology, alternative mans of 
acquir ing it, its role in meeting a major f It 
ne d, the selection and reI vane.... of the 
products , co ts and related conditions. 

The T choology Policy tatem ot envi· 
gaged technology as essme'nt mechanism ' 
consisting of comp ... tent groups tbat would 
render advice in all cases of technology 
import rela ed to highly sophisticated 
technology, large investment and nationaJ 
securitY. Where the need to import tecbno­
lo.gy is stablish d. ev ry effort would be 
made to ensure that it is of the highest 
level, con ist¢nt wi tIl our requirements and 
resources. 

Expenditure OJ) Rc earch Work by 
M Is G1a:xo L~boratories Ltd. 

Z53S. I SHRI RAM BHAGAT 
PASWAN: Will the PRIME MINISTER 
be pleased to sta t : 

(a) whether Governmen t propose to 
examine the xpwnditure shown by Mis. 
GJaxo L borator ies Ltd. on resear..,b work 
and the real work done by them in the 
field of research; and 

(b) if nO J the reasoll~ ther of? 

THE MiNI TER 0 STATE IN 'tHE 
MINISTRY OF selE CE AND TECHNO .. 
LOGY AND IN THE DEPARTMENT 
OF OCE N DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. PATIL): (a) and (b) 
Under a schem of providins eI:lcourage· 
ment to iudu try nsaged in Indu trial . 
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r s arch, the in·house R se reb Centre of , 
Mis. Olaxo Laboratories Limited at Thane, 
Mahar shtra was given r cognition ill 1973. 
As p r gUidelines the Centl'e is required to 
submit periodical returns on the ir facilities, 
staff ex penditure incurred, achievements 
and progtamme of work envis ged at the 
time of seeking renewal of r cognition. 
SUch returns have been rec ived along with 
ap Hcati 0 for r newal of recognition; and 
tbeir r cognition had been renewed from 
time to time up to 31 ,3.1985. The Research 
C¢ntre had recently submitted th lit returns 
seeking fu thee renew I of rccogni·tion. 

[Trans/at Ion] 

Evaluation of N tional Service Volunteer 
Sc eme 

2536. SHRI MQOL C AND DAGA : 
Wi" the Minist r f YOUTH AFFAI S 
AND SPORTS be pleased to state: 

(a) tbe aims of National Service 
Volun teer Schem the numb r of volunteers 
deployed during 1983-84 and 1984-85 along 

ith their place f posting, State-wise and 
Uni n Territory . wise and th amou t spent 
on th during d cse two y ars sep tately 
and bow the fund were ar(anged; and 

(b) whether Government have ever ' Sot 
:t:-Jational Service Volunteer Scheme 
evaluated aod if so, when and outcome 
thereof and whether ' these ere found 
atiMfactory ? 

THE MlNISTBR OF STATE IN THE 
DEPARTMENT OF YOUTH AFFAIRS 
AND SPORTS (SHRI ,K . JAICHANDRA 
SINGH): (a) and (b) . The National Service 
Volunteer Scheme aim a t providing 
oppor tunitieS to young persons who have 
completed their first d gree, ~o invoJve 
them " lYes voluntarily in nation buiJdinl 
activities 'oll a whole-time basis. The 
national service v lunteers a e attached to 
Nehru yuvak k ndras for promoting rural 
you ~ h proilramm ~s of the KC!ndra. DUring 

1983· 84 and 1984·85 volunteers deployed were 
329 & 579 resp ctivety. The State .. wise list of 
districts where tho volunteers were d ployed 
during 1983·84 ao~ 1984·85 is attacbed. 

Tbe ·total expenditure incurred on the 
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Scheme during t983~84. and 1984·85 was as 
under :-

The Scheme was got evaluated by a 
Review Gommittee in 1983. The Committee 
found th~ Scheme useful in the context of 
involvement of yeung pe rsons in program .. 
mes of national development on voluntary 
basis and recommended continuation and 
expansion or'the programme in a phased 

(i) 1983·84 Rs. 13.80 lakhs 
(ApproximateJy) 

(ii) 1984·85 Rs. 20.28 lakhs 
(Approximately) 

The funds were provided from the bud t 
allocation of the D partment. 

manner. 

Names of District where t~e Scheme operated during 

1. ANDHRA PRADESH 

198 1 .. 84 and. 1984·85 

Na.me of District 

1. Chitter 

2. Cuddapab 

3 Guntur 

4, Karimnaga 

). Khammam 

. 6. Kurooo) 

7. Nizamabad 

8. Siddipet 

9. Srikakulam 

10. Vjshakhapatnam 

Vijayawada 

12. Dibrugarh 

Dhubri, 

Gauhati 

NowgOll 

16. Silchar 

17. Tezpur 

18. West Champa~an 

19. Bha8~lpur 

2 

2 

1 

1 

2 

2 

2 

3 

1 

2 

1984· 85 . 

. 5 

4 

4 

2 

1 

2 

4 

4 

4 

4 

4 

4 

1 

4 

2 

4 

4 

3 

4 

4 



, 5. HARYANA 

7. JAM}-(U & KASHMIR 

8. KARNATAKA 

APRIL 10, 1985 

24. Monghyr 

25. Muzaifal'pur 

26. NaJanda 

27. Patna 

2 . Palamau 

29. PUreea 

30. Nadiad 

31. Bbuj 

32. Himatoagar 

33. Junagarb · 

34. Mebsana 

35. Sureodranagnf 

36. Bhiwaoi 

37. GUJ'gaon 

38. KarnBl 

39, Rohtak 

40. Bilaspur 

41. Chambn 

42. DharmsaJa 

til. Hamirpur 

44. Kinnnut 

45. Kulu 

46. Solan 

47. Una 
I 

48. Kathua 

49. Bijapur 

51. Bidar 

272 

4 

3 

4 

4 

2 4 

2 4 

4 

4 

3 

4 

4 

4 

4 

4 

. 2 

4 

4 

3 

4 

4 

4 
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53. Oulbarga 2 

54. Hassan 2 4 

55. Madikari 2 4 

56. MangaJore 1 4 

57. Mandya 2 4 

58, Mysore 2 2 

59. Raichur 4 

9. KERALA 60. Alleppey 1 4 

61 . Cann8nore 4 

62 Thodupuzha 4 4 

63. Kozhikode 1 3 

64. Malapuram 4 

65. Palghat 1 4 

66. Trivandrum 2 4 

67. Trichur 4 4 

10. MADHYA PRADESH 68. Betul 5 4 

69. Chattarpur 4 .. 
70. Dewas 3 2 

71. Dbar 4 

, 72. Durg 3 

73. Gwalior 4 4 

74. Hoshangftbad 4 4 

75. Indore 2 2 

76. JabaJpur 2 4 

77. Jasbpurnagar 5 S 

78. Jbabua 4 

79. Kankor 3 .. 
80. Sehore 1 4 

81. Shajapur 3 4 

82. Shivpuri 3 

11. MANIPUR 83. Imphal 3 3 

54. Senapati 4 
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1 2 

12. NAGALAND 

13. ORISSA ' 86. Balangir .2 

87. Mayurbhaoj 3 4 

88. lJerbampur 2 4 

89. Kalahandi 2 

90. Dhonkana.l 3 2 

91. Keonjhar 2 4 

92. Koraput 3 3 

93. Phulbani 2 2 

94. SambaJpur 3 ' 3 

9", Sundergarh 2 4 

14. PUNJAB 96. Amritsar 4 3 

97. Faridkot 1 4 

98. Ferozpur 2 ...... 

99. Hoshiarpur 4 

100. Kapurthala 2 2 

101. Patiala 2 3 

102. Ropar 2 4 

103. Saogrur 1 2 

1.., . RAJASTHAN Ajmer 4 

2 

4 

2 

4 

109. Bundi 4 

110. Chittorgarh 4 

111. Churu 2 2 

1 ' 2. Dungarpur 1 
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Jaipur 4 

3 

2 

3 

3 

118. Udaiour 2 

119. Coimbatore 

120. CuddaJore 

121. Dtiarmapuri 

122. Madurai 

123. Pudukottai 2 4 

124. SaJem 4 4 

125. Si~aganga 2 4 

126. TirucbirapaHi 2 4 

2 4 

128. VelJore 3 

1'29. Agartala 4 

2 4 

131. Almora 2 5 

132. Allahabad 2 2 

133. Aligarh 

135. Badaun 

136. Banda 

137. Bijnor 

139. Deoria 

140. Fatehgarh 
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142. Faizabad 3 

143. Gorakpur .2 

144. Ohazipur 4 5 

145. Jhan i 3 5 

146. 'Lakhimpur heri 3 5 

141. Mathura. 2 4 

148. Meerut 2 5 

149. Mirzapur 4 5 

150. Pauri Garhwal 2 3 

lSI. Pithoragarh S 4 

152. Partapg rh 2 

153. Rai .. Barelli 4 5 

154. Rampur 4 4 

155. Sitapur 4 5 

156. SuJtanpur . 4 4 

157. Uonao 3 5 

t 58. Varanasi 4 4 

19. WEST BENGAL 159. Burdwan 2 4 

160. Diamond Harbour 2 4 

161. Jalpaiguri 3 4 

162. Mldnapore 4 

163. Morshidabad 2 

164. Purulia 2 

Oolon Territories 

20. CHANDIGARH 165. Chandlgarh 2 

2t. DELHI 166. Alipllr (Delhi) 2 

167. Mchrauli (bclhi) 4 

22. GOA, DAMAN AND DIU 168. Daman 4 



281 CHAITRA 20, 1907 (SA.K~) Written Answer. 

Facilities to Player 

2537. SHRI HARISH RAWAT : Will 
the Minister of YOUTH AFPAIRS AND 
SPORTS be pleased to state: 

(&) whether any proposal for improving 
the $tandard of facilities available to 
pllJyers has been seot to Governmeot by 
tbe Indian Olympic Associa ti on; and 

(b) if so, the details thereof and the 
reaction of 0 vernment thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF YOUTH AND 
SPORTS (SHRI R.K. JAICHANDRA 
SINGH) : (0) and (b). Government 
rec ives many Jetter from Indian Olympic 
Association touching on various aspects 
of the promotion of sports including for 
players. In tho absence of any 6pecific 
reference, it is not possible to furnish 
details in this regard. However, Govern­
ment have a pattern of financial assistanoe 
for national sports federations acoording to 
which admisible facilitie., are provided to 
players. 

[English] 

New Policy Regard'in 

2538. SHRI SATYENDRA NARAIN 
SINfJA : WJll the PRIME MINISTER be 

. pleased to state: 

(a) whether Government have, a pro­
posal that pubHc sector State Electronics 
units should phase themselv s out from 
areas where priva te sector is eager to come 
in as reported in the . Economic Times of 
10 March, 1985; and 

(b) if so whether this represents a 
change in policy ? 

THB MINISTER OF STATE IN THE 
MINIS1RY OF SCIENCE AND TECH .. 
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SH}VRAJ V. PATIL)! (a) and (bj. 
Government would like to Dsure rapid 
growth of electronics in the country. In 
view of its all pervading nature and the 
beneficial effects which electronics has in 
improving productivity and efficiency in 
different sectors of national economy, 

Government has nnnOlJnc d at various 
times pecific mea ures to ptoOlot the in­
dustry. These, inter .. alia, include the 
policy announced in March, 1984 regarding 
manufaoture of tel commuoication equip. 
ment, the computer policy announced in 
November, 1984 and the Integrated PolicY 
Measur~s on Electronics announced in 
March, 1985. Some of the specific measu­
res announced j,o these oBcits app.tove of 
participation of private sectot' compaQi s 
in certain areas such a teJccommunica tions, 
and HberaHsed manufacturing capacities 
io mini and micro computers, invitation 
to FERA companies to enter closely held 
technology areas and not debarring any 
for ign quity company (upto 400/0 ) from 
any area. While doing 'So, Gov rnment 
has kept 1n view the need for an accelera ... 
ted growth in specific areas of electronics, 
preseot avalJability of 'equipment, oeed 
for restriction on import and resource 
position 'Of the Government. With 09vero­
meot" limited re ources and the eagerness 
of priVate sector to enter into some of 
the e areas and availability of r sources 
in the private sector, it was thought prudent 
that Oovernm nt's iQvestmcnt be Jimited 
to reasonnbl~ Jevt:)s in vital areas. 

In order to achieve the obj cHves of 
the Seventh Five Year Plan jn the area 
of electronics. certain guidelines have been 
worked out, at the instance of the PJannintl 
Commis ion, to be follow d by the State 
Electronics Development Corporations 
(SEDCs). These are: The Seventh Five 
Year Plan of SEDC should'be based 011 

their experience during the Sixth Plan and 
should have relevance to the national elec­
tronics plan; that SEnes shQuld con­
centrate their efforts on a few areas where 
they have strength, ,rather than trying to 
spread their energy, resources and ffort 
over a Wide spectrum of markets and tech­
nologies and that they should make R&D 
efforts to develop an iOdig nous base at 
least .. in one area of expertise so that pro­
ducts req~ired in Eighth Fjve Year Plan 
emerge based on indigenous oapabilities. 

Withdrawal of US from UNESCO 

2539. SURI CH TA MAHATA : Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether 
UNESCO; 
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(b) if so, the details thereof; 

(c) wbether there is ny tepercl,l sion 
of it on the functioning of the UNESCO 
and the U system in tbe inter-dependent 
thermo-nucle world of to-day; and 

(d) if so, the st p Government 
pose to tak in the matter ? 

THB MINIStER. OF STATE IN THB 
MINISTRY OF EX ERNAL AFFAIRS 
(SHRI KEtURSHEED ALAM KHAN) : (a) 
Yes, Sir. 

(b) United States withdrew from 
UNESCO 00 D..:cemb.!t 31 t 1984. 

(C) The withdrawal of a Member State 
from UNESCO adversely affects the prillci'. 
pIe of universality Which is important for 
the achievement of the objective of inter .. 
national org isations of the uN System. 
A numb r of Western developed countries 
have also empha i d the urgent need for . 
cbanges in UNESCO's functioning, and 
some of them have indicated their intention 
to revi@w their participation in, or retation .. 
ship with UNESCO if adequate changes 
of the type they desire are not carried out. 
As tho US share of assessed contributions 
to UNESCO' budget was 2S<yo' their with .. 
drawal will also result in a serious 
budgetary shortfall. Thi5 may naturally 
n cessitate the curtailment of some of 
UNBSCO t pragea mmcs. 

(d) India and other non .. aligoed coun· 
tries have expressed ful) support for and 
confidence ill UNESCO. We are taking 
an active part in UNESCO's Executive 
Board and its Temporary Committee which 
have recommended several concerte and 
constructive teps for the improvement of 
UNBSCO·s functioning. India has agreed 
to foreg'o US $ 407,245 which had accrued 
to j t due to currency fluctua tions on our 
earlier contributions. Several other 
countrie have also taken similar steps to 
assist UNESCO to meet hs immediate 
ft nancjal problems. 

India ad other noo-aligned countries 
regret the withdrawal or threats of with .. 
drawal by certain countries from. UNESCO. 
We ate determin d to cootinue to work 
for the attainment of th", ideals of 
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UNESCO and for tbe streotheDing of the 
United Nation and the inter-governmental 
organisa,tions of the UN family. 

[Trans/allo,,] 

Shifting of Kota Airpo .. t io Rajastban 

2540. SHRI VISHNU MODI : 
SHRI SHA I DHARIW AL : 

Will the Minister of TOURISM AND 
CIVIL AVIATION be p,Jeas d to state : 

(a) whether Kota airport in Rajasthan 
is surrounded by an area having more than 
3 lakhs population; 

(b) if so, whether Government have 
considered shi fting this a irport to some .. 
where else; 

(c) if sq, th details of the scheme 
prepared by Government in this regard; 
and 

(d) if not, the reaSOn therefor? 

THE MINIST R OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT): 
(a) No, Sir. Some industrial units havo 
however, come up in the ,city'S outskirts 
on ohe side of Kota airport. 

(b) to (cl). As the indu trial units do 
not pose any threat to the safety of current 
aircraft operations, there is no plan at 
present for shifting the airport. 

[EngliJhj 

"Steps to Cbeck Pollution in Big Cities" 

2541. SHRI VISHNU M ) Dr : Will the 
PRIME MINISTER be pleased to state 
the steps taken or propos~d to be taken 
to check the increasing pollution in big 
citie with specific reference to Delhi. 
Calcutta, Bombay and Madras? 

THE MIN,ISTe~ OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND ' 
FORESTS (SHR VIR SEN) The steps 
taken to ch ck increasing polluliop in bi 'S 
cities include the following :-

1. Persuading industries to adopt 
pollUtion control measures. 
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2. Legal action against 
industri~s. 

Formulation of the minimum 
National Standards for pollution 
for the various industries and their 
phased Implementatiob by the 
Central & State Boards. 

4. ' Prescribing Emission Limits fat 
air polluting industries. 

Declaration of air pollution con· 
trol area() in part or whole of 
the cities. 

6. Progressive control of municipal 
wastes through interactions wHh 
Municipal Corporations. 

7. Financial jocentives for installation 
and satisfactory performance of 
pollut{on control equipment; and, 
encourag ... ment for installation of 
common effluent treatment plants 
particular1y for small cale 
industtie t 

8. De\'e)opment of cos t effective tech" 
nologies for pollution control. 

9. Mass awareness campaigns on 
vehicular exhaust emissions and 
steps for enforcement of vehicu1ar 
exhaust emission standards for 

otber· cities, as has b en initiated 
in Bombay. 

State Cadres or lAS Qfficers Working in 
Central Government Ministries 

2542. SHRI ANANDA PATHAK: Will 
the PRIME MINISTER be pleased to 
state the names of the cadres of the States. 
year of allotment, experience including 
namber of years . erved as S.D.Os. 
District Magistrate/Collector/Deputy Com~ 
missioners aod other lAS Officers working 
in the Central Government Ministries, 
Departments, attached and subordinate 
offices upto the level of Under Secretaries 
and Deputy Secretarie ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
CULTURE (Sa I K.P. ~INOH DBO) : 
Based on information available in the 
Departments of Personnel & Training, two 
Statement I and 11 indicating the requisit 
information are enclosed :-

(a) Distribution of lAS officers serving 
at the Centre in posts of Deputy Secretary 
and equivalent by cadre and length of 
experience as (i) SDO and (ii) Collector. 

(b) Distribution of lAS officers serving 
at the Centre in posts of Under Secretary 
and equivalent by cadre and length of 
experience as (i) SOO and (ii) Collector. 

Statement-I 

Distribution 0/ IA.S officers serving at the Centre In posts 0/ Deputy 
Sectetary and equivalent by cadre and length of experience as (a) SDO 

anil (b) Collector 

Length of experience 
at as Collector@ 

Less 1 Yr. 2 Yrs. 3 Yrs. Less 1 Yr. 2 Yrs. 3Yrs. 

than to to and than to to and 
1 Yr. Jess less more 1 Yr. Jess less more 

than than than 

3 Yrs. 



2. 

Written Answers 

*Illclude experience of officers in posts of SDM, Asstt. Collector, . Asstt. 

Commissioner; Sub-Collecter and Joint Collector (excluding the Training pedod) 

@locludes experience of officers in posts of Deputy Commissioner and District 

Magistrate. 

:t-Exclud s 4 officers in respect of w~om information is not readily available, 
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Statement-II 

Distribution 01 lAS officers serving at the Centre in post:; of Under 
Sec,retary and equivalent by ,cadre and length of experience as (4) SDO 

and (b) Col/ector 

Length of experience as 
SDO· 

1 Yr. 2 Yrs. 3 Yrs. 
to to and 
lsI ess more 
than than 
2 Yrs. 3 Yrs : 

Assam- 3 
M ,ghalaya 

Length of experience as 
ColJector@ 

Les 
than 
1 Yr. 

1 Yr. 2 Yrs. 
and 
more 

3. Bihar 2 

1 

2 

4. 
5. 

6. 

7. 
8. 
9. 

10. 

11. 

12. 

13. 

Haryana 

HImachal 
Pradesh 

Jammu & 
Kashmir 

Karnataka 
Kera)a 

Madhya 
Pradesh 

Mabarashtra 
Manipur .. 
Tripura 

Nagaland 

Ori sa 

2 

1 

1 

2 

1 

6 

4 

14. 'Puojab 
4 

1 

2 

2 

15. Rajasthan 

16. Sikkim 

17. Tamil Nadu 5 
18. Union Territory 1 

19. Uttar Pradesh 8 

20. W. Bengal 6 

TOTAL 

*Includes experience of officers in posts of SDM. Asstt. Collector, Asstt. 
Commissioner. Sub·CollectQr and Jo int CoJLctor ( .. cludil?8 the Tt ir:iiog perjod). 

@Includes experience of officers in posts of Deputy Commissioner and 
Magistrate. 

tE~clVd~s ~ 9ffiQer~ i'1 respe9t of w~olll infortllati<.>n is not readilr available, 
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[Translation] 

2543. SHRl NIRMAL KhATRI: Will 
the Minister of ENVIRONMENT NO 
FORESTS be pleased to state: 

(c) whether any pla.n to cbec polJution 
in 'Gbagra Tiv r' is being considered by the 
Central Gov roment; and 

(b) whether Government are aware 
that Gbagfa river passes thf(~ugh Ayodhya, 
the place of pilgrimage and there is much 
polJution in it ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRO MENT AND 

ORESTS (SHR, VIR SEN): (3) No 
pollution c nt r J cherne for Gha 'ra is 
und r con idera tion 0 f Central or State 
Government. 

(b) Yc , Sir; However t tl)cre is only 
some pollution from dam sties ewage, 
solid waste and fflu nts of an indus try. 

"Special Fines 00 AnU .. Pollution and , 
t\nU .. }lazard Measure " 

2544. HRI PURNA CHANDRA 
MALIK: WjJJ the Mini ter of ENVIRON .. 
MENT AND FORESTS be pleased to 
stat~ : 

(a) wheth r Government have contem­
plated to levy sp cia) fines for violating 
anti .. pollution and anti-hazard mea ure ; 

(d) if so the details thereof; and 

(C) if not, the tea sons thereof? 

THE MJNISTER OF STATE IN THE 
MINI TRY OF ENVIRONM NT AND 
FORESTS (SHRI VIR EN): (a) Under 
the provisioQs of the Water (PI vention and 
Control of Pollution) Act, 1981 pollutors 
can b penalised. and . fin s can be irnpos d 
for violation of anti-pol1utjon measures. 

(b) The enabling provisions arc under 
Secti os 41,42, 43, 44 and 45 of the Water 
(Prevention and Contr I of PoJlution) Act, 
1974 ~nd Sections 37, 38 and 39 of th Air 

(Pr veotion and Control of Pollution) Ac t, 
19,81. 

(c) Does nOt arise. 

Abolition of Custom Duty on Imported 
CZ Silico Crystals and Wafers 

2545. SHRI SATYAGOPAL MISRA; 
Will the PRIME MINISTBR b pleased 
to state: 

(a) whether Government abolished 
about 70 percent customs duty on imported 
CZ silicon cr~staJs and wef rs in 1983. 
which is also produced in tbe country; 

(b) if so, the rea ODS for such heavy 
redu~tion in the eu tom duty for the 
import d stuff; and 

(c) the details of compensating inceo­
tives given to Indian producers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DEPART. 
MENTS OF " OCEAN DEVELOPMENT, 
ATOMIC ENERGY, SPACE AND " 
ELECTRONICS (SHRI SHIVRAJ V. 
PATIL): (a) Government reduced the 
Cu toms Duty on SHi(fon Single Crystals 
and Wafers to 40<yo in Augu.st, 1983 ' as a 
part of the package of incentives given to 
electronics industry. 

(b) The main objective of this exerci e 
wa to bring down the prices of electronic 
comp n nts and equipment manufatured in 
the country. 

(c) Simultaneously, the customs duty 
'on ' the polysificon, a basic material to 
manufaqture Silicon Single Crystals and ' 
sub equent)y intQ wafers, was ~Jso reduced 
from 87% to 0% a part of the above 
packas. Subsequ ntly, ioc' ntive were 
giv 'n in terms of .reduction or duty from 
40<yo to 0% on quartz crucibles used in the 
manufacture of SingJe Crystals Silicon. 

12.00 hrs. 

PROF. MAOHU DANDAVATE 
(Rajapur) : Mr. Speaker, I wi h to draw 
your a ttention to the fact that after I had 
brought to the notice of the House two 
serious matter. fortunately Gov.;rnmeQt h a$ 
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taken lot of interest. One was regardIng 
Mrugesh Jaikishan and the other about 
Rajendar Setnia. Now, there is another 
episode in Harynna. A bu ines man in 
Haryana who has close links with politicians 
has got huge loan from nationalised , banks 
and has illegally secured large foreign 
exchange for imports. I would like to 
know wbat has be n dooe about the notice 
I have given on this? 

MR. SPEAKER. : I ball see. 

PROF. MADHU DANDAVATE: The 
Central Govt. is concerned. Allow the 
matter to be raised so that you can collect 
the information. 

MR. SPEAKER: I know. I bave to 
get th facts. 

PRO,F~ MADHU DANDAVATE : This 
• j Haryana style of correcting wealth. What 
is your ruJing 1 

M . SPEAKER: I shall e . 

PROF. MADHO DANDAVATE : Will 
you coJJect the information? 

MR. SPEAKER: I shall see. 

PRO' . K.K. TBWARY (Buxar) : Sir, I 
have been .drawing your kind atten­
tion ,repeatedly to terrorism raising 
its ugly head all over the country 
with . special refer.ence to Punjab. 
What is happening there ha been brought 
to your notice. The murderer of M.adam 
Qandhi. Be~nt Singh's father is being 
lionised and garlanded. His 'wife is being 
taken arou04 in Punjab. This is a heart .. 
rending scene to see. The terroriSt postures 
of Longowal after his release are dangerous 
to the country-the way h ba been talking. 
his interview and coupled wi tb this the 
decision of Chauhan to declate a Govern .. 
ment in e"iJe in London. All the e jssues 
are important. Government must come 
out with a comprehensive statement. Home 
Mfnister is here. I will . rcqu"st you to 
direct the government to take lome action 
and make a statem nt. Tbi is a horrendous 
crime. Stern action should be taken 
against thes~ criminals who are parading 
them and they should b arrested. This is 
an issue affecting national sovereignty. 

SHRI KAMAL NATa (Chhiodwara) : 
Sir, yesterday at a function the Akali Da! 
btougbt 00 the dais ·the father of one of 
tbe assassins, of Mrs. Gandhi fatber of 
Satwant Sing, lionised him, idolised him 

and garlanded' him. Meetings after are meeting 
tak.ing pJace. Does tbis not amount to 
subscribing to the assassination? Doe this 
not amouot to abetting assassination? 
Whatis the Home Minister doing about it 1 

, (Interruptions) 

PROF. K.K~ TEWARY: We cannot 
keep quiet and be helpless spectators when 
tbese things are happening. (Interruptions) 

MR. SPEAKER: It is beyond my 
comprehensio that a UlaD can go so low. 
I ,do not know how to put it. Even basic 
human instinct are dead or the basic 
human values have degenerated to such a 
low depth. It is up to tbe Home Minister 
take action. am aghast. I am shocked . 
I do not know what to say about it. 

RI KAMAL NATH: Why are 
Government wanting to negotiate with 
them? 

MR. SPEAKER: I do not want to 
say anything. 

SHRI PRIYA RANJAN DAS MUNSI! 
Sir, I would iiI< to draw your attention to 
the fact that journaJists in this country .get 
protection from every section while they 
a ttend their conference ..• 

MR. SPEAKER: They are full citiz~ns 
of this country. 

SHRI PRIYA RAJAN DAS MUNSI 
. (Howrah) : At the time of NationaJ Union 
of Journalists Conference at Baoaras tbOse 
who were coming from Calcutta to attend 
the Session were beaten at Joshidi st Hon 
by the GRP. Railway Minister hould 
take action .. 

MR. SPEAKER: Tbi is a law and ' 
order problem. This caonot be raised 
here. Not allowed. This a Jaw and 
order problem. I oannot take it up. 
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SHRI KAMAL NATH; the Home 
Mini ter is sitting here. Wh~ don't you 
compel him to talk on such a major issue 
that he will oot negotiate as long as Akali 
take such a stand ? 

On the other hand, Government is 
telliog them, We will give ' you this dam, 
We will give you this facility aod that 
facility. What is this? ' 

MR. SPEAKER: Thi is not for the 
AkaJis; this dam is for the PuPjabis, ' it i 
for tbe country. 

PROP. P.J. KURlEN (fdukki): On 
the 30th March, in the Ham Log pro· 
gramme of Door Darsban some derogatory 
remarks and d nigrating remarks were 
made against the people of erala which 
were insulting to them . Sir, uch remarks 
are unfortunate. I request the Mini ter of 
Information 4nd Broadcasting to take 
action in the tnatter~ They should conduct 
an enquiry. Government should assure the 
House that such a thing will not be repeated 
and strict action wiJJ be take~ against ,the 
people responsible. 

THB MINISTER OF STATE IN THB 
MINISTRY OF INPORMATION AND 
BROADCASTING (SHRI V.N. OADGIL) : 
The hOD. Member brought it · to my notic . 
There was no, intenfion to hurt . anybody's 
feeling. Just before the programme started 
yesterday a sta tement was made by Door 
Darshao regr¢t and tendering apology. 

(Interruptiom) " 

MR. SPEAKER: It is a law and order 
probJem. It. cannot be accepted . 

( Interruptions) 

rose. 

MR. SPEAKER : No madam. 

[Trans/ation] 

I don't expect it from ~ QU. 

SHRI RAMASHRAY PRASAD SINGH 
(Jabanabad) : Hundred of Harijans have 
been killed by the Bh omi Sena in the 
1ah$nabad sub-division of Oaya di trict in 
Bihar. Recent1y. they beheaded two 
Harijans in Koktusa village and took away 
their beads... ' 

. 
Papers Laid 296 

[Eng~/$h] 

MR. SPEAKER: State Subjeot-Not 
aJlowed. 

SHRr AMAL DATTA: I rais d the 
matter about Delhi High Court Judge. It 
has come in papers . .. 

(Trans/at ion] 

MR. SPEAKER: Shri AmaJ ' Datta, 
you should do home wor 

[English] 

Your thing j not based on facts, I 
cannot allow it. 

Now, Papers laid . 

12.08 bu. 

[Er/gli hl 

PA ERS LAID ON TaB TABLE 

Notifi~atioD under Aircraft Act 

THE MINISTER OF STATE IN TJiB 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHitl ASHOK GEH OT): 

beg to Jay on tbe Table a copy of tbe 
Airc(ft (Second Amendment) Rules, 1985 
(Hindi aDd Eogli h vers ion) published in 
Notification No. GSR 292(E) in Gazette of 
Jndia ated the 23rd March, 1985 together 
with an explanatory note, under section 14A 
0'£ the Aitcraft Act, 1984. 

[Placed in Library. ee No LT .. 662/85] 

Notificatioos under AU India Services Act 
and a Statement re delay io tlle laying Aoo"al 

Report and Audited Accounts of the Centre 
Cultural ror Resources .a,d Training, New 

Delhi for 1983-84 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF PERSONNEL AND 
.ADMINISTRATIVE REFORMS AND 
CULTURE (SaRI K.P. SINGH DEO) : 
I beg to lay on the Table :-

(1) A copy each of the following 
Notifications '(Hindi and Eoglish 
verSions) under sub .. section (2) of 
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section 3 of the All India Set\1ices 
Act, 1951 : 

0) The Indian Forest Service 
(Fixation of Cadre Strength) 
Second Amendment Regulations, 
1985 publisbed in Notification 
No. GSR 308(E) io Gazeue of 
India da ted the 26th March, 
1985. 

(ii) The Indian Forest Service (~ay) 
Third Amendment Rules, 1985 
published in Notification No. 
GSR 309(E) in Gazette of Ind ia 
dated the 26th March, 1985. 

(iii) The Indian Forest Service 
(Fixation of Cadre Strength) 
Third Amendment Regulations, 
1985 published in Notification 
No. GSa 327(:8) in Gazette of 
India dated the 29th MarchJ 

1985. 

(iv) The Indian Forest Service (Pay) 
Fourth Amendment uJes, 
1985 publisbed in Notification 
No. GSR 328(E) in Gazette of 
India dated the 29 March, 1985. 

(P/pced In Librar". See No. LT·66318 ] 

(2) A statement (Hindi and English 
versions) showin reasons for delay 
in laying the *Annual Report and' 
Audited Accounts of Centre for 
Cultural Resources and Training, 
New Delhi , for the year 1983 .. 84. , 

[Placed;n Library. See No, LT-6G4/85] 

(Trans latioll] 

MR. SPEAKER: What in the matter 
Mohantyji? 

[English] 

SHRI BRAJAMOHAN MOHANTY 
(Puri) : There is a steep rise in the prices 
of essential commoditi s. They should 
make a s t a temen t. 

.Annual Report and Audited Accounts 
Were laid on tbe Table on the 29th 
January. 1985. 

SHRI KAMAL NATH: At least tell 
the Home Minister tbat be shoqld say 
something about it: Let him say 
something. 

MR. SPEAKER: I have already asked 
about it. What more can I say? 

SHRI KAMAL NATH: Let him say: 
I will not negotiate. Please teU him, Other­
wise you will be failing in your duty. 

MR. SpeAKER' : Mr. Kama) Natb,­
can I say something more tba'n what I bave 
said ? 

SHR! KAMAL NATH : Sir, you have 
not told him aDything If you have 
told him, he has not heard it. PJease tell 
him again . . 

MR. SPEAKER: He is a Jiving human 
being and he knows what r mean . I think 
the whoJe House agrees. Do you think 
there is any dissension in tbe House 00 

this point? 

Now. Shri Shivraj PatH. Papers laId. 

PAPE S LAID ON THE TABLE-Cantd. 

[Eng/Ish] 

Notifications under Central Indu trial Security 

Force Act and AnDual Report on tbe 
W'o.-king of provi ion of Section J SA of 

protection of Civil Rights Act, for 1983 

THE MINISTER , OF $,TATE IN THE 
MINISTRY OF SCIENCE AND TECH­
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY; SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. ,ATIL): I beg to 
lay on the Table-

(1) A copy of the Centra) lodustrial 
Security Force (First Amendment) 
Rules, 1985 (Hindi and English 
vcr "ions) published in Notifica tion 
No. GSR 225 in Gaz .. He of India 
dated the 2nd March, 1985. under 
sub .. section (3) of section 22 of the 

Central Industrial Security otee 
Act, 1968. 
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(2) A statement (Hindi and English 
ver ions) showing reasons for delay 
in laying tbe notification mentioned 
at (1) above. 

(Placed In Library SeC! o. LT .. 66S/8S] 

(3) A copy of the Annual Report (Hindi 
aod English versions) on the 
Working of Provisions of Section 
lSA of the Protection of Civil 
Rights Act, 1955 for the year 1983, 
under sub-section (4) of section 15A 
of the said Act. 

[Placed" in Library. See No. LT .. 666/85] 

Re oJutlou' modifying Cabinet Secretarial 

Resolution giving revised compo$itio 0 of the 
Science AdVisorY Co mittee to the Cabinet 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (S RI­
MATI RAM DULARI SINHA): I beg to 
lay on the TabJe a copy of Resolution No. 
13016/6/84~Admn. I (A) (Hindi and Bngli h 
\'orsioos) da(ed the . 23rd January, 1985 
modifying Cabinet Secretariat Resolution 
No. 84!J/l/83.Cab. dated the 4th June, 1983 
giving revised composition of the Scieqce 
Advisory Committee to the Cabinet. 

[Placed ill Library. See . o. LT.667/8S] 

(Interruptions) 

MR. SPEAKER: Order, order. 

PROF. K.K. TBWARY: It is very bad. 
They are running with the hare and hunting 
with the hound. 

(Interruptions) 

MR. S KElt: Prof Tcwary the 
whole House is unanimous. dOll't try to 
destroy the unanimity of the HOLJse. 

RRO . K.K. TEWARY: Why is the 
OppositoD qui t 1 ... (lhterruption ) 

PROF. MADHU DANDAVATB 
Let him not do it. Let him not try to 
divide the ol?position. Mr. Speaker 
agree wi th you. 

(Interruptions) 

. [Translation] 

MR. SPEAKER: What is all this? 

Please sit down. 

All of you may please it down. 

. PROF. MADHU DANDAVATE: Let 
him not divide the opposition. We protest 
aaainst it. 

PROF. K.K. TEWARY: Prof. that is 
not ,my intention. 

(InterruptIons) 

MR. SPEAKER. : PI ase si t down. 

(Interruptions) 

MR. SPEAKER: PJease sit down . Will 
you plea e sit down or ot 1 What do you 
want? Please s.it down. 

SHRI NARAYAN CHOUBEY 
(Midnapore) ; Sir t he must apologise. 

(lnterrupt;oh. ) 

PROP.MAoau DANDAVATE: We 
not ooly cond~moed the incident, but in 
the Hou e tbe other day I rose and I aid, 
we completely agree with what Mr. Das 
Munsi has ~aid. We have aJl condemned 
the episode aod after all that. he has got 
the temerity to challenge the entire 
oppo hioo ? 

(Interruptions) 

PROF. K..K. TEWARY; You should 
condemn it. You have not done any 
obligation to anybody. Unrerruptions} 

MR . SPEAKER: Mr. Tewary. sit down. 
When I say sh dowo., please sit dOwn. 
Please take your seat. 

«nlerruplilJns) 

AMAL DATTA (Diamond 
Sir, you dontt tell them 

MR. SPEAl<ER : Mr. Aroal Datfa, 
please sit down. Mr. Amar Roy Pnsdhan, 
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down, Mr. , Cboube~. please $it 

( Irtterruptions) 

saRI NARAYAN CHOUBEY 
we abide by your fuling. 

MR~ SPEA REa; I have ' already told 
him that the lJouse was l.lnanimotls on tbis 
)point and I appreciated this. I ju t said 
two minutes back that there was no 
dissecnsion on 'this. It was absolutely 
made clear. 

(lntdrfllptloh) . 

MR. SPEAKER: Rao Birelldra Singh 
to make a statement. ' 

(Interruptions) 

SHRI AM .L ' DAtTA: Sir, )'ou do 
nothing when ' they break the ru,Jes. You 
cannot chastise them, You cannot make 
them apolOgise. You cannot make th~m 
to withdraw their remarks. But be bave 
b~en compJyin~ , with the tule • 

MR. SPBAKER : I have dQn~ m~re 
than th~t, Mr. ' AmaJ . Datta. Ca,Q" you 
u.nderstand that? Cantt you understand 
EO$lish ? As.k Prof. Dand~n~ate what 1 have 
said. 

PRO:F. MADHU D NDAVATE : Sir, 
you have put the record straight. I am 
satisfied about (hat, After that, why should 
he bave tJ;l licence to . brandisb the . 
Oppo~ition like this? 

, MR. SPEAKER : Then) 1'5 no q1:lestion 
of any Jicence4 If he had listened to what 

. I had said. lie would not havo aid that. 

(Interruptions) 

(English] 
THE MINISTER OF FOOD A~D 

CIVIL SUPPLIES (RAO BIRENDRA . 
SINOH) : Hon'ble Members are aware 
that the availability of wheat in the open 
market is very gooa, and there is likely to' 
be further plentiful supply during the 
forthcoming tiarvest. Hitherto, , the roller 
Bour mi Us were not aJ)owed to purcha$o 
wh",at in the open mai"ket, but were supplied 
only through the Food Corporation of 
India. Gov~rDl'Pent feel tbat it is no longer 
necessary to keep out the roller flour mills 
from the market. With a view to increase 

, sup'ply of wheat products to co~sumefs. 
and belp tIle mins to fully utilise their 

r capacit~ as a,)so to provide' the farme'fs wi,th 
alternative avenues for the disposal of 
their wheat surplus at competitive price, it 
bas been d cided t6 permit the roUer flour 
mills , to purchase wheat directly in the 
open mar~et upto their requirement, with 
immediate effect. .This will b~ in addition 
to tbe existing facility of obtaining stocks 
from Food Corporation of India. This per­
mission 'to purchase in the open market will 
be subject to the condition that t~e pdce 
offered wi)) not be less tbaa the minimum 
supPort price announced by the Govern. 
ment. Stock limits fot wheat imposed 00 
traders have already been removed earlier, 
and there is no restri,ctiOn on its movement 
throughout the country. 

MR. SPEAKER.: , ¥ery jood. 'Now, 
we go to the next item-MaUers under Rule 
377. Mr: Madan Pandey . 

(i) Need to a:evivc Malaria Eradication 
Programme to cbeck tbe increasiDg 
lbosquUO menace in l). P. and other 
places . 

SHRI MADAN PANDEY (Gorakhpur) : 
Malaria, filaria, enoephaliti$ a.ad ~weral 
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otber diseases are spreading due · to 
mosquito menace in almost all the States 

of the country aod . particularly in 

the main cities of the east rn region of 
Uttar Pradesh, like Gorakhpur, and have 
be~ome a health hazard there. The mala.ria 
eradication programme has been abandoned 
for loog. There is an acute horrage of 
spraying machines and insecticides. In the 
fi rst instance·, the insecticides are not 
avaiJable and those which are available 
have become outdated· or the mosquitoe 
have gained immunity against insecticides, 
so that spraying of insecticide · or fumiga­
tion has prove ineffective. It has resulted 
in mosquito menace in aU parts of India 
and people are suffering from malaria 
fever. In such cjrcumstanc s,. if the Central 
Government do not revive the malaria 
eradication programme and instruct the 
States to improve the drainage ystem. the 
above disea e would spread in an epidemic 
form. 

I. therefore, urge the Central Govern­

ment to pay immediate aU ntion to this 

matter. 

(Ii) Need to solve tbe problem of shortage 
of drinking water tn Bibar 

SHRIMAtl KRISHNA SARI 
(Begusarai) : Mr, Deputy Speaker, Sit 
sevetal States of the country and parti­
cularly Bibar have been affected by drought 
this year due to failure of rains. This 
may lead . to damag~ to crops on a large 
scale and acute hortage of drinking water 
aod fodder fOf cattle in the remote rural 
areas. There is an urgent need to impJe .. 
ment the long and short term drinking 
water supply schemes Qn war footing in the 

. rural areas of Bihar. ' The. Central Govern. 
ment should give instruct~ons to the State 
Government i.n this respect. Tbe drinking 

. water supply schemes are lying incomplete 
in small cities and viJJages since 1967. The 
Central Government have also spent a 
considerable amount on these schemes but 
the rural people have not been benefited. 
If the Central Government pay attention 
to this problem, drinking water which is 
the minimum need of our Ufe, Qall be 
mad available to tQe rural people at Jow 
9Q$t. 

(iii) Need to provide reservation and other 
facJIIUes to Muslim sweepers in U.P. 
similar. to tho e being given .to the 
Hindu sweepers 

SHRI MAHABIR PRASAD (Bansgaon): 
Mr~ Deputy Speaker., Sir, I wouJd like to 
draw your attention to the need of 
providing s.pecial facilities and reserVation 
to lakhs of mUSlim sweepers settled in 
Uttar Pradesh. Their main occupation is to 
clear filthy gutters and urine aDd faeces 
from the lavatoties. They 1 afC the most 
exploited and downtrodden section of the 
society. For centuries they have been 
earDing fheir livelihood by pursuing this 
occupation but no speoial facilities ' or 
reserva ion is availabJe to them whereas 
the liindu sweeper engaged fo this 
occupation are enjoying the benefits of 
speciaJ facilities and reservation in educa­
tion, employment and in politics. 

So. I would urge the Centra' Govern­
ment, through YOU, tbat the MusliO) swe .. 
p rs should also be provided with the special 
facilities and reservation at par with the 

Hindu sweepers so tha t their children 

. may make a place for them eJves in the 

society. 

[English] 
(jv) Need to take up development work 

around Puri~ Konark and BhQballeswar 
wbich are tbe places of pilgrimage aDd 
tourist attl'a~tioD in OriSsa 

SHRI BRAJAl\10HAN ' MOB NTY 
(Pori): Puri, Konark and Bhubaneswar 
alon8 with Chilka Lake have been 
attractin a large number of tourists for 
years. Puri, Konark and Bhubaneswar are 
places not only of tourist attraction, but 
are also place of pilgrimage. Many 
foreigners and Indian national visit thes 
places to ,enjoY tbe aesthetic and artistic 
construction of temples and manifestations 
of, Oriya architecture from ancieQt tiines. 
The sea and its surroundings, the beautiful 
beaches of Purj and Konark ~re a special 
attraction to international tourists. Chilka 
lake which is frequented by various types 
of birds has unique tourist potential. 

But the infrastructural development of 
this ~re~ is inadeqa teo A war~ne 4riY<i 
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built f-:om KOuark to Balighai is to be 
expanded upto Puri and further extepded 
to Harchaodi. The surroundings of Chilka 
lake are to be developed by good roads 
and with boat radii ti ts. The total area 
must be urv yed by the Tourist Department 
and the developmental work of the arc:'a 
taken up immediately to mak these places 
more attractive for the tourist particuJarly 
the international tourists : . 

['frans/afion] 

(v) Sbortage of F rtHiser in Bihar 

PROP. CHANDRA BHANU D.EVI 
(Balia) : Mr. Deputy peaker, Sir, thete 
has been an acute shortage of f~rtiJisers 
during the Rabi aod K.harif sowing in 
Bihar for the past 2 to 3 years aDd it h~s 
adversely affected agricultural production 
in the tate. The main rea on is that 
the Barauoi unit of the H.odustan 
Perti Ii er suppli s fertilisers and it 
is not moeting .its commitment because 
of ' low production for some time 
pa t. A a result thereof, the Barauni 
unit is not able to make full B.C. supply 
to nihar. For the last three years, there 
hos been a steep fall in the . production of 
fertilisers nnd its main reason is bad 
rna nagement. So, J would like to suggest 
tbat neces Qry action may be taken to step 
up production in Barauni by improving the 
management and by adopting other 
measures. Unti! the required improvement 
is brought about in the working of the 
Barauni unit, the other companies may b ... 
ask d to make additional supplies. 

Unfortuna tely, [hI:: shortage of power 
has added to the pr blem of the fertiliser 
unit in Bihar Although a captive power 
plant has been so nctionrd for the Barauni 
plant, yet work thereon is going on llt a 
snail' puce and it will lake at It'ast 2 to 3 
~ears mo re for its I.:ompletion. For the 
completion of the captive power plant, 
there is need to take certain effective steps 
on priori ty basi. by WHY of n tim -bound 
programme. 

(EngliJh1 

(vi) Need for announciug without further 
d~lay payment of Second Instalment 
of Interim Relief to Central ,GovE'rn· 
ment employees. 

SHRI LALIT MAKEN (Snuth Delhi) : 
The Pourth Pay Commission was set up 

in June 1983. About t~o years have passed, 
but the report has not been giv.en so far 
This bas created strong resentment amongs; 
the Centra! Government employees. The 
Fourth Pay Commission was set up to 
remove the disparity of wages between the 

. Public Sector employees and CentraJ 
Government empl0.rees. At present. a Lower 
Division Clerk of LrC is getting Rs. 450 
more than a Lower Division CJerk of 
Central Government. The Central Govern-

, . ment employees are. aWaiting announce­
ment of second interim relief veryea8erly. 
The Financt;l Minister should ask tbe 
Fourth Pay Commission to aonOUDce the 
ccond instalmtnt of Interim Reliel' to ' 

defuse the tel'lsion and reSentment from 
among t ' the Central Government 
employees, 

(vii) Demand for cJea~a~ce and Inclusion 
in Sevent·b Five Year Plan of Ibe West 
Bengal Government's proposal to co.ns .. 

- truct barrage on the Subarnarekba 
near Bhasragbat in Keslary. 

MR. DEPUTY SPE.AKBR: Mr. 
Narayan Choubey. 

SHRI NARAYAN CHOUBBY: I am 
coming Sir. 

PROF. MAHOU DANDAVATE: 
You can make your statem nt from the 
Treasury Ben~hes. 

SHRI NARAYAN CHOUBEY 
(Midnapur): The People of Midnapore 
district. West Bengal particularly in blocks 
Kesiary, Dantan, 'Mohanpuf, Pataspur, 
Egra, Contai, Beida; Narayan8arh etc., 
suffer from shortage of irrigatior,l faciH ties. 
Irrigation facilities io West Bengal as a 
whole are much Jess compared to States 
like Punjab, Haryana, Andhra Pradesh, 
rtc. The , area~ mentioned above are even 
be.low the average facility of West Bengal. 
Only 6 to 7 per cent of the land in tbe 
above mentioned area secure water from 
irrigation sources. Agriculture depends 
wholly on nature which very often betrays 
the farmers. .. 

To mitigate the difficulty of the 
farmers, the West Bengal Government had 
proposed to construct a barrage on the 
Subarnarekha near Bbasragbat in Kesiary 
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block. Correspo'Ddence between the Cen­
tral Water Comll)issipn. l?lanning Commi· 
ssion and the State Government bas been 
going on for years in this regard. The 
peopJe are agitating for acceptance of this 
in the Seventh Five Year Plan. I request 
that the PJjloning Commission sbould giv 
clearance to the proposal aod include it 
in the Seventh Five Year Plan. 

(viii) Need for introducing a daily direct 
super·fast train ' between Bangalore 

and Delhi. 

V.S . KRISHNA lYER 
(Bangalore South): Present Railway 
Service b tween De'hi and Bangalore bas 
been found ,to be extremely inadequate 
since the only train, viz. 1<.arnataka Express 
runs on bi·weekly basis and the Baogalore 
bound passengeu lose time especially 
under emergent situa tion. People cannot 
dT.:ctively use their vaca tion due to this 
Jess frequent s r ice. Further, the growth 
of traffic between Delhi and Baogalore 
is increasing steeply siQce Bangalore is a 
fast growing city in the country. Thete 
is, therefore, an urgent need for the in tto .. 
ductioo of a daily direct super-fast tralD 
between Banga lore and pelhi. 

The conversion of GuntakaJ-Bangalore 
line in broadgauge was eXl'ected to improve 
the Railway Service between BangaJo(e 
and Delhi r suiting in the introduction 
of a daily train. Combining of Andhra 
Pradesh (AP) Express and Karnataka 
Express was also planned to facilitate a 
daily superfast service between beJhi 
Secunderabad-Bangalore. Unfortunately, 
due to some ullknowtl reasoos, the abov 
plans have been kept in cold storage. 

I, therefore. suggest that A.P. Express 
and Karnataka Expres should be combined 
and given a sui table name. This WOuld 
provide a daily Super-fast train service 
between elhi. Secllnderabad and Bangalore 
with no additional iofarstructure and would 
help the passengers travelling not only 
between Delhi. Baogalore and Delhi. 
Hyderabad, bu,t also ' tho e between 
Hyderabad, BangaJore as well. This would 
help the people f both Aodhra Pradesh 
and Karnataka.. 

Henc.! , ( strongly uq~c upon the 

Railway Minister to introduce the above 
train CJervice forthwith. 

[Translation] 

(Ix) Need to save cows from large.scale 
,slaughter In West Germany by 1m­
portJog them for Ir e ,,,pply to ttie 
farmers in Himachal Prade h 

SHRI K.D. SULTANPURI (Simla) ; 
Mr. Deputy Speaker, Sir, it is understood 
from the newspaper reports that tbere are 
about one million milch cattle in 
Eutopear, countries which are being 
slaughtered there due to their Dumber bing 
very large. The stocks of milk, butter, 
etc. in these countries have accumulated 
to such an ext nt that they no longer need 
these cattle. ' 

Himachal Pradesh ha · cold climate 
and th se ca t tIe can therefore. be well 
looked after there. Also the people of 
the Siate Jack nutritiou food which can 
be met through milk. The Government 
of India also provide cattle through fural 
development schemes, but the cattle being 
from tropical regions do not yield enough 
milk there. I would request U~e Prime 
Mioister to import these cattle SQ that 
their sl ugbter is stopped. Efforts should 
be made to supply . th e cattle free of 
cost to the people of Himachal Pradesh in 
maximum number so tha t tHey could im­
prove their economic condition . I would 
also Jike to assure that the people of 
Himachal Pradesh will ta lee (ull responsi. 
bility for Jookipg after these ca ttle. 

DEMANDS FOR GRANTS 

(GENERAL) 1985 .. 86 

MiniJtry of Extel'nal Affair .. -Contd. 

MR. DEPUTY SPEAKER: We will 
now take up item No.7. Since the hon. 
Member Shri Ram Nagioa Mishra hfid 
started speaking yesterday 1 J request him to 

contit1ue his speech, 
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[Translation] 

SHRf RAM NAGINA MISHRA 
'(Salempur) : Sir, Yesterday I was express­
ing my vIews regarding the Ministry of Ex. 
teroa) Affairs. I had covered some of (he 
points yesterday and now I am speaking 
Oli the test. . 

and the Governments of these countries 
ar,? aSSisting and encouraging them in the 
creation of "Khalistan H

_' Money is flow. 
ing from there , When our Armed orees 
intered the Golden Temple. they seized 
arms. What wa their ol'jgin ? They 
w:re of Chinese, American sud Pakistani 

It is a matter of great surprise that . 
although ours is a policy of non-alignment, 
aDd we are ~gajns, jroperi~Jism a,nd 
apartheid and boB ve in the polley of I've 
and let live, yet wha t is the re~son why 
our policy faUed to have any I~pact ? 
There must be some feason for u. We 
have to go deep into this question: We 
have seen that when we are ,putting up 
barbed wire fenoing ~or our securny tea oos 

origin and we have proof of it. What is 
the condition of the neighbouring cOuntr.ies 
bordering Indja? Pakistan does not want 
us to be strong, Bangladesh does nnt waot 
us to be strong and so aJso Sri Lanka. 
We request tbem daily like a sa int to 
nlaintain peace. but they are not dojng 
so. Their reasons are very clear. You 
see that nobody .ct,eated troubJe on the 
borders of the U.S.S.R. or the border . of 
the U.S.A. and similar.ly there has t>.en 
no trouble on tbe frontiers of the U.K., 
but we find that trouble is created on Our 
borders. From where do people i(}fihr~He 
into Assam, Mlzoram and NagaJand? 
According , to my view, . the basic reason 
is that We are not very s trong as yet. We 
can win the friendship of other countrie 
only when we make our coun try strong. 
We remember the days when in the wake 
of Chinese aggression, the rural p ~opJe 
had donated th it entire gold for the 
country. AU of us, whether shting ill 
this House or in other parts of the country 
want India to be strong. I sbalJ go to 
the eX-tent of sayiog that we shall preper 
to fore go a meal a deny ralher than be a, 
slave . Therefore, I would submit to the hon. ' 
Mi nister that we should review of Our 
policy to find OUt its shortcomings. Its 
only reason, as 1 see it, is that though we 
are mOre in number t yet rnilitarily We ate 
not strong enough to scare them. If they 

or tak.ing other security measures on our 
border, Bangladesh says that she would 
not let us do so. I come from a rural 
ares. I shall give you an example, . There 
are two neighbours one of the nei~hbour 
is somewhat weak and tht;: other neighbour 
harasse him qui te on n. Now th first­
neigh\?our wants to construct a boundary 
wall between the two Qouses so that ,t.he 
other neighbour may not harass ?Im. 
There.upon the second ne,ighbour objects 
to this construction of the boundary w~lJ. 
The same is OUf condition . I would IJke 
to know which oth~r couotry exce,pt 
Germany is putting up fences along Its 
border. We are taking this step out of . 
compulsion so that there may not be any 
disoord with our neighbour. The. ,p ... ople 
from Bangladesh frequen t Iy enter 1010 our 
territory and create problems. The people 
of India do not enter B4nglad~sh to create 
mischief. Therefore, we want to ~ut up 
barbed wire fenCing for QUI' secunty but 
they say that they would resist any. such 
move. They have resorted to firmg to 
stop us. Ours is a policy of non-aUgn­
ment. We want to live in peace ~ut ~hat 
should we do to maintain our securaty and 
also at the same time to live in friend lioess 
with Bangladesh. 

Exactly the same situation pre~a!' !n 
Sri Lanka. 'the people of Indian onglO In 
Sri Lanka are being murder ( in thousan~s. 
On the contrary, the people of {ndlan 
origin living in the U.S.A. and the U.K. 
all creating trouble against India and are 
conspiring to divide India into two parts 

I want help from us, we sbQuJd help them 
and we do help tbem but there arc POWers 
-like the U .S .A. which do not want t~em 
to' be with us. The U.S ,A. is pouring 
in limitless money in those countrie and 
equipping tbem with the ~rea meat I because 
she thinks that India is a vast country with 

70 crore popuJatiooand if she becomes strong, 
it will Dot be in th ir interest, If she remains 
free of problems, she will progress and her 
military power will inorease. Therefore; 
their policy is to keep India weak, so that 
she could not make progress. 

Recently, a conference ' of six nations 
was held in · DeJhi in which a Res lution 
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was adopted to the effect tbat super powers 
should stop tests of atomic weapons. The 
U.S.S.R. responded to that Resolution 
and said that they would stop them tem­
porarily but they would watch U.S.A. 's 
reactioD to ' that. They stopped atomic 
te$ts and the development of missiles, but 
tbere was no response from the U.S.A. 
It shows that the U.S.A. wants to 'have 
its hesemony throughout the world and 
that is why he is helping our neighbouring 
countries. We maintain tbat we shall not 
make atom bomb. but OUf neighbouring 
country Pakistan is making atom bomb. 
Their people infiltrate into ~ashmir and 
tbe Punjab illegally and some of them eveQ 
been apprehended . fbererore, my sub .. 
mission is that Government should reconsi .. 
def tbdr policy and should increase their 
military power and keeping in view the 
global conditions, India sbould make 
atom bomb, yeo a more sophisticated 
bomb, if possible_ so that we could show 
to the world tha t j,f we are a ttacked by 
any country. We are capable of meeting 
that chalJenge. 

Sir. de pite our best efforts, the Punjab 
problem has not b ... en solved so far . Wo 
are noticihg that meeting against I.ndia are 
being organised in England quite frequently. 
The people of Britain and the M.Ps , of 
that coming are inciting the "Khalistanis". 
We have raised our voice against this, 
but our humble 8Qd rr,eek; . attitude is not 
going to serve any purpose . 

It lS correct that in the modern times 
even the biggest country would not be able 
to enslave any other country . We should 
war-n England that if they indulged in 
such activities aga inst our couotry t we 
would be forced to consider counter 
measures against them. .We have been 
saying time and again tha t we are not 
against any country, but other countries 

' should also not indulge in conspiracie 
against our country. 

The U S.A. should al. o not take any 
step again t our country . Today, Pdkistan 

getting sophisticat d weapons from the 
U.S.A. and sh is also acqu iring atom 
bombs. The' same is the situation in regard 
to China. Chi na i ' a Is , supplyins sophi t i· 
ca~ed and mod~ro weapons to both 

Bangladesh and Pakistan. China has cons· 
tructed roads on our borders and check 
posts have be n s t up by th m in our 
territory. Efforts are b~jrJg made to en­
cirle our country . All these conspiracies 
are going on against our country . 

Sir, we have observed that when 
Heads of Slate of Prance and the U.S'.S.R. 
visited our country, they made speeches 
in the Central Hall of our Parliament and 
explained the poJicie of thrir respective 
coun tries In their mot'her tongue. When 
the people of Arab countries visit our 
counttYf they are dressed in their tradi .. 
tional dress and sp ak in their mother 
tongue. But it is a matter of grea t regret 
that though the Britisher.s had left our 
country. yet they jmposed th ier culture 
and language on us. When we go to 
for ign countries or our Ministe rs visit 
foreign countries and address their 
Parl iament ' or pub ic meetings, they peak 
in Englbh. I wou~d r quest that with a 
view to mttinta.in the djgoity of the 
country. aU of us should make our s peecb~s 
in Hindi there. We are ,t iJl following 
the old traditio () of the Britishers. Thjs 
way WI,:: " ould not be able to s tablibh our 
idC: ll ljl), in the world . If wr.; have to esta­
bl; h our identity in the world we should 
peak in foreign c untrics in ~our mother 

tong ue 0 tha t foreigners are also 
comp .. !l lcd to 1 arn ollr mother tongue ... 
([f/ te, rllplions) .•• 1 would request .. '" 

There is a comp1 te in Sansktit -

Kritab Prayatnn pryant 
Bhavet Kritra Doshab. 

If the objective is not achieved delSpite 
efl'orts, one should have self intropection 
and find out where the fauhlies. 

We should, therefore, also think why 
ure we not having the desired success in our 
foreign policy. Thousands and Jakhs . of 
p ... ople are being murdered ·in Sri Lanka 
today. When a country like Sri Lanka 
is behaving in this manner with u. we 
should rRise lhi matter in the Security 
Council and put poli tical pressur~ on them. 
Lakbs or refugees came to oUf country from 
Bangladesh and their cnt.i re expenditure 
was borne by us . We were forced to take 
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miHtary action there, Similarly, lakhs of 
refuge s are PO\1ripg into our country 
from Sri Lanka. If we want to provide 
total security to our country. India would 
have' to be a strpng countrY and for this 
purpose, all the sophisticated weapons 
would have to be produced in our country 
itself. We should make our country so 
strong that no countty dare attack us but 
on the coutrary tbis wouJd exten'd their 
band of frientlshi p. 

With tbese words. 1 support the 
Demands. 

[English] 

SHRI B,R. BHAOAT (Arrah) : The 
internatinoal situation is full of tensions. 
Confrontation prevails oVer cooperation 
between relations of n tions. T~er is an 
escalating arms race. Till recently there 
was tot8 I abs(:nce of willingn ss (or 
,coostruc,live dialogue among major nuclear 
powers. It is a sign of h p , th~t the 
dialogue, which had totally coJlapsed f r 
s veraI montbs if not years, L again going 
on in Geneva. Only yesterday and today 
tbe,te bas b en very positive r~ pon e from 
both the leaders-Mr. Gorbachev and Mr. ' 
Reagan-about agr~ein.g on defining' the, 
aims of this di Jogue i.e. arms reduction 
and moving towards general and nuclear 
disarmament step by step. But in this 
si,tuation the ri k of out break of war is 
increasing. Unl ss there is a (olution to 
thi very crucial problem, tbe . world is 
tbrea tened with ,extinction as a result of 
tbe nuolear holocaust. Similal'ly" this 
already difficult situation is confounded by 

, the deepening economic crisis ,in the World 
in which both the deVeloped and the 
devdoping countries are involved. In tbe 
developed countries there is a large un .. 
utili d c:apacily, mOtions of peopl are 
unemployed and there i~ escalating arms 
raCe which may go up in a year to $ 1000 
bHllion a year. In the developing countries 
there is a bebt trap and d creasing conces­
sional financing. · Because of this, the very 
dtve)opment~l process in many countries 
has cOm to a grinding hn It. Bl!ca'Use of 
terms of trade which are g,)ing against the 
developing countries, the Jow income 
countries among the dev loping countries 
particularly are f,icing bankruptcy. So, this 
8l'ain is h:ading to even more tensioDs. 

India ba ~ alway'S followed this policy 
since Indepeo'denoe, fitst under our leader, 
JawaharJal Nehru, Which was further 
developed by Shrimati Indira Gandhi and 
now the mantle of this po'Jicy bas (aJleD on 
Our new Prime Minister, Who has stated 
the priorities very clearly. But the basic 
plank of the Indjan foreign policy has been 
peace in the wOrld. 

In tbe post Second World War, the 
wbole world was divided ItHO tw'o camps 
of ideological military alliances. And the 
newly emerging iodependent countries in 
Asia, Africa and Latin America were 
confronted with a situation which was 
unreal to them because they were not 
jnterested in the rivalry between one camp 
and the other, Thoy were interested in 
con olidatiog their newly won freedom by 
dev,eloprnent process ~nd by stabiJi ty at 
home. Tbey know tha.t they can,not develop 
if there is a. war and confrontation and if 
the international rel~tions are d¢terrnined 
by ,confronati.on. 

The freedom of these countrie wa at 
Slake. Ther fore , the path of non-align .. 
ment and peaceful co·eJ(isten ~ emerged 
largely as a rc ult of the policies pursued 
by Pandit lawaharlal Nehru in the, fifties 
and early· sixties and 'ater in a different 
context in the 'sevetlties and early' eighties 
Shrimati ,Indira Gandhi developed it and 
tried to meet this chaIJengc. Basically t be 
Non.AHgned Movement was the biggest 
factor. The first meeting started with ~S 
countrie and th last meeting in Delhi had 
120 m{!mbers, including obs rvers aod 
gu sts. It em rged as the bigges t factor 
for peace. And peace today is because if 
t here is no peace and j f ~bere is aD 
outbreak or nuclear war. the wboJeworld. 
the mankind is annihj)' ted . Therefore, 
this is the most urgent problem. As you 
know, on 220d May, he iovited six leaders 
from the five continents and issued tbe 
famous May Declaration calling thy world 
to halt the arl]ls race and have a compre .. 
hensive test ban treaty banning all the tests 
for nuclear · res~arch and development of 
nucl.ear arms. . This was a step which was 
taken up our new Prime Mini ' ter in the 
2Sth J.lnuory · Declarotion in D.!lhi

t 

knoun a~ the 0 Ihi D~dal'alioo. 
The Six Nation Summit issued a de lara­
tion which lent urgency to thi ' probll!nl. 
SimJlarly. thl.! Prime Minister, in his policy 
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statement, ha said that peace and develo­
pment are th urg ot priorities. Later on, 
he goes on to say that improving rei tions 
with our neighbours in this region is of 
paramou.nt importance and he will take 
initiative in that direotion. It goes to the 
cred i t of his dynamism tha t be has taken 
initiative on the two multilateral fronts­
on the big issues of pac and development 
and 00 the other big issues tha t face \ he 
whole mankind. He has taken initiative 
particularJy in the more 4ifficult arena of 
the economic relations where you will see 
more and more nations going over to 
bilateralism to solv() their own persona I 
interests. Answer to some of the~e i'ssues 
of international ecooomic criSIS is 
mnltilattr.li. • It has to be on global 
basis. But the industrialised nations are 
seeking bilateral and even r gional solutions 
to solve their problems hnmedi tely. thus 
bedevilling whatever litlJe prospect of 
progress ,goes on ,io the developing 
countries. For ("xample, a few indU triaH ed 
couotric::s are spending, a I said earlier, a 
thousand bilHon doJJars 00 military 
expenditure. But in the last International 
Development Assi tance (IDA) Loan, 
Seventh Replenishment, they could not 
give , what they were to give. They were 
giving 16 bi1lion dollars but they reduced 
it to 9 billion d liars. The very industrialised 
nations which are spending a thou and 
billion dollars on military expenditure, 
they say they do not have even biHion 
dollar t th Y arc tDO poor to give seven 
billion doUars. TheY Cdn spend a thousand 
billion dollars but they cannot provide 
COQces iona 1 loans which goes to tbe 
development of tbe low income countries 
in Africa, in A~ia and in Latin America. 
Without such developmental as istance, tbe 
political stal>iJity of these nations is at 
stake but th y could not provide this Joan. 
Therefore, there is a decreasing concessional 
financing in the developing countries 
reS\1lting in d ... bt and deveJoproent .cfisis. 
Many of these countries cannot pay their 
debts, they cannot develop. they cannot 
export, tbere is no growth in these coun~ries. 
They are in a crisis from whicb there is no 
way out . There is no solution to the monetary 
and financing arrangements today, Thanks to 
tbe initiative taken by th rndian leader. 
ship-the late Prime Minister Madam 
Gandhi and ur pre~ent Prime Minister-

ther is a ray of hope that we have in the 
South-South Coop ration. We cannot wait. 
If the North and the S uth. if the rich 
countries and the poor cou:Jtries. if the 
developed countries ' and the developing 
cOUlltries are not coopera ti ng, let the 
economic cooperation among tbe developing 
couotri't!s themselves be there . Var;-ous 
meeting of ECDC have taken place to 
dey lop their own e~onomjc cooperation 
which bas resulted in th j(' going forward. 

Similarly, in tbis area, the SARC area, 
tha t is, the South Asia Regional Coopera­
tion, you know, the Foreign Ministers, 
launched the Delhi Declaration in 1983. 
There have been several meetins' . in 
,Maldives, there has ,be~n a meetjng, there 
is going to be another meeting in Dacca 
thi year And tbis is the area in which 
the cooperation among the countric! of 
South Asian Region is important. In this 
cont xt I would like to empha ise orne of 
it a p ct which impinge OUf relations 
with the neighbours be-cau e the Prime 
Minister in his vC'ry fir t broadcast had 
said that ·we want to improve relations 
with OUT neighbour t, aod ·the basic param .. 
eters he has uoderlined are mutual respect, 
equality. non-interference, cooperation aod 
mutual trust. These are the bases on Which 
he has underlined them and he has takell 
initiative. and 1 am happy to say that the 
sent to Foregio Secretary to these 
COUntries, the Foreign S cretary has already 
visited Pakistan, he has been to N pal and 
he i going to some other cou.ntries in the 
region, he has been $Iready in Sri Lanka, 
These are dim ult areas and I would Ijke 
to say that taking Sri Lanka, the first 
thing that appears to me ... (1nte,ruptlonl). 
I am not unaware of the difficulties involved, 
but among the neighbours we have to live 
in cordiality, If we do not Jive io coopera­
tion confrontation wjlJ be devil all of us 
and all are developing coUntries. poor 
countries, they are in the process oC 
dcvelQpmellt, they want stability and 
therefore. it is in the interest of all-tbis 
is recognised, this is the commonalHy that 
each one of them should have an element 
of cooperation. Taking Sri Lanka que$tioo 
first, I lhlOk the basic issue there is how the 
Sri Lankan Government is able to create 
confidence among the two ethnic groups 
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which are, as you know. on total confronta­
tion cout's .. violence .and .hatred. This is 
not going to help, it bas to be solved · 
throu,all negotiations aod the Government 
there has to create this confidence. there 
is no use blami, g India . India has already 
been blamed that it is helping the 
extremists, but it is not. India has rep a. 
tedly said that It bas Vested interest in the 
integrity and unity of Sri Lanka. It has 
said that it does not waar to interfere in 
dOy way_ Repeatedly this a surance has 
been given and it mu t hav~ been repeated 
there duri,ng th Foreign Secretary' visit to 
Sri Lanka, and I hope better sense will 
prevail b cause already the patience IS 

running out. Mr. Deputy-Speaker, in the 
.area from which you corne we have aJready 
40,000 Ta I il refugees ' and the PQtieoce is 
running out and therefore, unles this 
question is solved ... 

MR. EPUTY SPEAKER; N. t 40 ,0 0, 
but 90,000 refugee now . 

SHRI B R . BHAGAT: Now . it is 
90,000. Well, it is worse then. It jaIl 
the more urge ot that this question i soJved 
peacefully. 

Coming to our relations with Pakistan, 
it is important to have good relati "o with 
aU the counltie . in the region and 
Pakistan in particula! because we have to 
emphasise that our relation with Pakistan 
can only be bettered through a process of 
bilateralism, which was agreed io the 
Simla Conference. The moment you 
introduce outside element, the moment you 

. introduce outside powers, the moment you 
introduce outside factors in this region, 
the matter is complicated. Indo·Pakistan 
relation is an example of that. We cannot 
bave improved rei tions with Pdkistan- as 
long as Pakistan is depending on escalating 
arms race arid geNing arms supplies from 
the United States of America. There is a 
recent study by the Strategic InsH tute of 
London. It says that Pakistan is sp nding 
3 times the per capita on arms than that 
of India. Pakistan's military expenditure 
is 7 lo/() of their GNP wher as (ndia's i 

3.2. To add to it, Pakistan is getting all 
the conCes i nal assista nee, subsidised arms 
assistance from th~ United States of 
America as w II as from some of the Arab 

countries. This is an addition. Tbis is 
.straining the relation. India ha been 
trying to buHd bridges with Pokistao. You 
can offer no .. wur pact. But as long as 
mutual confidence is oot there, it is of no 
use. On the one hand you offer rlo .. war 
pact and on th oth r, you do not allow 
Indian newspapers to travel there,. You 
do not allow Indian films to go there. 
Indian songs to go th re. for Which there 
is a large public demand. You are not 
aJlowing a small cultural, trade and other 
agreements. Tbat shows the dichotomy 
in (he mind of the Pakistani rulers and 

, therefore our empha is is that We want to 
build a cordial and mutually cooperative 
relation, mutually beneficial relation with 
Pakistan, de pite all these C ctors. We must 
state that a long as this factor of outside 
interference, outside help, outside! , strategic 
c~lnsideratioo, various global strategjc 
consideration comes into this area. this wiJJ 
be a major obstacle ill building up close 
relation . . This applies to all countries. 
'For example, we are having a Very good 
economic cooperation with BsngJadesh, 
But many of the irritating (actots are 
Farakka barrage o r fencing of the border. 
This rna fler was ra ised in the Qu stioo 
Hour today . There cannot be any objection 
by them. We ate building our ~ nee in 
our ,own territory, not even in tbe no·land 
area. It is in our territory. Problems 
have been created in Assam. It i sucb a 
seriOLJs problem, we want to prevent any 
more illegal immigrants . . This is just an 
jntern~l matter and legitimate matter. But 
,this is objected. ' This is a very irrational 
attitude but we hope to prevail over it. 
D'espite all thes factors, we want'.o build a 
close relation wilh Bangladesh. 

Similarly, in regard to Nepal, our 
Foreign Secretary ha gone there and we 
hope that in the' near future, we would 
sign a few economic pacts. hyde' pr<,j,ect$ 
and variolls other project. There are 
bii(ger projects . The negotiation are going 
on, I hope. We would build up a and fruitful 
copperative relation with Nepal. So also 
with Bhutan or Burma or f\.faJdives, we 
would build our close relation. We want to 
say that South Asia Regional Cooperation 
will be achieved only if there is good 
J)oljtical relation and this has aJi positive 
clement of developing into a mutually 
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beneficial regional cooperation area just 
like the European Common Market. 
Similarly, this area can also benefit. In 
this connection, I must pay my complimeot 
to the Minis~er of State for External 
Affairs and again our Foreign Secretary. 
Both of them have visited Iran. Iraq and 
pJa) e-d an important rolc in a ing the 
strife. This i happ ping in our region . 
Both of ' them are in the Non·Aligned 
group. Both of them. are devel ping . 
countries . They arc out very ood fri end . 
with India. And it is a great tragedy 
They are having very excellent friend bip 
tha t a sort of uever·endiog war is 
going 00. Already, 400 lhou ;and 
people have been ' ki lied Eoormau s 
property destruct' on i going on. am 
gJad that he has been able to briug about 
some positive signs. Although I do not 
expect any immediate results, I hope tbat 
very on this war wi)) end and the process 
of reconstruction will begin . t will take 
longer. It is ea y to destroy ut it takes 
longer to build. 

13.00 brs. 

I am happy that the Gov rnm nt has 
laid' down thes priorities, bringing about 
peace in the world, preventing nuclear 
holocaust aod putting international develop­
ment process on rails. t bas completely 
gone off the rails . International economic 
crisi each year is compounding and creating 
more international tensions, in our regions 
also .. We want to make this area a tension .. 
free area in which we have peaceful 
cooperative rela tions with our neighbours. 

Indian Ocean is a zone of peace. This 
was declared unanimously by the United 
Nations. But since then, instead ' of 
proceeding to'Mard creating a peaceful 
zone ~ nuclear arms and nuclear bases have 
been built here. This has a~ajn become 
an area of ten~ jon. It i our paramount 
intere t that let no confrontation take 
place; tet no war take place; let perceful 
atmosphere remain , It has been our 
belief since very beginning. lawaharl Nehru 
used to say it: Iodiraji used to say it and 
now our Pdme Ministcr, Shri Rajiv Gandhi, 
is saying It. We want to maint~in tability,. 
we are trying to have lobility in all regions 
because stability and development at home 
is related with stnbiJity a.1 dcvcl prnent 
outside in the world. 

(General), 198;·86 

For. developing countr,ies. it 'is vital 
that thcr~ should be peace nd economic 
order based on equality and justice so that 
there is all round d¢velopment on qual 
ba i , all over the world. for both dev loped 
and developing countries . It is essential 
f revery de\1eJoping country to go ahead. 
This is the cOntinuity in our foreign policy, 
that is, peaceful relation. non.alignment. 
peaceful co·existence of d,itfereot countries 
in the world. Countries ca - take to any 
social order: countries can' take to any 
poli tical order, any ideology. But they 
must co-exi t aDd cooperate. Confrontation 
can only lead to destruction. In a nuclear 
age, tbe que tion of survival, ttl question 
of security, is different than the question 
of survival, the que tion of security, in a 
conventional ag . Ther fore, we ha ve t~ 
function on the basis of cooperation. 

This has been the back bone of our 
for ign policy since our Independence . 
This policy continues and remains so. The 
priorities are there and I am happy that 
'the Oovernment has underlined the 
priorities clearly. I compliment the M(ni try 
of External Affairs , the Minister of State 
io the Mini try of External Affair and, of 
course, the Prime Minist r who is layIng 
down policies, for carrying Ol.t these 
prioritks in a syst matic and dynamic 
manner and in trying to solve the various 
pr.obletns facing u . This i a ray of hope. 

With the e words, .J support the 
Demands for Grants relating to the 
Ministry of External Affairs. 

SHRI B.B. RAMAIAH (Bluru): Mr. 
Deputy-Speake" Sir, this is a matter which 
we have to very carefully understand and 
develop relations with various parts of the 
world. 

Pir t of all, Jet us start with our 
neighbouring countries . As re8ard~ Pakistan, 
we are always having ups and downs . Our 
relations seem to be imprpving. But they 
have again worsened. There are various 
problems which we ftre con tantly facing 
and we are not able to solve these problems 
in spite of so many di clJ.Ssions repeatedly 
We have at every s.tage. 

tet us take Afghanistan. Here, we 
have to play ~ very important part between 
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two major countries. Our role is very 
important. Our actions and our policies 
really guide a proper understanding of 

the world. 

C()ming to Sri Lanka, w ar today 
facing a big problem. ~hough al) our 
neighbours are small oountries, they eem 
to be not very coop rativ , nor we able to 
accommodate them with a type of system 
that they like and nor they are able to feel 
very happy with us. Srr Lankan problem 
is a very big problem. Our Tamiljan 
friends in that . rea are (acing a lot of 
difficulties and they are con t~n tly facing 
thr ats to their Jives. If this i~ going to 
face a lot of problem not only in that 
OOllntry but in various Q,ther countries. 
Our people have mig,rated to various 
countries and they are going to face a Jot 
of probl ms. 

The Sri Lanka pro lem i a very 
serious problem. Though it i a small 
country. it is able to com to tha t 
le-vel and ev n it has come 10 the 
stage of thfeateni S us. They. ~eem ,to 
compromise every time but again they are 
reactil)8 in a different way. That · is why 
it requires very trong policy. There ·is no 
use of going on following the policy of 
persuasion f this is continued, they wiJl 
talce it 88 weakoes on our part. Unless 
we are very tubborn, aDd take our polici s 
very seriously, we get into the stage where 
everybody feel that we are only persuasive 
but we are not abl to take any e~ ctiv 
decision. Even in Bangladesh, what has 
happened earlier? And nOW even today. 
we are discussing border i sues. How 
they react to it? Tha t shows our weakoe s .. 
At very place. we hould aot v\!ry stub .. 
bornly and very strongly. W can look at 
various other parts of the world, how there 
is cooperation ' b tween on country and ' its 
neighbours. et us take the Cornmon 
Market where they have not only friendly 
relations between one aooth -T . ,and they 
also have eire'ctive trade and understanding 
and business at every level. The economy 
shouJd improve. This i the type of thing 
that we should develop with our neighbour 
also. Unfortunate,JYt we have oot been 
able to do anything so far. Even if you 
look at East European countries. they 
have uodersta~ding with ooe another. With 

Russian cooperation, they decided the 
product which they have to manufacture 
and what arc their tequjrements and who 
cao supply their requirements most effi­
ciently. The understanding at international 
level is not only mutual but it must have 
its uhimate goal,s fpr economic development 
or cultural activities jn various aspects. 
That is the way ho we should be able (0 

d velo in variou aspect. Even jf YOU 
look at our neighbouring COUlltri~S io Asia, 
they are able to have commoo goals. They 
have commOD trade, common understanding 
but, unfortunateJy as regards our relations 
with our neighbouring countries, in spite of 
various efforts, we are not able to make 
any dent at any lev l. I do not know 
what exactly is our policy. Let us even 
.take A iaJ;l countries. Why have we Qot 
b en able to have com'mOl) business acti· 
vities whereas they are able to have them 
for them elves? We are a big country. 
We have our own strength. In spite of 
that, the neighbour also reguir lot of 
assistance from us. We have lot of resour. 
ce and man power. If we are not able 
to develop any trade and busine$s with our 
neigbbours, what is it that we can do? Our 
country ha not been able to build up 
cultural activities and understanding with 
our neigh~ours. Our foreign affa.irs require 
that we should es ablish friendly relations 
a t every level. 

Let us look at Kampuchea. We are 
not able t~ come to any final policy matter. 
We should come to a definite decision on 
tbis. 

Even Taiwan for example. ' The main .. 
Jand China was not on friendJy relations 
wi;th the United States. But today the 
United States is able to rn~jntajn good 
rela tions with the Main) ' nd China and 
Taiwan. Ware Dot able to keep up ' the 
rt:cognitioo of Taiwan. Why are we not 
abl to do it? 'Tbi is a matter where we 
cannot simply . stand on principles. We 
should b~ flexibJe in our attitude and see 
how far the other countrie are friendly 
with us and how far we can build up our 
trade and good relations with them. That 
is most important. Today Taiwan has 
absolutely nothing ' against us. But in 
spite of tha t. we are not able recognise it 
whereas the United States is doiog bUsj~ess 
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aod eve'rythin~ with <;;bina and ' is also 
keeping good relations with Taiwan. If 
this is the case with tbose big countries, if 
thlS is how they are able to Qct, what is 
w rng with us? Wby not we adopt the 
some type of sys(em? We cann t stand 
on princip,es and pol ides.. The uHimate 
results ar oaf going to come thjs way, 
Ev n Taiwan is going to fae the ame 
probl -.m. Unles ware able to define our 
policy in regard to Kampuchea. w ate not 
able to have good r lations with Asian 
countries. 

You look: even at IndQne i a ~ Japan 
become a monopoly of v~rious thiogs 

at various levels, 'W~ ean do a lot of' 
,things for them. But they ar kee,ping us 
.away because we are not able to maint in 
.good relation with them. Even though 
we aTe having good cultural relations with 
Indonesia J~pa.n ~jn,e 'Ion time ttl f i. a 
slight set baok now. 

Let us 100 ' a.t Africa. Unfortunately 
we do not have go· d rela tion with some 
of th AHcan countrhs. W ar no doubt 
fri ridl)' with some countrieSl But' even 
tho countri . are having '0010 'hert of 
suspicion a.bout us. 

Bv n .in respect of Soutb AmeriCan 
countries wbe~e we should have developed 
n tremendOus amount of advantages and 
benefits, our Embassies abroad have not , 

, been able t do much, 'they have not been 
able to develop gOOd cultural ~Qd trade 
reJationship in th se couIl~r,ies ~ ven 
hough they were anxious to have trade 

rei fion, hip wi h us, we Were not able tp 
come up to the 1 vel of 'the·r ' expcct~Hions. 

Now take the b'g nations, the USA and 
the Soviet Union. therl.! a oln, proper 
advantage have not. be h garo ,d bY u.s. 

We . re one of the I ading countries "in 
the world: we a e at the Chairman oLthe 
Non .. Aligncd Movt!ment. and in t at C' pa­
city we were ~ uPJ)osed to come up with 
certa.in peace ir)iti tiYe t but .otir impact ' 
has l)ot been felt even though we olad 
some ' ¢fforts. ~'h~ olher day the Prime 
M,inister 1l1enlioncQ in the House that he Wa.s 
trying to bring about a sett men~ between 
Iran anJ lrag. Dut in spite of our etrort~, 

,we have not been a b,le to show much 
SuccesS in that direction. 

Now I t us come to the Gulf countr.i~s. 
Our p ple who are working io ,the Gulf 
cqunu+c aT ... not gi,ven proper as (stance 
by out Erub $sies tb reo This is one of the 
important respon ibiHties or the Ministry 
of Ext rnal Affairs . ~hey should b able 
to look aft rOUt p op!e abr ad. Quite 
ofkot , when our p~opJe go 'abroad, very 
little as j ranee i giVen to them by · our 
Emba~ ies. May b J the Ministers re 
take care of, but no the other. . Por 
t.rade l"' ti os, w need important inf r­
nnt,tion regard ing th various types of 
thing ond equipm nt whi h tho e countries 
may n cd from us. Our Comm f,cia) 
Attach in the Embassie shoUld be d:bJe 
to get all this information ' and aJ.so take 
$ cps to' ha v it idely publicised in our ' 
cQuntt';y . a th At we c· Xl build up aod 
d vdop our , trade reJations witb them. 
Unfortt nately, veery little is done by our 
Embassi $. If 0(11y we had all thiS fafor­
madon, with uri manpower ~nd technp· 
JogicuJ r s a UTe S; we could h~ve progressed 

m.uch more. In faot~ it would help both sides, 
not only II e nation whicl giv~ s but also 
the narion which receiv s. • 

So . much of money is spent on our 
es ,t<l blishment in the Embassie ~ but unfofO\' 
tu'na tely very Httle is done by thel1). EVeD 
our $ udents abroad say tho t the assistance 
for them ffO the Bmbas ie is not c6ming 
UP as ron, -11 as it shouJd \ Even the doctors 
abroad Wt!fe having a lot of problems; the , 
Emba si , wore not able to help them . to r 

the extent that they ere supposed to. 
-Aft r aU, We are not rnaioru; ,ning our 
6fficI!s abroad onry for is'suw of passport 
and visa. r They are ·expectcd to do tnucb 
nior~ {hun whllt they tire dOing now. 

Another point which I want to raise is 
For a long time, W tlC er had aoy 

vi 'm system with Germany. But recently 
# they have introduced: the viSt\ sy tern and 

tha t too, wi h rigid cond itions. The other 
day when W Wl.!re dis l1ssing this prQQ,le01 
With h~ 0 nnao Illbassy people here, 
they were telling llS that th y Were giving 
us visa on the same l l'mS on Which we 
were giving to the Germ~n$. I d} no~ 
know what arc the term& and conditionS 
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n which we are issl,ling visa to them. 
They say thtlt th Y ur only reciprocating 
what ~e are doh"8 0 them. So, we have 
to be \I ry car~ful in such matl.ers. 

1 am ure, til hoo. Minister will look 
into tbe' variou~ polo,s tbat I b~v rai ed 
aod will tty to build up good and friendly 
relations with all countrie aod try to ex·' 
pand our trade relations also. I thank 
yo~, Sir, for havin jvep me this opportu .. 
nity 0 par'ticipate in thi debate. 

r Translalion] 

sa I RAM 
(Robert ganj) : Mr. 
at the very ul et would like to express 
my thank to the hon Minister and the 
cone roed officer of the Ministry for pro· 
viding us with a detailed Report about the 
Ministry of External Affairs. This x­
haustive R'eport bas enabled us to under .. 
sts d the foreign policy from every angle. 

Fir.)t of nli. I would lik to express my 
view by ju t ref rring bri fly to the si tua .. 
tion pc val ling befo our party come to 
pow r again in 1980'. You mi~ht remember 
that at lh lime f the Janata ruJc J they 
had sta ted tha t a a mat! r f po jcy they 
did not want to riJak any ch ngl; in the 
for igo policy. t the implementation of 
the for ign pol icy w' s such that it Powered 
th? pre tige' ,; nd image ,of India and our 
for j~tl policy cam under .atrack, MOl Y . 
incidents Ii e thl,; H tL ring b haviour of 
our ambessador io U.S ,A., the insult and 
humiliation farced by th~ then Foreign 
Minister. Shri Atal Bihr ri Vajp~Yfe in 

hina , humiliation faced by Shri 'h ama 
Nandan Mi hra in . ngland, who h ~ l gone 
there without pdor consultations and such 
olh r incid nts arc ample pro f of this 
situa ion. But the far sightedness and 
filmness with which our fat ' Prime Mioist r, 
Smt. Indita Gandhi, again purstl'd the 
policeis' laid ,down by Pt. lawahar Lat 
Nehru, help d us to pre cnted our policies 
again in 'the true pel spective before 'the 
world. It is corr ct that during the last 
five , years, we have be n apprisjn the 
world about our , foreign policy ill cl,~ar 

terms. 

It is also correct that a t present there 
is an arms race international tension 8nd 'a 

nuclear weapons race. Our new Prime 
Minister Shri Rajive Gandhi, has enuncia· 
ted our foreign policy recently. His state­
men, makes our foreign policy olear. He 
had said !-

"We have always believed in working 
for peace. Our policy is to have 
friendship and to maintain friendly 
relations with all the couDtries on 
the basis of mutual interest. We ' 
are commi tted to a new economic 
order on tbe basis of non·aJignment. 
justice. equality and mutuality. Le., 
we are fully committed towards 
peace and development. , We believe 
in the policy of safeguarding the 
freedom of tbe COUll tries and Don-
int rference in their affairs." 

You would ' recall tbat on late Prime 
~Ijnister Smt. Indira Gandhi, bad taken 
the initiative of m intainiog close relations 
with . all countries of the West and the 
East. of the North and tbe South. But it 
is also true that there have been some pro .. 
bI rus so far as Sri Lanka is conc~rned 
'for the last neQrJy ' twept)' years. The 
people of Tamil origin have been falling 
victim to th ethinic viole{ ce there, eJue to 
which forty thousands refugees hay come 
and sought r fugee in our country and incl· 
den ts are r ported from daily the Islao(L 
There cannot be any Military solution of the 
problem; SQme polilical solution would 
bave to be found. ' Many Ministers and 
S cretaries f ur country have visited Sri 
Lanka on many ccasions and have per .. 
suad d Sri Lanka that the solution of this 
problem could only be a political one. 
But, on the con rary, the Sri Lankan 
Government not only ill treated our fisher .. 
me n. but they be t up and al 0 anested 
them. But despite that uttitude, our 
foreign policy has b en to , show due 
courtesy to their ship3 or personnel jf they 
strayed j n Our terri tory. 

Now take the case of .Pakistan out 
Secr~tary vi itcd that country. Talk have 
been h !d with them earlier also on many 
occasion. The (riend hip treaty proposed 
by us is in ho way different ffom No.War 
Pact. The Government of India have 
a1ways made efforts to ' implement the 
Shi~la Agreement in letter and spirit. but 
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intention of Paki ian are not cl at. 
would like to subtnit to our bon, Minister 
that it is not possible to ignore tb way 
Pakistan gave sheller to extreOli ts and 
treated the hijackers. Recently our Hon . 

,Prime Miojster went to the U.S,S.R. to 
attend tbe "funeral cer mooy of President 
CherD ako. They said that they waited 
to create an atmospere of co-operation and 
amity. But the statement which appeared 
in the pre s were totally different. Thi 
is a seriou situation. There should be 
darity of thought and we hould definitely 
(oJlow that path. ' . 

lust now Qn of our friends has said 
that the U .S.A. bas rna; otained good 
relations with China and Taiwan, at the 
satne time. In, this connection, I would 
like to say that our policy should not b 
a dual policy. The same thing appeals 
to other countries al o. We want to im­
prove our relations. with all the countries. 
Just DQW a reference was made tour 
neighbouring countrie, Sri Lan a and 
Pakistan. We want to 'h ve good relation 
with Nep 1. We have v ry good rela lions 
with Bhutan. We are havjn not only 
gOQd political relations with Bhutan but 
we have also provided belp for their Fifth 
Five Year Plan for thei'r prog ess and we 
have also assur d them of ur , help in 
their Sixth ive Year Plan beginning io 
1 87. You have ~een that the foundation 
stone of Oevishat Hydr:-o Electric Project 
was laid by the king of N pal.. Similarly, 
we have cordial relations with BUlma in 
addition to Nepal and Bhutan. We are 
baving good relati os w'th the Maldives. 
We ' have done this on the basis of our 
foreign policy. The maintenance of the 
integrity of otber countries and no .. inter­
ference in their affair have all along been 
the ba.sic principles of our for igo policy 
and on the basis of those principles, we 
are making effort to establish good reJa~ 
tions with oth¢t countries. 

There is growing tension today in the 
world and the world is faciog a danger' due 
to Nuclear w~apons. We have made a 
significant contribu ion in reducing uch 
tensions and drawn the atteotion of the 
world towards ' these dangers; especially the 
meeting of the Heads of · State of six 
countries had drawn the attention of big 

powers towards this. t would like to 
mention the name of those five or ix 
countries. The Head ()f State of Argentin , 

aozania, Sweden, Maxico and Gre ce 
h' d assembled here and p~t forw rd a pro­
po al tha t tbe stockpile of Nuclear 
w apon shoUld be destroyed. because we 
have already seen he horrifying results of 

, their u~e in ' Hiroshima, We made this 
app alan 22nd May and again 00 29th 
May th am appeal was reit rated and we 
told the worlj that unless we moved to­
ward di arm m nt, there could not be 
'place in th~ world, Th manner in which 
we are shaping our foreign policy is known 
to all . We also want to improve out 
relation with Bangladesh apd a refc=rencc 
has been made' about it tod y. Wt want 
to increase commerce and trade with them, 
but it i very unfortunate that when we 
want to have fencing on our borders. 
reports ar received that people from the 
other ide of the borders sneaked into our 
territory and attacked ou p opJe and 
h (do sed them. We want to establi h good 
relation with all the couotrie . 

'Our olb r friends hav spokeD about 
Kampuchea and it i also correct tbat 
India is very much oncerned about it. 
India i very much worried about the pro_' 
bl m of In~o-China . We. would have to 
sit at th neg titHing table to defu e tbi 
ten ion. W have not only estabJi hed coo .. 
tacts with other countrie and political level 
and mad", untring ffQI'ts to establi h peace 
in the world. but we have .also tak n action 
in th economic sector. When a summit 
of th indu triai' countries wa held in 
London, t'be then Pci~e Minister of o . r 
country had written a l~tter to aU the 
Head of Sfa te in which he had snid tha t 
all the countries would have to adopt an 
attitude which could bridge the widening 
gap between the dch and the poor nations. 

It has ju t noW been said that our 
Ministry of External Affairs has 'not entered 
the commercial and technical field. I 
would like to remind you that in 1964 the 
budget of the Ministry of external Affairs 
for technjcal educ tion and foreiaD 
relations was Only Rs. 4.40.000 aod I am 
happy to say that during the last 20 to 
22 years, it bas increased to about Rs. 6.S 
crares. We arenot doing this for political 
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power or diplomatic power. We are 
doing this for the progressive economic 
development of our couotry. We are also 

, trying OUf best to import modern technology 
from othet countries. 

The African countrie wilnes ed 
drought and our Prime Minister seot one 
lakh toones of wheat there. Is it not a 
' tep in the direction of improvement of 
OUt relations with otber countries 1 The 
message sent by our rime Minister to th 
people of the Middle Bast bas minimised 
their difficulties and it bas paved the way 
for tbe establishment of peace tbete. 1s 
it not a concrete proof tba t our Prime 
Minist r, our Foreign Minister and tbe 
Ministry of Elt rn I Affairs are alert in 
every matter..1 They can deal with 'every 

, situation. 

1 visited c r,tain countrie , rec otly. I 
wou)d like to teque t th hon. Minister 
to pay a little more attention towards the 
working condition of our officers working 
there and the difficultie bing xp rienced 
by them. We visited South Korea and 
saW the Hving conditions of our officers 
tbere. I do not say that we Should not 
observe austerity but at the same time w 
shall hay to en ur that the educational 
standard of the cbildr n four offic r 
working in forei .0 countries is not lower 
than that of t e children of the repres nta .. 
tives of oth~r countries so that their morale 
does not go down, It is true tbat we have 
made arrangement for eeotr J chools 
in foreign countries a!sot but our officer 
experience difficulties ttl the matter of 
education. I request the Mini ter to pay 
attention to this matter. 

would lik to congratulate the Hon. 
Prim Minister, tbe hon. ,Minist r and the 
Ministry 00 the successful ' implement!lion 
of our foreign policY. They worked in 
very difficult circumstances. The success 
achieVed by us is not small keeping, i view 
the geographical conditions and the popu" 
lation of our cpuntry. 

[English) 

MR. DEPUTY SPEAKER: Now, Mr. 
Tarun Kaoti Gbosh. Mr. Panika t yOU 
have taken more time' you have taken 
lUorc than twenty minutes. Please rcsum'e 

your seat. I have called tbe next speak el 
Nothing to go 00 a record. . 

SHRI RAM PYARE PANIKA : lit. 

[English] • 

SHRI TARUN KANTI GHOSH 
(B ra~at) : Sir, I rise to speak in support 
of the policy of the Governme'Ot in regard 
to our Foreign Affairs. Since the role 
which we pJayed in our freedom struggle, 
I think this is one area where yoU tlave 
got the entire support of the people of the 
whole , country and all the politicaJ parties 
jn .the country. Out foreigo policy is a 

-policy which has got the bac,king of the 
entire nation. When people ay that India 
i a non .. a,Jigned country. what I want to 
say very emphatically is thJ t no doubt 
India wilJ follow a neutral path but it is 
a path of positive neutrality. India does 
not fear to say what is right aod what is, 
wro g. "India cfoes not feat to calJ a spade 
a spape. 

10 tbis connection I would like to sub­
mit certain' sugge~ti'ons for the con idelB­
tion of the bon . Minister of External 
Affair and 1he Prime Minister. 

Firbtiy. whenever we taJk about Russia 
and America-they are very importao't 
coun.tri .s no doubt-we shou'd bear one 
tbing in mind . To tny mind. the most 
important thing would be, tbat we must 
have very friendly rela tions with aU the 
countrie which are out , neighbouring 
countries. Sir t I have been listening during 
the Question Hour aboUt what has been 
said regardiog - Bangladesh and the fen­
cing of the border and other 'things. 
Bangladesh came into being when the 
Pakis(ani dictator want.ed to have gena ide 
in that part of tbe world and the peopJe 
rose and revolted against ,that. Not only 
that. The then Prime Minister of our 
country, Shrimati Indira Gandhi, came 
forward, on a human~tarian ground, and 
gave all heJp to the people of East Pakistan 
aod hitler Bangladesh was created. I sub­
mit that we should make every effort to 
very friend}y relations witb this neighbour ... 
iog country-Bangladesh. A a rna U\. t of 
fact, the only thing th t we import from 



this coun1ry is newsprint and that is also 
a very small qUAntity , On th other hand, 
we can export a lot of things to, that 
country. So, I would tequ st the Ext~rnal 
A(fairs, Ministry in con ultation with the 
Commerce Millistry, to find out · how We ' 
'can , increase our trade with BangJad sh. 
The arne is the case with the other 
neighbouring · countries. Sir, it is v~ry 
unfottunate that Pakistan is under the 1.0-
fluence of c rtain other foreign powe{s 
and they have been ~cting sin,ce there , birth 
in a anti -Indian fa,sbiop, We do Dot want , 
to reciprocate that spirit in tha.t fashion. 
We w.ant reaUy to create a very frien'dly 
relaJiotl with Paki tan. flow we can 
acllieve, it, I do not know. Wben Inditaji 
was alive, ' she made 'very effort to have ' 
v ry friendly relations with akistan and 
1 am sure Rajivji is also doing to same 
thing. 

Now, Ceylon is. a very smaH cQuntry 
on the ,Sou hern side, in the In" ian Ocean. 
We have respect and goodwill for Ceylon. 
But (he way they treat "the Tamil people 
there, is very bad and that creat d a tilt 
b tween the local Tamils and Sinhalese . 
The numb r Qf r Jugees entering into our 
country is somethIng wbich -sho:uld be stop· 
pcd ' inimedhHely. So. this matter should 
be resOlv d instead of being aUowed to be 
dragged oJ! month after month." 

Then Sir. our rela tion \V.i 1) tbe 
E st (:ountries should be ve'ry tto~ng . 
only W~ et oi I from (bose countr jes, not 
only a good number of Ind.ians work ill 
those countries. not only they have become 
very big byers of our goods, btU we should 
try to be really a good and friendly c9un ry . 
j.n that region. Unfortuna tely, eyeo in the 
Middte .. East countries, the influence uf the 

' U.S .A. and the u .S,S,R, i~ therel The · 
sarno thing is going on far African 
countries are concerned. ,India is tbe leader 
of on.aligned coUntries. .We · hou)d tak~ 
a lead in the matter of givingrelief to the 
suffering people in Africa. The Western 
powers sHould oot be allowed to be recko'n­
ed with in the sense that they are the only 
saviours of tl e poor tlnd ,dowlltroodeu. 
We, with whatcv~r means we have. should 
pu1l t()gether wi th all other non-aligned 
countries so tha,t we can come forward ~ and 
give help to the African nations who have 

, ' 

Q Iso suI] r d like us, for mote than t.wo .. 
hunar d centuries under ~he foreign Yoke. 

Sir., about South-East A.sia I here also 
I see that our relation could be strengthen~ . 
·ed very much. B~t I do oat know how 

, to iexpr ss my 'view. Her at 0, the same 
, big powas are playing {h ~r ()le. A fa; 

as China is cOllce.roed, I am very happy 
to know that every !for., bas been made 
to ' normalise relations between China and .. 
India. In China, there is a tremendous .. 
indu trial market and every nation in the 
world', whether in Euro e or America, is 
trying (0 have it sbare in the big market 
that ',is openi g i. China . beJi~ve tbat 
India sboUld not lag behind and .if Wf; 

could develop our relations, We could qpen 
up thi$ mark~t fo Indian goods, there • 
would be lot of ' bOQst t,O the . Indian ' 
economy. 

As far a~ our relations with the big 
powers are concerned, no doubt we want 
ffi~ dly elations with Am rica I and RUSSia, 
but jlt tbe same time, we cannot forget 
th~t· RUSSia bas been our sincere friend 
right fr m the inception, and from out in .. 
depend nCel Ou rela tions with Russit\' ~ 
s'tal1d on a dia rent footin J b~t at tbe . 
same time we want t'o develop our r lations 
with America also. We ,must ttlake 
AnlCflcans rca lise tha t they are a demo .. 
era tic oountry and Wd are also a d~rno .. 
ora tie country, but aU their effort bas been 
to uPPQn dictat,or -hip in this region and 
force . us to spend m Dey for defence which 
COU d ha Ve )~ (1 utilised for raising th ;.. n 
standard. of IiYing of our peopl ~ Thi~ 
is a point W ich We must make them ' 
reQ- lise , 

'I 

Am~rica and Russia re DOW meetio~ 
on the subject of arms contr J. 
raise Qur voice and ask "why ont}' arms 
control, why ot abolish weaponS alto­
gcth r?H What is ,thQ m~aniog whetber 

~ one is havi,ng 2000 atomic w",apODS, or l800 
atomlc weapons. What is 'the difference? 
Both thc:se COllQtries have got over"killing 
potcntHds. The sta.nd of India as also of 
~'J peace loving couQtde should be that 
all atomic weapons should be destroyed 
and abolisbed from this world. not ;re4ucp 
tioD or not only control QD iqcrea~d ng 
that. N.o'¥, the Congress Senate is d~bating 
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whether th y should vote for MX missiles 
with t n war head. ThoSQ mi sites can 
go and de, tr y a very large umber of 
people. Russia will also dev lop the ~ame 
thin. We talk of 'Star Wars', I do not 
know Ihn t is the harm i slopping the 
atomic w apons altog ther. That h~ what 
our foreign policy shourd b , and I thiok1 
that is our foreign licy. 

i In any case, I would like to say that 
our reI tions with all the under-develop d 
cOllntries ,hovld be very strong our rela .. 
tion with the d veJ ping countri s boufd 
also b strong, but t'h main thrust should 
be on th e nation, who have also under­

difficu ties as we ' ad during ,ut sub .. 

1 am sure tha t the policy enuncia t d 
by our great leader, Shri JawabarlaJ Nehru, 
is being still followed toJay. )t has be 'n 
follow d and st engthened by lnoiraji and 
] have every reason to beli 've that under 
.he dYnamic e dership of Shri ajiv 
Gandhi, it wiH not nly be follow d. but 
sir . gtbetled further. 

I do not want to la k ore ,of your 
time except that I woul rke t say in {be 
end that India should have friendly reJ .. 
tiof! with Bangl de 'b, Pakistan Ceylon 
and aU tll neigbbouri g countries and as 
quickly as possible. 

With these' words, I want to support 
the budget proposals of this Ministry. 

SHRI SURE DRA PAL SINGH 
(Bulan(.i hahr) : Mr. 0 puty Speaker, Sir, 
aft r the trauma and travaHs of the Second 
World War, and tb mergenc of (he UNO, 
the world had heaved a sigh of telier and 
people aU over the world had begun to 
think that perhaps a tim~ had come wh n 
this b(;autifuJ p!anet of ours would b rid 
of the courge of ar and there wouJd 
be peace and ·plehty aU over the world. 
After the la trOt ty years. when we observe 
tbe iI1termttional scene today. we find that 
the $iluation is quit different to what we 
had envisaged forty ,Years ago. At) our 
hopes in that r gard, 1 am sorry t say. 
hav'e been beli d. What we see today i 
that the differeIloes between the two Power 
Blocs are as harp as eyer and both the 
super powers are accumulating eo rmous 

quantitie of w apons of ,mass destruction, 
both of cooventional type and nuclear 
type. They are also now thinking of 
inventing sp~c;¢ v' oponry, which of course, 
Will add anotber dimension to this horror 
st ry. This is tragic indeed to think that 
billions and fri:llioos of dollars ijre spent 
every year ' by a handfUl of countrie on 
weaponry while half of the world i suffering 
ffom economic stagnation, poverty, fodd 
shortage nnd what have }'ou. It is a very 
horrifying cenario b ,fore us. Sir. If we 
are to f~ce this succe sfully we wilJ have 
to wake up and fight ag inst these negative 
tendencies and try to ring ab ut a change 
in the worJd. 

ir, the main thrust of ou,r foreign 
policy ha alw y been~ and is today, ' 
establi bment of p ace in the world and 
bringing about an accelerated economic 
development of tbe entire world and parti. 
cularly of the Thi rd World countri s. But 
in order to achi ve this v~ry Jaudable 
objective and aim t it i necessary that we 
start working, first of aU in our own home, 
in our own couotry and then in our 
immediate n ighbourJiood . . Our Pt'ime 
Minister and the Government ar fully 
a ware of the importance of this issue an 
out Prime Minister has given the fullest 
and topmo t priority to this work. No 
country in tbe world can speak in a world 
forum with any courage or conviction.· 
unless its own house is in order. And for 
that reason, our Prime Minister has taken 
a tremendous initia live to solve th.e pro­
blem , with which we ar faced internally 
and domesticaJy. Topmost among the 
problems · is the ' problem of Punjnb today 

, and as YOt know, our Prime Minister has 
taken the initiative to ofve tbi problem 
as early as possible. 

Also, 011 tlie cconOhlic 
tak n certain 'dtci'ions which Were 
(lonoul1eed a the tlm of Budget and w 
hope that as result of this, eoonomic Con. 
ditions and industrial g;owth. in our country 
would also improve. Once that happens. 
once ther j p ace at hom and economi(! 
prosperity at hom. we can take a detini·to 
sta.nd in international affair. 

is 
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his best to break the impasse that exists in 
out relations wi th our nei8hbouring 
countries. Our Foreign Sectetary has been 
to a number of countries nearby and he 
has had fruitful discussions with them. 
There is no doubt that there are many 
problems between ur elves and Sri Lanka 
and betw~en ourselve and Bangladesb. I 
must say that it is inherent in the situation. 
There are alway probleCQs between neigh· 
bour and th,ere will always be. But the 
point is that we should work out a 
mechanism and we should have a kind of 
relation hip with 'our neighbours. whereby 
Whenever problems crop up, we sbould be 
able to solve them amicably and in a 
friendly way through negotiations and ' 
discu sions. Th is is exactly what is being 
done by our ,Government at the present 
moment. ' 

Our For ign Secretary went to these 
countrte , He did not come back wi th any 
solut ion , {l or did we hope fQr aoy solution 
straightway. But his visits certaiQly create'd 
a climate which 'Would help ! us to come to 
an understanding on subst ntial is ues and 
we are very hopeful that this exerci~e wilt 
be frui tful and helpful in the second and 
third round of talks wi th these countries, 
aDd we will be able to S01ve these 
problems. 

By and large. our relations with our 
neighbour have been good. There have 
been ups and downs ~s I said1 but I think 
that our foreign policy and tbe foreign 
policy framework is resilient enough, 
llcxiblc enongh to absorb aU these shocks 
and solve these problem in times to come. 

. With regard to our relations with our 
neighbours. J am oot going ioto as to what 
the problems re, as they are all known to 
all the bon. member. But 1 aO) just 
saying th'at these problems are being tackled 

I in a v ry forthrigbt manner. At this Uage, 
I would like to point out tha t there are 
two main difficulties. Whicll arc coming 
in our way in solving our problems with 
the neighbouring courttdcs : firstly, the very 
size of our country ,and our industrial and 
economic;: strength are such that any of our 
small neig'hbour$ can natutally have some 
sus ic;ions or feat about India. Of course, 
we try qur best to dispel thos fears and 
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suspicions. But it is inherent in the situ­
ation, and becal1 e of our size and our 
strength. these problem 8re bound to be 
there. 

The second hurdJe is the interference 
by some ou,tside Powers in this region. who 
do not want that our relations with the 
t;leighbouring countries bould improve, or ' 
that they should be · on ~ cordial and 
friendJy level, b cause they feel that if all 
is well in our neighbourhood. aod India 
has a chance to develop, and there is 
peace aU round, India may one day become 
a very strong and pow rfut country aDd 
PO ,e a challenge to the position of those 
Qutside countrie who are now bolding 
domhlating position in our region. And 
that is tbe qlai n reason why they see to it 
that our relations with our neighbours are 
not friendly and cordial; and tbey want to 
keep the pot boiling, so to speak. 

So, these are our main diffic~lties; bur 
we are aware of tllem, and we are doing 
everything possible. I must comllJiment 
the Minister of External Affairs (or having 
dpDe extremely well in this regard. The 
problems are difficult. and the circumstances 
in wh.ich they are operating are also very 
ditfjcult. But despite all that, I feeJ tbey 
bave made a very good progress in that 
i~gard, and I am very ~appy about this. 

Our Prime Minister has taken cogni. 
zance of a lJ these major deve'lopments and 
probJems; and he ha taken 'certain 
initiaHves, about which a mention has 
been made io the House, which are verY 
welcome inde d: 

We are talking about nuclear holocaust 
and the resultant danger 'he worJd is faced 
with. This is a reality which nobody can 
deny aod our couotry is doing everything 
possible within its power to defuse the 
situation. to bring about a climate in the 
world where there wi)) be . no tension and 
there will be no quarrel; aod we ate trying 
to See 'that tne issues the world i faced 
with are all settled amicc.bly aod peacefully. 
That we 8re dOing througb the UNO, we 
are doing through the Non·Alianed 
organization, and at variOus other levels. 

We welcome tbe initiative taken by the 
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' Prime Minister. when he called the six .. 
nation Conference here in January; and 
that was followed by the Delhi Declarati n, 
During th deliberations of that conference. 
tbis whole question was higt lighted, and 
tbe world at larg,e was told about the 
danger lying ahead of us. In these 
circumstances, what should we all do to 
avoid a nuclear horoellu t which would kill 
rich and he poor a like, the strong ana the 
weak aJike, and will bring about deva tat ioo 
in the w rid? We hope that the Delhi 
Declaration will be thoroughly s udied by 
all the countries concerned t and will be 
given the due attention that it deserves. 

The Prime Minister had also sent his 
emissary, our Minister of State for External 
Affairs who is present in the House now; 
he went to Iran in order to bring bout 
some kind of a s tt'lement between Iraq aDd 
Iran who 8.rc fighting . J alU sure that as a 
result of his visit. som kind of an 
understanding must has been arrived at 
between these two countries for the cessation 
of hostilitie over ther . So far, nothing 
has happened, or we do Dot know of it; 
but I am very ~ure that al1 th se efforts 
that we are' making, wiU be fruitful in the 
end, and that this unfottunate struggle that 
is going On betw en Iran arid Iraq will also 
come to ao end one day. 

On the economic front which is also 
very i portant, we have m.ade efforts in the 
past to bring about a dialogue or discussion 
between the countries of the Ncrth and 
those io South, because we feel that if the 
the dev loping countries of the world are to 
develop. and develop fast, they cnn only 
do it with the cooperation. help and 
guidance of tho~e rich countries which are 
well nhead of II in thisrace, and their 
cooperation is v ry importa t; but try as 
we would. we have not succe eded in that 
effort . Some of the richer countri s are 
draggiog their ,feet on Ihe \V 01 issue. 
They are Dot prep ar d to come to brass 
tacks so to speak, and sit down with US fl1ce 
to face around l,be table and discuss how 
the small and weaker countd s can be 
helped. But ttli • a very difficuJt problem; 
unless we have to cooper ~ tiOD of tbe bigger 
Powers, we will not be 'able to mak~ much 
headway in that regard. I would suggest 
to the hone Minister of External Affairs 
'that instead of ~evoting too much of 

attention to North .. South talks, we should 
t~k up the que tion of cooperation amoog 
the deveJoping countrie , much more than 
otherwise. and r think for that we have the 
Careeas programme of actioo programme, 
whi h ha also worked . out certain scheroes 

, '1nd ideas as to bow the . developing 
countries can cooperatt among themselves. 
So, we can at Jong get togethet either 
through the aegis of the Non-aligoed 
Movement or in th Group of 77. 
and decide as to how we can help 
eacb other in bringing abOlJ.t better trade 
r lations and improving our economic 
condition through mutual help and I am 
ure we can improve our position 

OUf emphasi sbould be on cooperation 
- amo gst overselves rather than depend .. 

iog on he mercy or the attitude of 
the bigger powers. 

WheJl the Non-aligned Summit took 
place in Delhi last time, they took a 
decision to bring about a cbange in the 
financial and monetary system of the world 
which we all fee js rather heavily weighted 
in favour of richer countries; and the 
poor countries are Dot getting the benea t 
as they should; and io that connection. our 
la .te Prim Minister, Smt. Indira Gandhi 
appointed an expert \ committee of Non­
aligned Nations to go into the whole 
question as to what change are to be 
brought about and to submit a report. I 
understand that report has DOW been 
completed and submit .ted and is -being 
circulated to aU the countries concerned; 
and it is being stUdied. I would request 
the hon. Minister to give more attention to 
this matter and to expedite the whole 
process. Let all the countries study that 
report, come together, call a world 
conference aod try to bring llbout the 
r quisite change in lh sy.stem which is not 
beneficial to us at all, which js beneficial 
only to a cQTtein number of countries; and 
this incqualJty shoulo be removed as early 
as possibl . 

I shoul like to draw the attention of 
the Minister to one very pertinent matter 
whicb tbe hon. member Shri Paleiro raised 
y sterday that i about economic content in 
9ur foreign policy. Now this. thillg bas 
been talked about fot a very long time 
indeed. I had the occasion to be associated 
with this Ministry a loog time back. Even 
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then they used to discuss it very frequently . 
Proper ec nom ic con,ten has not been given 
to our foreign policy. The emphasis is all 
the time on politicaJ relations. But the 
fact rema,ins that political relations are 
important no d ubf, but political relations 
without economic ba e &r baseles and 
meaningJe . So, We have to give m re 
and m re ' empha is on the eonomic 
relation; and for .th t, I f I that our 
pre ent represeotativ s abro d h ve to be 
given a proper orientati ~; our diplam ' lie 
representat Ive abroad should be prop rly 
rained and they should be told tbat , they 

should Jay more and mar empha is on 
developing economic and commercial rei tion 
with the conn'rie rather than depending on 
tbe politicn 1 relations all the tim . This is 
very important. Some att mpt has . be n 
made in that direction. But I till find 
that mo t of (ur diplomatic officer con ider 
it ihfra dig to deal with uch matter -; and 
they Jeave the matter t their underlings 
and I m afraid, the whole thing is ov r­
looked. 1 would like that Inore importanc 
houfd be given to th i aspect. 

Regarding the question of · the ·lndian 
Ocean b iog the zone of peace, this matt r 
has b en talke about for a long tim; it 
i very important be ause it has created 
tension in the littoral countri(.s and has 
brought danger to pace v ry cf to OUl' 

own country. A r solution h been 
passed by the UNO to call a , worJd 
conference on the Indian Ocean, but, there 
aga in b ca u e of d ifficu Ity erea ted by the 
bigger powetq , Super Power, th is c nference 
ba · not been conven d . It i" very important 
that it i convcn~d as early as possibl ; 
and I think we can make ex Ira ffort in 
this direcfon; and somehow lhrough 
negotiations nnd p rsuasidn we should ry 
to bring the two Super Powers tog\! th l' 

and persuade th m to hold a meeting so 
that this question can b~ tackled and thi 
menace is rernov d or reduced which is &0 

very close to oUr own border. 

.As far a the b ic tenets of' our foreign 
poliCY are concerned, I do not think that 
there is any disput~ about th m, and I 
think tha t th yare as !fcc I ive now as they 
were when the foreign policy Was 
enunciated . But th only th ing is at 
times we are 3CCtl ed of p rhaps not follow­
ioS til baste principles of O\1f foreigp 

policy . This allegation is basically incorrect. 
India bas never deviated frorn the path set 
out in ' tbe ba'J ic princip les of our foreign 
policy. We feeJ tha t they are flexi ble 
enough to t. ke care of all the cri es and 
all the ev ntu Iitic coming b fore us an<J 
w have 00 basis to complain. 

At th end I coogtat.ulat the hon. 
Minister for hav:ng taken the initiative 
and trying to bring about a solution for 
tb problem confronting us now. 

W Hh these word ,I fu l1y upport the 
D mands for Orallt of lhe Ministry of 
External Affairs. 

MR. CHAIRMAN: Shri Abdul Rashid 
KabulL 

{Translation] 

SHRI ABDUL RASHID KABULI 
(Srinagar) : Sir. far as the for,eigo 
policy of India is coo eroed. it cannot be 
denied that India is contributlOg a Jot in 
establi hing peac~ in the world. So far 
as atomic warfare i concerned, India has 
mobilised pllbHc opinion again t it. Being , 
a leader of non-aligned countries. India 
ha been ra ising her voice in support of the 
underd .. veloped countrie of the world 
which has cr~ated a very g od in'lpact. 

14.00 brs. 

I reel that due to the Jegacy, hard-work 
and ideals of Pt. Jaw~ har Lal Nebru, the 
prestige and ~tatu of Ind ia have DO doubt 
ri en in the world, but I would like to add 
that the prestige and sta u of India have 
not ri en to the desired .extent. the basic 
prohl .. m fact ng u~ i tha tour re,la tions 
with our nl'! ighbouring cotlntries are not 
cordial. We do not say that we ha\'e · 
committed many f ult I but I would like 
to' . ay tha t th ... re have been some lapses 
on our p rt and our ,.eighbouring countries 
have also b!cn in the wrong. The oreign 
Mini ' ter shou ld bear in mind that our relat­
ion with Our neighbouring countries like 
China, Nepa l, Bangladesh, Pakistan and 
Sr i L3nka shoulu be cordial. India is a 
vdry bIg couo lry. She has got the resources 
A we ll as 'h potent ial . She has taken 
advar'ced tep in the fi eld of technology 
and iudustry, Sbe can ive a lot to her 
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neighbouring countrie. India comes 
ne"t to China in the rna Her of power. 
There is no rna tch to her 'So far as h r 
infra-structure in jndustry. technology or 
man-power is concerned. I feel in these 
circumstances. that India should build 
her own image and position in the world 
and for this purpose a beginning should be 
made with the neighbouring countries. We 
shaH have to adopt the policy of givJ and 
take. Being a big country,' we shall have 
to realise the. p ychoJo8fcal, socio-economic 
and other . difficulties of BansJ~desh. 
Similarly, we shall have to apprise oursel~es , 
of the problems facing Pakistan, Nepa], and 
Sri Lanka. I would like to submit 
tha t in this context Ie t us .fir t take 
China. Our relations' with China are 
better now, than what they were when 
we were in conflict with her at 
the time o.r the Sino- Inaian war. and they 
had march d into our terrHory in Aksai .. 
Chin, Ladakh and NBFA and occupied our 
areas; today the ondi lions are dtff't:rent. 
Today. jf the US and China can come 
clpser and can have (riendly relations. I 
feels that th", relations betw en India and 
China can also improve. ILidia and China 
can become good friends . I feel that there 
is no possibility of det rioration of our 
relations with China in future . There is 
greater hope of improvement in our 
relations. We shall heve ~o pay attention 
to the Afghanistan issue also. It cannot 
be denied that we have got good relations 
with tbe USSR. She heJp d fndia of the 
time of difficulties and we shQuld appreciate 
that. Our relation with the U.S S.R. are 
better than with · other countries. But 
I would like to caution the Oov~rnment 
that at present Afghanistan is sitting on a 
volcano which is about to burs t Dnd it 
will emit lava. We shaJJ have to concede 
that the I<armaJ Government is 'a socialist 
Government. They have taken a number 
of re\'olutionary steps and carried out 
agrarian reforms. But it is also a fa,ct 
tbat they are not getting the cooperation 
of the people of Afghanistan. The people 
there do not treat Karmal as their own. 
Tha t is why large $oa Ie hos ti Ii ti es are 
goiog on there. The U.S.S .R. army aod 
Karma) are on one side and the local 
people are on the other side. It is wrong 
to say that it is a revolt which is being 
carried on with the help of foreign powers. 
We shall have to take a realistic vi"!w and 

watch our Own intere ts. I feel that India 
should use her good offices on the 
Afghanistan is ue and she shouJd find an 
appropr iate solu ion so that the interests 
of both, .the socialist Government there 
and the 10caJ people. are safeguarded. A 
peaceful negotia ted poli tical ettJement of 
the problem hould b~ found. I would 
like to teJl YOU that the Indian Government 
should not t~ke unilateral actioZ) in this 
regard. A solution should be fouod keeping 
in view the interests of our country. An 
appropriate solution should be fouod by 
hoJding discu 'sioos with the U.S.S .R. as well 
as Karma). Other-wise jf~ unfortunately. 
war breaks out, it will engulf India also. 
Hence, I would like to say that India 
should pay attention towards it. 

I Secondly, Pakistan is our immediate 
neighbour. So far as India and Pakistan 
are concerned our culture and Qur 'past 
are common. I fflil to undetstand bow 
even DOW they can be divided. The National 
Confer Dee p~opte never accepted them as 
two countries . We can say that we are 
one country divided ioto two parts. They 
are to parts of a heart. So far as Paki$ta 
is concerned, she is' under a miscoDc ption 
of which th~ akistaoi politicians have 
taken advantage and created difficulties 
for India. Tn Pa istan "'there are certaio 
elements today also, who are inciting the 
Pakistani people that India has oot rf,CO ... 
goised Pakistan so fat. We shall have to 
counter such thinking. I feeJ that it is 
not difficult to bring Pakistan on the tight 
path. Paki tan ba its own problems. 
Pakistan shQul d realise that India is a very 
big country, a very big power. It is not 
in her interest to have confrontation with 
India. Jammu and Ka bmir is the bone 
of contention betw"'en India and Pakistan. 
III thi connection, I would like to reveal 
that io 1975 an agreement was reach d 
between lndjraji and Sher-¢ ... Kashrnir. 
Sheikh Abdullah. whiCh had brought to an 
eod a secessionist movement which was 
going on in K:\shmir. The people of 
Kashmir and India came closer to each 
other once again and a new era began. 

. After tbat Pakistan also did not tJ:y to 
interfere much. Besides the 1947, conflict. 
three wars were fought between India and 
Pakistan, tbe first one in 1965. the second 
one in the RanD of Kutch and the third 
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one io 1911 wqen BangJade h was created. 
All tbese wars bad a great impact on 
Kashmir also. ut, after the agre m nt 
reached with Sb r-e-Ka hmir, the peopJe 
there have d~veloped an opinion under the 
leadersbip of the Nafonal Conferenc , on 
the basls of which befitting replies were 
given to Pa i~ta. Even today, the Consti· 
tution of Jammu and Kashmir makes j 

clear that 24 scats will remain vacant in 
th State As embJy in respect of the al'ea 
which we call occupied Kashmir ar d whicb 
they caU Azad Kashmir. It is for yOU to 
settle this issu witb Pakistan. So far as 
the Stat Assembly is concerned, 24 seats 
wiH remain vacant in it. 

would also like to s bmit that the 
Foreign Minister sh uld bear in mind that 
we bave to protect democracy in this 
country at any co t, My feeling is that 
some fore'gn powers ure also there b hind 
the Assam, Punjab or Ka hmir issues. Take 
for example the Assam j sue, If we rea J Jy 
\\8nt to stop tbe foreign powers in As ~am, 

and want to comb~t their tuctics and the 
problems being created by them. we shalJ 
have to sle ttle the Assam probJem at toe 
earliest. So far as the Punjab problem 
is concerned, H is not confined to us. It 
is not an internsl matter, it involve. other 
countries also. T erefore. We should bave 
to bear io mind that so long as there is 
unrest anCf dj trust in the Punjab, these 
foreign powers will take advantage of the 
situation and all those forces whose aim 
is to weaken the country and create pro­
bJems in the Punjab will g t encouraged. 
I, therefore, want.o suggest ,a solution of 
tbe problc-m. throug yOll. In (h·~ Punjab, 
which is our border St te, a negotiated 
sett) mept should be reach d at the earliest. 
Do not consider ev ny Sikh of . th PUnjab 
as an enemy of India . The Sikh commu .. 
nity has made the gr~ate t acrificc for the 
country and hav been second to none . 1f, 
therefore) we gave opportuni ty to extrcmi ts 

to incH people nod delay d the solution. 
we m y have to foce serious con qu nces. 
We would) therefore, have to view the 
Punjab problem in t e inte rnational pets .. 
pective. Gover: ment should not further 
delay the soluti n. In t is Hons and 
also in tbe previous Parliament, there used 
to be a daily disco sic til t a olution 
to the Punjab tanBI~ I>hould be found at 
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the earliest. I welcome the steps taken 
y th~ Ptime Minister r cenUy an request 

dial the Punjab problem may be resolved 
at the , rliest. .. 

Lastly, I would submit that so far as 
the Arab cOI.: 'ntri s are concerned, not only 
is t eir num er quite Jarg t but tbey have 
als a p()Pulation of more than 10 crores. 
As far as l)ur cultural relations with them 
arc concerned. they arc the clo est vis:..a-vls 
other countr' . Paki$tan used to be 
proud of the fact that sh was the biggest 
Muslim country of the worJd. but that 
nation has been shatt red aft r tb. cr tion 
of. Banglad sh . The Mu Jim population 
in ollr country is 10 croces which is more 
than Pakistan's populatioh. We should, 
therefore, further improve our relations 
with the Arab countries which ' would be 
beneficia to us . They have petrol and wo 
have technology, W can give them much 
and also can take much from them, Which 
will be odvanta cou for our , country as 
weJl as for them. This wjJ) strengthen 
OUf relations with Arab countries. 

It is unfortuna te that the delegation 
sent by the Prime Mioister under the J. ader­
ship f our Minister to raq and Iran couJd 
not acbieve anything tangible. The 
position of lndia in the Sub-Continent at 
pre cot is not as strong as it should have 
been. lInd our posHio'n been strong, we 
would have succeeded in Itan and Iraq and 
they woul have accepted our .t>roposals. 
We should continue to end avour t\) attain 

, that po ition and ir) thi. connection the 
bon. Minister should do the needful. 

[E"glish] 

SHRl (Siva .. 
gansa) : Mr. Chairman, Sir, I wish to 
t::tke this opportuni ty a nd devote the time . 
allotted to m" 0 speak on one issue, Sri 
Lanka. which is nn issue of great impor .. ' 
tallce a t he moment. which has stirred up 
great passions in Tamil Nadu and also 
throughout the country. 

Sir? there is a universal anguish about 
what is happening in Sri Lanka. One 
section of the people in Tamil Nadu ha've a 
sensl.: of apprehension" a sense of anxiety 
that if a solutioo is not found to the Sri 
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Lanka issue. there will be a ' sreat ,e1(p,lo­
sioo. There i another section albc-dt, a 
smalJer section, which bas .. a sense of anger 
about what is happenni g ar d there 's a great 
deal of disappointment ,about c nain. recent 
~Yellts wbicJ1 have given rise to misgjvjpgs 
among some sections • . In r cent days 
ODe' issue tha ,t has given rise to apprehen­
sion is the statement which was issued by 
the Sri Lank8tP Goyernment after the vi sit 
of our Foreign Secretary. It was no doubt 
clarified af.terward. Allothe statement 
which has given rise to some apprehension 
is the state ent made by the honourable 
Minist.r 0' ta te '(or External AW.in 
reg$rding the tigh1s of Indian fisbermen 
to fish in tbe a terS on the Sri Lankan 
$ide of the icll ,ternationa) boundary lin . I 
wish to speak ' at s'ome length on ,these 
issue . But l will finish withlD the titn~ 
aUotted to roe. 

Firstly there i the prOblem of refuget!s. 
As you know, since the 1983 viol nce, 
50.000 refugees came from Sri Lanka and 
then there was a lull. 00 the 5th of 
F bruary 198$ there was a other iufiu;I( of 
refugees 'and between S.2.1985 and 28.2.1 985 
10.838 refug es landed at :Raroeswa'tarp. 
Between 1.3.85 and 9,3.85 ,3,674 refuge s 
atrived at Ramesworam. We talk about 
the boat people of Vi tflam and Cambodia. 
rhose are the boat people of 1985. They 
come by boats paying Rs . 100/- or 
Rs. 200/- per bead, leav'og in ,th~ darkness 
at Dight~ arriving here p nniJes.s wi tb some 
belongings; families are broken up, in ~OllJe 
cases parents arrive , and children remain 
there ' and in some other cases parents are 
there and childreh arrive ber t ope' child 
bas come, one ,child remains ther -lite 
tbis families have been broken up and 'Ihis 
has been going on right fro01 Pebruary ' 
and Match. Tb~y all Q8me from Malluar 
dIstrict. Mostly they Were 6shermen; 
mostly they were Chrjstia~ people. But aJ] 
of th~m were Tamil ,leaking' people. Then. 
there was an exchange of views between 
India and Sri Lanka and there \V8S a lulL 
Aaain dur.ing the , last week, people have 
starfed coming. This time. they ore com .. 
jng not Only from Munaar district but 
from VavQl1iya. and Trincomalee . They 
are 00 longer only fishermen. Farmtl rs are 
com.ing, . They . are no longer only 
Christ.ialls. Hiudus arc a)$o coming. Two 

other districts 'there are now the centre of 
operation ,of the Sri Lankan Army. 

'Manoar ' district has been .practically 
evacuated. Every Jt1nian Tamilian in 
Manpar has been persecuted and driven out 
of Manuar district. 

was in Rarneswaram recentl~. '1 spoke 
to coupJes. I p('k~ tQ chBdl'en; I spoke 
to old people; ' 1 sp.oke to young girls ~ncJ 
1 poke to young boys. What js the pic­
ture? The Army is a Jaw unto itseJf in 
Sri Lanka. It is no looger under civHian 

' control. In an .probability, the Presidept. 
.JeYl at". • it • prisonet of tbe ArMy. 
He probs bly sign the dotted line. He 
speaks the voice pf'the Sri Lankan A my. 
What is the Sri Lan an Army doing? The 
Sri Lankan Arrpy go s . in a group o~ SOO 

. and enters a vHlag~ and makes a search . of' 
every ho se~ t spoke to young girls • 

. Young girls of 14 to J 5 years told me in 
. confidence tllat many of their class-mates 
hav~ disappeared . They s~id that their , 
friends, young boys haVe disappeared. 
They ha ve Dever been seen again. The' 
most popula~ method of kilU.og young boys 
is t·o bind the ' body to a rubber tyre or 
cycle tyre or Car tyte and then burn it and 
throwaway the body in the forest. You~g 
Sirls have been raped and molested. Young 
girls gave me nanleS of th ir fri ends and 
they Say. their . frieods had disappeared 
one ' day. A senior labour in poet or in 
the Sri, Lankan · Ooverornen t drawing a 
'salary of 4,000 d Lant<an rupees bas co~e 
to Iodia with his falnily. He told n1e that 
he had two cars two houses and be was a 
very high officer. Why did he come? A 
lady checking inspector in the Customs 
Departm(:nt drawing a salary of ks. 2,QOO 
and her husband '.working , in a private 
transport company had come with their 
'fa.m'iJy. A shipping contraotor in M~nDar 
said' tha t be had a palatial house, servants, 
:cars and a huge family. He c~upe away 
leav;ps all his belongings. Why are these 
people ' COll1illg away unless Hi re is perse­
cution in Sri Lanka? This is causing 
grave anxie!y in Tamil Nadu 1 spoke to 
the r fugees . No one believes. I say this 
again th'is 00 one believes that conditions 
of normalcy will be resfQred in Sri Lanka. 
Nobody believ s that b~' will be able to 
go back and live the,re ill peace alid honour. 
If we ask theID i will you go bclCk, for ' the 
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record'~ sake, they will say that they wiIJ 
go back if normal conditions return. But 
nob'ody beBeve$ tbat conditions will return 
to normalcy in Sri Lanka. For the r cord. 
i hey may say tha t they want to go back 
but they do not be!ieve tha t tbey can over 
go back to Sri Lanka. 

There i another problem and it is very 
serious problem. It is the problem of 
India.tl fishermen . At one point of t;me, 
there were 1,000 mechanised poat and 
1 rOOO country crafts berthed in 
Rameswaram. Now, it is (JO more than 
200 boats. And 011 any given day, no 
more thao 50 to 60 boats are put out to sea. 

(Interruptions ). 

Now, there are two agreement. I 
sihcerly wish that the hon . Minister of 
State for External At! irs take note of 
these agreements. I have tudied this as a 
p rHamentarian and 1 have studied this 
as a lawyer. 1 want to make this submis­
sion. Ther are two agreement. The 
first agreement i dated 26th June, 1974. It 
is resardio the international boundary line 
in the Palk Strait. That agreement has 
two important claus s. One is article 5 
and another is article 6. Article 5 reads 
as follows: 

HSubjcct to the foregoing. Indian 
fishermen and pilgrims will 'enjoy 
accc s to visit Katcha Th~eVu as 
higher to and will not be r qu ired by 
Sri Lanka to obtain travel document 
or visa fOT these purpos~s." 

Art icle 6 read : 

"Vessels of India and Sri Lanka will 
enjoy in each other's waters such 
rights as they have traditiooaJly 
enjoyed ," 

There was another agreement. The 
first agreement was signed by the ,Prime 
Ministers. Another agreement at the level 
of Secreta ri Wei entered into on 23 3.76. 
It is this agreement which has given rise to 
a complete misappr hension about the 
legal position. I think, it is the erroneous 
understanding of this agreement by perhaps 
some officers of the Ministry , of External 
Affairs which has given rise to all kinds of 

cornplic ti n. This agreern",nt ay that 
the IBL which, h s b~eu drawn for the 
Palk Stra it will be. eKtended ,to the Gulf of 
Mlnnar which i~ ill th~ outh and the Bay 
of B", ngllJ which is in th .... north and in the 
east~ Kindly vi uaUse tbe map. The Bay . 
of Benl,a.1 i ia the Dortl) and the ea t; the 
Gulf of M nnaf i' in the south and the 
W st and the Palk Strait is in between. The 
IBL was drawn for the P Ik Strait· aQd the 
lSL w s to be extended to the Gulf of 
M nn r and the B1Y of engat. 

Thi agreem ot b s no clauses corres .. 
pondi ng to article 5 and 6. In fact, I 
I would go to th ... exten t of saying that it 
is a rna tter wbrch i to be inquire d intO as 
to why there was no clause corre ponding 
to articles 5 and 6 when at the level of 
S~cre tarics a supp) mental agre~ment was 
entered into. It wa to supplement an 
earlier agreement Sign d between tbe two 
Prime Ministers. 

Anyway, the econd agreement did not 
sup r ede the first agreement. I want this 

. to be made clear that the second agreement 
is supplementa 1 to the fir t agreement. It 
did not super de the first one. It could 
nol have superseded the first agre men&. It 
was only an ext nsion of the International ' 
Sound ry Line. . 

The first and the econd agreements. 
have been understood to mean that up to 
J98.1 fndian fishing v,ess Is, Indian fisher­
men. can go to the Sri Lankan side of the 
IBL and they can go up to Kachcbativu 
which is an area rich in prawns. From 
1974 and even after 1976 and upto 
1983, Indian vessels had a n unfettered 
access to go to Kachchativu. How is it 
that after 1983, Sri Lanka j taking the 
second agree,m.ent and aying that Indian 
vessels cannot cross tbe 113L? What is 
worse is and what gives us anguish is-I 
speak with a certain amoun t of concern­
that the Indian authorities are now · inter­
prering it to mean that Indian vessels 
cannot cross the IBL. The Coast Guards 
and 'he Naval autllorities say, "We will 
not give you ptotec'tion if you cross the 
IBL." 

There afe two problems I)OW. The 
first is a legal ono. My submission is that 



349 D~m4nds JQr Grants 
(Gener4/), 1985-86 

CHAITRA 20, 1907 (SAK-4) Dema"di/or Grants 
(Gtneral). 1985-86 

it is tba~ it is legal1y wrong. We have 
every right to fish in every part of the 
Wa(ers of the Gulf of Manhar, (be Bay of 
B ngal and the Palk Strait. L t the M'inistry 
of External Affairs examine it. Let them 
send it , for legal opinion. Let them take 
th opinion of the Attorney-Gen ra). I 
think, we have every right to fish in every 
part of the waters. It would be well 
received in India and i.n Tamil Nadu if the 
Minister .of External Affairs in his reply 
after taking the legal opinion, if n cessary, 
wiJl declare here and now tba t Indian 
vessels hay an unfet tered right to fish in 
in "e y part of the water and We wiH not 
accept any other in terpreta t ion. 

What i IBL? It is not a fence; it is 
not a wall; it is not a curtain. It i a 
notional line. How is the poor fisherman 
to ,know whether be is crossing the line ot' 
not '1 The Coast Guard patrols the area 
for 2 hours in the morning and 2 hours in 
the evening and then they come and berth 
off the shore of Rameshwaram. What 
about other hours? Who will protect them 
during the night? Therefor, I pJead tbat 
we have to protect our fi hermen jn every 
way. 

Now, there are two seri u issues. One 
is the j ue of refugees and the other is the' 
issue of fishermen . What is the position 
of Sri Lanka '1 , not Sci La nka a party 
to the Universal Declaration of Human 
Rights? Is not Sri L~nka a party to three 
InternatiOnal Bill of Rights, the Covenant 
on Economic, Social and Cultural Rights, . 
the Covenant on Civil and Political Rights 
and Optional Protocal on the right of 
Petitition'1 fs ' not Sd Lanka a party to 
the ConvenUon on the Punishm ot and 
Prevention of the Crime of Genocide? 
What is happening in Sri Lanka i 
genocide. 

How is ,genocide defined? It is defined 
to mean any of severa) kinds of act 
committed with intent to destroy in whoJe 
or 10 part, a oationa) ~ ethnic, racia J Or 

religious group a& uch. The prohibited 
acts are killing members of the group, 
causing serious bodily or mental harm to 
the members of the group, deliberately 
inflicting on the group conditions of life 
calculated to bring about it physical 
(jestructiol1. 

What is happening in laffna ? The people 
are being persecuted . There are no jobs. 
on schools for TamiJians; they have been 
removed from their traditional home-lands; 
no r crqitment to the ~rrny, no recruitment 
to the police, no recruitment to the civil 
services. If this is DOt genocide, what is 
genocide? The parties to the covenant 
placed it beyond doubt that where genocide 
is committed, it does Dot faU Wi tbin the 
dorne ~ tic jurisdJction clause. It will be a 
matt r in which every country is concerned. 
Today it is not only genocide. As a result 
of ,genocide, t he refuge s are spilling over 

. to India . Under the 1948 covenant, it is 
genocide. We can take cognisance of it. 
We can take action . Now 90,000 refugees 
are spilJiog over to India. It is an Iodian 
problem, It is no longer a Sri Lankan 
pr-oblem and we should not brush it aside 
as a domestic problem of Sri Lanka . 

The problems of re'fugee and of fisher­
men will not brook an¥ delay. I do not 
waqt India to be the big brother but cer­
taioly we are not a small country. We are 
major ' country in thi area . We have a 
duty to see that there is no genocide, tbat 
people are not displaced. ' We have also a 
duty to ou~ fi hermen . 

I would appeal to the hon. Minister of 
State for External Affairs and to the 
Government to kindly take note of the 
ense of anguish of the people of TamiJnadu 

aod find quick solution to the SriJankan 
problem. 

SHR P.R. KUMARAMANGALAM 
(Salem): Sir, the issue which I wish to 
speak on in this d bate is identIcal t speech 
of Shri Chidambaram but it is, slightly 
different point of view. 

The problem of Tamil jp Sri Lanka is 
, ethnic problem. It is not a new one. It 

is a problem which tarted on the day 
independence came to Sri Lanka . It started 
in 1948 itself, in the very year in which the 
Citizenship Act-I8 of 1948 of the Indjan 
aod Paki tani Residents Citi~ nship Act 
came into efi'ect and when the Statehood 
and citizenship of nearly half the Tamils 
who wefe then resident for many year in 
Sri Lanka was removed . It started there, 
from that very same day and, in fact, in 
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1956 and thereafter the Official Language 
Act came in which made Sinnaia the only 
officiallaoguage ut th t time and tbat was ' 
follow d by the first set of severe anti .. 
Tamil riots where tbousaods of people 
died . It was I d by the Sinhalese. This 
ethnic violence, not new. It is riot 
boro only in 1983 or 1984. It started in 
1948 and there-after in 1957 the first 
agreement took place. 

would like to mention that the hone 
Minister of E~fernal Affa'ts hould note 
tbQt in 1957 Banda-eh Iva Pact really wa 
to stop the Sinhala colonisation which is now 
takiug place and which then was Iso taking 
place and to give regional .autonomy, 
devolution of powers, right for Tamils to 
choose their own d ... cted representatiVes 
and to be ruled by those elected representa .. 
tives . That agreement, it j important 
to note tbe 1957 agreement, was 'given a 
~o by in 1958 becauSe of the pr seot 
President of Sri Lanka Mr, Jayewardene 
who was then in Opposition and who Jed 
what was called the andy March with 
the Buddhists and with tbe clergymen. 
ge led a huge march with thousands 'of 
people creating riots, destroying Tamil 
property, and TamiJs j n tbose days hen 
he was in tbe OpposHion and that Pact 
which would he have solved the problems 
of Tamils and the ethnic problem at that 
time, was given a go by the Tamils were 
made no just second rate citizen, not just 
Statele s but almost untouchables and 
treated like animals in th$t State. 
Thereafter in 195t .. 1961 there was a · 
Satyagra a by the Federal party of the 
Tamils. Almost of all (he Tamils, 
in fact very form of Tamil, whether 
Tomils who came 4,000 years ago 
to Sri Lanka or TamilI'! who were taken 
200 years ago by the British into Sri Lanka, 
every form of Tamil who' were there in 
Sri Lanka, ery political party they belong 
to. starfed a Satyagraha. Then the enforce .. 
tnent of the Officia I Lan.guage Act, was 
kept aside. 

Another important fact in 1965 was a 
pact was brought is known as' the Dudlee .. 
Che)"a act, reasonably for use of Tamil 
in language and the Olstrict Developmeut 
Council. Thi was again opposed by the 
Opposition and then it was dropped. 

(General). 198~·86 

In 1971, there wa a standardisation in the 
so caJled admi sion of univer Hies which 
did not work. The .situation i continuing 
like this ever ince 1977. It i not like the 
riots \\Ihich We ttw in Delhi wben lndir ji 
passed away. I is something much worse. 
The army was unJea~hed. The army went 
in an organized munner. They went . from 
bou e to h · use' they had addresse in 
front of them, tbey had the names of 
persons whom they haa to execute; they 
had the names of b uses which wer 10 be 
burnt. If there was a Sinhala house and 
a Tamilian famiJy was a tenant there. the 
TamiJian family memb fS were taken out 
and murdered and their fhings were Jooted~ 
but the -Sinhala hOllse was not touohed~ 
that property was kept in tact. This shows 
very clearly that the SinhaJa property was 
protected, the Sinha Ie e were protected; . ~ 

only the Tamils were singled out killed, 
whether tb y occupi d high position or 
whether they were persons commanding 
international respect or wb tber tbey were 
common people. The most unfortunate 
tbiog i going on in Sri Lanka . 

At this stage" a point wbi h is hnpor .. 
tant for the External Affairs Minister to 
note j that, after the OUf Foreign 
Secretary's visit to that country and his 
talk there, t be Sri Lankan Government 
seems to have leaked out to the preSs, very 
conveniently according to th tn, of some 
ort ·of an understanding that bad take,n 

place between Mr. Bha odare on (be one 
hand and the Sri Lankan President Qn the 
other, talking of some peace·taJks. It is 
very welcome. We .are not saying that we 
are not jnt~rested in a pOlitical settlement. 
The TamiJiao want the probl~m to be 
solved. We want a settlement. uowever ' £1- • t 

I would Hke to make one thing clear at 
this tim. The first ano most important 
thing is honesty on both sides and not the 
tongue.in-the check attitude which the 
S i Lankan Government has been adopting. 
In 1983. tbey spoke of political setl)efQent 
and Annexure-C wa <lrawn up which 
spoke of Regional Councils, not just 
Regional COuncils for the sake of Regional 
Councils. but Regional Councils where 
there was to be pow r, where 1 bere would 
be elected representatives - if the Tamils 
decided to Choose their representat.ves. they 
could and all that-like States, a form of 



federal set,.u'p. nut that was .given a 
go·by; the Agreement never came'. 

The point which I Wish to make and 
which I want the Minister 'to ' note is this. 
We, ' the. Tamilian' , have always 'come 
forward (or a political settlement. ' W 
have been a peaceful ,race . But , we should 
not be pU "hed too far . We do expect ~he 
WorJcl opi ion, ' we do expect Iodia, our 
country, specidJy, to t~ke up Qur cause. 
But it do s not mean tbat they are helpless. 
rhe TaOliUao as an ethnio race are a quiet 
race, they are.. a di cipJill d race. We have 
beetJ j'otellectuals, we have always bothered 
about progress arid culture . But it does 
not mean that we are Icoward . We wiJJ 
nQt ('ake it lying low~ when : our mothets, 
listers and brothers are" killed, raped aod 
murdered; we wiIJ not keep, quiet. Yes. 
we will settle peacefully. But do not make 
rools of us. We want u settleltl~nt. The 
Sri Lankan Govetnment cannot take us 
for 'granted. There has be n ' enough 
violence. The history o(Stj Lanka 'itself 
shows a constant anti .. Tamil stand, organized 
violence agains't ~hem' by the St,a tc. Every 
time they have destroy d whatever 
economic progress the Tamilians have 
made in Sri Lanka. rbis time they ha~e 
gone far beyond ,the limit. Even the 'rULF. 
a very democratic. soft .. hear,ted poUt'kal 
organization is talking pf 'extremism, 

, according to tbe Pfesident of Sri Lanka. 
. There is a' rot to be Said. It is easy to 
say that we will have ,a political ettl ment . 
But the question ,l would like to put and 
I W()uld ask the l\finister to cODsid r is : 
what ne,xt if this is anotlter attempt to fool 
India and the people, and the Tamil 
,peop'le? Are we going to keep qui t ? Are 
we solo'S to simply , talk political settJemel1t, 
pOlitical s'ettJement 1 Are We going to 
talk of peace . alo'n -and peace at what 
cost? Aftet .. aJl Ihe Tf,lmiJs are kilJed 'and 
thrown out of the country? 

The question that ' arise is not. that it 
is a matter of just public spealcing or it is 
a matter of pohtical speecbes. The pedple 
of Talllilnadu, I wish to say categorically , 
in' this House. are not going to keep ,quiet. 
Every sin~le Tamiliants blood is boiling 
tOday when he h $.rs th" sto,ries of the 
refugees. A few examples my friend, 
M;r. Cbidambaram have given. There are 
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thousands and milJi~ns ,of peo~le affected. 
Villages 'have been compJetely vacated and 
burnt dOWn to ashes~ ,A whole ciy'ilisation 
is beiQg destroyed aod we are sitting up 
aod talking ,of peaceful ne8,0tiations. Yes, 
We welcome it, but let us hope tbat tb~ 

, President of Sri Lanka means wha~ he says. 
I hope he is not talking wi th his tongue in 
his cheek. I hope he has changed and 
turned over a new Jeaf, that his 1958 Kaody 
q,larch i not going to be repeated in ~ome 
o'thor ' fo'rm. , The I(.and)' march was a 
llla.,ch which. as I said earlier. destroyed 
the pact wi'tp the TamHs. 

MR . CHAIRMAN: The boo' Member's 
time j::J Qver. Pleas conclude. 

SHRI N.V.N. SOMU '(Madras-
North) It js our OWn problem, Sir. 

MR. CHAIRMAN: It is everybody's 
pr.ob1em. It is every lndian~s problem ~ 

SHRI S. l,AIPAL REDDY (Mabbub-
nagar): It the problem of the . whoJe 
country_, 

SHR.I P.R. KUMAR~MANGALAM: 
.. Hele I seek not just the Government of . 

India lint the whole House as a united ' 
force should make it clear to Sri Lanka 
tbat we are not a big brother or a big 
sister or that you are a sma)) brother or a 
small sister, we ~re It neighbouring country, 
we are bothered about the human rights 
vi,olation that We are not jllst bothered 
in words~ but thSlt a time may come when 
we mean actiQn, That sbould be . clear 
to , Sri Lanka. It should be; made clear 
to tbe(11 that they' cannot destroy ,a ,race in 
its totality. They cannot just saY.' Keep 
qui t, it is our internal problem.' tt is 
not an intern,al problem of Sri Lanka. It 
is a problem tha t' concerns tbe 'world 
community as well. Can a. Government use 
State ",iolence and tate terrorism and 
destroy a whole rae and ~hen say~ eWe 
dQ it because it i$ our internal problem.' 
There is something called a Wotld also and 
it is not just the nations who, happen to , 
talk to each other. fhere ' is mucn more 
tban that. It is our duty .. it i our primary 
dlit~ as an important nation in this area 
to protect every race whether it be the 
TamUs o~ th~ Burmese or any other race 
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when they are being butchered by a 
genocide. 

At this moment I wish to end up by 
just aying this much. It is not sufficient 
for us to make a statement. It is not 
sufficient for us just to send representa tives. 
We have to make it clear ' to the Sri Lankan 
Oovernm Dt that tbi i the la t time, this 
is the very last time that Tamils will come 
forward (or negotiations and after this 
we enter a war and a war to the end. t 

will be action in totality. We win Dot 
just talk in t rmS of p ac talks. We will, 
tben talk in term of teaching th m wha t 
an eye for an eye meanS. 

SHRI .AJlTSINH DABHI (Ka;ra) 
Mr,' Chairman. Sir, . I wish to make oIlly 
two or three point,. . If we look to our 
country's foreign affair. in Tetro pect, 
India for the last thirty years, fir t under 
Prime Minister Pandi t Jawal ar 'Lal Nehru 
and then under Sbrimati Indira Gandhi, 
bas . always conducted her foreign policy 
with d ignity aod fearlessn ss. 

SIr, last month in the capital, plomi ... 
nent Janata P rty leader and th former 
Prime Mi istet of ndia i Mr. Morarji 
Desai made a statemcn't th t the Govern .. 
ment should conduct its foreign policy 
without fear, ni,bhay. Si, Ml' Desai is 
known for bis** stane in Indian politics. 
He indirectly wanted to convey that in the 
internatJonaJ politics. the present Govern .. 
m nt is o\' cawed by the super pOWers, 
Russia and Am rica. Sir t this i quite 
amusing. Because we all know that Mr. 
Desai as t~e then Prime Minister of India 
had adopted in 1977 a policy which he 
ai was th national policy. H~ slnrted 

that India will pot r sort to nuclear explo .. 
sion ' even for peaceful purposes. Sir. 
the dec) ration of such a national policy 
of internatio at importance by a sov~refgn 

country Jjke ours ought to have been made 
from our country's capital, that is, Delhi. 
Instead in order t ' plea e America, Mr. 
Desai went to Am!!ric and made a decJa!a~ 
lion of the so call .. d national p liey from 
Washington, the cupit'] of a foreign 
cou try. Sir, the rc.Hwn was that Mr. 
D sai was afraid (and the Jana ta leader 

said that India should conduct her policy 
·without fear), Mr. Desai feared that 
America will not, give the much needed 
enriched uranium for the Tarapur PQwer 
Plan and other economic aid to India. This 
was nothing but abdication of our nation's 
sovereignty in deference to another country; 
that is America, which for (he last so many 
years is doing its worst to make India 
conform to its global interest and upre~ 

macy. Sir, for our na tiOD. thi~ act or 
declaration of a national policy by goiDg 
to another capita) is most hameful and I 
would suggest to Prof. Madhu Dandavate":""" 
he is not here -and to SOllle ,senior Janata 
Party member to advise this Janata Party's 
Grandpa Mr. Morarji Desai not to make 

. such funny statement which are d~roga. 
tory to our nation. ' 

India under the leadership of Prime 
Minister P ndit lawahar La I and Shrimati 
ndita Gandhi neVer kmw fear. And 

eve,o today, under tbe leadership of our 
bold, forthright and young Prime Minister 
Shri ajiv Gandhi, India is not going to 
conduct its foreign policy with fear. Sjr. 
I WAnt to touoh a poiot which is being 
di cussed behind 'international platforms. 
India and America, both ate wedded to 
democracy. But one question has often 
been asked behind the national and inter. 
national plateforms, Viz: why is it that 
though India ' and America ar the two 
biggest working democracies in the world. 
the relations between tbe two countries 
for the last twenty year are of the most 
tenuous kind ? The answer is tba t America. 
despite its rhetoric about democracy. does 

. 'oot respect democracy. It is evident from 
the fact tha t America pref rs to support 
military dictatorships in Pakistan. in 
Bangladesh, ' Bnd in so many other 
countries. It i beca,use Illdia has always, 
folJowed th", path of d mocracy that India 
ha been capable or maintaining tho free­
dom of action which America finds it 
very difficult to make India ,conform to 
its global int rests and supremacy. Many 
countrie in the world have sttccumbed to 
the political and conomic pressures of 
Am~dca . Btlt India has, lever aiven in, ' 
d pite the pressurl:! of ~id j discontinuance 
a~ i t happe~ed in 1965 aod 1971. aft r the 
conflict with Pakistan. India will break. 
but will not hend : Sar Kafn Skate . Jlaln,' 
Lekin Sor Jhuka $akre Noh/n. 
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So many bave been discussed; I would 
toucb ooJy some important point which . 
have Dot previously bceen touched lJpon, 
I want to refer to OUf neighbour NepaL 
Nepal still "ins is ts tbat it 'should be made 
a zone of peace, gaurantced by tbe two 
Super Powers, viz. R4SSia and Ametica, 
.and also by China and India. This is 
nothing but directly and : deliberately in­
viting Sup r Power intervention in our 
.relations with Nepal. This de ire 0 the 
part of our neighbours to invite Super 
Power intetvention in India's rela tions with 
them, appears to be a pa r t o f some big 
internatiooal game; und., therefore, India 
should be alert and see that Nepal does 
bot . become a cockpit of" international 
intrigues. 

Much has b en sa id about tbe non- · 
aligned policy adopted by our counhy. 
Sir. India is th champion of non ·aligned· 
movement. Though . some non-aligned 
countries tried to make th is movement tilt 
toward Russia or Arne,rica, both Super 
Powers; India stood fi rmly and prevented 
this sort pf a tilt. All through the years, · 
India as the leader of N.A.M. movement 
has steered N.A.M. clear and prevented 
it from being divid d into Russian and 
BQti .. Russian bl cs. 

The years ah ad Sir , are a t sting time 
for N.A.M., and fo r that reason, for India. 
India bas not been able to call a haJt to . 
tbe mad ~rms race betweel'l the two Super 
Powers, viz. Rus~ia and Am tica . Ind ia 
as the leader of N.A.M. has tried to halt 
the five-year-old bloody war between Iran 
and Iraq. Our Prime Minister, Shri 
Rajiv Gandhi had mad an appeal , to stop 
that war; but even 'thouSh Iraq and Iran 
both are non-align d countri s, they have 
Qot stopped the war. B cause of such 
international occurrences. sometimes the 
rai~on d'etre of the non"aligned movement 
is called into quesHon. But all are sure 
that only this non.alisned movement can 
save the world from the holocaust. The 
Janata Patty had a~so declared that its 
foreign policy WaS non-aligned and 
called it a genuine ooo-alignment. Bu t 

I under the ' camouflage of genuine DOO" 

alignment. the Jan~lta Party made its 
foreign policy tilt towards Am~rica. The 
concept of non-a li gOill eo t was originally 

motted by Ja waharlal Nehru and spon­
sored, supported and maintain by hhn 
jointl}, with President Nassar of Egypt, 
and Pt~sident THo of Yugoslavia. These 
great people never thought that the Non­
AHgn~d Movertlent could be fake or non .. 
genuine. The Jaoata Pat ty's foreign policy 
was neither genuine nor oon.;aligned . 

SHRI V. SOBHANADREBSWARA RAO 
(Vijayawada) : But during that period 
there was no tr,?ub1e . 

THB MINISTBR OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K~URSHBED ALAM KHAN): 
Because you were busy with . your OWb 
trOuble. 

SHRI AJITSINH DABHI ; If you talk 
of non-aligoed movement, i t is not simpJy 
neutrality. It has come to cannote in­
dependent thought and action. For exampJe, 
India had oppposed colonialism and "neo­
colonialism in Afr,ca and Asia. India 
had suppor ted, the cause of Asian and 
African countrj s which were reeling onder 
the foreign rule and were trying to win 
their freedom. India a lso e:>poused the 
Communist China's entry loto the United 
Nations even though China had waged a 
war against India in 1962. Russia is a 
great friend of ours and hae proved to be 
a friend in ne d duting the Bangladesh 
conflict . Yet our Jate Prime Minister, 
Shrimati Indira Gandhi. did not accede to 
President Brezoev's concept of Asian coUec­
tive securi ty and exchanged Ambassador 
with (he Communist Chipa though Ru~sia 
was much di pleased. Take the recent 
example of Afghanistan. When tbe Russian 
troops entered in'to Afghanistan, our 
late Pdme I inister, Shrimati Indira 
Oandhi, with Brm conviction and fearlessly 
declared that ndia did not support the 
idea of the presence of foreign troops in 
any country. 

So fa as the adoption of non-alignment 
policy by our country ts concern d, it is 
basically sou nd and it is not 80ing to fail . 
Ja waharlal Nehru, India '8 first Prime 
Minister, was one of the founders of the 
Non·Alignm~nt Movement. As I said. 
Non-Alignment Movem ot cannotes in .. 
dependence of tbouaht and action. Pandit 
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Jawaharlal Nehru said about India's , non­
aligned poli~y like thIs : 

"India will follow it ev n if there is 
no country in the world to follow .t 
and even if it meant that we have 
to plough a lonely furrow ." 

This is exactly what our great 'poet 
Rabindra Natb Tagore sang-

"Jodi loke daak chhune keoo na, aashe 

Tobe ekla ch%. ekla ch%. ekla ch%" 

With this, I support the uema ds of 
tbe Ministry of External Affairs. 

SHRI PIYUS TIRAKY (Alil;)urduat): 
Members from both sides have already 
said many ' things . But J would Jike to . 
oonfine myself to our immediate neighhours 
Le. Bhutan, Nepal Bangladesh and 
Pakistan. I have already expres cd my 
views throughout motions, an I do not 
want to repeat ' them now. I would like 
th~ Foreign Mini ter to ' give bis views 
about those. 

About the Sri L&nkan problem, our 
friends frOID Tamil Nadu have aid in this 
House that it is a Tamil 'Nadu problem. 
But that is not tru~ . This House and tho 
whol~ of India is equally erious about 
this problem and if military action i taken 
in Sri Lanka to kill Tamilians, the), are 
not TallliJians they are Indians. So, if 
Indjans are killed by the military in $ri 
Lanka, our military also should not sit 
quiet. Sri Lanka is our immediate 
neighbour, so, we mu t be bold enough 
whenever our nqighbour goes wrong, and it 
is goin~ wrong now. It is not beha ving 
like a aood neighbour wi th Jndia a t Je~st 
India and Sri Lanka both ar Com­
monwealth countri¢s and '. Con1moowealth 
couotrie have certain rUles. Sri Lanka 
Government should be told that he must 
foHow those rul s and should be have 
humanly and bould Dot try to abolish 
obe community which is Indian and not 
Tamilian. 

Regarding our re fa tions wi th Bhutan, 
I will say tbat our 00\1 foment have rightlY 
taken up several project in Bhutan. 
Tbe people from India ' ~re worki og there 

espedally in Cbukha Project No.1 and 2 
for the development of that country. We 
afe hilvins good relation,S with Bhutan and 
there i every scope to develop our 
fe,lations with tbat country. 

W h ve been commi(tin Himalayan . 
blunder8~ right from OUt Independence. by . 
taking the refuge s from al1 sid. irst)}', . 
we 'took refugees from Tibet. then from 
other countries and n w from Sri Lanka 
So, there must have been something wrong 
with our foreign policy that the Indians are 
neglected everywhere and tbey are forced 
to come back to India. We have dec)a,red 
that our national policy is based on ju tice, 
equality a d mutual cooperation but where 
is tbe equality aod wbere i the coopera ... 
tion? If we are equal for all countries, 
then our people hould not be hal assed 
anywhere in ' the world. Bqt they are being 
harassed aod aoy time ~bey can be a ked 
to gO back. 

Now I will s y something about 
Baoglad sh. Banglade h j touching my 
constHueocy I 0 I am very serious ~ bout 
that , In Bangladesh there i military 
regim . But what is our Mi sion doing 
there 1 That has b come a breeding place 
for anti .. ationals and f those whom we 
call CIA agcots. Wbat is the Poreign 
Ministry doing? The Banglade h people 
are trying to get rid of th military regime 
tbe're. They are with us and not With that 
Government. Then why bould o~r 
Mjs~ion there not help t,hos peopJe who 
are fighting to get rid of the military 
regime in Bangladesh 1 They are suffering 
very rouch. therefore. our Mi sion there 
should organi e . t bern and help tbem in 
getting rid of the military regime. 

Pakistan people are also trying to get 
rid of the military rule there. So, our 
~jssioo there also should belp them. 
directly, diploma.Ucally or wbatever it may 
be, to get rid of th present · r gime so that 
we can have brotherly relations with aU 
immediate neigbbours. 

15.00 b'rs. 

Sir. ndependence We are 
speaking of a national problem on 
Kas,hmir issuo What is that national 



DtlnDnds for Grants 
(G,nera/). 198$.86 

CHAITRA 20. 1907 (SAXA) Demands for Grallts- 362 
tGeneral)~ 1985 .. $6 

problem? We speak of Ka bmir. Why 
don't our Government boldly ask for ending 
tbe Ka hmit problem by a king Pakistan 
to vacate the occupied Kashmir? Paki tan 
bas already tak~n some parts of our 
country and has tried to sit with us for 
s.oJviog, tbe problem. This is the strategy. 
Wby don't th . Government of India 
boldly ask Pakistan to vacat Kashmir 
immediateJy, after which we cao have a 
talk with tbem on thi issue 1 

We just thick that resources in Bhutan 
are readily available •.. 

MR. CHAIRMAN: Please conclude. 

SIlRI . PI US TIRAKY: I will 
conclude. We have got many resource$ to 
be developed in Bhutan. But what are we 
doing 7 Why should we not call some of 
the Bhutanese, p ople. those who are 
exp rts ill {>ouitry farming, bee .. ke piug 
Bnd so on to come here? At last let us 
have a , friendly talk with them. We are 
calling the British xperts just to advis us . 
The Bhutanese people are also xperts in 

' bee-ke~piDat animal hu ban dry , poultry 
farmi,og and Qther things. So, why should 
we Dot it together just like brothers Qnd 
exchange ideas? Similarly. our immediate 
nei$hbours should be called for the 
development work &Iso, .to sit together, 
fot~uJate planS and ketches, so that our 
neighbouriug ountri s cao be developed 
equally witb Iodia. Why are our n ighbours 
tbose people gcing outside? Because th y 
do not have aoy faith in India as they are 
thinking that they aTe not at all considered 

. of equaJ sta tus. Jus.t as. ,we think that 
socialism is here and ~e speak of Sc eduled 
Castes and Scbedul d Tribes but we don't 
botber about them, so these 'border State 
are also thinking tbat · way- there is non­
alignment, it i all right. there are friendly 
relations, it is all rightJ but they have no 
faith in India about the security, and about 
their development because we are not 
calling th m for any development work, 
,to sit together and formulate proposals. 
You have t go jtl fot the development of 
all the immediate neighbours together with 
India aDd if the neighbour believe that w 
wlJJ ~ot leave them in aoy trouble, tbey 
will be with us and India will be powerful 

. when the small , neighbours are powerful. 

So, it is time to thio k to over the fact that 
our immediate neighbQurs should be taken 

. into confidence. Let us sit with them and 
sort out their problems and have brotherly 
relations with them. This way can develop 
and mov·e ~orward. 

PROF. MADBU ' DAND VATE 
(Rajapur) ; Mr. Chairman, while making 
solbe observa tions on the Demands for ­
Grants of ~he Mini tty of BKternal Affairs 
I would like to t~uch only three aspects of 
tbe forei8n policy. 

1'.04 brs. , 

[Shri Sbarad Digbe In the Chair] 

Firstly, sometimes because of the wrong 
understanding of the very concept of non .. 
allgoment, · and its ~ wrong application, 
certain aberrations take place or at Jeast 
a psychological clima te j created that there 
are certain ab~rra tions, and I would like 
,to place before the House IllY ~ sessment 
about this evolving concept of nOD .. 
alignment. Then the most important aspect 
to which Prof. Swell has already referred 
is the need to revise OUr entire strategy 
towards our neighbours in the in1eres.t of 

. peace and security and also in (he interest 
of our internal economic development. 
Thirdly, while referring in general to the 
problems of the neighbouring .cou(uri~s. 
I would like to make specific 'reft!r nce to 
the problems that are posed by the Srj 
Lanka situation and I would like to take 
a very firm and at ~he sam time strong 
attitude so that tbe problem is olved and 
is not further complicated. 

As far as the concept of NOll-Aligomert,t 
is concerned, I thiok, as far as our 
country is concerned" the entire concept 
has evolved on . the basis of a consensu~ 
evolved in our national l~fe. We find, for 
. instance, certain values, were observed in 
our freedom struggJe uoder the ,leadership 
of Gandhiji aod I feel that the very concept 
of Non-AIiS,meot is reaJJy speaking the 
expau ion of the ~ame' value orientation 
which we bad adopted dUring our freedom 
struggle uJder Oaodhiji' leadership. There 
is a certain basis of Non-Alignment and 
this ba is has ~een again the heritage 
of freedom struggle, nalllely. anti. 
imperialism, anti-colonialism, freedom of 
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alJ the peoples and world peace. This has 
been the basis of our Non-Alignment. The 
very word 'Non-Aligoment H ha taken 
different postures and certain stances, It is 
basically because of the fact that when ver 

, there Was a Non .. Aligned Summit in tbis 
country or anywhere else, every time when 
the Non .. Aligned Summit met, tb'ere were 
certain aspects and .confllcts of tfte 
international problems and situation and io 
the light of those, Non-Aligned Summit 
actually ' achieved a certain historical 
significance. When the first Summit was 
held at Belgrade. you may reoall that was 
the tim when actually there were winds of 
cold war that were blowing. Nuel ar 
tests had already begun. In that 
atml)sphere, it was but natural that the 
key "note of tbat particular Summit conference 
was "peace and disarmament . " At the 
same timet I tbink. on the eve of Belgrade, 
Pandit Nehru bad issued a very significant 
statement'. Very often that is totally 
forgotten both by those who accept Non .. 
Alignment and by those who ,criticise N ,on. 
Alignment. Pandit Nehru had repeatedly 
made it clear that there was a basic 
distinction between Non .. A]ignment and 
neutral'jsm. Non .. Alignment means, we 
reserve to ourselVes the options Qf making 
various choices that are availabJe. 
NeutraH m actually abhors tbe path of 
accepting any option altogether. Th re 
is a basic distinction between ' the two. We 
had repeatedly made it olear in our country 
that our conce t of Non .. Alignm nt 
would meaOt we WQuid judge every 
international 6ituation and issue on 
merit and taking into account al~o the 

" interests of our country and economy, we 
would adopt a posture. Tbat would be the 
basio aspect of OUf Non-Alignment. 

When C iro Summit met, those were 
the days when colonies Were getting liberated 
and therefore the key-note of that Non .. 
Align~d Summit conference was I anti­
colonialism. By the time , the Lu aka 
Summit met. a Dumber of African colonies 
w~re gettiog liberated and more were 
struggling to be . liberated. And therefore, 
anri·racialism became the kcy~note 'of that 
Summit conference. When the Algi 1'$ 

Non .. Aligned Summit met. that was the 
time when .tbe economic problems of the 
developing world had become extretnely 
acute and therefore it was in the fitness of 

t bings for formulating the economic charter, 
for the d veloping world. That became 
the significant aspect and that becam the 
k~y"note of the Non-Aligned meet at that 
time. By the time we bad the Colombo 
Summit. there were certain cultural issues 
and also the Indian Ocean which was 
supposed to b a zone Of peace was 
disturb d a lot. And rh~.refore, -tbe slogan 
of Indian Oce~n ~s" a zoo of peace gained 
ascendency ~ t that time. When the Havana 
Summit was h Jd, you m y r call that it 
was held under the chairmaoshjp 6f Castro 
and at that time there were doubts in the 
mind of many critics 0,( Non-Alignment 
that probably we would come under the 
impact of the Soviet bloc aod ther fote , 
the e1;l,tire Non"Alignment would tift over 
to tbe commun!s t world . But tho$ fears 
were also allayed. Again the basic position 
and postulates of Non·Align d Movement 
w re strongly laid. By, the time we came 
to New Delhi Summit, the important 
problems were Iraq ~ Iran ,art Israel's 
aggression on Lebanon, Sovi t troops in 
Afghanis than, que tion of KaQluchea and 
also the super-power rivalry in the Indian 
Ocean. Naturally the e problems saw 
their own "refltction in the Summit and that 
is how on what we c II non·alignrnent 
mov~m nt we find every time the different 
aspects of t.ho llon*alignment policy got 
focus cd and that , asp ct has to be borae 
in mind. In th.s context, our approach to 
nuclear War and nuclear weapons aod 
proliferation of nuclear weapon in cer.ain 
countries and also certain neighboUring 
Sta tea has to b taken not of. 

Today I am .not one among those who 
fe~r any type of nuclear holocaust lakin, 
place, not because Soviet bloc and Am~rjca 
are on a higher m.oral plane aod they are 
thinking in terms of world peace as a moral 
value or an ethical value. Formerly we 
bad tbe balance of power, Today w have 
the balance of . terror. When tbe first 
Belgrade Conference was held J you may 
recall. that there were 5,000 nuclear 
weapons and by the time the Delhi Summit 
met. the nuclear weapons had proliferated 
to the extent of 50,000. It is against this 
context that the entire problem of nuclear 
world has to be assessed. Today if you 
look to the nuclear capabni ties of United . 
St,ates of America on th~ one 8ide and 
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USSR on tbe other, YOU will find that they 
have a matching capability and as a result 
of that, a balance of terror is created , I 
am ooe of those who feel tha t though 
USSR and USA possess enough nuclear 
weapons. there will be no nuclear wa'r. · I 
am not one of tho$e p s imists who imagine 
that there is going to be nuclear holocaust 
and a total d truction of the world for the 
sitl)ple reason that if there is nuclea r 
holocaust. who is victor aDd who is van­
quisbed goes into irrelevance. The victor 
and the vanquished are going to lose 
heavily and, therefore. States like United 
States of ,America and USSR will nev r 
venture to embark upon a nqclear holo­
caust because whe ther they win or IQse the 
war~ they are likely to be des troyed. Victors 
will lose ~nd those who ~re vanquished 
will also lose. Therefore, there is ome 
sort of a deterr ot that is being used by 
both the sides but it is also us d as a 
weapon of blackmail. 10 th past, there 
were various methodo}ogi s in order to 
have a political blackmail on the develop .. 
ing countries. Today nuclear umbrella is 
also being us~d as some sort of Duclear 
blackmail. We have to take Dote of 
tha.t and mainly the great powers are 
more intereSted in demonstrating their 
nuclear strength to the smaller aod 
d veJoping nntion 0 that they can be 
dragged in one particular ambit or the 
other. That is one of the aspects that has 
to be borne in mind. 

, . 

As fat ~s the v ry structure of th se 
various bloc is concerned, I am nQt one 
among" tbo e who .criticises the induction of 
certain elements and certain countries into 
the non·aligned group. For,il1stanc, there 
are som who cr'ticise that in the tecent 
De'lhi Summit of the non-aligned countri s, 
there were actually the representatives of 
both the power blocs. On the contrary, I 
am ODe who bcli~ves that if tbe hegemony 
of itber of the bloc is to be destroyed 
and the developing world is to hav some 
sort of a future in the world, it is beU r 
that hegemony and the monoH thic structure . 
of the two blocs must' g t itself loosened. 
I am. there(ol'e j happy ven countries lik 

, Spain and Portugal which were supposed to 
be the NATO nations stru~gled hard to set 
entry into the non-aligned nations. I 
w Jcome tbat posture. Similarly. regarding 
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countries Jik~ Rumania which were a part 
and parcel of Warsaw bloc, only because 
they were communist countries, I would 
not Hke their entry to non-alignment to be 
refused. They also become pa{t and parcel 
of ' noo-aligned community and the net 
result was Rumania joining tbe non-aligned 
community gave a new thrust to their policy 
directions and tbey declared that Hin foreign 
matters, we wil1 pursue aD' independent 
policy. independent of all those who belong 
to the Warsaw pact!' And, therefore, 
this is the Dew dimension that has to be 
encouraged. I am not at aJ) unhappy that 
the non-aligned community is · a loose 
community. I am glad that the two power 
blocs are getting loosened. The structures 
are .sagging. Some of the nations are 
gravitating to the non .. aligned bloc. We 
must as ist, therefore, by our posture, 
more and more countries gravitating to­
wards our bJ c, the non-aHgned community, 
so tha t hegemony of the two power blocs 
and their tbrea t to have nuclear blackmail 
on small countries can be reduced to a 
great extent. Economic perspective i 
c1ttremely important. Today I feel that we 
may go on talking about ' North-South 
dialogue but it is a reaHty that North-SOUlh 
dialogue is becomiog infructuous. We 
should concentrate more on South·South 
cooperation rather than North-South 
dialogue. Of course. there are forums from 
which tbe dialogue will have to be carried 
on; the rituals will have to be performed; 
the mantras will have to be chanted. But 
all said and done, we will have to concen­
trate more on Soutb .. South cooperation 
than on North-South djalogue, and J am 
$ure that, if we concentrate on that We will 
be a bJe to produce b t ter resuJ t . 

We find that the World Bank and the 
IMP are imposing humiliating conditions 
on many of the developing countries like 
India and. l1earer home, eyen in Sti Lanka. 
Unless w take an initiative in geNing th~ 
restructuring of the international financial 
institutions, these institutions will be 
always mh,used by those sitting on 
th power bJoc to the d tritnent .of tbe 
interests of the developing countries. It 
will be dangerous' for countri s like India 
who are basica1ly rooted in the concept of 
self-reliance and non-alignment to be 
always subservient to the economic policies ' 
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that ,are dictated . by the World Bank and 
the IMF. Thetefore. We must take renewed 
initiative tn the restructuring of the 
fin~ncial institutions at the intcroltional 
level. 

OUf tratcgy towards our neigbbours 
bas t.Q be revised. I do not say that it bas 
to be completely re~ersed, but it wHJ h ve 
to be revised. To me wbat .happens at tbe 

orth Pole or what l1appens; at tbe 
South Pole or what happens to the Moon 
when Arm Strong lands on the mOOD is Ie s 
im_pottant; what is more important to me 

. and to oUt country is what happens in 
Pakistan, what bapp:ns in Burma ~ wh t . 
happens ' in Bangladesh, what happens in 

, Indone is and what happens in Sri Lanka. 
,These developments are of llrea'ter signi .. 
ficance beoallse tbey affeCt Dot only tbe can­
vas of the world but they affect the politics 
nearer home. Whatever happens in Paki~tan 
actually affects the internal policie and 
developments in · this country. Whatever 

. happens in Sri LQnka DO more remains an 
interna 'l problem of Sri Lanka, but it 

. affects the pro~lems of India, particularly 
io tbe south. ' Therefore, these problems 

. have to be taken note of. We will have 
to revise our policy .. 

In a very vigorous way. ye$terday, Prof. 
Swe1J, with his ' experJi e ~nd know)edge­
he was our Ambas ador in Burma-bas 
given us ·a clear picture of what is bappen ... . 
ing in Burma. Consciously, China is trying 
'to bu'ild up a new relationshIp with other 
countries. Rather than only using a'bu~ive 
.1abguage against countries like China, 1 
.would ]j~e }IOu to.learJl from them in the 
sense how they fry to build "UP a new 
relation hip, how tbey t(y to have new 
economic bonds and links , with dUJi " 
rent countries and thereby try to have 
1l $ttong bold on those countrie. That is 
bow 'China is proceeding. l do not want 
Iodi~ to ba Ve any economiC! designs wbich 
may lead to iml'etlialist ,hegemony, but 1 
would lilc.e them to have some sort 'of 
postures, some economic 're~ationship, by 
Which our interests aQd the interests of our 
~elgbbouti.Dg countries will alWays conVerge 
at a p~rticu~ar pojnt. In Burrua$ he bas 

. pointed out yc terday, bow China has t>een 
aoting in a vigorous manner and bow tbey 
bave been exchaning delegations. how they 
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,are trying to have more cOopetation. And 
Jf Burma beqomes a dangerous point on the 
b.order of India. botb land nd sea, it will 

. become a. daogerou proJ)osirioll (or India 
if any country ,gO s hostile to us. There­
fore, Pakistan, Bangladesh, BUrma, Sri 
Lanka. all these are important problems. 

. The situations ate <:xtremely important. 
We . must not aHow those situatiol)s to 
become explosive. 

In this context, patticuJar reference 
must be made to Paki tap. Xt.is vecy 
easy . for people to say that their talt of. 
No-War Pact is a humbug; it IS 'very easy 
to say that their t~),k of Pakistao .. lndia 
friendship is actually irrelevant. hat is 
important to remember is that, in tl country 
like India, reJation hip between India and 
Pakistao woU.Jd affect. both tbe bappe,lling,s 
i Pakistan and the happenings ia In<Jia. 
Therefore, witb.our surrenderiog . ou'" 
identity, without surrendering our interests, 
without surrendering, Qur soVerei l)ty, 
Without surrendering our basic .postUlates 
.of non-alignment polic)', We wlJJ have to 
set up a better relati'ollship witb countries 
lik.e Pakistan. .Burma, NepaJ, China Qnd 
Bbutan; and when we et up that relation. 
ship., tbey must h~ve a genuine feeling 
that we ate having a friendly relationship 

. and, that it is not a relationship ot a big 
brother with a smaU brother; if that type 
o( attitude i developed, ',it ctea,~es a new 

' posture and that creates a new threfl.t~ 
Therefore. despj·te the fact that Pakistan 
and tlle U.S.A. are tr.Yine to bave coUabo­
ration in the manufacture of nuclear 
weapons also and so Il)any other threats 
are tbere, aU said and (lone oQc tbing ha$ 
to be . kept in mind. Tb 'Y can also Pose 
uS the questi n :t:hat We are also dependent 
On the Soviet Union for our defence help 
3nd in tha~ caSe we cannot arlUe the poi'nt 
of view. that nO cOQ-otr),: can get aoy' help 

. at all. But We must be consc'ious of the 
f&ct that When Pakistan gels , ardled, ' .in 
tbe past wb~never Pakistan r~cQjvied arms 
from U.S.A., it was to the detriment bf 
India: This point wiJI h~'Ve to be driven 

" born in ' tb.e intetnational fora. That . 
·opinion ha ' to be built up titnd bridges 
across ' ~akistan will bave to be bpilt up 
and also we have to build up the opinion 
,hac it j~ neitber in the interests of 
Pakistan nor is it in the interests of india 
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to have some sort of a nuclear umbrella 
and tbereby destroy our own identity and 
relationship. That approach will have 
to be developed and I am sure if that 
approach is developed, probably an alto­
gether differen~ perspective will follow. 

I do not want to take much of your 
time. But I wi)) touch a very important 
problem. 1 t is not the genera t problem 
of all the neighbours, it is the general 
problem and a particular problem as well 
and that is the problem ,of Sri Lanka. 
Sri Lanka poses a very serious problem 
becau e of 'the diverse structure of the 
entire country of Sri Lanka. Lik India 
and more than that there is a greater 
degree of diversity , We must take a firm 
and at the same time, a balanced attitude. 
It is not an internal problem of Sri Lanka 
alone. To my mind the sovereignty of a 
country is very important. You cannot 
intervene in the internal affairs of any 
other SoVereign country. But a I said in 
one of the debates in this House that I 
believe in the sov,ereignty of human values 
and the sovereignty of human values 

. is more important than tbe sovereignty of 
a State. What do you see in thi ? Cer­
tain values which the non"aligned commu­
nity has accepted are sought to be 
threatened .by what is happening in Sri 
Lanka. Therefore, all these problems have 
to be tackled wi th firmness and reconciled 
with restraint. 

Violence .in Sri Lanka is altogether 
acquiring a different dimension. No do.ubt, 
in 1956. 1958 and again in 1966 there was 
violence in Sri Lanka. Again in 1971, 
1981, 1983 and continuing upto 1985 there 
i a renewed violence. But the earlier 
violence was qualitatively of .a different 
type than th~ violence that has taken plac~ 
in the later three occasions, ' where the 
security and the miJi 'tary forces have parti .. 
cipated. That giv~s a new dimension. 
Therefore, ·that bas to be takell note of. 
In addition to that, the peculic.lr structure 
and the divergent fotces in Sri Lanka give 
a sharper edge to tbe happenings in sri 
Lanka. I am talking 'about the diversity 
of races t linguistic and communal 
character. The 1946 census indicates ' that 
the Siohale e population formed 920/0 of 
tbe population and Cl\ristiaos-S<yo' 

Among Ceylon Tamils-81% are Hindus 
and 16% Christians and 3% Budhists. 
Indian Tamils-89'Yo Hindus. 8% Christians 
and tbe rest are Budhists ~ Among the 
Moors 99% are Muslims and the rest are 
Budhi ts, Hindus and Christians. This is 
the peculiar and diverse character of Sri 
Lanka that gives a sharper edge to certain 
tensions and these tensions are perpetuated 
for a long time aDd as a result of that. a 
further religiQus bifurcation results in 
,which the Ceylon Tamils are preponderant 
in the North and East and the rest in otber 
areas. That has created further tension, a 
further acccn.tuation of violence with , the 
help of the security forces and aJ 0 the 
denigration of tbe democratic institutions 
and the so-called adult franchise, 
parliamentary deDlocraey on the basis ·of a 
limited franchise-that has also created 
further abberrations in politics there. 

In addition to that, Jet us not forget 
tha t Sri Lanka, though it calls itself a 
non-aligned community, has got a certain 
stance. They have a non·alignment which 
is leaning on the side of tbe West. They 
have a non-~Jignment in which the eotire 
economic structure is mainly based on 
private enterprise, multi-nationals and 
more dependence on the IMP and the 
World Bank and these being the economic 
contours of their economic Jife, · they' are 
often fOf:ced to rest on the side of the 
West. As a result of that, sometimes 
they take certain po tures. When the 
great crisis began and vioJence was 
perpetrated, let us not forget tbe highest 
among the high in Sri Lanka has announced 
that a time in the crisIs may come when 
the,>, may like ,to say, 'Hell to other 
countries.' Alre dy the announcement was 
made. 

Then the super power involvement will 
be another danger. The Americans will 
be too happy to jump in,to the fraY and if 
the Americans jump into the fray, the 
Soviet bloc will not remain quite. There­
fore. a zone of ~eace will become a zone 
of confront~tion and a zone of disturbance, 
Therefore, we must try our best to see 
that peace is restored in this con'tincnt. 

One of my friends said tbat military 
~hould be k~pt ready. I~ i tbi language 
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that will create further problems for India. 
I am glad that India wants to take a' firm 
attitude about Sri Lanka and at the same 
time I am glad tbat .they have taken a 
restrained attitude-not to talk in terms of 
annexa ,ion of 'Sri Lanka and not to ta Ik 
in terms of military intervention ill Sri 
Lanka. Of course, there are certain reper.. , 
cussioo$ and they will have to be firmly 
met. Whenever a crisis takes place in 
Sri Lanka We have got an exodus from 
Sri Lanka and the iamBs coming iote) I,ndi a 
and settling in the southern 'part ot the . 
country. That creates a problem of reha­
bilitation. That creates 1) w stresses and 
strains 00 the economy of ti'e counlry 
so that the two ' problems cannot be 
sepa'rated. It is all true. But all aid 
Bod done, with aU the difficulties, with a ll 
the atrocities. we have to take a firm 
attitu~et which is to b 'ctualfy recon~iJed 
with an clem ut of restrain. We cannot 
afford (0 talk in terms of military inter .. 
vention • . 'rYe cannot afford to ta.lk in 
terms' of annexation. It will be all right 
for us, who are sitting in the OPD $ition, 
do demand from the Prime Minjster to 
send the army and an"e1C Sl'j Lanka. But 
if yoU take that posture, retndnber that 

. there are a number of p:~ighbot1rs on the 
boundtlry of lad a. There is Nepal, there 
i Pakistan. there i Cbina~ there i Bhutan, 
the re is Banglad¢sb and there is Burma. 
And th"" moment we talk in terms ot 
sending bur army to some Qtber oountry, 
there will be rep rcussions &nd we wilJ have 
renewed . te ~ion_ Therefor. the remedy 
will be worse than the di ease i !Self. r 
only pray tha t the Government in its firm­
(lCS, does not take certa;in mea<;;(lres by 
wnicb the remedy will be WOrse thaQ the 
disease. 1 am sure that particrlar path 
will not be followed. 
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differences, 00 the question of develop .. 
mental effort, there oaD be different appro­
ches, on tbe question of ns tlonallsation, 
there oan be differences. But fortunately 
in o~)r , count,'Y" becau'se of the herHase of 
t'he fveedom struggh! under the Jeadershi,p 
of Maha tmB Gandhi and the .Ieadership of 
Pandit J.awahar LaI Nehru, we have evolved 
a certain ethos ' in this country. Tbis is 
real,ly the ethos of non,.alignme~t in spirit 
and in acdon and it is this ethos that has 
to be preserved, No aberratioQs to be 
brought about. J\nd I tbink that only 
this elho ,' will be able to save India. 
defend India develop India and prOSper 
India. , .Let us db tbat together. Thank 
you Sir. 

[ Trellis/anon] 

SHRI MOOL CHAND DAOA (J>aJi) : ' 
SIr, J f we are trong, othets would re peet 
u. Th~ question is n t th t the country' 
is .10 ' king to tbe two big powers and the 
tc»rrori ts and extremists arc .raising their 
head, and we are facing ' probJ ... lns in rna.ny 
other States. 

Except in Sri Lanka, in all the countries 
around India, there ;·s eit her monarchy or 
dictator hip_ The maio.poiru is that the 
rut-erSt whether in Paki tan .or elsewhere. 
whereever · there is dictator hip, want. to 
perpetuate their rule. 

YOll have repeatedly been giving a good 
piece of advice that we shou ld maintain 
cordial relations with our neighbouring 
countries. But, sir wbo tarted the 1962 War 
and ' wba t bappened in 965 1 Actua Uy. 
these military dictators do not want to lOSe 
their rule. t;fleJ'efo{e, We oan hav~ 
rapprochment with our neighbouring 
countries in aoothe way and · that is by 
solving the !r economjc problems. Today, 
they have become pawns in'tge hands of 
the big powers . We want to maintain 
good relations with Pakistan but do you 
not think tha t we have said this thina 
umpte 0 tjmes? Who embittered out 
good relations?' We initiated tb~ move 
to haVe good relations and from our side, 

Sir, I dn not want to ay much. You 
rOIlg the bell and I am quite confld¢nt 
that the bel! tol]s for meanly. 1hercfore, 
I do not want to take much time of the 
House. I want to stress one aspect very 
strongly. as (ar as the foreig 1 policy of 
the country is concerned We may differ 
a lot on a .number of problems on the 
qucStioh of planning there will be ditf~ren .. 
ces. on the ques 'tion of Punjab there can 
be ditTerent apr~ chcs .• on the' que lion of 
reOf ani l;l,th;>n of $tate$, there can b.; 

, that posture till exists. I but if the other 
side dt)es not want to reciprocate. how 

. maoy limes will ~ou go on snYIr:g these 
.hinSs '1 ur Qoors open, tile), 
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are welcome . to come ' but if someone 
wants to cOl)tipue his dictatorial 
rule in a country where 20 dollars are being 
spent per mi'litary per onnel as against 8 
dollar in India, what will you say of such 

,a eQunlry ? ' 

What is required in our couJltry is. unity 
and strength. ·If our country becomes 
stro 8. our relations. with neighbouring 
countries will also become cordial. 
Wbetefrom do certain people ge·t e.ocourage­
ment? Khalistan movement is getting 
help from foreign eountries. It is in 
Britain, AU$tralia and other countries tha·' 
th~ idea of Kbalistan took. roots. I want 
to say that if our cou try becomes strong, 
we increase our pro(.1uctioD and we become 
economic~lIy sO'llnd~ then .. Shri Lanka wiH 
listen to us and other will also pay heed 
to us. We can solve the problems 'only 
tbrousb ecotlonm'lc means. You must 
provide assistance to Nepal and BhuUltl~ 
We must increase t~e Ole'rgre assistance 
already bei og given to tbero. Other 
powers want to help the countries around 
us. With their help, dictatorship . and 
miHtaty rule arS' being perpetuated. India 
bas chosen the path of (lernocracy aDd the 
foot . of democra.cy ~re deep here. ' 'We 
still ' believe In democracy· There is 
military rule in our neighbouring countries. 
Wby should they cooperate with us 1 The 
Government of Iodia ate always ready to 
enter into an agreement with them. But 
for how long will you go on saying 
tbis? 

One tbing more I want to say. DUf~rent 
statemepts are issued from our External 
Affairs Ministry. sometimes the Secretary 
mak~s a statement, sometimes ,the Mio)ster 
makes a statement. My feeling is thwlt ~:mJy 
tbe Minister sQo,uld issue statements. Cao 
there be dire rent statetnents from .the External 
Affairs Ministry? This is a n'ew thing 
which I am pbserving. It is a matter of 

. serious copcern ' because such statements 
are nlUch significance ' and provide 
directions. . Therefore, only the hon. 
Minister should issue SUl tements. If the 
officets want to ~ake stat,ementS and give 
int'fviews. then it will be bett~r for 
them to qoite the job. . I agree tha1 tbey 
have some right$ in a dt:mocracy, but the 
issuing of such statements by the officers 
is a new thin.~ that 1 have been. 1 do not 
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want to commen.t further Oll this. This I 
have seen and read. I do not want to 80 
into fu~ther details in this maHer. I waQt 
tha.t thIs shouJd be stopped ' and the officers 
working In offices shoqld not start making 
statements and should not think t~at they 
are entitled to issue statements. If they 
bave certain views, tbose should be 
elptessed to the Minister. I h"ve seen 
that ~hese statements are contradictory. 

A reference was made about Kashmir 
by an hon . ~ember just now. I would 
like to kQOW when we made. any reference 
to Azad Ka~hmir. 1 would like to tell him 
that he doeS not understand the oHey of 
our neighbouring ,country. Does tHat 
country want to have a pact whh us? Its 
strategy and thinking ' is entirely different. 
If we raise this issue time and ag,aiD, it j 

looks. as if we are a WeitK nation. :{ would 
say that We should reduce our expenditure 
on the military, side anq at the $ame time 
our country sl)ould become strong and 
self. reliant, the foreign policy of only 
that country which is strong, If we 

' remain weak, our foreiin policy will aJSQ 
be weak. 

The Dumber of nOn .. aJj~ned countries 
Which was just five earlier, has now risen 
to 123. Qut foreign poliCY has been 

. appre~ia ted by everyone. But it is also 
true tha t more meetipgs snd confer oc~s ' 

. only will not serve any useful purpose. 
Our countr.y .should be strong from within. 
Actually, our real ' enemies are pOVerty, 
communalism and casteism and" tbese are 
the factors Whicb weaken our country. 
Certain foreign powers are behind all these 
things: If we banish these: factors crom , 
our country t the world will show us resRect. 
Only if we observe same views in Our 
profession a'nd l>ractice, can tbmgs be set 
right. Patriotism should become a bane 
attitude of Qur life. People shoUld be 
patriotic, but unfortulla'tely, some people 
have started serving their own interests 
which is not d.esirable. If we cannot maintai~ 
charaotet in the country, there is no use 
of such tall talks . Today, the activities 
of the missionaties in our country should 
also be looked into. Actually the proverty 
which is there in the country is really a 
curse. If we oan remove poverty, the 
CouDtry will automatically become stroDg. 
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Strength brings recognitiob to a countty~ 
Who will listen to a weak country? 
Therefore. we shall have to be strong 
and incl lse (Jur power. This was what I 
wanted to submit. 

SHRI MAHENDRA SINGH (Guna): 
Mr. Speaker. SIr, I con$ratuJate our Prime 
Minister and the Foreign Minister for 
pursuing the foreign , policy of th~ country 
in the most non-align d and n utral way in 
spite of the difficult situation and the 
politics of pressure a t the international 
level. The foreign polky of our cOQntry 

. whicb was formulated by Nehruji and then 
pur ued by Sbl'ima ti Indira Gandhi has 
b en kep t clear of power blocs successfully. 
I congratulate the Government for it. 
Efforts have been made to maintain cordial 
r lations with our neighbours despite petty 
issues. and difficulties. The officiaJs and 
the hon. Minister of tbe Ministry of 
Exteroal Affairs deserve credit for it. We 
sha 11 have to act in the most prudent and 
efficient manner to solve the petty issues 
and I commend the efforts being mad in 
this respect. It is imperative to keep India 
neutral jn the arms race going on in the 
world between the USA and the USSR at 
the international level. The efficient 
manner in which this work j being carried 
OD and th~ manner in which th conference 
of 105 non-aligned nations had concluded 
here s 'ccessfuHy and tbe manner in which 
Sbrimati Indira Gandhi formed a bJoc of ' 
tbe non-aligned nations and tried to icflu­
ence the foreign and international policies 
thtQugh it, i being emulated by our Prime 
Minister , S~ri Rajiv Gandhi as bead of the 
non-aligned countries. The Prime Minister 
gave a proof of it recently. The Mini ter 
of State io the .Mini try of External Affairs 
wa sent to stop the Iraq, Iran conflict and 
he made efforts to effect ce sation of hosti­
lities and to control the deteriorating 
international situation. 

Sir, if We consider our relations with 
the neighbouring countrie. our relatil'IDs 
With Paki tan com~ first. We should have 
cordial. relutions with PaId tan. This is 
neceSS::Lry for th progress of both India 
and Pakistan . nut cerrain (or iso powers 
would Dot like that in the regioo BangIa­
de h, Paki tan and India should have good 
relations. f there is conflj·ct among these 

countries, they will remain weak and there­
fore the foreign powers always try to see 
that our relations never iQ:Jprove. According 
to this po1i~y, the Defence Mini try of the 
USA ha decided to provide Pakistan with 
air to air side-winder missiJes. Pakistan 
bas demanded one thousand such weapons. 
The USA has already provided Pakistan 
with a large quuntity of atomic weapons 
and the atomic capability of Pakistan i . 
increasing. I am saying this b cause 
tbe~e . is no democracy in Paki tan and j t is 
under a military regime, and as it is armed 
with atomic weapons it caQ harass us at 
any time. It is a matter of great concern 
for our countt):'. Thi fact should be 
brQught to the notice of the USA. Our 
Prime Minister will be visiting America in 
June. It is deplorable 00 the part of the 
USA to arm akistan wjth Atomic w apoos 
at this crucial hour. Besides this, the 
Khalislao movement is Boing on in the 
country and the extremists connected with 
it are being given shelter by the USA. The 
Government of India hould lodge a strong 
protest with 'he USA against th shelter 
provided to tbe extremists. We hould tell 
them in no uncertain terms that it will Dot 
be helpful in maintaining good relations. 

The USA bas suppJied a number of 
F·16 plane to Pakistan and is again arming 
Pakistan. By fitting sidewioder missiles. 
costing R . 14 lakh eacb, in these planes, 
the striking power of these war pJanes will 
increa e further po ing a ganger to our 
country. Pakistan has already launched 
attac~s on us three or four time . Pakistan 
has ~lready launched ~ttacks On us 
three or four times. Pakjstan has 
progressed tremendously in the field 
of atomic weapons. According to 
the Pulitzer Prize winner, Mr. Seymour 
Hersh, a Pakistani named Nazir Ahmed 
Vaidya w~ apprehended While smuggling 
SO Kryptons in the name of bulbs ~nd 

switches. This is a matter of great concern 
for us . This is a timiog device which is 
used to trigger nuclear bomb. Mr. ,Seymour 
Hersh has also reveal d tha t s~)lne Jetters 
belonging to the high officials of the 
Pakistan Atomic Eoergy Commission, S,A. 
Bah aod Colonel Dar have been sejzed 
which were in the possession of Nazir 
Ahmed Vaidya. This proves that there is 
a gr at conspiracy. However, the public 
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opinion of the USA is with us. They do 
not want that Pakistan hould be armed 
On this account, the Carter Administration 
put a ban 60 arming of Pakistan. . The 
Foreign Relations Committee of that 
country had stated in their Report :-

[English] 

"Saw hard evidence of Pakista.o' 
assembly Jioes for centrifuges. We 
knew at that time that Pakistan was 
getting nuc1ear material for large-
soa Ie production of the bomb. They 
had already spent $ 100 miJJion on 
production. H 

[Trans/ation] 

Besides, Pakistan had refused to sign 
the non-l'roliferation treaty and also did 
not agree to the proposa I for international 
in pection. This is also a matter of con .. 
cero. t is unfortunate that the restrictions 
imposed by the Carter administration of 
the U .S, A. have all been removed by the 
Reagan Admini tration on the pretext of 
the intervention of t.he U .S,S.R. in 
Afghanistan. 

Please see the remark of S Dutor Jobn 
Glann :-

"Pakistan is engaged in world-wide 
efforts involving clandestine trans· 
fers of nuclear technology." 

In the year 1983, t he head of the Pak 
Nuclear Programme, Dr. ~bdul Kadir, had 
tried to steal the nuclear technology in 
Amsterdern. He was convicted there 
In absentia. Similarly, Pakistani agents 

were arrested in the U.S.A. and Canada 
00 the charge of stealing blue-prints of 
High Uranium Enrichment Plant. So, 
we shall have to remain vigitant in dealing 
with Pakistan. But at the same time we 
must ensure that our relations with 
Pakistan become cordial. I would suggest 
that India should · start a dialogue 
with Pakistan. Our Foricgn Secretary 
went there and some discussions must 
have taken place. We would have to 
persuade Pakistan to sign the "No-Bomb 

Pact" with us and the U.S.S.R., the U.S.A. 
and Chilla hould give a guarantee that 
there will be no nuc1ear dQtente with 
Pakistan. 

More than 50 thousand refugees have 
eotered India from Sd Lanka. It is from 
Mannnr district tha t the largest number 
of refugees have come to India. So far as 
the sentiments of the Tamil brethern and 
particularly the people of South India are 
concerned the way the Tamils are being 
massacred in Sri Lanka and their propertie 
are being cODstisated there , is a matter 
of grea t concern. This is not the time to 
give vent to our anger or to say that 
India hould launch an attack 00 Sri 
Lanka. Such statemen ts wifl create an 
adverse international reaction . So, negolia" 
lion is the ooly way to solve the problem 
and through it only our efforts can boar 
fruit speedily. So, We should continue 
our efforts to ach'eve this end. 

So far as China is concerned, it is a 
matter of happinness that the fifth round 
of talks between' the two countries bad 
concluded between 17th and 20tb 
September, 1984. It is good that the 
differences have narrowed down on maDY 
issues. Talks are being heJd on cuhural, 
scientific and technological aspects but 
the real problem is the border dispute with 
China. We should tell them that such 
talks cannOt be protrActed for long. Until 
the border dispute is solved and the occu­
pied area is vacated, the people of India 
will not agrel: to their terms. So, there 
must be a ptovision in the agreement with 
China that China would vacate the Indian 
t rrilory occupi d by her. If China wants 
that for accepting Mcmahon line in tile 
Central and Eastern region, we should return 
to them the Aksai Chin area in the Northern 
regi()n, then it is an llojustitJed demand. 
This is Dot po sible. It should be made 
Clear to ·China that any agreement with 
them can only take .pJace if the occupied 
area is returned to us. Only this will 
satisfy the Indian people and only then 
permanent pcac with China could be 
establL hed. 

It i good (hat Our relations with Japall 
and Korea in the field of science and 
technology are increa ing. India hould 
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take interest in solving the probJem of 
an Asian National, namely South East 
Kampuchea. Our For ign Ministry is 
making an effort in this direction. 

The Palestinians in West Asia have all 
along been getting OUf unstinted support ' 
and in future alsQ this should continue. 
The Israelj forces shoUld be withdrawn 
from Lebanon. OUf Prime Minister in the 
capacity of Chairman of the Non-Aligned 
Nations ha made some efforts in this 
direction. 

Lastly, I would submit that by oppo­
sing the policy of apartheid of South 
Africa aod by our sUppolting the freedom 
struggJe which is goins on there. our 
prestige has been ellhanced. Whatever is 
happening in Namibia is a matter of con­
cern for us and we shotl'd continue our 
efforts' in this regard. 

One more tbing I want to submit. In 
Britain, Khalistani extremists are getting 
protectiQo. India houJd express b r 
resentment to Britain over this. Jagjlt 
Singh Chauhan was aHowed to speak 00 

;B.a.C. and he had threatened the Prime 
Minister's assas~jna t ion (rom tha t forum. 
A a result there is great resentment among 
the Indian people. There was a sligh't 
change in their attitu fe when In ia did 
not send her High Commissioner there. 
Now the Khalistani lea er is not speaking 
the languag which he was using atlier. 
Now be says that he is a peace-loving man. 
I feel we should have conveyed our feelings 
to Britain in (his regard long back and we 
should not send our Higb Commissioner 
to Britajo till tbey 8gtrCC to top the 
activities of extrCll1is,ts there. 

Wi th th se words, J opport the 
Demands of the Ministry of External 
Affairs. 

DR. O.S. RAJHANS (Jhanjarpur): 
Sir, y~ tetday it had been ' started in this 
Hou&e by an hon. Me1llber that jf only 
what was happening in Sri ' Lanka today 
and the way Tumil w re being tbrown out 
of that country had with the people from 
the North, lb(;), would have fdt the pinch. 
I am from North India. I understa,nd the 
feeling of my br thtrn from the South 
very well. 

Some five or $i~ days back it was shown 
on TV how the refugees were entering 
Rame hwararn. An interview with them 
was also shown. Sir, India is one, and 
our sympathies are with th,e people against 
whom these atrocities are being perpetrated. 
I saw the weeping women stating how 
lheir hu bands and obildren were shot 
dead. When the corresponden t asked them 

. whether if normalcy would return to Sri 
Lanka, they would like to go back, they 
replied that they would prefer to starve 
to death in India than go back to Sri 
Lanka. 

Sir, when I ~aw a we~ping woman, I 
was reminded of Sita. I had sfa ted earlier 
that I belong to the birth place of Sitae 
Once earlier a) 0, Sita's cur e had destroyed 
Lanka, today again Sita '8 curse is falling 
upon that country. I fear that history 
.may not repea t itself. I pray to God that 
Lanka may not be destroyed again due to . 
a woman's curse. You cannot shut your 
eye to whatever is happening tbere, because 
our interest i involved tbere. 

I will lake you back to those day when 
Cbilla wa harassing. tbe people of Tibet. 
At that time, locHa had said tbat it was 
an int roa) atrair of China. At that time 
also, lakhs of Tibetan refug es had came 
to l()dla . At that time also, we bad commi· 
tted a blunder. Hqd Y'le not committed 
that blunder, one lakh Tibetan refugees 
would 1)ot have become a burden on India 
and the InternationaJ political situation 
would have been quite different. 

If yoU sa.y that it is an i ternal problem 
of Sri Lanka, 1 am not going to agree 
with it. It is a ver.}' grave problem and 
if timely action j s not taken, it Olay turn 
into an explosive situation. The atrocities 
on innocent people in Sri Lanka and theif 
massacre are similar to those committed 
by Hitler in his country during the Second 
World War. After all where will these 
people go? Today, the number of refugees 
is one lakh, tomorrow it wi II be two lakbs 
and the number may go up to as much as 
\hr~e lakhs or five Jakbs. A more serious 
thing is that if today you allow the Sri 
Lanka refugees to settle here, tomorrow 
you may have to fac the same probl~m 
with other countries because those countries 
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can also push out the people of Indian 
origin 'from their territories. 

I live on the N pal border. I know 
how the people of -the hi lIy terra in treat 
people of the lndian origin living in the 
foothills and if we not pay timely atten­
tion, then afler two years we may h~ve 
to face the same problem ill N~pal as we 
are facing in Sd Lanka ' today. We may 
hay to fac this problem in other countries 
Also. 

I would suggest tha there should be 
a separate Ministry to look after the 
interests of the }Jeople of Indian origin. If 
the peopJe of Indian origin are turned 
out from other countries of the world and 
they come to 'India there will- be 
tremendou i.ncrea e in India 's population. 
Sri Lanka probl m is not an ordinary 
problem. Today the people of Indian 
origin are being ddven aw~y from Sri 
LankA. I morrow they will be turned out 
{rom Canada and then from some other 
country also. Ther fore, tb is f'lrobJem 
should be viewe9 with all seriousness. 

Wh n we go ' to foreign countries, we 
are often asked how it is Ithat you are 
not bavjng good reJafioDs with China, 
Banglad sh, Pakistan or Sri Lanka. We 
have no answer t that. I remember a 
story wherein a Sajnt had said to a python 
that he had forbidden it from biting only 
and not from hissing. We hotJJd at least 
xpress our resentment .. We got Banglad sh 

liberated and now she is not allowing us 
to . put up barbed-wire f ndng on our 
border and is crea Hog difficulties. In 
OUf Easiern ide a Iso, we are experiencing 
difficulties. Although Nepal apparently 
is showing friend hip towards us, the way 
Il1di ans are being treat d .th re, is an open 
secret. I( is true that we want fri ndship 
with them. we want to behave with them · 
J ike an elder brother but we too expect 
(he .,arne respect from them. Nepal today 
is saying tha t she may be declared as Ii 

peace zone; why is she saying so. what is 
after al) the problem? Sir. I feel the 
problem we al e facing with our neighbours 
ar serious probh:ms. You must have secn 
in the new paper (hnt Shri Rorncsh 
Bhandari went to Sri Lanka and all the 
national as well as foreign papers pubH bed 

news items to the effect that he had reached 
a secret understanding . I would like to 
say that tbe Minister should have. made a 
statement in the House about any under­
standing r ached during Shri Romesb 
Bhandari's visit to Sri Lanka. Tbere were 
Press reports than an understanding bad 
been reached th~t Ind ia would make a 
statement to the eft' ct tha t she did not 
support terrorist activHics and therefore; 
the Sri Lanka Government. could treat 
Tamils in whatever mannet they liked. 
Government shou d clarify what was dis­
cussed there by Shri Rome h Bhandari. 
People? r preseotatives can give sucb inter. 
views but the bureaucrats have nO right 
to give such interviews. Sir it is democracy 
and we should work according to democra .. 
tic norms . The people who have elected 
us and sent us here . ~ay that an officer 
is not entllJed to make (1 policy statement. 
We, the pe pie' representatives.. there .. 
fOff', want to know the understanding 
reached there (]fderfllpttons). The e problems 
should be taken s~riously . We want tQ 
iml)fOv our relations wi th our neighbours 
bu r \\e do not want to beg for mercy. 
We should rna e ourselves strong. The 
time has come when we ShOf,lld think 
cautiously about all our problems. 

Today, we are ending sweets to 
Pakis·,an and Pakistan is sending fruits to 
us. Sir, I am a student of International 
Pol itics ahd I recall that with China also 
we used to have the same type of relations. 
People u ed to say fhat China would 
never attack us b cause China was our 
friend and also because China said that 
both our countri es had been viet ims of 
Briti hers atrocili s. We were under the 
misunderstanding that China would not 
harm us but sh~ gav us a shock .of 
our Jif~ . Sir, my submis ion ; that we 
should be rcalj tiC and progmatic. We 
should act in u h a way that p"opJe may 
re pect us. There i nothing greater than 
our Da tional interest. Unless we are 
strong, no one is ning to sHow us l' spect. 

[English] 

SHRI (Diamond 
Harbour) : Sir. the foreign policy of a 
country mbra 'es n gamu .t of r Jutiorrhips 
betw~cn a country and the whole world. 
Hon. Member h rC have been O1phusi ins 
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mostly the pol!tical side of the telationship. 
I would like to emphasise the economic 
side. Hon . friends have SQ ,id that India's 
efforts regarding di ar~ament. non .. 
prolif ra tion of nuclear arms etc. are not 
being heeded by countries whIch are 
strong because India is not strong. That 
strength will come only with economic 
development. We bad understood in the 
very beginniRg after independence that 
we must be conomicaHy independ nt and 
our sovereignty can be maintained only if 
we are economically strong. We have been 
non.aligned not only with a pu re ly 
political motive but there . is a long term 
economic objective behind it. 

16.00 bu, 

Our country's foreign policy must 
ensure that w can row as an under .. 
deveJoped country. We must grow from 
proverty in wHich w took birth at the 
time of independence to the height of 
pospcri'y. That can be done only by ensuring 
that we do not divert too much of our 
resources (or defence purposes. One of the 
reasons for our opting for non .. alig ment 
is that we wanted to devote our r sources 
peacefully for purposes of development. We 
have not been able to achieve that goa) as 
we bad wished. As more and more time 
passes. we find that more and more of our 
resources are being diverted for defence 
purposes. We are' trying to eosure our 
country'S development not only . hrougb . 
our own resourceS but also through getting ' 
resources fr~m those countrie which are 
already rich or develop d: We have also 
tried some means, the means which have 
been brought to us through the United 
Nations, through the IMP and the WorJrl 
Bank. which were devised not for the poor 
nations of the world but primariJy for 
tbe richer natiQus thenlSeJves, for giving 
aid from one rich nation to the war· 
devastated economies of other nations. 
But we bave beer) able to put that to some 
use: in the Fifties and Sbcties We have 
benefited some to thing from tbat. 10 the 
Seventies also ome new concepts have 
been introduced in the United Nations 
system of financing of poor r countrie . 
We have got some advantage out of those. 
But we fif'd that those systems have become 
too rigid. From th mid-Seventies a 
movement for a new economic order ha~ 

been tarted. It wa not started initially 
by us and, therefore, w cannot take any 
credit for tb t. It bas been started by 
countries of Latin America, by some people 
in the develop d countries who ar~ 

sympathetic to the needs of .the developing 
countries. EVen tbe rand CommissiQn 
which j chaired by a person from one of 
the richest countries in the world. West 
Germany, have been v ry emphatic about 
the transfer of re ouroes which must tak,e 
place from tbe rich nations to the poorer 
nations nd they have de ignated that figure 
at one p~r cen t Qf the gro s. nadonal product 
of the rich nations. In spite of this, what 
we have seen is that ,the attitudes of tbe 
rich countries towards financing for the 
poorer countri 'development have become 
more and more rjgid. In fact, tbe soft 
loan window which was extendyd only 
from mid-Seventies is now drying up or at 
least not extendiog_ In fact. the United 
States, one of the bigge t donor countries, 
are gradually withdrawing; they have 
already withdrawn . from one of tbe n~ost 
significant of these institution. namely, 
the UNESCO and they have refused to giVe 
sufficient amount of IDA loan which was 
fixed at 16 billion dollars; for tbis year. 
thi ha been brought down to oD1y nine 
billion dollars which amouot is less than 
what it was last year. This is a retrograde 
tep. These steps have been coming, aod 

we have been consoious of it for some 

We do not work only for our own 
benefit or for our own economic growth. 
We have another duty also and that duty 
i towards those people who are less 
fortunate than we are, towards those 
people who are poorer than we are, those 
countries which are smaller and less stroog . 
than our country. We have been put in It 

position where we have to take up the 
leadership of. the spokesmanship for, tbe 
third world coutries and they are many in 
number; . they require urgent developmeot, 
more urgent than OUTS. For instance, in 
Africa. we have what is called the LDC, 
the least Developed Couotrie of the 
world; there, people are just dying of 
hunger and malnutrition which is not the 
case in India. Here also people ar 
suffering from malnutrition but not~ the 
extent of dyjng as is happeniog in tbat 
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part of the world. We have to give them 
some amount of leadership. We have 
advocated fOf a new international economic 
order. This, again, is not a concept that 
we have started . But we have taken it up, 
we have champiorled it. But then What 
hav,e We been abJ to a'chieve through our 
championing of it? That is the main 
thing. My theme is that, although we are 
saying a Jot of things, although we say 
that tbe whole international economic 
structure devised in Bratton woods must be 
restructursd" tha t ther must be a com­
mitment on the part of the developed 
countries to pay more to this multilatera 'l 

, economic system under the UN auspices 
or some other aUspices so tha t the reSources 
can be transferred, techn01 gy can be 
transferred, the whole gamut of relation­
ship 'Yhich is required for the d velopment 
of the third-world c,ountries J and those 
systems are devised. This is a new 
international economic order which 
requires that the trade barriers be lowered, 
that the interest rates be reduced, that 
technology be transferr~d through multi. 
lateral agencies and not from business ~ouse 
10 business hOUse or from country to country 
basis . But aJl th .. se things We have been 

, saying and demanding only in conferences. 
Tha t has been the modus operalfdl of our 
entire di'plomatic system"- that We meet in 
conferences, we disclJss. we make pronounce­
ments aod declarations and we disperse 
after a dinner or banquet and then nothing 
bappens. This is exactly what we have 
been doing . Thi is conference diplomacy 

. fol1owed by a banquet or dinner and an 
announcement and then do (ollow-up. 
We have met so many times. We met in 
Caracas. Then we have devi cd so many 
things, so many programmes ~ere taken 
up for economic co-operation among 
developing countries (EenC), a global 
system of trade prefGrences ~nd then a 
bank of developing countries which is 
nick~named as the South Bank and then 
an Asian Regional Co-operation. All 
kinds of thilJgs we have thought of. 
Conceptually we talk of big things. We can 
discuss and we make ahnouncements and 
also PQlicy decisions. Then nobody follows 
it up. Nothing has been done even with 
regard to SARC and the Asian Regional 

Co-operations. As Mr. Oandavate said, 

there should be Plore co-operation bet\veen 

the south and south countries. We have 
been thinking about it, talking about it 
and we have been taking decisions on it. 
We have appointed committees to go into 
it but nothing concrete has come out as yet. 
About Development Bank nothing as yet 
has come out. We are only reduced to this 
position that India is doing very little for 
its immediate neighbOUrs like Nepal and 

.. Bhutan. What are we doing? Tbis report 
gives a figure which is a pitifuUy small 
figure, namely. Rs . 6.5 crores. That was 
the expenditure in this direction in the year 
1984-85. At least \\'ith these two neighbours 
with whom we have not yet any kind of 
hostility --we have some ' hostility with 
BaQgl~desb, we have some with Pakistan 
and w have some with Sri Lanka but 
with these two neighbours we are at peace. 
But how much We are giving them in terms 
of aid? Rs. 6.5 cror,es. We should be 
ashamed to put it in tbis report. We must 
see that this j increased. 

Wbat are we doing so fat as: other 
South Asian countries are concerned? 
Have we not got enough resources in terms 
of technical knowledge? We have 
go that. But just as we are oot transfer­
ring technology to OUf own poor we atc 
not giving it to tbe South Asain countries. 
We can benefit from thern also in maoy 
ways. We are always looking to the west 
more aDd more. Our pronouncements are 
one tbiog and in actual ' practice i,t is 
another. You try to post any person in 
our diplomatic service in' Nepal or Bhutan. 
He will not like it. Post bim in New 
York, Washington Loudon Paris or }3onn. 
He will Jump at it. That is o~r attitude 
because there will be more banquests and 
more amenities and comforts. 

Our attitude has to change. Unless 
that takes place we cannot succeed. Merely 
by these dinner conferences YOU can do 
nothing. We have to mob'Use the people of 
our country . Just as we have not bten 
able to do anythirrg except pronoucing the 

horrors of a nuclear wart a star, war, we have 
not been able to mobilise our own people. 
We hav not been able to make c'ontacts 
with those groups even in the United 
States which are trying to cut the budget 
of the USA itself. Wbat have we done 
towards tbat end? We have done nothing. 
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We have done nothing to encourage, to 
have contact with those groups which are 
trying to say tha t more resources should 
be transferred from the developed countries 
to the )es~ developed countries. . We have 
done nothing. This is our dinner diplomacy. 
This conference diplomacy must end and 
there mu;t ' be nction. People should be 
able to say, when you ubmit your report ' 
ne~l time. that these are the thiogs which 
you have done and not that you have made 
efforts but nothing hal come out of it. Sir, 
we bope that some heed will be given to what 
we are saying now. The External Affair 
Minister is here. He hould see that task 
are siven and that they are' implemented. 
and it should not be such tha t mere effort 
has been made but nothing has come out of 
it. That SQould not be the content of the 
ne~t re-pori When we will be debating o~ it 
next year. 

[Trans/at/on 1 

SHRI ZAINUL BASHER (Ghazipur) : 
Sir, while discussing Ihe Demand for 
Grants of the Ministry of External Affairs, 
our attention goes towards our neighbouring 
countries . So far as the guestion of relation 
with them is concerned . it ha always been 
the policy of our country to maintain 
peaceful and friendly relations with our 
neighbouring countries. It has been the 
object of OUt foreign . poHcy over tbe 
years. But if we assess the success achieved 
in tbis regard, we can very well ay that 
we have not been much succes ful in 
achieving this goal. 

China and Pakistan are our neighbouring 
countries and we had fought wars with 
them. Today, onr relations with angla­
desh. in the creation of which w~ had 
extended great help, do not seem to be 
friendly with us, So far as our relations 
with Sri Lanka are concerned, hoo. 
Members have made a mentIon about the 
happenings there. Everybody knows it. 
Our relations with them also are not 
friendly. 

After all what are the reasons· done to 
which despite our good intentions, 
feeling and efforts, we have not been able 
to establish good re)a t ion wi lh our 
aeishbo Irin countries. 

I feel tbat the reasons is that some of 
the government in ' our neighbourin8 
counhie$ have not been elected by the 
people. Today. there are military govern­
ments in Pakistan, Bangladesh and Burma. 
In Sri Lanka 8190, there is an indirect 
mi )itary rule. It is a fact of history that ' 
the military rulers hav,c sought to pcr~etuate 
their rule by creatjng feeBnss of hatred 
towards their neighbouring countries Of 

other countries. In Pakfstan the military 
rulen always used hatred towards India 
as a means to perpetuate ,their rule. 
Bangladesh followed suit and the military 
rulers there -waot to continue in powef by 
ct.eating the psycOlogy of fear and hatred 
towards India . In Sri Lanka also, the 
military rulers are adopthing the same 

· anitude. They want to keep miHtary 
government in power by committing 
atr cities or suppres ing th Tamils settled 
in Sri Lanka. 

In my opinion. we would have to take 
a two-pronged action in respect of our 
t lations with the neighbouring countrjes. 
Pirstly. we woulc.f have to establish relations 
with the governments th~te and secondly, 
we would also have to maintain relations 
with the people there. Whenever there 
were democratic governments in these 
countries. we had friendly relations with 
them. Whe~ late Zulfikar Ali Bhutto was 
the Pore.ign M,inister of Pakistan during 
the military rule there, he used to talk of 
a lOOO .. year war with India and when he 
became Che Prime Minister in Democ'ratic 
Pakistan, he played a leading role in 
improving Indo-Pak relations. But when 
military rulers again came ' to power there. 
our relations with them started deteriora­
ting. Similarly. when there was MujiblU 
Rahman Government in Bangladesh, when 
there was a popu!ar government there, our 
relations with Banglad~sh were very 
friendly. But with the emergence of 
military rure there, our relations started 
deteriorating. Hence, I feel tbat we woUld 
have to establish good relations witb the 
people of our neighbouring countries. 

These days democratic forces have 
become very activl! in Pakistan and Bangla­
desh. The people of Pakistan and Bangla­
desh are struggling hard to restore 
democracy there. Th~~ want to know why 
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democracy canoot be established in 
Pakistan and Ban8lade~h effectively, when 
it was functioning effectively in India, 
They are struggling for it. It becomes 
essential for our Government and the 
people to give moral support to these 
struggles because so long as these military 
rules continue, our relations cannot improve 
wi th our neighbouring countries, particu-

, larly with Bangladesh and Pakistan. When 
popular governments are restored there, I 
am futJy confident that our relations 
would improve. 

With Pakistan and Bangladesh we have ' 
got bistoricaJ rela tions, blood relations and 
cultural . r~Jatioos. Only the miJit/uy 
dictators bave kept us apart. We are all 
one aod we aU want to Jjve in peace. 

Sir, so far as the Sri tanka problem 
is c9ncerued,. our Gover.nmen t are laking 
steps. So far as the steps being taken by 
Government for protecting the Jives of 
the Tamils are concerned , I would Jike to 
say that Government should adopt a little 
more stiff attitude because the Press ,reports 
of genocide and iotlux of refugees into 
India are quite revealing. It ,is bu·t 
natural for the people to fee! ~gitafed. I 
wouJd like to tell my Tamil brethren that 
the people of the entire country are as 
mucb agitated as they are. We db not Jag 
behind them aod we want 'hat Government 
should adopt a stjff altitude. We cannot 
take miJitary action as has been advocated 
by some or our frIends. Time is not yet ripe 
for taking military action. Hence, short 
of military actioD, we sbould adopt all 
possible stiff measures. Sri Lanka is 
bebaving like an enemy COUDtry. She is 
asking .(or secret agents-from Pakistan and 
Israel. Hrnce we would have to review 
our attitude towards the Sri Lanka problem 
aDd adopt the most stringent attitude t 

otherwise, people wi)) become aJJ the 
mor~ agihued. 

Sir, I would like to draw your attention 
towards West Asia. Our relations with 
West Asian countries have always been 
vety COl'diaJ. Whenever any inoident took 
place in West Asian countries which 
affected their freedom, ' India always 
supported them. · The war between Iran 
and Iraq is very unfortunate. This war 

has been going on for many years, say 
three to four years·, and .i ts end is oot yec 
in sight. 'The steps taken by our Prime 
Minister in his capacity ,as tbe Chairman 
of the Non-aligned Nations in this regard 
are commendabJe. Shri Khursheed Alam 
Khan, .tbe Minister of State in the Ministry 
of External Affairs had visited Iran and 
Iraq and he tried his beet to stop this war. 
He has made efforts to see that they sinle 
their differences and find solUtions to their 
problems by negotiatioDs. He has been 
successful to some extent in this regard. 
We want fhat While replying to the debate, 
be should tell us the outcome of the action 
taken by Government and . particular)~ . by 
him in the rna tter of the Iran-Iraq war. 
He should also tell us when thi war i 
likely to end. 

In the end, I would like to raise one 
more point. Our relations with the Asian 
and African countries are improving to 
the de 'ired extent. We should take keen 
interest in irnproying our relations with 
these , countries not only for political 
reasons but for economic reasons also. By 
itnproving our 'economic reJations with our 
neighbouring copntries and tbe countries 
of our region •. We caD capture a very good 
market Asian and African countries have 
a good market for our raw and finished 
gooets. Can we not take an initiative to 
form an Asian Common Market or Afro­
Asian Common Market on the Jines of 
ECM 1 It will i,mprove out economic 
relations with those c0uiltries and we can 
march ahead together. If we have good 
economic relations, our politjcal relations 
will also be cordial. These countries are 
in the same part of tbe world to which we 
belong. Hence. we should pay speci.al 
attention towards them. 

In tbis regard, I would like to put for­
ward a suggestion that We should upgrade 
the status of OUf embassies in tbe Asian 
and African countries. even though they 
may be small countries. We should 
strengthen our staff in those embassies and 
we $hould give wide publicity in those 
countrj"s about India, Indian economy as 
also about the trade, culture and civilisation 
of India. We should make evety effort to 
have oordial relations with our neighbouring . 
countries. 
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with these word, support the 
Demands for Grants of the Mini try of 
External Affairs. 

SHRI DALCHANDBR JAIN (Damob): 
Sit, I support the demads ,Of (he Ministry 
of External Affair for Rs. 169 crores for 
Revenue expenditure and R$. 75 crores 
for capital expenditure. Through you, Sir, 
1 want to bring to the notice of .this· 
House tha t a provision of Rs. 25 crores 
hits been made for capital expenditure and 
most of this amount ·would be spe t on 
the ,construct ion of embassy building ~ I 
would like to say that if work could be 
carried on with the present arran, ments" 
we sboUfd ayoid such expenditure. MJ;. 
Speaker had just now ob erved that there 
are school buildings in this country, but 
there are no play .. grounds; schools 8hould, 
therefore, not be opened a t a pJace where 
play-grounds are not available. In our .. 
country, (here are ' no school build ings 
for Primary School Children and if there is 
a School building, there is no tht.tched 
roofs over it and even if thatched roofs 
are tbere, there is no furniture for the 
students. So. if it is unavoidable, it must 
be done , But if savings can be effected 
in any manner, it must be done. 

OUf foreign policy is based on noo­
aligom nt snd the maintenance of WOdd 

peaoe. India has definitely got an impor .. 
lant place in the world. Our Prime 
Minister is the chairman of the Non-a ligned 
Movement and i~ is a proof of the faOt 
that the ~ntire world supports the policy 
of Non-alignment. But our neighbouring 
COUll tries are not adop,ring friendly postures 
towards us, whereas it has been our conti­
nuous effort to maintain good relations with 
all the countries. The strategy should. 
of course, be that of tit for that since 
power is always wor hipped. but. we always 
want to l1ave cordial relations with our 
neighbouring countries and settle issue 
through negotiations and would like to 
have good l'eJation$ even in future. We 
have dOlle enough negotiations 00 the Sri 
Lanka problem and no solution appears to' 
be in right We should. therefor review 
our policy in this regard. 

I would suggest that ourcmbassies in 
foreign-countries should take full care 0 

(General), 1~8,-g6 

the per~ons of Indian ofrgin. It is tbe 
duty of our cmbassie . I f any. untoward 
incident takes pJae t our embassies sbould 
immediately being it to the notice of 
Government of India so that a situation 
Ii~e that in Sri Lanka apd Bangladesh does 
[jot devdop. Our embas ies hould also 
ensur tha t the people of Iodian odgin in 
foreign countt'r are able to maintain 
th ir culture, dress and use their own 
language and Jead a r spectable Ii fe. The 
countries where the people of Indian origin 
8re living, should also take care of them. 

During the discussion it was, mentioned 
th t Hindi hould be used, but it i not 

, being used . In Demands No. 28 provi­
sion has b .. en made to give encour gem nt 
to Hindi. It houJd be made obligatory 
for OUt' p oplc io foreign 'cou.fJtries to' use 
their own language, just as the people of 
other countrie u,;e their own language in 
foreign-countries. This is my $uggestioo. 
aod I hope the House would aJ 0 agree to 
it tbat wherev r we Jive, w" should main­
tain Our dignity aod use our own language 
and our culture should get its due place. 

We do not want to have any conBiot 
with any country, but if aoy country 
attacks us, we are ready to me t any 
cbs Heoge. In any .. case, we have to soJve 
OUf problems wi th our n ighbouring 
,count! ies, To keep a probJem penQing 
for long is Dot good. We have to raise 
the morale of our citiz ns and the Mini try 
of External Atfairs should take specia l care 
to protect tbe ' honour and dignity of the 
Indians Jiving in foreign-countries . That 
our all that I bad to submit to you. 

SHRI D1LEEP SINGH BHURIA 
(Jhabna) : Sir, I support the Demands 
for Grants of the Ministry of ExternaJ 
Affairs. I am grateful to you for giving 
me tinle to speak 011 the Demands. Pt. 

• Jawahar Lal Nehru, who had emerged as 
the national leader, had laid down the 
policy of oon~aJignment a aJso our foreign 
policy, which we are still following. 

On 7th September. 1946, Pt. Jawahar 
LaJ Nehru had said in a radio*broadeaste 
that "Our idea is Co steer clear of the 
power blocs, as far as pos ible, we I wouJd 
also like not to aliSo our elves with those 
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countries due to which war has been fought, 
and a dangerous war can break out again. " 
Our Late Jeader Smt. Indira Gandhi "al 0 

foHowed that policy_ Our policy of non .. 
alignment has taken the shape of a mass, 
movement. Iodiraji provided protection 
not only to the people of India, but she 
also made efforts even in tbe U.N.O. to pro­
vide protection to rsces which were being 
exploited. We are proud that our young 
Prime Minister, Shri Rajiv Gandbi, i also 
implementing tha t policy. He is making 
specia1 efforts to have cordial and friendly 
relations with our neighbouring countries. 
Keeping this in view, he seot our 
Foreign Secretary, Sbri Bhaodariji to Sri 
Lanka, Afah.nilt ~ arid Pakistan" etc., 
to have consultations with them. We 
want to formulate strong policy whereby 
we as well as those countries could live in 
peace. 

Ours is a, country of Gandbi and 
Oautam Buddba . We do Dot want, to have 
auy contlict with aoy coun try. but th re 
is a race amoQg our neighbouring couotries 
to acquire weapons and a war psychosis 
is being created. We would have to be 
alert. Deadly weapons are being supplied 
to our neighbouring countr), Pakistan by 
the U.S.A, We do not know again t 
whom she wants to wage a war. ' 

India wants . t~ heJp the deveJoping 
nations in their efforts to eradicate poverty. 
We want the upliftment of manki!!d t but 
the U.S. administration is under the in-

'" tJuence of the lobby of the maoufacturers 
of arms and ammunition who want to 
sell theit arms and missiles. We want to 
awaken the people of tbis country and 
also of· tbe entire world against ' this, 
through our mass media. They are talking 
about holding a ,conference in London and 
also about disintegrating this country. We 
would have to think whether our polic}' 
is being propagated properly so to combat 
such forces. We are proud that we are 
spreading our pol icy and our ideas in tbe 
world. 

Recently, the Reagan admini tration 
prOVided side-winder, air to air missiles 
to Pakistan to be fitted in the F-16 air .. 
craft. The Government of India should 
pay attention to it. We hope , that our 

Hon. Prime Ministers Sbri ' Rajiv Ganpbi, 
who is scheduled to visit America shortly, 
will hold discussions with regard to these 
matters. ' These are the disturbing factors 
for India. We do not want to have confron­
tation with anyone. We want to raise our 
voice agaiost the discriminahon ba ed on 
colour. 

Refugee ftom Sri Lanka are pouring 
into our country. We have always been 
helping people and standing by them and 
we are foll owing the same age old tradi .. 
tion even now. nut these .forces are 
delibrately croating disorder in lnd;a . We 
shall have to prepare ourselves to face 
them. We' do not want to fight but if 
anybody attacks us we shaH give a befitting 
rep,ly. It is true that we bel ieve in non­
violence. When Mahatma Gandhi fought 
against · the Brit.shers , he had nothing 
except a lion cloth and a stick in his hand 
and yet he was able to emancipate the 
country, The voice of the people is the 
innate strength of the country and the 
oneness of that voice makes the country 
strong. The forces which try to s iBe 
the people's vo ice at gun point and through 
administrative coercion should be condemn· 
ed throug bout the world . 

There was a war wit h China in 1962 
over some di pute with bet. But. today 
China ls trying to change her poUci s in 
respon '0 to the mes agf,; of peace. China 
aod Britain haVe tried to solve the dispute 
over Hong Kong and arrived at a com­
promi e. Simi! rly, we are also trying 
to improve our rdations with China and, 
may be, one day our disputes wiU be 
resolved. 

Sometimes it happens that the people . 
who are pO$ted in foreign countries, Jea\'e 
their jobs and take up tb ... chizcoship of 
tbose countries. · I would Uke to suggest 
that the people who are posted in foreign 
countries sb6uld hay the cha.racter · to 
remain " loyal to their Coulltry. Likewise. 
the foreign diplomat posted in our country 
work' as intelligence agents. Recently, 

, Shri Rajiv Oandhi expos d SOme uch 
people and " some, of the-In were caught as 
they were helping .. ome foreigners . I thank' 
him for this. But there are s,tiJl 1l1any 
such p~opJe in the country about whcun 
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we should be clutiou I . Th,y d ... ll,berateJy 
work as irHelligence agent and I ak out 
our imp rtaot inform.1tion alld, thjrefore. 
action should be taken aga inst tbem. 

In the end, I woUld like to say that 
all of us should strive to make the nation 
strong so that our policies may get strengtb. 
Shrimati Gandhi stood' for certain princj­
pIes before the countries of th .. world and 
she Jaid down her life for them. Her 
spirit is still whh us. We have to march 
ahead following those very principles. We 
are proud that Shri Rajfv Gandhi is 
marching ahead following the same 
ptinciples. 

With these words. I up port tile 
Demands of the Ministry of Extetoal 
Affairs, 

.DR. S. JAGATHRAKSHAKAN 
(Chengalpattu) : Hon. Mr. Chairman, Sir, 
on behalf ormy party the All India Anna 
D.M.K, I wish to say a few worps on the 
Demands for Grants of the Ministry of 
Ext'ernal Affairs. 

At the outset I would refer to tbe 
dangers confronting our country from all 
sides-Pakistan on the west Bangladesh on 
the east, with their ceaseless intrusions 
into territory of our country. They also 
sustain and inspir the extremist elements 
in Assam, Nagaland, Tdpura, Kashmir 
and Punjab. The ominous of war clouds 
are over our heads'. The military sttate .. 
gists aver that the third world war will 
emanate from the Indian Ocean, which 
has become a capldron of conflict. In other 
words, our country is threatened from South 
also. Here, the war mongers are fanning 
the flames of racial conflagration in Sri 
Lanka. They are arming Sri Lanka to tbe 
full. The hon. Members who preceded me 
were ood enough to say that this is no 
longer a problem of Tamil onlY and it is 
a na tiona] problem. For the past two 
years this national problem is assuming 
alarming proportions. More than a lakh 
of people have been rna sacred; 7000 people 
bave: been raped. It has continued to 
be a Tamil problem. I am constraiped to 

originally delivered 
in Tamil. 
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say this because no concrete slap has been 
taken 0 far to (ackle this so·called national 
problem. 

I would like to remind ~he House 
how the Central Gover.l1meot rusbed 
to solve the Bangladesh crisis. 
Here such seriousness ha , , not been 
exhibited. It is merely repetition of 
pJatitud s, negotia tions and visits. No 
endeavour has been made to find a solution 
to this problem. It js really inexplicable 
to me why we ha ve oot ra ised our voice 
of protest in the Human Rjghts Convent .. 
ion, when 'We realise that in Sri Lanka th 
human rights are being violently violated. 
It is worth while to recoJJect here how our 
Oovercmcnt rea~ted to the distant Cyprus 
issue and our voice of concern was raised in 
alm.ost an i()ternational forums (c.f 

de patching a peace keeping mission to 
Cyprus. But, when genocide has become 
the order of Lhe day in Sri Lanka. just 
3S kHornetres away from our borders, we 
are tongue-tied. It i a matter of 
historical recOrd that duriog the reign of 
Raja Cbola, Sri Lanka was under the 
suzerainty of Chola Kingdom. We are 
silent hen 7000 women have been raped In 
Sri Lanka. But. when two forejgn couples 
were kidnapped in Sri Lanka all over the 
world there Were protes t marches. The 
very same countries are silent spectators 
of the atrocities being perpetrated on the 
Tamil race in Sri Lanka. 

I would like to warn that there would 
be serious consequences inside the country. 
if this is tolerated any longer. 

Lord Willingdon, the British Viceroy 
had stated tbat Trincomalle in Sri Lanka 

\ is the eye of Indian Ocean. Today this eye 
of Indian Ocean has become the, naval base 
of U.S.A. The giant of 105 oil tanks in 
TrincomalJe have been lensed out by Sri 
Lankan Gover'nments to a firm of U~S.A. 
These oi I tanks can suppJy are to the 

. entire American Fleet Without any break, 
. We have DQ direct sea route for our 
mercantile and naval ships going from 
eastern coast to western coast or "Ice vttsa,' 
we haVe to go around Trincomalle. You 
can imagine the imminent danger to our 
naval fl·et. The U.S.A ha, also constructed 
a very high power transll.issioo tower in 
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TrincomaJle. which caD spy everything 
happening anywhere in our country, As 
if this is not enough, Sri-Lanka, has signed 
an agreement with the ~ .S.A. with the 
ostt;osible purpose of conducting scientific 
research around Sri Lankan coast. In 
reality, I am afraid that Sri Lanka n coast 
is haYing mines everywhere, endangering 
any naval shjp from any other country. 

Inside Sri Lanka. tbere is no freedom 
of expre sian. You cannot see a Tamil 
male Qr female io (he age .. group of 1 S to 
40. While We are talking about pegotiations 
for a peaceful settlement,. every day 200 to 
300 Tamils arc being exterminated. The 
Sri Lankans can carry weapons but the 
Tami'ls who e life is in persistent danger 
cannot protect themselveS with any weapoQ. 
There are not citizenship right for Tamils. 
The life ... term detenues have been released 
o that they can harass Tamils. There are 

S'tate-sponsored colonisation programmes 
in traditional Tamil areas. 

Sir, We have giv n Kachchathivu I lands 
to Sri Lanka on a silver plate with the 
best of intentions for sou'nd neighbourl), 
relations. But the e islands have become 
the naval base for Sri Lanka. Our 6shermcn 
who have the right to go there cannot go 
there. Our pa,rty worker Thiru Dalapathi was 
murdered in a foray around this place. 
I demand that the agreement handing over 
Kachcbathivu islands should be revok:d 
uDiiateralJy by the Centre and the 
Kachchath,jvu islands have to be taken . 
over by u. [say this in the context of 
recent visit of Shri Jayawardhane, the 

. President of Sri Lanka to Pakistan where 
he enthusiastically supported the demand 
for self-determination of the peop.le in 
Kashmir. Is it not interference in the 
internal affairs of our country? Why 
should we have talk with him when he in 
a frenzy is soliciting arms and ammunitions 
ftorn neighbouring nations. We should 
raise our voice in the Human Rights 
Convention. We should no more initiate 
any talks Qr visits by Shri Parathasarathi 
and Sri Bhandari. They have all become · 
an exercise in futility. This is the time 
for ftodin8 out Ii permanent solution to 
this problem. In order to protect the 
remaining Tamils in Sri Lanka, our Army 
should be sent to Sri Lanka. as we did in 
Bangladesh. 

With these words I conclude my speech. 

,(EnglishJ 

SHRI JAFFER SH~R'BF (Bangalore 
North): Sir I am grateful to you for 
giving me this opportunity. Although I 
would have had thi$ opportunity in tbe 
early morning it was my bad luck thtU I 
could. not come due to health reasons. 
However, I would like to make use of this 
opportunity to congratulate the Indian 
National Congress as a political party. 
India as a country has always stood for 
wor·ld peace, whether it was in the days of 
pre·independence, or now. The best 
traditjons of the country have been 
demonstrated throughout. Here I would like 
to congratulate our Prime Minister who. in 
the very first opportunity that he got, has 
demonstra ted in th.! best traditions that 
our elders had been ,foJlowing . India as 
a non-aJigned and a developing country 
has got it own rote not only in building 
up and strengthening the non .. aligned 
movement but also in helping the developing 
countries . Here we houJd appreciate 
.the active interest, the timely action and 
the keenne s 'that the Prime Minister has 
shown., ,that we are not merely preaching 
world peace but we actuaJly desire B.nd 
would like to practise. We have been 
reading in the new$papers. we have been 
seeing statements given by many leaders of 
other countr.ies. Every ODe desires ,peace 
in the world. But s ti II the world is not 
free from tension. What is more ' important 
is not merely professing but actually 
practis.ing. One has to demonstrate by 
one's actions. India has been very olear 
on this. It has always reiterated its policy 
with regard to nuclear disarmament and 
a,lso in regard to the conflict between two 
brotherly and friendly countries like Iran 
and Iraq. I am happy that we as Indians 
caD be proud when We go out because we 
do not merely talk, but we show seriously 
our concern. This is what our Prime 
Minister has demonstrated. 1 am grateful 
to Shri Khursheed Alam Khan, the Minis­
ter of State~ and Romesh Bhandare, ' 
Foreign Secretary, for their visi t to 'Iran 
and Ir~q to try to bring about a settie­
ment there. It has given some results. It 
is a welcome move. India has demonstra­
ted its re pon ibility as a frienaly country 
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in tbe third world to ,see that the teosion 
there is, eased. 

1 bad the privilege of visiting some of 
these countries in the past. I know that 
they except from our country. I know wha~ 
an amount of goodwill they have for us, 
what love and affection they have for us. 
I would like to go on record that some of 
our Missions have p'layed a vety important 
role in bringing about this goodwill. Trust 
creates ttust. . Unless we trust , others, we 
cannot expect oth rs to trust us. That is 
the tand takan by our Government and 
our Prime Minister so far as our neigh .. 
bours are concerned. It is very good on 
our part tba t our Foreign Secretary visited 
Pakistan 80d Sri Lanka. Just how my 
brother colleague from Tamilnadu was 
referring to the Sri Lankan issue. I under .. 
stand their anxiety, I am just next ,to him. 
I am his neighbou~. The whole countty 
is concerned about ' the people of Indian 
origin Hving there. AJI of us. whether it 
is on ' this side or that side, are equally 
concerned tha t the Sri Lankan Govern­
ment will find a political solution and it 
will understand the eoxiety and concern of 
the Indian government and the Jodi'an 
people. 

So far as Pakistan is concerned, again 
our Foreign Secretary has gone there. I 

am sur~ no country c~n think of its deve­
lopment. progress or prosperity of their 
people j( they live in tension. No country 
can divert its resources for defence with .. 
out bothering for the welfar'e of its people. 
Therefore. peace is more important aod 
confrontation does not help. Our Jate 
Prime Minister Shrimati Indira Gandhi 
ther~fore en,tered into the Simla agreement. 

16.~1 hrs. 

[M. Deputy Speaker i" the Chair] 

If only our neighbours are incere and 
we have the best of traditions, things would 
have been different. We Were one 
nation till yesterday. Unfortunately, the 
country \\as partitioned. I am sure they 
wiIJ realise that by living In peace together 
with trust and confidence in each other we 
can not only mak", progress for ourselves 
but we can aJso contribute to world peace. 
tt is here that I am of tbe opinion and I 

personally feel tbat our mission have got 
a great role to play. It is unfortunate that 
sometimes during our visits we observe tha t 
our career di~lomate must go and take 
pains to build up more understanding and 
goodwill. Wherevet they actually involve 
themselves we have seen the results and 
we have seen the contributions. Whert 
thay are not concerned, there naturally we 
are slow ih progress. The other day, 
my, friend and colJeagu Sbri Dinesh 
Singh was mentioning about a clearcut 
policy for .ourselves so 'hat our .· missions 
can work in that direction. I am sure it 
is not something neW. Our foreign policy 
is well known - the vision of JawaharJal 
Nehru, the Panch heel and India is one 
of the pillars in that Panchsheel. Shri­
mati Indira Gandhi raised th! image of 
tbe country. the stature of the country 
which bad gone down. to its hejghts. Now 
I am sure just like tbe young American 
President, John Kennedy who left an impact 
at his young age. our dynamic aDd young 
Prime Minister has not only address~d 
himself to the needs of our nation so far 
as domestic matters are coocerned, but has 
demonstrated equally his interest and con .. 
cern about world peace and I am sure his 
forthcoming vi it in the shortest possible 
time both to USA and USSR will produce 

I results and we will have a better impact 
,and the country will go up higher in stature 
and that H will help the noo·aligned 
movement. 

With these words I 'support the Demands 
for Orants of the External Affairs 
Ministry. 

Than k you . very much tor giving me 
this OPP orluni ty. 

SHRI RAM SINGH 'YADAV (Alwar) : 
Sir, today developing countries are 
endeavouring for development , and for 
prosperity. But affiuent countries are in 
search of peace. They are Buffering from 
the shook of war, mental agony and dis .. 
trust amongst tbem elves. Sir, there is 
only oDe hope for world l'eace and 
that is from the movement wbich has been 
launched and which has beel) cherished 
by our late Prime Minister Pandit Jawabar 
Lal Nehru and that is the policy which 
has 8?t its linkage with our culture, with 
our ~lstory. with our traditions and witb 



our demooradc value. So, t()d.y it i t'he 
NOD~aUgned fllovemeot which ha. giveD 
hope to tbe wor Id fot the survival of tbe 
hurnan race, for tbe sur\fival of mankind. 

Our present Prime Minister ha$ 
eXl'tes$ed in very clear words tha t tb~ 
,country $haU follow the PQlicy of pe~ce. 
which ha$ been laid by our late :Prime 
Ministers Pandh 1awabar ~al Nehru and 
Sbrima<ti Indira Gandhi.' Sir. I quot·e :'_, , 

"We have alwa.ys believed in workiog 
for peace. Our policy is to be friendS 
with aJ) cOUl;ltrie$ on the basis of 
tecJ.prqcity and mutual benefit. Our 
commitment to non·aJiglll~ent and 
new ~conomic order based on justice, 
equality and mutual coopet.atioQ is 
U'DshakabJe. This means . a total 
deQication to the twin causes of 
peace and development. We also, 
b.elieve in .. safeguarding the indepen .. 
dence of States , and upbolding the ' 
principles of Don-interference and 
Don.interven ,tion ~ " 

Sir, we ba ve followed tbe$e traditions iQ 
our CouDtry. But it i a matter or reRet 
tha't there is ao induotion of sophisticated 
arms into Pakistan. Moreover the 3.2 
biUion dollar economic 'aid and military aid 
by US AdlllinistratioA to Pakistan . is 
creating, as a matter. of tact. hnbalance ,so ' 
far as this region is coricerned. Tberefote, 
it is very necessary · that tbe Indian 
Government should express its concern 
over thy behaviour of the us Adminis­
tratjon~ Not on1y this Sir. :' Recently, 
the tis Admini.stratiQn has at)nouDced 
that 67 ) million dollars will also be 
reserved for military aid for tbis 
region, and the world knows that an this 
aid for Pakistan may ultimately go against 
the int"rest of India. The intention ot 
US Administr,ation to supply missiles to 
Pakisfan for their P .. 16 aircraft is also a 
matter of concern lor us. It ha$ been 
given eXpression to by the US Admitlis­
nation tba t air .. borne missiles . win be 
supplied to Pakistan. 10 thc$e circums"" ' 
taDces, it poses a 8r~at danger tQ India and 
India should express its codcern. over this 
issue aJso~ to the US . Administration. I 
may request the bon. Prjltle Minister that 
wben 'he is goins to visit America, his 
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be e~pres$ed to tbe US 
Admini~tration. There ' has been some 
m.saiving in the Press when there is an 
accord between Indja aDd USA on some 
recbnolosicaJ assistance. ' There 'is 'some 
sort of a , misgiVing that America .bas 
attached some stripgs (or this. It seemed 
that there is some reservation On their part, 
as they would like to have on .. site inspec­
tion condition to be' accepted by India. I 
think this ,condition Which i$ painful for ' 
Us should not be accepted by us, because 
experience shows that wberever the US 
Administration bas given aid by Way of 
,tecboofo,y or in other form$, . tba t has been . 
u$ed qai(lst the interests of tbat particular 
nation. Not only this: tbe preseot 
atmospbere in the world is such that it 
requires Our na tiOD giving a Jead, so tha t 
peace may be restored to those ~ouQtries 
wh'ch need it. 

, I t has beeq said by ithe previoQs speaker 
that ' tb~ fact tbat , two of our frienqly 
countries, vj~. Iraq and Iran are engaged 
in wart is al$o .causin$ .grea~ COQcerQ to 
those interested in the sutvival of manKind. 
India'$ foreign poliCY withs,tood all (,ests, 
orh at the time of peace and of crisis . 

We _praise {tie Minister of External Affairs 
for tbe . s'tand he has takeD in tbe Security 
Council witb reSard to the situation in 
Lebanon, or' to the other issues. Whether 
it is the question of. South Africa · or one 
conccfn.inB otber coun·trjes. (:Iur stand bas 
been for the just cause, and for the princi­
ples which have been enshrined ~n oUr 
~lk~ I 

W'ith these words, I again convey my 
congratulations to the hon. .t.finister for 
hiS eWorts, aocl for the good 'actions he bas 
taken io recent tim,s. 

PROF. K.V,. THOM~S (Erna~ulam): 
I support t DernaDd~ for Granfs of the , 
Ministry ofaxteroal Affairs. 

It was nO less a person than Pandit 
Jawaharlal Nehru who h~d fotmu)ated and 
moulded. the foreign policy of India. 
Paodh Ji had . a clear visioQ about the 
foreiao policy of our nation. In this 
context, I would like to quote Randit Ji. 
He aaid : ' 
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"It is a policy inherent in the cir,cums­
tances of India, inherent in the past 
thinking · of India. inherent in the 
whole , mental outlook of India, 
inherent in the conditions of Indian 
mind during our struggle"for freedom, 
and inherent in the cjrcum~tanccs of 
the whole world to .. day." 

Those concepts of Pandit .Ji are sUU valid. 
When Pandit 1~ was formulating our 
foreign policy, he had certain definite ideas. 
One was about the economic development 
of o~r' nation. In 947, when we attain d 
independence. our main aim was to ae iovo 
('conomic progress and economic tability. 

As We know. non-aljgnment is the 
corner-stone of our foreign p licy. Thi 
policy of Don-alignment has belped u a 
Jot j n oor economic progress.. 'We could 
get aid from both the Powet bloc~. So. 
we can now rccalJ the great idea) . of 
Pandit Ji. EVen in the' matter of getting 
foreign aid, Pandit Ji had his own views. 
Me said that even while acceptjng economic 
help or political belp it is not a wise policy 
to put all our eggs in 6ne ba keto We 
should not get any h lp at the co t of our 
self-respect. Now we 'are thinking of .. 
taking India to the 21st century. Naturally, 
we have to get foreign technOlogy to know 
about 'the computer system, electronics and 
so on. When we are thinking of the 
foreign aid io terms of technology also, it 
should not b .. done at the ' c'ost of our 
self.respect. All &ttempts shQuJd be made 
to see that this technology ~as to be 
developed in ' India. 

Peace and economic development are 
two sides of a si tlgle coin. We can .think 
of economic development only if there is 
peace. When Panditji wu aching about 
Paochsheel, • ben also be was thinking of 
having frie dly relations with all our 
neighbouring countries. There were period 
when our aim of peace and friend hip with 
our neighbouring countries was questioned. 
The Chinese invasion of 1963 and subse­
quent Indo-Pakistan wars were v ry often 
m ntioned to question our id(.lQ of peaceful 
coexistence, freedom and friendship with 
our neighbouring cpuotdcs. But we 
have pa sed . through a] hose periods' 
suc~es fpH)'. 
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I was hearing pat,ientJy the speech of 
my fri~nd, Shrj Chidatnbatam about Sri 
Lankan probleltl. NaturaJJy~ we have got 
great anxiety about our TamiJian brothers 
in Sri LanJca. We know that there cannot 
be a military solution; ' there has to be a 
political solution. But thete are 
precedents, We know in 1971 wben 
Bangladesh emerg d What attitUde Otl~ 
great Prime Minister Jate Shrimati Indira 
Gandhi took. SiruiJarJy, during the period 
of Ja-.vaharJa) Nehru, when crisis ~rose I in 
many of the African and Asian countries. 
he had taken certaib stern steps. That is 
why (or such a long perIod, We haYe been 
heaing about the negotiations. I think the 
time is over. We have to take some 
strong steps. Tbe Sri Lankan problem bas 
to be resolved for ever. 

I Now I want to ay something about the 
pas port offices. KeraJa is one SUIte from 
where a number of job seekers are going 
abroad especially to the gulf COUntries. 
COchin and CaHent I A large Dumber of 
passport applications are pending for the 
Jast three or four months. Now, tbe 
Central Government has taleen some steps. 
They have starled giv,ing Rs. 3 pet pass .. 
port for police Verification. That amount 
ha~ to be enhanced. 

Simil arly. there are many friends aod 
coJleagues of mines. who were teachers 
here, and who had gone to the African 
coutl'tries. They bad left · KeraJa and 
gone to the , African countries with the 
hOpe that they could make som~ extra 
money. But the pity is that for tbe last 
one and a half years tbey are not getting 
their sa1ary at all. They are in a di1ticult 
situation, especially in Nigeria because 
they are not getting their salaries. The 
Government shOUld, therefore, lOok ioto 
that aspect , a Iso. 

There are also a very Jarge ' nutnber of 
KCl'aJites in the Gulf countries. I suggest 
that we take some measures to heJp the 
Indians Jiving abroad, especiall in the 
Gulf countries. 

Wi th these word I sUPPQrt the 
Demands for Grants for the Ministry of 
External Affairs. 

MR. I)BPUTY, 
Ramashra~ Prasad ,·SiJlgh. 
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SHRI RAMASHRA Y PRASAD SINGH 
(1ahanabad) : Sir I am happy that you 
have given me five minutes to speak. I 
would like to e~press my views on the 

. suggestions made during the course of the 
two·day discussion on the Demands of the 
Ministry of External Afra irs presented in 
the House. Tbo . most Imporhlot thing 
about our present foreign policy is that 
it is not' of reoent origin. When our 
country became indepenclent and we evolved 

, our foreign policy~ our sole objective was 
to establish good relations with aU the 
coun trie. Our cOuntry is today repre .. 
senting the noD-aligned countries. ' I would 
like that our fore ign policy should be 
further strengthened. Our country is 
agaiost colonialism and we extend moral 
support to the countries which ate against 
colonialism. There are a few couotries 
in the world which follow this policy. 

Theo, there is the question of the two 
Super Powers. We have to view these 
:Powers in the context that One of them is 
working for the destruction of humanity, 
about which we read i-J the newspapers 
quite often. The ,other Power is trying to 
save mankind . Thus one Power is quite 
opposed to other the and, therefore, these 
two Powers , canpot be juxtaposed. 

Be'sides. there is our polioy' of noDI., 
· alignment. · You have been having friendly 

relations witb the Soviet Unioo and the 
other sociaJi t countries. henever there 
has been threat to the nation, who has 
helped us '1 This is quite 'olear. The 
U ,S .. ,$.R. i a Power which has com~ to 
our help a a true friend. The other 

, Super Power has alway betrayed u~ · That 
'Super Power is the U.S.A. and' she has 
,always opposed us, whe,ther it was the 
Kashmir issue or that of Goa. SOt we 
shaH have to 'further ' trengtben our refa .. 
tions with the u,s.S.R. You have initia­
ted step~ in that direction which have 
benefited the country. 

1 would also like to request that our 
Pritlle Minister ~ho is scheduled to visit 
the U. S.A , should lay stress on the issue 
of disarmament · and the problem should be 
resolved. Today. such weapons have been 
developed in the world as could annihilate 
mankind at any t.me. He should take a 

I 
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stand and protest agaiost it. So long as 
a country marches on the path of peace 
it cao progress and becamo prosperous. 
But whenever tbere is internal or external 
strife, it weakens the country. Therefore • 
we want to establish peace al lover the 
world, whether it is tbe U.S.A. or tbe 
U.S.S ,R. or for lh~t matter any other 
couotry. We want peace everywhere. 

Secondly, we want h> extend the band 
of friendship to all our neighbouring 
countries . It j's a good thing but we 
doubt if it can continue for long because 
the statements giVen by the Martial Law 

.Administtativt of Paki tan, which appeared 
in newspapers, are not favourable. Only 
time will teU us what would happen. Our 
Foreign Secretary, who f centl)' returned 
from Pakistan where he had gone in a bid 
to strengthen our relations, has indicated 
that our friendly relations would be further 
strengthened. But we ,doubt it and tbis 
is based Ok1 the statements that are coming 
from that country. 

Our friends ha ve Daua ted a harrowiog 
tale about Sri Lanka. It is the duty of 
our Oovernrnen t to try and stop th gebo­
cide tha t is· continuing ip Sri Lanka. 
We should try and solve tbat probJem. It 
is essential to see the dangers being faced 
by the people of Indian origin who have 
settled there. One of the foremost things 
to be borne in mind is that the people 
flewing from Sri Lanka on account of the 
tragiC happenings there are proving to be 
an additional eODomic burden on the 

. country. 40 thousand people have already 
reached this country. We are being badly 
'affected by these incidents wherever tb y 
are happening. Ther fore, we should solve 
that problem at the earliest. Wherever 
in the . world such . incidents occut, India 
cannot remain unaffected by them, whether 
it is Iran or Iraq or for that matter 
Pakistao. Therefore it should be the aim 
of 'our foreign policy to !lave JIlost friendly 
relations with our neighbouring countries • 

. The meaning of friendship is that both 
the countries should come forward and co­
operate with each other so that our friend .. 
ship could be str,engthened. 

We should a]~o become friendly with 
China so that a favourabf atmosphere may 
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be cteated within our country. We 
should have a cordial atmosphere in relation 
to our neighbouring countries so that we 
can progrds in every resp~ct with tbese 
words, I conclude. 

[English] 

MR, DEPUTY SPEAKER: Now, the 
hOD . Minister will reply. 

(In terfup tlons) 

I will listen to everybody. Kindly sit 
down. 

SHRI c. MADHAV RBDDI (Adilabad) : 
It is not in order for the Minister of State, 
who does not bold an independent cbarge 
of this important portfolio, to reply to 
tbe debate. Yesterday to raised this 

atter. We thought that yesterday and 
today be was taking notes to brief the , 
Prime Ministet and that tbe Prime 
Minister was going to reply. But 1 find 
the Prime Minister was conspicous by bis 
absence yesterday and today. It is not 
proper. It is downgrading such an impor" 
tant Ministry. We fell that it is not in 
order for the Minister of Sta te to give 
the reply. We object to this. 

(J nte,ruptioll$) 

PROF~ MADHU DANDAVATE: 
He can intervene and ,the Prime Minister 
can rf;'ply. 

SHRI UNNIKRISHNAN 
(Badagara) : First of all let me clarify 
myself, Sir, tbat I gear no ill-wiU to ~his 
gentleman who is a very good friend of mine. 
But J mu t say onc thing that the cavalier' 
manner in which this House bas tteat~d 
an issue like foreign policy is astonishing. 
Tha ha never bappened. Earlier. the 
Prime Minister used to take deli8ht in In· 
tervening 00 such occasions and giving 
reply . This js a vital matter which is 
debated only once a while. We have been 
complaining in, this House tbat we do not 
have enough occasions to debate the que8-
tion ot foreign policy. Here the enti(,c 
gamut of international relations i& docided 
and here is a Minister wbo doeK not ho~d 
independent charge and between whom and 
the Prime Minister, there is a man suspen-

(Ge"~ral). 198'-86 

ded like Ir/shanku. Somebody is in cb"rge 
but we do not know .. ~ •. (["terrupI;on,). 
Major issue have to be clarified. That is 
tbe point .•• ... (Interrupt/om) 

MR. DEPUTY SPEAKER : Please sit 
down now. I have listened to you. 

SHRI K.P. tJNNIK~ISHNAN : It is 
totally uJ)democratic. (t has never happened 
• •.••• (InterruptIons). 

SHRI S. JAIPAL REDDY: Mr, 
Deputy Speaker, Sir, it js very important 
to note that in the history of Indian 
Parliament. tbe debate on External Affairs. 
has evtr been replied to by the Minister of 
State. In 'he, instant case t the Prime 
Minister him e)f is the Exteroal Affairs 
Minister. Even while the debate began 
yesterday, I rose on a Point of Order aud 
we all thought, Mr. l\ladhav Reddy also 
pointed out. that a note shouJd be m~de 
of it and passed 00 to tbe Prime Minister. 

" ... (InterrIlPt(on$). 

MR. DBPUTY SPEt\KER: You are 
also insisting OD the same thing, I th i'nk. 

SMRI S. )AIPAL REDDY: No, Sir. 
You have allowed me to complete my sub· . 
ml$SlOU. My point is thi that after the 
new Government has taken over, this is 
the fir$:t opportunity for tbe new Govern-
ment , and tbe neW Ex ternal Affairs · 
Minister and the new Prime Mini'ster to 
make his poUcy on key foreigrt affairs 
know to the whole world. The whole 
world is ~nxious to know what is the new 
foreign policy fostered by the new Govern- · 
ment ...... (InterruptIons) 

MR. DepUTY SPEAKER: I have 
Jistened to you enougb ...... (/nterrlJpt Ions), 

SHRI PIYUS TIRAKY: Sir. it 
should go on record that the ruling patty 
is not .8t aJl interested in the foreian policy 
and the Prime Minister ..... .(lnlerrupt/ons). 

AN BON' BLE MEMBER : I, is some­
thing irrelevant .....• (Interruptions) 

SHRI CHINTAMANI PANIGRAHI: 
How can be use the word ']rIJha"ku!. Sit? 

(Interruptions) 
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MR. DEPUTY SPEAKER : I will ask 
the parliamentary Affairs to speak now ... 

. . (Interruptions). 

MR. DEPUTY SPEAKER 1 will 
request all of you to sit down first. The 
Minister is on his legs. Let him speak 
first. If you want to say anything, you 
can say afterwards. 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SaRI H.K.L. 
BHAOAT) . Sir. with due respect to the 
han . Members sHtinng Qn that side, 
because We have great respect for them 
and for their viewpoints. I wish to submit 
with utmost humiHty at my disposal. ~hat 
tbe observation that the ruling party is 
not interested in foreign pOlicy, tbat tbe 
Prime Minister has not come and not 
rep-lied to this debate_, and so, on; .. 
. . (/nterruptlon$), Please Jis teD to me now. 

I did not intervene Mr. Amal Datta, and 
I do not expect you to interv~ne. With 
respect I am saying. You ftlay or roay 
not a$ree wi tb me bu t I have a Jot to say. 
The Minister of State is absolutely com· 
petent to reply to the debate. There is 
nothing wrong in tbat ...... (Interruptions) 
The Prime Minister has all along takeJ a 
very keen interest in foreisn Affairs. 
Second Iy, even in the ..... • The Prime 

. Minister is here now. The Prime Minister 
revea)s quite a lot of ioterest in 
the foreign affairs. The Prime Minister 

. spends more time in ParHament, during 
Question Hour and otherwise also. Even 
00 foreign affairs also, be hal taken initia­
tive. He has spoken on foreign affairs 
many a time and, therefore, all these 
observations are not correct. The Minister 
of State is quite competent to give reply., 

MR. DEPUTY SPEAKER: So, regard .. 
ing this, there is no Point of Order 
because, as the Parliamentary Affairs 
Minister has also observed, State Mioister 
is competent to anSwer. I do not think 
there is anything wrong in that ... 

.. (lnterruptlo",~), 

17.25 bra. 

, [Mr. Speaktr in ,/'e Chair) 

(General), 1~8, .. 8() 

PR.OF. MADHU DANDAVATE: 
Sir, for your infQrma lion I would like to 
summarise the points of Qrder . 

Mr. Speaker, SIr. right (rom the First 
Lok Sabha up to tbe SeveQth Lok 
Sabha it has been the co'nven(io,o ••.... 

DR. KRUPASINDHU BROr 
(Sambalpur) : Sir, again you are giVing a 
chance to them. They have taken already 
balf .. an .. hour. 

PROP. MADHBf DANDAVATB He 
has allowed me. 

(Interruptions) 

SHRI a .L.K. BE(AQAT : Mr. Deputy .. 
Speaker has already given his observation 
Otl his point of order. There is nothing 
in the point of order. 

(Interruption.f) 

PROF. MADHU DANDAVATE: Sir. 
with your permission 1 was making a 
submi sion. WiIJ you ask hitn to kindly 
resume his sea t ? 

(Interruptions) 

MR. SPEAKER : I ha v~ allowed him. 

PROF. MADHU DANDAVATB: Mr . 
S'peaker. I was just on my Jegs. I was 
pointing out to you tbat right from the 
First Lok Sabha to the Se"enth Lok Sabha 
there is not a single debate ' on the Demands 
of the External Affairs Ministry which was 
not at aU replied by the Cabinet Mjnister 
or a Minister holding an independent 
charge of that particular portfolio . This 
is the convention. You are the custodian 
not only of the rules, but of ,the Conven­
tions of this House. If you yourself in 
your w! darn.· decide to gjve good bye to 
this convention. you are at liberty to do 
if t but we won tt tolerate. it. Therefore, 
we want to bring this to your notice. I 
thought that when the Parliamentary 
Affairs Minister was speaking and the 
Prime Minister artived, the wrong state .. 
ment tbat the Minister was making was 
being correcterl in his presence and I 

..Expunged as ordered bY the Chair. 
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almost thought that the Prime Minister 
~as coming to reply. I would request the 
Prime Minister to reply to tbe debate, 
which wilJ be fittins in with all · the traOi .. 
tions and conventions of the House. That 
should be (oHowed. 

MR. SPEAKER: That is right. The 
Deputy-Speaker in his wisdom has already 
stated that it is not out of order if the 
Minister replies, but the Prime Minister 
bas come. 

SHRI K.P. UNNIKltISHNAN: But 
you can correct his wisdom.! 

PROF. MADHU DANDAVATB 
You can compliment bis wisdom. Sir; I 
won't say 'corr ct . ' 

MR., SPEAKER: Tbe Prime Minister 
has oome and he will explain it. 

THE PRIME MINISTER (SHRI 
RAJIV GANDHI) : Mr. Speaker, Sir, I 
tbink my Minister for Eternal Affairs is 
fuBy competent to reply to this debate. 
If any ques tions remain un"!lflswered after 
his speech, I will an wer them. 

BASUDBB ACHARIA SHRI 
~Bankura) The Prime Minister cao reply. 

MR. SPEAKER: He is sitting here. 
He will intervene and be will aye 

SHRl BASUDEB ACHARIA: The 
Minister ca n intervene. But tbe final 
rep1y should come from tlie Prime Ministc,'. 

(Interruptions) 

MR. SPEAKER : He will sum up. 

(Interruptions) 

PROF. MADHU DANDAVATB 
Sir, do we take it that there will be it1ter­
ventIon by the Minister ,of State and the 
final reply wiH come from the Prime 
Mini ter 1 

(lute rr Up lions) 

{Trails/aliGn] 

MR. SPEAKER: He will deal with 'the 
remaining points. 

(Interruptions) 
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PROP. MADHU' DANDAVATE: H~ 
will deal with ,the remaining points. 

JEtigll3h] 

On the contrary he has to take charge 
of the Government. 

[Trans,lat Ion) 

He dear 

[English] 

SHRr J{ ,P. UNNIKRISHNAN: 
holding cbarge of External Affairs. 

MR. SPEAKER: He is sitting here. 
he is right there in the HOllse to look 
alter it. Yes, he will also reply to it, he 
will also take part. 

SHRI BASUDEB . ACHARIA: The 
question is whether his will be intervention 
or a repJ,Y. 

(lnterruptions) 

MR. SPEAKER: J~ is the Prime 
Minister·s guidance. 

BHRI C. MADHA V REDBI : Let tbe 
Minister peak, and then let him reply. 

SPEAKER: Let him speak. 

(Interruptions) 

SHRI t. MAOHAV REDDI : We can­
not tolerate this. 

MR. ' spEAKER: It will be all right, 
h is going to be all right. 

SHRI S. JAJPAL REDDI: It never 

SHRI SAIFUDDIN CHOWDHURY 
(Katwa) : Whether he will reply or not, 
tbat is the pc)iot. 

MR. SPEAKER : The Pthne Minister 
bas already explained to you that he will 
sum up. If anything is left, he will reply. 

SHRI , BASUDEB ACHARIA: Tlie 
Prime Minister should re-ply. 

(Int~r,uptio'ts) 
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SPEAKER: He will eventually 

take part. 

, PROF. MADHU DANDAVATE: Let 
it be understood that there is no disresp'ect 
to Mr~ Khan. On the contrary~ he is a 
competent mao. We have 00 doubt about 
his competence. The 4uestioQ is about 
propriety and conventions. We bave been 
zealously guarding our conventions. 

MR.. 'SPEAKER ~ He will wind up the 
" debate. 

PROF. MADHU DANDAVATB: He 
is saying tba t he will speak if anything is 
left out. That. is denigrating tbe d bate. 
He will have to reply in the end. He can 
say the Minister of State can intervene 
and h will teply at the ad. 

( 'rranslat[olI] 

MR. SPBAKER: The Prime Minister 
will see at the end. 

[English] 

PR.OF. MADHU DANDAVATE :, Sir, 
I would request tbat let it go on record 
that the Prime Minister will reply aDd 
this will be an intervention by the Mioiste( 
of State. It will be in the best interests 
of tho conventions of the House. Let is 
it go on record tha t at the end. the Prime 
Minister will reply and this is on1y an 
intervention. (Interruptions) 

MR. SPEAKER : Now, le( us say that" 
Mr. Khan will intetvene in the debate and 
fically the Prime Minister will reply to th~ 
debat" tomorrow. • 

"I 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI KHURSHEBD ALAM KHAN) : 
Mr. Speaker, Sir, since' independence, the 
thrust of the foreign policy of In(i'a has 
been towards lowering of international , 
tension emphasis on disarmaQlent and 
strengthening of world peace and friendship 
and co-operation. Between various nations 
tor deveJopm~nt. T,his policy bas been 
'appreciated at home and it has achieved 
prestige abroad. As Chairman of Non,-: 
Aligned Movem~ntt it has been our epdea­
your tbat tbe Movement plays an important 

and vital roJe in ·international Affairs. To 
some extent, it has been our constant 
effort ,to restore ~o the Movement tbe role 
that .Its foundlDg.fathers had envisaged 
for .it especiaf)y in ' the fields of peace­
makmg, disarmament, decoJonisation aod 
international economic issues. 

Sjr, not surprising1y most of the 
, Members have spoken particularly about 
o~r neighbouring ' countries. We appre .. 
cj~te what hon. ,Member, Shri SwelJ bas 
saId .. ~e ' put j ,t so well yesterday when 
he saId tbat India's place in the ' world 
m~st ~egin f~om state of India's friendship 
wlth Its ne.ghbO :..! fS. Iodia '8 policy has 
bee? ,to seek friendship with her neighbours. 
I~dla seeks to enhance regional CO"opera­
tJon. As another hon. Member rightly 
quoted, this is the only region where an 

. adequately strong institutional framework 
for regional co"operation do'es no,t exist 
and tbat is what we ~re remedying through 
our effol ts made through SARC and other 
co-~peratioo efforts with our neighbouring 
State. 

Now since the thrust of most of tbe . 
Members was upon our neighbouring 
Sta,tes. I would like to mention that our 
relations . with our neighbours are common 
gcographicaJJy. historically aod culturally 
and we value our link with our neighbours. 

. It has been India'8 consistent effort to 
develop cordial relation with its neighbours 
to ensure peace and stability. Immediately I 

on assuming the office, the Prime Minister 
Mr. Rajiv Gandhi has reiterated this basi~ 

; approach ' ar,d principle of Foreign policy 
reflected by Pandi t J a wahar La I Nehru 
and Shrimati Indira Gandhi. In the 
immediate neigbbourhood of South Asia, 
India's policy is directed towards pro­
mot,ing mutual trust and e,xteodiog co .. 
operation. India is determind to resolve 
problems with the countries on the b~sis 
of mutua] respect, sovereign equality and 
friendshi~ . . In pursuance of thls poJi~Yt 
our forelgn Secretary has been sent to 
most of these S·tates. To talk to various 
authorities and his counterparts in the 
countries. It is in out intereit as welJ of 
in t,he region tbat we work together and 
build up a relationship among tbe countries 
in South Asia based 00 equality, mutual 
respect, benefit and noo-interference anq 

. Don-intervention. 
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As regards Pakistan about whiob a 
large number of hon. Members have 
spoken. I would like to mention briefJy 
that India desires cordial and co-oporative 
relations with Pakistan on the basis of 
sov reignty, equality, non-interference and 
mutua I benefit. 

In his meeting with President Zia .. ul .. 
Haq recently in Moscow and, earlier in 
November, 1984 hl New Delhi, our Prime 
Minister ha$ reiterated our commitme t 
to cordial and friendly relations OD' the 
basis of the SImla Accord. 

Our desir is obvious from tbe fact 
that what India has offered to Pakistan 
during the last few months the establish­
ment of an Indo-Pakistan Joint Commis­
sion, a Treaty of Peace and Friendship. a 
proposal for a cultura1 agreement, signing 
of a tourism protocol, various proposals 
to facilitate travel between the ·two 
countries a nd a propo aJ for non-diserimi .. 
nation in trade facilities, etc. , 

President Zia-ui-Ifaq bas claimed often 
that a peace offensive has been launched in 
regard to India. But. Pakistan has always 
responded ei ther negatiVely or restrictively 
to our offers and. therefore, we have to 
take his words at his face value only when 
what be says is supported by his actions 
and deeds. 

Pakistan's motive, remaio. to some 
extent. suspect in our view for certain rea .. 

ODS . Some of those reasons are, reaction 
to tbe developments in the Punjab. attempts 
to e,ncourage communal and extremist and 
secessionist forces, distorted projection of 
incidents and ' happenings, in India and 
Pakistan's approach to its on-going nuclear 
programme, It is a fact that th~ PreSident 
of Pakistan has alleged and Pakistan's nuc­
lear scientist Dr. Abdul Hyder Khan has also 
recently claimed that 'Pakistan has acbieved 
enrichment pC uraniuQ while, OD the other , 
hand, the PresiJent of Pakistan Zia-u) .. Haq 
also says that this is so but not of weapona 
grade. We do not understand really what 
to take and what t(,) reject and whether 
this enrichment which has been achieved is 
we~pon grade or not. 

l>akistan's exploit~tiop every nOW and 

then of the Kashmir issue and ' Pat'stao 's 
encourasement to hijackers i also de~lor· 
able. No doubt. we are happy .that tbey 
have d~cided to conduct tbe hijackers' case 

. anct I hope they will elpedit,e tbe case in 
the same manner as they did in the caSe 
of their own hijackers. 

Another problem tba t comes in tbe way 
of better retations with Pakistan is Pakis­
tan's acquiring enormous amounts of so .. 
phisticated and offensive weapollS. It is a 
historical fact tbat whenever these weapons 
have been acquired by Pakistan on any 
plea, under any conditioQs. nur experieQce 
has been that these weapons have always 
been used against, India and, thereforet 

what we have telling Pakistan is that they 
can acquire weapons for their legitimate 
use, but the acquiring of weapons to this 
extent naturaIJy creates slispiciollS in our 
mind, 

Se'veral Members have referred to the 
visit of our Foreign Secretary to Pakistan 
and Sri Lanka. Her~ { would like to men .. 
tion that, in tbe case of Sri .Lanka. there 
has been no secret understanding and tbere 
has 'bee:D no secret pact • . In fact, jt was 
denied by me On the floor of this House 
that even the communique which was 
issued by Sri Lanka was their statement 
and that it was not ·a joint communique. 
Therefore. the question of our Foreign 
Secretary. talking something with the Presi .. . 
dent of Sri Lanka or the Foreign Secretary 
of Sri Lanka is only this Pluch: tbat he went 
there to create conditions conducive for 

. better relations in the future, .so that (here 
may be more possibility of ensuring that 
there is a political settlcment and that 
political settlement is arrived at in such a 

, fashion which i.s ac~eptable to all the peo­
ple concerned, both the Tamilians as well 
as oth~r Sri Lankans. And tha1 shouJd be 
the end of this problem. 

Another problem with Pakistan has 
been tbat Pakistan Govornment controlled 
media have been giving slanted news which 
has not been very conducive for improving 
the relations between the two countries. 
Similarly. 8$ I mentioned. Pakistan's invol. 
vement in tbe Punjab affair has been 
resented, and that bas been one cause of 
problem between tbe two countrIes. 
Another tbins is this. We quite appreciato 
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tbat Pakistan must have their own defence 
and its requirement, but tbeir responsible 
leaders have been making provoca tive 
statements in this behalf. Pakistan's defenoe 
budget inorease"d three-fold since 1977, 
from Rs. 1. 016 crores to Rs . 30,37 crores. 
This accounts for S4 per cent of the domes .. 
tic bedget and 60 per cevt of ber foreign 
exchange resource. All available eviden .. 
ce ' suggests th t Pa~istan has been 
relentJessly pursuing their nuclear weapons 
policy. As I said. that nuclear 
weapons policy is really not in tbe 
interest of this region. Here I would like 
to mention (,hat India remains committed to 
friendly relations between the two CQuat­
tries. There is one thi g definite Iy; tha t 
we must be saUdi d that Pakistan is 
sincere in its peac~. what they cell. 'peace 
otJ nsive" and tbat their prefessions and 
their deed should not have much ditJ rence. 

A number of bon. Metnbers have men­
tioned about Bangladesh. Our t,cJa· 
tions with Bangladesh have remained 
very cordial and stable for some time. 
However. some outstanding issut:s remain 
to be sorted Out. These include the ques .. 
tion of baring of the Ganga water. the 
large scale infiltration of migrants ioto 
India. tbe settlement of claims of Indian 
nationals for 'tbrit property, tbe settle .. 
ment of the maritime boundary 
and the controversy over the Moore 
Island. . These are some of tbe prob· 
ferbs . But we have been talking to them 
and we hope that these wiJl be sorted out 
in due course because we have suggested 
to them that, in ,order to increase the ftow 
of Gang'a water at Fara,kka. they must 
provide a link canal from the Braham .. 
putra and i,n that way ~nly they wouJd 
be able fo increase ~heir water requirement. 

Economic relations with Banladesh have 
been growing over the years. Our trade 
has been increasing. But it is a fact th~t 
our trade with our neighbouring countries 
is 1.S per cent or our total foreign trade. 
There is Scope for increasing this trade. 
or course, more attention is being paid to 
tbis. 

The credit line provided for Banl)a· 
dcsb has been utilised to some extent. 
They wanted tbe dato to be extended an'd 

(Geneta/), 1995-86 

We bave agreed to extend tbe date upto 
June, 1985. 

Now the other important Hefti which 
most of tbe hOD. Members have spokeD 
about is that of Sri Lanka. The Tamils 
of Sri Lanka have felt disctiminated and 
aggrieved by tbe la ws enacted by the Sin­
halese government right from 1948. The 
main i sues involved are citizenship rights 
and the status of the '!amiJ language, offi­
cial recognition of Buddhism as the State 
religion. State .. sponsored colonisation of 
SinhaJese io traditional areas of the Tamils. 
discrimination in employment, di crimina .. 
tion in education and ioequaHty in industrj .. 
81 a'nd economic developnlent of the pre .. 
dominantly Tamil areas in the north. 

'The Tamil Parties and groups consist­
ently ask d tborough constitutional means 
for the redressaJ of their grievances. But, 
unfortunately. as a result of the accumu .. 
lated frustration in 1976 they a ked for a 
separate home]and in 1916 After the JuJy 
1983 voilence, discussion for a political/ 
settlement started in Sri Lanka with the 
T.amil parties through the good offices of 
our late Prime Mini ter. The Tamil Parties 
agreed to give up their demand for a sepa .. 
rate home,Iand. at tbe same fme, jt Was 
agreed that in AJI Ptlrty Conference wHI be 
called and in this All Party Conference 
adequate legislatjon will be introduced by 
tbe Srj Lankan Government so that their 
grievances are redressed. An An Party 
Conference was in fact convened and it 
continued , to be in session from time to 
time for a period of almost over a year. 
But in December 1984 unfortunately due to 
pressure from Sri Lankan hardliners and 
the Buddhist cler8Y it was decided to d·is­
band this conference. This conference 
was disband without achieving anything 
and. therefore. tbe present situation bas 
developed. Meanwhile. a large number of 
refugees have started coming into this co­
untry. The Dumber of refugees is now 
more than 90,000. We have given shelter to 
there refugees"but we have made it very clear 
to the Sri Lankan Government that these 
refugees will have to go back to Sri Lanka 
with honour aod safety. We will ensure 
lba t tbese refugees go back as soon as a 

political solution 'is found. It has been 
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made very clear 'to tbe Sri Lankan Govern­
ment that there cannot be military solu­
tion of this probJem and they hAve to find 
a solution which hould be based on a 
political basis and which would be ace pt .. 
able to an cODcerned including the Tamils 
of Sti Lan~a. 

No doubt tbe creation of a restricted 
zone and a surveillance zone haVe caus d 
some problems and rather acute problems 
for tbe Sri Lankan Tamil fishermen and 
tbey have been deprived of their liveHhood. 
This is a problem which tbey are facins 
and one of the reasons fot the refugees 
coming to India from Sri Lanka is this 
economic reason also. 

Here I would also like to mention that 
a numbet of hon Members have spokeD 
about the security forces of Sri lanka. 
We also feel that the security. forces of 
Sri Lanka. We als,o (eel that the security 
forces of Sri Lanka should be restrained 
and they shOuld behave in a disciplined 
manner. We have no definite statistics, 
but it is reported that a large number of 
people have been killed in Sri Lanka. 
Similarly a iarge number of people have 
been imprisoned aod unless conditions are 
cr ated where the people can sil across the 
table and taJIc. it will not be possible to 
find a solution. 

MR. SPEA ER = Not allowed. It is so 
easy to say. Every problem in this world 
has a solution. Do not interrpl.1t, Sit 
down. 

SRI KHURSHSED ALAM KHAN: 
Sir; here I would Hlce to mention wbat 
Prof. Madhu Dandavate has said. Even 
though sitting on the opposite side. be 
mentioned that army cannot solve thi I 

sqrt of problem and I think we are also or 
the same opinion tbat the army will not be 
able to solve; this problem. This ~jlJ have 
to be solved politically and as I said. it has 
to be solved in .a manner~ in a fashion tbat 
will be acceptable to aU concern d includ­
ing the Tamils of Sri Lanka as welJ as 
those Sri La nka Tamils who are here In 
this country as refugees. They also sbouJd 

'.,tiot reQorded. 

ae' tbe opportunity to 10 back to tbeir 
country with honour and .in ~afety. 

PROP. MADHU DANDAVATE: One 
Bluestar is sufficient. 

SHRt KHURSHEED ALAM KHAN: 
About West Asia. I would like to say that 
our rela tiollS with the West Asian count­
ries arc very cordia I, very friend1y and 
there is 8 Jot of cooperation between 
West Asian countries and India, This 

~coopetat10n j,s increasing from day (0 day. 
No doubt. the only problems that we eovi-
age. or the problem that are there today, 

is the prob1'em of the PLO and the ran­
Iraq war. Hon, members are aware that ' 
the Prime Minister took a sp cia) In1erest 
when there was an esc lation in the' tan .. 
Iraq war and the tesult was that special 
emissaries were sent y the Prime Minister 
with a me sage suggesting tbat the escala. 
tion in,lran-Irsq war should b reduced by 
enSUring ectoral peac. Secto al p ac 
means that 1he ci man targ ts should not 
be bombed tbe Sbattel-Arab, and the 
Persian Gulf hould be 'free fo'(' navigation, 
cbemicaJ weapons shOUld not b used and 
such prisoner of War who were badly 
wounded or sick bQuld be execanged. 
Aft r the emissaries went lhere. the Prime 
Mini ter also de ired that I and the Fioreign 
Setre,ary go to Iran and Iraq. We visited 
Ita,q firSf and delivered the Ptime Minster's 
message. The Iraqi PreSident al)d J eader~ 
ship were very grateful to India because AS 

special case, India was taking such keen 
interest in e'osudng that peace was restored 
in that rcgion. So, Iraq's response was 
fairly positive. Similarly, when we went 
to Iran. Iran also appreciat d the sincerity 
of India's move and initiative. But we find 
that there is still some area of disagree­
ment between the two countries which we 
have not been able to bridge so far~ But 
still_ the matter has not been given up and 
we hope that this will be taken up again 
when th~ representatives or Iraq and Iran 
come to India at the time of the Noo .. 
aligned Bureau's meeting, which will be 
held from 18th of this month. At that 
time it would be possibJe fot us to take up 
this matter again. In the meanwhile. the 
hOD. members must have seen that the 
Secretary General of the UN also visited 
Iran an" Iraq aad we are $tilJ awaitl., 

.J .. 
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Dews about tbe result of (he Secretary 
General's visit. But we feel that, ' most 
probably, still ao area of disagreement 
exists. 

As far as PLO is concerned, hOD. 

Members kn w that India's policy bas 
throughout be¢h one of supporting their 
cause, not because it is an Arab cause, but 
because it is a very genuine cause, and 
India·s policy has been that all the Pales­
tinians should go bac~ to th it homeland, 
and aJl the Arab lund which have been 
occupied by Israel should be vacated. Only 
tben, lasting peace can be restored in thjs 
region . . This i also one matter in which 
the Jate Prime Minister took a speci 81 
interest. 

Before t l ·e meeting of the 7th Non­
Aligned Summit, a committee of four 
Foreign Minis1 r bad been appointed, 
which included the then ExternAl Affairs 
Minister of lndia. They went to Iran and 
Iraq. on seve(al occasions and tried t.o 
ensure tbat peace was re tored. But 'un .. 
fortunately. it was not pas ible to succeed, 
and the objective of peace was Dot 
achieved. 

There were a large number of Cut , 
Motions of Bhutan. 1 would like to men­
tion tbat our relations with Bhutan are 
most cordial. The King of Bhuthan paid 
three visits to India siDce January 1984. 
The King, during his last visit that is it 
Jantlary 1985 said-aod I quote :. 

"At no point of time in history, have 
the relations between India and 
Bhutan been as good as to .. day." 

, The Queen Mother also visited India in 
1984. Our economic and commercial 
relations are imprOVing. India met over 
420/0 of Bbutan's expenditure in its 1984 
budget. and that accouots for about 
Rs. 26.6 crores. 

Similarly, outside tbe PJan, we provi­
ded assbtance in power transmission', cost­
ing Rs. 5 crores, for urban deve lopmen t 
about ks, 2 crores, for the Chukha hydel 
project Rs. 30 crores, for stUdies fo~ 
cement projects as. 30 Jakh$, rot repairs 
of Zoogs Rs~ 2 crores and for the new 

Secretariat building Rs. 1 crore. AU these 
were done in 1984·85 . 

Apart from thj~. a microwave link 
permitting Bhutan to have telephone con­
n~ctions with outside world has also been 
completed at a cost of Rs. 3.4 crores. The 
Thimphu to PhuntshoJing connecf'on has 
been provided at a cost of Rs. 2.5 crares. 

The trade agreement sj·gned in 1983 
with Bhut~n gives it facilities for third- · 
country trade. The agreement also pro­
vided for refund of excise duties on India's 
exports to Bhutan, and Indian exports to 
Bbutan aggregated to about Rs. 200 crores 
anouaJJy. 

As reaards cultural relations, two dele .. 
gatioos of colJege students. professors and 
Lamas yisiteCi India during 1983·84. A 
CPWD delegation has been sent by India 
to examine tbe possibilities of setting up a 
Sports Centre aod a loommuDity hall. 

Bhutan has been given Rs. S crores for 
creating a Bhutanese Chair , ill the Nag .. 
arjuoasagar University. 

The Prime Minister has also indi-
cated his intention to visit Bhutan Shortly, 
and I hope this visit wi)) materialize soon. 

India has promised to extend all 
assistance to BbutaQ in organizing tbeir 
first international conference, namely 
S,ARC Foreigo Ministers's Conference. 

The Pl$l') subsidy for 1985-86. as Rs. 
25 croces, i.e" about 330/0 of its develop­
ment expenditure. 

1'> 18.00 hrl. 

Apart from .this, India has agreed to al) 
expendiiure of Rs. 15 crates coveting several­
projects, including a road frOIll Highway 
31 .. 0 to ~anglam. 

The Hyde·) project costing about Rs. 
220 crores will be commissioned in ]986. 
As regards the Indo ... 8hUtan Boundary. 
there is no problem. We propose to con­
clude a civil aviation agreement also. We 
also propose to put up a broadcastiDg 
attenti!:)n of SO KW in Bhutan. This is 
brieOy what we have been dOing in Bhutan: 
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and I think this c;oVers all. the cut motions 
which were submitted about Bhutan. 

I would like also ,to mention ,here' that 
the hOIl. member, Shri ,Swell 'spoke about ' 
our relations with Burtna. Our relations 
with Burrua are cordIal. In November 
1984, Ne Win , Chairman of the }Jurma 
SociaJi t Programme Party came to India. 
EarUet t the Poreign Minister also visited 
India. In April 1984" a high level 'commer­
cial aod ecohomic delegation 'visited Indta~ 
from Burma. The Uelegation had ' fruhful 
discu sions in the countrY; and we hope 

J 
that a commercial credit of Rs. 10 crOfes 
will also be made available. The Butmese 
1radfl) Minis,ter also visi(ed India during 

, trade fai.r in Novembet 1984. Last year f 
we reached an agreemont at " c~nical level 
for detimita +ion of. maritime boundary 
with Burma; and this h:as been 4one. So, 
I suppose, our .rela tio,ns with ,surma are 
such th t the hon t mel).'lber, Mr. SweJl 
cann t sqy that ' We have been tte~tiDg 
the.m like a fire brigage. 

SHRI 0.0. S ELI:; SHILLONC: 
China is domin nt in BurOla ~ >; 

SfjRI KAliURSHEED ALAM KHAN: 
What we have ' been doing. as I $aid, is 
enough for them. Sim;latly apart ftom 
our traditional relations with Maldive. 
apart from wha t, effort we are making 
bihlteraUy to imporve OUf reJations with, 
the neighbouring countries, the other way 
and means are being found thr9ugh SARC 
and this organisation is beiog utilized for 
improving the relations between the coun .. 
tries, particularly the nei,hbouring coun­
tries. 

A number of items have l1een identi­
fied in wbicb the close coo~eratiotJ bet .. 
weQO SARC countries i,$ envisaged. Tb~se 
hems are lh~ agricultute, rutal develop .. 
ment, ' telecommunications, meteorology, 
bealth, popula don, . posta I service, trans .. 
portJ science aDd technology J s,ports and 
cultu,re. In addition, tb,~ represeotatives of 
planning organisatioqs bold periodical 
meetings. I am sute, with what the SAke 
have id ntified and , tne institulional 
arrat)~etnents which ore being made. this 
wHI further improve the relation between 
the Soutb .. E~$t Asian countrie; and that 
will I be the time wllep we , thjn,k ofwhat 
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some ' of the members ~ave said about a 
, SQuth, Asian common Market and other 
such facilities. 

AN SON. MEMBER: 
U,SA? 

SHRI KHU}\SHEED ALAM KHAN: : 
, Our re 'lations with tb~ni are ver~ 'cordial. 

, PROP. MAPHU DANOAVATE ': You , 
drink to tbe heahh of your neighbour. , 

SHRI KHURSHBBD AJ.,AM KHAN : 
I drink to your health. 

The only ' problem witb USA , has been 
that USA in 1~81 concluded an agreement 
with Pakist~n ' to supply military material · 
includjo$ hardwares amouttting to 3.2 
bHlioos. Actually, we have been telling 
Pakistan that Pakistan's 1~8it;,.ru~,te require· 
ment of armament can be met. but this 
quaptity of weapons really 'is not required 
ror Pakistan on the plea tbat Pakistan 'is 
afraid of the ptesence of tbe ussjap troops 
in Afghanist n an.d thi is needed fot it 
own defence, oecause we have seen whene .. 
ver supply of arms, massive supply'of arms, 
particularly offensive type a.od m,ost sophis .. 
ticat,ed type is made to Pakist"n, these bave 
beel) 1;]tilized against {odi . 

But I am sure that thQ Prime Minister' 
vi it in June . to the U.S.A. will produce 
very good results. The Prime Minist r is 
'going ,there on tbe invitatiOll of President 
Reagan. Apart from the bilatera" and 
'internationa' affairs which wUI I',e discussed 

, dll~ing this visit, the Prime Minister will 
also' take the opportunity of inaugura'ting' 
the Festival or India which has attracted 
a Jot of attention.,in America. 

MR , SPEAKER: aon. Prime .Minister. 
THE PRIME MINISTER (SHRI 

RAJIV ' O~NDHI)' Mr. Speaker, Sir, 
I~dia 's foreigo po Ii c)' bas b~en well 
established (ot over thiftyseVeo y,ears now. 
We ate ,continuing along the s.ame road. 
Onder this fore,ign policy India has 
attaiped a certain position ,in tbe \varld, a 
certain autnority in tbe world. In a way, 
our foreign poticr ~as not very different 
from the basis' of our independence struggle, 
It is a development of the, same movement 
00 a wQtld .. wide basis. We fousht aaaiol$t 
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imperialism, against colonialism. ~gainst 
racism, egalost any form' of domina,tion or 
disorimination. Today we still ., figbt 
against t~ese iUs wherever they may be. 
Added to · thes~, we have neo-colon,ialism ' 
.and neo-imperialism which . did not exist 
earHe,r. Apd if you really go down to the , 
basis of disarmamept. ar~ we nOt getting 
back to Gandbiji '$ '(Jhlm~a on a wider 
scale? 

Tbis foreign policy bas helped lndia 
gain a certajn standing. but more than 
that it has set certain pr cedents in the 
world. It was, this foreign policy that 
started off the Noo .. AUgned , Movement 
which is today one of the ,largest move. 
ments in the world and Which. I am 'sure, 
history . will' find,' bas been t,esponsible for 
avoidin,g many areas of tension and may be 
even many wars. We will ' continue along 
this road for ,peace, for disarmament, ~or 
a more just. social and ecopomic order. 

Most ' of . the points, specific . pOints" 
ba1ie 'been cQv~red by the hOll. Minister of 
Stat~. 'but I would like to go OVer some of " 
the major at a of concern to (be, House 
and to the people of. our ~couotry. , 

We have been taking ce.rtain initiatives 
in out .region. We felt that i.t is important 

. that w~ develop the best possible rela tions 
with all tbe countrie$ in our region keeping 
our own basio ide()logie8~ our ba ic po~jcies. 
Intact, not deviating from .them. We are 
foHowing this course. We have , taken 
certain initiatlves with our Foreign Sectel. 
t ry , going to these countries aod we hope 
this will help develop bttter social and ' 
cultural relations between Our countri~s. 

We have to see· that the relations in our, 
region grow deep r and more ,amongst the 
pcopl,e$ of the regi'on because that j$ what 
will establish real cordiality in the region. 
It is not enough just 00 't~rnments getdng 
together and may be sigJ"l . CI agreements or 
paots, We (teed soroething more, much 
JJlote Joog-Iasting , and deeper, aU out 
tnutual interests. We will be looking for 
this. Our Poreign S cretary has ' recently 
returtled from Pakistan. There has been 
some COO1me(1t abput his visit tbere and 
what was spoken of and what was d,ol' . J' 
think. a few things need to be clarified. 

Discqssiol1s have been started. 
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would like to make it very clear that tho 
, talks that we are . referting tdday 'ar~ not 

talks on tbe no W8't pact or on peace 
agreement or at that level. ' We ar~ 
talk_og of jmproving relationships, improv .. 
ing eXyhaoges between our two peoples, 
improving the cordiality between the two 
countrie t be~ause tbat is what will then 
lead to' an Improvement in the , a trnos.phere 
which ,can lead to a basis (or a proper 
understanding between our two countries. 
I have m~l Ptesi'de'~t Zia 00 two occasions 
once jn Delhi in November and once in 
Moscow. On both the occaSions we bad 
very cordial talks. President Zia was very 
(ortbright in what he wanted to ·do to 
improve relations between our countries . 
Upfottunate)y, aft t th~ fir~t occa~iop we 
ir'bad th~ inciden,t with the Ja th~s visiting 
N"antaoa Saheb in I;>aki tan. Aft r the 
second talk, we read an interview that he 
bad giv'en to a journal, which again was 
lotaHy contrary ~o what he had spoken 
earlier. This is just to bring' these fact$ 
to your notice. ' We are worried about 
tbeir f~rverish purcha$e of'arms and w apons 
which we feel are wet.l b yood their just 
requirement: Today we believe ,that ,tbe 
U.S.A. is spending the maximum amount 
it 'bas ever $p~nt since' the Vietnam war 
was closed, down. OJ] l;lrmaments going 
to the Mujahideeo' in Afgha~is'tan. And, 
as you krtow, lb se go thrOl~gh Pakistan. 
We cannot be fully sure of how much goes 
where, The sums involvecl are very very 
Jarse: We do not like the . reports about 
their nuolear programme. We ha\'e st;Jl 
no indication tbat (hey at not making .a 
bomb. We know that they are getting 
aircraft. they have got QJrcraft which has 
the capability of carry;og.nQcJcar We$polls. 

Jus,t a few days ago. the PresMent of 
Sri Lanka has visi ted Pakistan. And we 
were di~hlrbed that he should bave opened 
the 1ammu &: ,Kashmir iSSue while he was 
in Pakistan. Simulta,neously there is a 
·forum being set tJp in the United Kingdom 
which is also openibg this issue. I wooder 
jf this is a c'oincidence. 

With Sri Lanka, man)' of our Member,s 
are, very justly agitated. But we n.ust keep 
one thing firmly in, 'mind. What¢ver be 
the conclusion of this ghastly period in 
Sri , Lanka. it must be such that the Tamils 
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will Jive in peace and harmony in Sri Lanka 
for the coming years. We must not look 
just to one or two years or five years~ We 
must look much furcher ahead and see tbat 
the atmosphere is retrieved to ao extent 
that ,the Tamils feel saCe and confident to 
live in that country aod nothing that we 
do must make it difficult for the Tamils to 
Jive in Sri Lanka in safety and honour. 
Keeping this in mind, we are working to .. 
wards a olution. We have had contact, 
On a number of occasions, with the 
President of Sri La ka. We have had 
oertain exchanges of communication and 
we feel that there is light at the end of tbe 
tunnel. 

Our relations witb the USSR and th 
USA will be more friendly. The U S 
has been a n old friend who has stood by 
us at times wbe we needed friends. We 
appreciB.te this and we shall keel) thi in 
mind. With the USA, we are trying to 
improve OUf friendship. We arc trying to 
improve our relations. But (Ler'e are a 
few points which do seem to stand in the 
wny. Ooe is, as 1 have already said, tbe 
artns supply to Pakistan. The second ' is 
that we feel they are not taking enough 
action on Pakistan's nuclear progr+tmme. 
,\Ve feel that equipment is stiH coming from 
outside. We feel that technology is leakitlg 
,and not eDough is beiog done to control 
that. But we are looking forward to better 
cultural bel tet social and better trade 
relations, and on my visit there, I do hope 
to bring these points to their notice and 
we hope we will .get a posi tive response. 

The non-aligned movement bas been 
0'06 of the largest peace movements that . 
the earth has seen and We will be taking 
more steps to build on this. We are 
having the Ministerials level meeting on 
Namibia jn Delhi next week wbich will be 
followed by a meeting later .this year. We 
have helped 'he African cOllotdes whicb 
were suffering from tremendous famine 

' and drought, by sending them one lakh 
tonnes of wheat. This is really an example 
of where we can help them. We do not 
have to think back very far to see tha( 
Indin could have been in a 'Very similar 
poshion. Merely 20-2S years ago, if we 
had a drought we would llave suffered in 
a similar manner. But today, because of 
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our positive policies on developing self­
sufficiency, developing ourselves, we are 
able to send gratn to tbem. Tbis is an 
area where South-South exchanges are 
really important because we are the ones 
who can show thetn how to rise up above 
that level. And it is a clear example 
which is visible to everybody in the world 
that wben it com:s to the crux, we have 
taken the correct path and the oth~rs who 
have got carried away by various theories 
aod smooth talk, bave not been able to 
rise up. 

Through NAM aJ)d on othet platforms, 
we wj)) be takin,g UP. whenever We can. the 
ca e for Namibia and the Sou th-AfrO can 
people. It is one of the last vestiges of 
colonialism left in th' world aod ttuly. 
the whole of humanity should hang its 
bead titl we get rid of this. 

We have taken initiatives to show to 
tbe world what rndia ,really is, not what 
is perceived in the media, aDd to this end 
we beld to years ago a festival in Bngland 
aDd this year we are going to have a resti­
val in the U.S.A. and a festival in Prance. 

. This will bring home to the peopl~ of 
Ameri'ca a.nd the people of Europe what 
India real1y is. We are not projec,tin8 
just a mod~rn technological , India. we 8re 
also projecting our potters, Qur musicians, 
our dyers and our village people. We 
will be taking them to America, and to 
France and exposing them to the world and 
expo ing the world to what really is, tbe 
he,art of India. 

The Jraq~Iran war is reall)' one of the 
most terrible wars that is taking place 
after the First World War in the manner 
in wbich it is being fought. We have 
taken various steps. as have many otber 
people in the world, to try aDd bring this 
abastly war to an end. Unfortunately no 
ooe is see ing an end to this war today. We 
will still be working at this, keeping ahead, 
to try and bring »eace in this region. 

The PLO has (ousht a very btave 
struggle. We bave stood by them in tbe 
past because we have feh that it has been 
tbeir right to have a borneJaQd and we . 
will stand by thetn in the future also. 
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Sir, last but not the least is the question 
of extremists and secessionists propagatina 
tbe division of India from ,their bases in 
various cO\1ntries. We have taken up this 
matter ' in earnest with those government, 
we have applied pressure in what ever 
ways have been available to us, and we 
have got some responses. We are looking 
at this vety seriously and we will conti~ue 

to do so. India '8 foreign policy over 
the years bas proved tbat it waS corrected 
not onJy for India, but for the world, and 
we will carryon building alo.ng the flame 
Hnes. 

PROP. MADHU DANDAVA1E: 
Parliament survives thl ougb such tradition . 

(Interruptions) 

SPEAKER; NOt please. 

I shall DOW put all tho cut motions moved 
to the D mands fo1' Orant relating to the 
Ministry of xternal Aira; to vote together 
unless any hon. Member, desires that any 
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of his cut mo tions may be put separately. 

'All the cut motions were put and negalived. 

MR. SPEAKER: I shaH now put the 
Demand for Orant relating to the Ministry 
of External Affairs to the vote. 

The question is :-

"That the respective sums not exceed ... 
ing the amounts on Revenue Account 
and Capital Account shoWQ in the 
Fourth column of the Order Paper 
be granted to the President out of 
the Consolidated Fund of India to 
complete the sums necessary to 
defray the charge$ that will come 
in course of payment during the 
year ending 31st day of March, 1986, 
in te peet of tbe head of Demands 
entered in the secood column there­
of against Demand No. 28 relating 
to the Ministry of External Affairs." 

The mOl/on was adopted. 

Demand lor Granr, 1985·86 In ",ptet 0/ th~ Mln/~try 01 External Affairs Voled 

No. of Demand Name of Demand 

by lAic Sabha. 

Amount of Demand 

for Orant on 

account Voted by 
the Housc on 2Stb. . 

March, 1985~ 

Amount of Demand 

(or Grant voted 

by Lok Sabha 

Capital Revenue Capital 

Rs. 

MINISTRY OF EXTERNAL AFFAIRS 

28. Ministry of Ext'ernal 33.90.92.000 7.11,33.000 J ,69,54,62.000 35,56,67,000 
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STATEMENT ON CRASH OP AN 

INDIAN AIR FORCE PLANE 
BAREILLY IN U.P. 

THE MINIS R OF DEFENCB 
(SHRI P.V. NA ASIMHA RAO) : Mr. 
Speaker, SiT, with deep regret, I inform 
the House about a tragic accident involving 
an Indian Air, Force aircraft wbicb resl.llted 
in loss of civilian Jives and damage to 
properties. 

On 9th April, 1985, Flight Lieutenant 
R.S. Sodhi. while on a routine 'training 
flight from the Air Force Base a~ Bareilly, 
experienced hydraulio failure of tbe main 
hydraulic system approximately 10 minutes 
after take .. off. The PUot immediat'cly 

. turned the a ircraft towards the airfield in 
order to return and land at the base. 
During thi stage, the booster hydraulic 
system also failed resulting in Joss of con­
trnl. At that time, the Pilot was approxi­
mately 900 metres above the g(ound and 
the aircraft had assumed a Dose-up a~titude 
with the right wing coming down. The 
Pilot at tempted to control the ajrerart; but 
getting no response" ejected. 

The aircraft descended and ' crashed on 
the edge of village, ' AM~URAMAFI into 
a group of buts. It broke into pieces and 
caught fire. Ten civilians were killed on 
the spot and another ten 'iDjured. The 
dead and the injuted were rescued from tbe 
wreckage aod the injured taken to the 
hospital where five of them later succumbed 
to their injuries. 

The Chi~f of tbe Air Staff rushed to the 
site of the accid ot tbe same evening. This 
morning I have also visited the site as well 
as the District hospital wbere the five 
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i'njured people ate undergoing treatm n ~ 
mainly for burns. Except for one 
where the burns are reported to be se'Yer 
others are progressing satisfactorily. I 
also met the Pilot in the local Military 
Hospital. He is under the observation for 
injurises. 

Apart ftom the loss of !ife. eight houses 
were d stroyed and twelve headS of cattte 
killed. According to a pr Jimi ary 
estimates, the Joss of civilian property, 
cattle and household effe..:ts is of the order 
of one Jakh. 

A Court of Inquiry has be,en ordered to 
investigate into the circumstances and 
causes of th~ accident. 

Government of Utt~r Pca4esh has 
announced an ex-gratia payment of Rupees 
five thousand to the next of kin of each 
person killed and Rupees One thou;ands to 
each person injured duri g the accident. 
GoverDttlent ot India ha& announced an e~~ 
gra tia reJief of Rupee teo thou and to 
the next of kin of each person kilJed, and 
Rs. two thousand to each person injured 
during tbe accident. The Prime Minister 
has also been pleased to relea e a sum 'of 
&11. one lakh f.rom the Prime Minister's 
Relief Fund to provide relief to those who 
have suffered loss or damage to their 
prope'rty. cattle and bousehold effect. 

MR. SPEAKER: The House stands 
adjourned to re-assemble tomorrow at 
.11 A.M. 

18.28 hrs. 






